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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 273 of 2025

In the matter of
The Citizen Foundation Applicant
Versus

Central Pollution Control Board & Ors. Respondents

REPLY AFFIDAVIT ON BEHALF OF RESPONDENT NO. 1,
CENTRAL POLLUTION CONTROL BOARD (CPCB)

I, Divya Sinha, Scientist 'F’ in Central Pollution Control Board, Delhi-

110032. do hereby solemnly affirm and declare as under:

1. ThatIam fully conversant with the facts and circumstances of the present
case, being currently responsible for the subject matter in my working
capacity with CPCB, aware of the official records in this regard and thus
competent to affirm and swear this affidavit on behalf of the Central

Pollution Control Board, Delhi (hereinafter referred to as CPCB).

2. That the answering Respondent, Central Pollution Control Board
(hereinafter referred to as” CPCB"), is constituted under Section 3 of the
Water (Prevention and Control of Pollution) Act, 1974 (hereinafter
referred to as "Water Act"). It performs its functions under the provisions

of the Water Act, the Air (Prevention and Control of Pollution) Act, 1981

(hereinafter referred to as” Air Act"), and the Environment (Protection)

t, 1986 (hereinafter referred to as "E(P) Act").
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3. That the present reply is being submitted pursuant to the directions
issued by the Hon’ble National Green Tribunal vide order dated
30.05.2025, wherein the answering respondent has been directed to
submit its response regarding the compliance of Environmental norms
under Plastic Waste Management Rules, 2016 (PWM Rules, 2016)
related to continued use of banned plastic packaging by manufacturers
of gutkha, pan masala, and tobacco products. The copy of order dated

30.05.25 i1s annexed herewith as Annexure I.

4. That the Applicant has filed the present Application raising
environmental concerns regarding the violation of Plastic Waste
Management Rules, 2016 (as amended) by manufacturers of Gutkha Pan
Masala and tobacco products. It is further alleged that entities such as
M/s Pan Bahar Products Pvt. Ltd., M/s Trimurti Fragrances Pvt. Ltd.,
M/s Vishnu & company Trademarks Pvt. Ltd., M/s Som Silver Supari
Pvt. Ltd., M/s Som Silver Supari Pvt. Ltd and M/s J.B. Industries
continued to use prohibited plastic for packaging Gutkha/ Pan masala.

5. That, Ministry of Environment, Forest and Climate Change
(MOEF&CC) had notified the Plastic Waste Management Rules
(Annexure II) on 18th March 2016 (as amended from time to time), to
mitigate plastic pollution and enhance recycling infrastructure in the

country.

NSing plastic material shall not be used for storing, packing or selling
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7. That as per rule 4(1)(i) of the PWM Rules, 2016, (as amended) “plastic
material, in any form including Vinyl Acetate - Maleic Acid - Vinyl
Chloride Copolymer, shall not be used in any package for packaging

3

gutkha, pan masala and tobacco in all forms”.

8. That as per Rule 12(1) of PWM Rules, The Central Pollution Control
Board, State Pollution Control Board and Pollution Control Committee
in respect of a Union territory shall be the authority for enforcement of

the provisions of these rules.

9. That, following action has been taken by CPCB to restrict plastic
packaging of Gutkha/Pan Masala Products:

i. CPCB had issued Directions in October 2020 (Copy of
Directions placed at Annexure II A). under Section 5 of EPA
to all SPCBs/PCCs toidentify gutkha/pan masala
manufacturers in their jurisdiction and take necessary action
including levying of Environmental compensation and closure
of their operations, if found to be using plastic in packaging of
their products. Only three states (Odisha, Meghalaya &
Puducherry) provided information on the subject wherein
Meghalaya and Puducherry confirmed that there were no
tobacco product manufacturers in their States/UT. Odisha
SPCB informed that they had six such units in their State and
they had taken necessary action to ensure that the units comply

with the provision of PWM Rules 2016.
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iii.

iv.
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CPCB through its Regional Directorates, conducted market
survey and collected samples of plastic packaging used by
manufacturers for packing gutkha/pan masala of Gutkha/ Pan
masala manufacturers from across the country. Based on the
sample test reports, Show Cause Notice dated 05.02.2021 was
issued to 43 industries (ANNEXURE-III) The fact that the
samples were collected from the market was contested by most

of the units.

Subsequently, CPCB conducted surprise inspections of these
43 units on 06.07.2021 across the country. During the
inspections, only 27 units could be located and inspected, 2
units denied entry to CPCB officials, and 14 units were either
not in operation or could not be located by the inspecting team.

Additionally, 4 new units were inspected during this exercise.

Out of inspected units, only 2 units were found complying with
the norms. Accordingly, Closure directions, and directions for
levying Environmental Compensation (EC) were issued to 27
units (25 operational and non-complying units & 2 Units
which had denied entry). Show Cause Notice was issued to the
4 additional units which were inspected during this
exercise vide letter dated 22.10.2021 (Annexure 1V). A copy
of the Directions issued was also forwarded to the concerned

SPCB/PCC to ensure compliance of CPCB’s Directions.

Of the 14 remaining Units, which were either not in operation
or could not be located by the inspecting team, CPCB issued
directions dated 22.10.2021 to concerned SPCBs/PCCs to

locate  such industries and revoke Consent to
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Establish/Operate, if any, issued to these 14 units and ensure

their closure (Annexure V).

vi. Out of 31 units to whom show cause notice/confirmed
directions for closure and levying EC was issued, 18 units
submitted the EC and required documents (Annexure VI) in
compliance of the direction. Revocation was recommended
after it was ascertained through the Central Institute of
Petrochemicals Engineering & Technology (CIPET) test
reports that the units were using non-plastic packaging
material. Revocation orders issued to 18 units is placed at
Annexure VII. Reminder dated 22.2.22 was issued by CPCB
to the concerned SPCB/PCCs and reminder letter dated June
30, 2023 to the concerned industries, as a follow-up to

the aforementioned Directions issued by CPCB.

10.That the Consent to Establish/Operate under the Water (Prevention &
Control of Pollution) Act, 1974 and the Air (Prevention & Control of
Pollution) Act, 1981 is issued or renewed by the concerned State

Pollution Control Board (SPCB) or Pollution Control Committee (PCC).

11.That, the respective SPCBs/PCCs are required to ensure compliance of
provisions compliance of aforementioned CPCB Directions by the
concerned industries. They are further required to take necessary action

to ensure that all Gutkha & manufacturing units operational in their

jurisdiction comply with the relevant provisions of PWM Rules 2016 (as
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12.That, the answering respondent craves leave of the Hon'ble Tribunal to
file additional replies in the future, if required.

13.That, in light of the above submissions, it is respectfully submitted that
this answering respondent, i.e., CPCB, shall abide by any order(s) or
direction(s) passed by this Hon’ble Tribunal in this Original Application.

s

jaegy forer / Divya Sinha
¥gife ‘1w’ / Scientist 'F'
FrBy=y ot e |rE
Central Poliution :Cc;ntrol Board
(atavul, 77 ¢4 ey AR AT, R %?zﬁrg)
o Environment, Forest & Climata Changa, Govt. of india)
v W, g e IR, fReen—110032
tuach Bhawan, East Ariun Nagar, Deth!-110032

VERIFICATION
Verified at Delhi on this ?—5[ ¢ l..day 2025 that the content of this
Affidavit which is based on official record and information available in

the office are true and correct. Nothing has been concealed therefrom or

Y

DEPONENT

mis-stated.

<=1 fr=a1 / Divya Sinha
d5f@ 'mw' / Scientist 'F"
Hr waEor idsrer 9
Central Pollution Control Board
(afawor, 97 T4 wiarg uRads WA, W WR)
"Mio Environment, Forest & Climata Changs, Govt. of India)
ofRAe wm, géi e R, fReei-110082
arivash Bhawan, East Arjiun Nagar, Delhl-110032
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Item No. 06 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 273/2025
The Citizens Foundation Applicant
Versus

Central Pollution Control Board & Ors. Respondent(s)

Date of hearing: 30.05.2025

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Applicant: Mr. Anuj Aggarwal, Mr. Vikrant Chawla & Mr. Mayank Chauhan,
Advocates

Respondent: Mr. Pramod Gupta & Mr. Umang Dixit, Advs. for DPCC (R - 4)

ORDER

1. In this Original Application, the applicant has made a prayer for
strict enforcement of the Plastic Waste Management Rules, 2016 qua

manufacturers of gutkha, pan masala and tobacco products.

2. Learned counsel for the applicant has referred to the directions
issued by the Central Pollution Control Board (CPCB) on 22.10.2021 under
section S5 of Environment (Protection) Act, 1986 against 25 such
manufacturers directing as under: -

1. The industry shall close down its operations with immediate effect and
not resume its operations till it switches over to environmentally sound
alternatives.

2. The industry shall submit a time bound action plan to switchover to
environmentally sound alternatives.

3. The industry shall deposit EC of Rs,... with CPCB (A/c No.
532702050000164, Bank Name: Union Bank Of India, IP Extension
Branch, Vikash marg Ext, Delhi, IFSC: UBIN0O553271). In case of delay,
simple interest @ 12% shall be levied for the delay period (delay period
shall be calculated after 15 days of issues of this direction till the date
of EC deposited by the unit). The unit shall provide details of the EC
amount deposited to CPCB within 15 days from the date of receipt of the
direction The EC deposited in the CPCB account will be spent by CPCB
as per EC utilization policy as approved by Hon'ble NGT.
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3. Learned counsel submits that though the above directions was

issued by the CPCB but it has not been complied with till now. In this

regard he has referred to the newspaper report on Page 62. He has also

submitted that Rule 4 (f) and 4 (i) of the Plastic Waste Management Rules,

2016 have not been complied with which provide as under: -

“4 (f) sachets using plastic material shall not be used for storing,

packing or selling gutkha, tobacco and pan masala;

4 (i) plastic material, in any form including Vinyl Acetate — Maleic Acid

— Vinyl Chloride Copolymer, shall not be used in any package for

packaging gutkha, pan masala and tobacco in all forms;”

4. He has also submitted that the CPCB in its report dated 05.01.2021

filed in E.A. No. 13/2019 in OA No. 247/2017 Central Pollution Control

Board Vs. State of Andaman & Nicobar & Ors. (noted in the proceedings

dated 08.01.2021 of the E.A. No. 13/2019) had given the EPR Regime

which provide for the following action for non-compliance of the Rule 4 (f)

and 4 (i) of the Plastic Waste Management Rules, 2016 as under: -

4()

4(i)

(f) Sachets using
plastic material shall
not be used for
storing, packing or
selling gutkha,
tobacco and pan
masala;

(i) Plastic material, in
any form including
Vinyl  Acetate-Maleic
Acid-Vinyl Chloride
Copolymer, shall not
be used in any
package for packaging
gutkha, pan masala
and tobacco in all
forms.

Producer

Using
plastic
material

for
packaging

(i) Seizure of
manufactured products
& Closure of Unit

(ii) EC to be levied
@ Rs.5000/ - per ton of
plastic bags
manufactured  from
the date of inception of
the unit or date of
notification of PWM
Rules (March 18,
2016) whichever is
later

(iii) Penalty as per
Section 15(1) of EPA
1986 (EC to be levied
@ Rs. 10000/ - per ton
for 2nd violation and @
Rs. 20000/- per ton
for 3rd violation)




135

5. He has also submitted that the following timeline was disclosed for

recovery of environmental compensation and consequence thereof : -

SI. Amount Deposition | Environmental Compensation
No. time period and Financial Penalty Amount
1. Within one  month Original amount with interest @ 12%
from the stipulated per annum for number of days
time period as directed delayed after the stipulated
by CPCB/SPCB/PCC date of amount deposition
2. After one month but | Original amount with interest @ 24%
within 03 months after per annum for number of days
the  stipulated time delayed after one month  of
period as directed by | the stipulated date of amount
CPCB/SPCB/PCC deposition
3. a) Closure of unit/ facility
b) Seizure of trade
documents
C) Action as per Section 15
(1) of EPA
After 03 months Action, as applicable, to be taken by
Local bodies for Clause 8(1)(a),
8(1)(b) and 14(1) and for the
remaining clauses action has to be
taken by the concerned SPCB/
PCC/ CPCB
0. He has also submitted that though these manufacturers are under

the EPR regime, but they are not complying with the same.

7. OA raises substantial issue relating to compliance of environmental
norms.
8. Issue notice to the respondents. Mr. Pramod Gupta, Advocate

accepts notice on behalf of Respondent No. 4 - DPCC and seeks four weeks’
time to file the reply. Applicant is directed to serve the remaining
respondents and file affidavit of service at least one week before the next

date of hearing.

9. List on 26.09.2025.

Prakash Shrivastava, CP

Dr. A. Senthil Vel, EM
May 30, 2025
Original Application No. 273/2025
AS
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I 4. ST.u.- 33004/99 REGD. No. D. L.-33004/99

JIITd <ISid4d
Che Gazette of India

.3, -31.Ue.-31.-15032024-253031
CG-DL-E-15032024-253031

ETITIOT
EXTRAORDINARY
AT | |—ETe 3—37-7< (i)
PART I1—Section 3—Sub-section (i)

TR & THTIT
PUBLISHED BY AUTHORITY

. 188] & feett, gEeafdare, 7T 14, 2024/FT 24, 1945
No. 188] NEW DELHI, THURSDAY, MARCH 14, 2024/PHALGUNA 24, 1945
TN, I AL TAGTY qRadd HATqq

75 faeet, 14 914, 2024

T &, 201(37).—=rRa® wufry yaam A=, 2016 FT i T F2d & o yrer Fag
AT & ST, STETER, 96 2, @< 3, IT-8E () § Tfeg=er qear ar.#1.19.744 (31) ae 16 53w,
2023, ZTT THIAT 60 70 o, 3 FHT A0 & S 378 TATIAT i o0l HH71EET g S STe9 =l are
TS it IfaaT 39 arg & ST F =T &1 Iuetsy F:7 F T2 off 713 fae i srafer & offq< st
ST T e B T o,

3T 3% I A9 aTer TS i T3t 16 TFEy, 2023 T ST 6 (o7 Iqasg 7 &f 5 AT,

T = AT o AT AT AT Sl GATAT T2 o FEhTE FIT a8 F= a2 o g,

AT: T, FAIT TR TATFL0T (HTE0T) ATAaq 1986, (1986 T 29) T &TT 3, &T=T 6, 3f¥ &TIT
25 ZIRT Y& IRAT AT YR F3d gU, TATeed A9 Taed [a|, 2016 & T deiga #3 & fou
Referiad F=e a=Tdt 2, steria:-

1. (1) = At @ Siera A T Aufrs yeoee (gerrae) Faw, 2024 31
(2) T TISTIS § IeTeh THT shl ATLE T A i
2. wATIReF Aaferg yae A, 2016 (g za qe=ma A= 3 % S M wgrman g, -

1953 G1/2024 Q)

10



2 THE GAZETTE OF |NDTL3>ZRA0RD|NARY [PART 1—SEC. 3(i)]

(i) FT (FT) T 9%, FHfted @< @ o, oI -

(& ) "SR TATREE" &, FAEEAT AT ok AATAT AT TAT e AT &, ST H&T, i 9774,
ATAT o T, IS T, Tl S0 A et araraeer | Sifasw Sienaret giT T gew wrtees a1 39q9T
T FT-AT BT ToAT 72 ZT AT € AT FAUTF 790w, S 379207 9% Yiade TA7E STear 85"

(i) @ (2) % =9 9T, Meferied @< @1 S[TuT, ST -

(@) "STATAE" T UHT SR AT & ST ATOreTsd IUART o forw foheft werrfRes GoRfSiT a1 werfRes derfsiT
FTeAT TReT awq AT SeAT AT TATTReh ATET AT €T g AT AT TATIREH i gl ATIT FT AATT FHear g, ST
TR A7 T AT HeAadt arnRil F ' § artaer g o fhew At et S ARt wirfRew deRinT
& forT 9T Rt 1T |kt 8 5"

(iii) T () F w1 wx, Referfaa @ @ S, a9iq; -

'(®) "fafAmTar UAT 2t AT 8 S AT e® Fgl qTHUT 1 IcATaT Fid § 7 gl g, ored dreead
wATRReF ST Safarrwefit wrfeas ff afrafera 85

(iv) &< () ®, "gTqFHd TLd 7" &Te& T AT 3T ST,

(v) @< (9) & = 7, Fefofaa @ w@r s, s -

(&) "STATEE" UAT ATk SATHAT g ST TATIeadh GepfoiT & (AHHTT § 7 goM &; ofiY, THh siaquid wriees
TRt o fAfewTor F fore ST it S et "eradt arnlt F ARt § s satw o atatoa g siw
TATIREF TRMORT T ITART Fleh AT FIE TATHAT 6T S+ THT ST STGEATAT F HTAT & IcqTal & diaar
farfamtor # o =afxe off afvafea 85

(vi) T (7 %) % qeaTq, Faferied g i wuarfua B s -

(T %) "fashar" UAT SATh ATHIT § ST AT 6l wgl AT S8 o1 AT IE1 AT AT TehtoiT &
Seared F forT o &t E weaadt Ay w A Fwar 8

3.3 Mamw w4+ -

(F) S9f==H (1) ¥, -

(i) &< () & e o, et g war s, s -

"(F) FAfFETar G Searesw 31 =9 T F adie TR a5t T T fEeRaT T weAl arT & ' §
TIRT ¥ ST ATAT AT T A AT IUTsT AT SHAEAT Al HLTUT;"

(ii) @< (I) & =1 O, Reforfad @< @ ST, 6a9iq; -

“(ST) @ () & AL HIeTe T ST FAECTA AL AT AATATAHLONT AR & aAt AT AT TEsi
T AN AT BRI FAEETA TATRed | g1 T T aequ A< ama® Faeead «ees & oy
AT AIAF: UH/sMuasr 17088:2021 & =T gi(l,;,

(iii) T (I7) & Te=Tq, Fefeiad @< T@r ST, i -

"(ST) FAfAwTar Stert at ek ar aequ ST & 39 [Ew (3) # onfHe g ar aequ Feead wWieed 1

AR TATIe R T TTRT ek a7 ThaT g HLd ATAT T [AATT 29 FwT 3 grer 9 A
& oI AT |Ter Gt Sl AT T & A FAT & e Areahaq A=ard Fegiad s dafo
FT START FT; FAEEAA TATRET AT A AEAFLOT Trieesh Aferar a1 et F e srqstra aeget +
fafamTarst &1 oo = o & ager Fsi Tguer = 7€ & T JHI97 T ST H0

(@) I9-F=r+ (3) F Te=Ta, et su-fAae staeantaa o ST, s -

"(3F) FATECAA TATIEEH AT SAAAFARLINT AT & FAT FEqAl T ATHHATAT AT H TEIA hf 75 UHT
FETAT T TTAT 37T I TA-STHIHT TITIre it ATE, Frr Tgoor FR==7or a7 ot m';

11



[¢TRT 1l—=ve 3(i)] AT AT %&TW 3

(1) I9-F7 (4) F Te=Ta, Fefated Su-Faw @ ST, a9iq; -

"(5) wATREee AT I BT & T awqalt &1 yeaw fafamtar fafawtor % sy ow s ar afegsa i 7
AT F ®T § ITTT [A-STHAIRRT TATIRS AT FT THEHRTOT FEATHT FHAT T TET @ s
E . f§Z|'|' ~~f§ ﬁ~ wgﬁﬁqﬁ.wwlu

4. 3% T F Rew 6 H,-
()  Su-faEw (1) #, "av IoarEE" areai F ey T S,
(iy  SU-FEE (1) F ge=ma, Mufoted 3u-Faw siaertud BT o, s i -

“(1%) 9o fafAyTaT, IcaTe®, SATdH, S TATHT, FEIECad TR Y AR LuiT  wATees o
AT FEIAT T TATReT ThiorT o AHHTAT, I 3T T At g aeeaiia €9 ¥ 99 970 70
TAeredT 3T ordt o AT, T SAreT U S HHhT % 97 93 gl 9ahd al"

(iii) ST-FA=w (4) F we=Ta, et Su-Fem sia:efia BT s, s -

“(5) T fRFTa Yed= A9 30 A T ST A2l H AT verrfEe sraforss wfgq Ieqw werfes® srafares
T TR FHAT ST SR T a9 I AAT § T I AT TAT(eeah qIiT i qT F7 A SATA

ST

(6) T =T TG, TAFIT 3T THEHIT & (o7 IUAsd AT(eedh ATAT THGT ATHLAAT &rd ol
AT T A T4F a9 30 A qF Fared T TG0 [HI=07 a7 A7 Jguor = |t #ir vs
T dsmm

(7) T A o9 ATEER &= | TAUa Tha SUANT TATReH: qJeqall & WS, I [aaevr, f&awa
T ITAWT T el o 7T AT IYTH FHLT

(8) T+ T ATit e # fAforfaa s omfier w4, 3T 3w wlTiee® T9forg Jaem < arfus
RTTE seqa 3, AT -

(i) TF au & Iea ATRE srqferee, fSrad qUAT Wit srafirse +ff anfee §;
(iil) FRIEOT, TAFIOT, THERIU & [T ITAH AT ATTAE TFLT HAE AT,
(iiil) STAS EI AT AR AATIACE FT SATH,

(iv) STTATET FATH 3T 3 HIATTAAT 6l JTei;

(v) TTATog Uahel ITANT ATAT AT R TEGAT o ASTIIT, Seeh Taqeor, fashar sfiT ITANT &7 Tahel o o Y
TS FRATS |

5.3% RaR & Aew 7 4,-

(i) Sufa=w (1) #,-

%) "UTH AT oTeal o qeATd” AT T T 9¥ d=TIq” as% AT R St = 1iE;
Q) G () % 9297, Mefeiad @ dq:eamioa AT STos, eI -

T) AATACE TR ATAT o6 T FTH FLA AT AN THTST IT TG DT AT,

F) g GIATET FTAT o TATieash 1o hl Gt § T STATIT S,

(F) o AT & § IiATUg Uhe ITANT AT qeqal & AT, S faaeor, e o ST &7
TR o T SIraeTsh 3aTT FedATI",

(i)  SU-FEE (1) F oA, Fefertag su-fFaw sia o BT o, st -

“(2) T IcATEh, ATATAF AT AT T, ARATAT 3 FFIeead e AT TAF TR0 [T AT eash &
AT TETAT AT AT ThioRT  (AHHET, ST 3T U7 &% 9% 396 3 T=7ad geT Jaer A @

(
(
(
(




4 THE GAZETTE OF |NDTL3>9RA0RD|NARY [PART 1—SEC. 3(i)]

TREIRE €T | qF 910 0 Fae=T &7 odi & T, Tigd Ard 9% S siT I &< 92 9979d &
AT HaZ BT T 81"

6. S (A=Al & =W 7 % qe=ma, Fetertaa o siaeata G s, soiq; -
“7. ST T2 9% 9=l A SeHET-

(1) €T Fq¢ 92 991IdT T4F a9 & 30 S dF S & JTHIT & =1 % o7 qred w9t a2 Famm wfies
FUTISE AZT ITTT TATREH ATACT HT Fodioed T 3T AT I7 a9 FT &ty § Ieaa g arer
TATTeE STATITSE T HIAT T AT SFTHTT AU

(2) T T 9% =TT SUGYT, TAFION T THER & (o0 ITAse TATRedh AATAT TG a1 i
TATHT AN T T4F a9 30 7 aF Gaiad T TGO [FA=07 91 A7 Jguor ===ror afafa & fore
FAT|

(4) =T T2 92 =THa ATt R1E § woriee® saforg Jaee q¥ Aefered s34 g gi:

(i) UF a9 | IouS TATReH AT, oHH T wAries sraforse off onfae 2;

(ii) FUZT, TAFHIOT, TEHERLT & o7 I AT SAATAL THLT ATEHLAAT,

(iiii) ST I AT AT ATTATE FT ST,

(iv) Safafar it BE=eT ol Frateaa $it yreatd;

(v) STAToE Taer START AT TATIRed Qi o HESTOT, IAST [T, fEmT sfiT ITANT &1 b o o 67
TS FEATE |

7.3% T F REw 9 H,-

(i) 3T-F=H (1) 3% ITH=H (2) F &9 9, Feteted 39-fF=m o ST, oraiqs-

“(1) ITITEH, ATATAH 3T FIE FATHT ST AT F el HT TATEeah ThionT il T&qT Fd &, UHT TlTeeh
FeRTSAT & T  forw S g

(2)  STEr FE A IcaTES, AATAE AT FS TTHT AU FAearid Scarasd PHaERT & 927 FdT 8, 39
SY-F=H (1) % el SueT e T AT 36T T3 /14T ST

"(2%F) IHTEH, ATATaF, dic Ty, AfFaEr, i Fueeas wifees a7 SAafaTHheoig riees ¥ =i
FEgat & fEAfaaTar, saqgE-2 ¥ AfAfEe Rt F oaqar wiites Tinr % o fearia Sores
SR &1 T w|”

8. 37 f7=rw % 7=+ 10 #,-

(%) 3u-fAaw (6) #, Ferferferd wiqe siaefoa B s, st -
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 14th March, 2024

G.S.R.. 201(E).—WHEREAS, the draft rules further to amend the Plastics Waste Management Rules, 2016,
were published in the Gazette of India, Extraordinary, Part I, Section 3, Sub-section (i), vide notification number
G.S.R. 744 (E) dated the 16th October, 2023, for inviting objections and suggestions from all persons likely to be
affected thereby within a period of sixty days from the date copies of the Gazette containing the said draft rules were
made available to the public;

AND WHEREAS, copies of the Gazette containing the said draft rules were made available to the public on
the 16th October, 2023;

AND WHEREAS, objections and suggestions received within the period have been duly considered by the
Central Government;

NOW, THEREFORE, in exercise of the powers conferred by sections 3, 6, and 25 of the Environment
(Protection) Act 1986, (29 of 1986), the Central Government hereby makes the following rules further to amend the
Plastic Waste Management Rules, 2016, namely :-

1. (1) These rules may be called Plastic Waste Management (Amendment) Rules, 2024,

2 They shall come into force on the date of their publication in the Official Gazette.

2. In the Plastic Waste Management Rules, 2016 (hereinafter referred to as the said rules), in rule 3, -
(1 for clause (ac), the following clause shall be substituted, namely:-

‘(ac) “Biodegradable plastics”, means plastics, other than compostable plastics, which undergoes degradation by
biological processes in specific environment such as soil, landfill, sewage sludge, fresh water, marine, without leaving
any micro plastics or visible or distinguishable or toxic residue, which has adverse environment impact;”;

(i) for clause (k), the following clause shall be substituted, namely: -

‘(k) “Importer” means a person who imports for commercial use, any plastic packaging or any commodity with
plastic packaging or carry bags or plastic sheets or like material, or plastic raw material including in the form of resin
or pellets, or intermediate material to be used for manufacturing plastic packaging such as films or preforms;”;
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(iii)  for clause (m), the following clause shall be substituted, namely:-

‘(m) “manufacturer” means and includes a person engaged in production of plastic raw material, including
compostable plastics and biodegradable plastics;’;

(iv) in clause (n), the words “metallised layers or” shall be omitted;
(v) for clause (s), the following clause shall be substituted, namely:-

‘(s)“producer” means a person engaged in manufacturing of plastic packaging; and, includes a person engaged in
manufacture of intermediate material to be used for manufacturing plastic packaging, and also the person engaged in
contract manufacturing of products using plastic packaging or through other similar arrangements for a brand
owners;’;

(vi) after clause (u), the following clause shall be inserted,-

‘(ua) “seller” means a person who sells plastic raw material such as resins or pellets or intermediate material used for
producing plastic packaging;’.

3. In the rule 4 of the said rules,-
(A) in sub-rule (1), -
0] for clause (e), the following clause shall be substituted, namely:-

“(e) the manufacturer shall not sell or provide or arrange plastic to be used as raw material to a producer or to a
seller not registered under these rules;”;

(it)  for clause (h), the following clause shall be substituted, namely:-

“(h) the provision of thickness under clause (c) shall not apply to carry bags or commodities made from
compostable plastic or biodegradable plastics. Carry bags and commodities made from compostable plastics shall
conform to the Indian Standard: IS/ISO 17088:2021 titled as Specifications for Compostable Plastics.;”,

(iii)  after clause (h), the following clause shall be inserted, namely :-

“(ha)  the manufacture of carry bags and commodities covered under sub rule (3) shall be permitted to be made
from compostable plastics or biodegradable plastics subject to mandatory marking and labelling laid down under these
rules and the regulations of the Food Safety and Standards Authority of India for food contact applications. The
manufacturers of compostable plastic or biodegradable plastic carry bags or commodities permitted under the rules,
shall obtain a certificate from the Central Pollution Control Board before marketing or selling;”,

(B) after sub-rule (3), the following sub-rule shall be inserted, namely :-

“(3A)  The manufacturer of commodities made from compostable plastics or biodegradable plastics shall report the
quantity of such commaodities introduced in the market and pre-consumer waste generated to the Central Pollution
Control Board.”;.

(C)  after sub-rule (4), the following sub-rule shall be inserted, namely :-

“(5) Every manufacturer of commodities made from plastic or part thereof shall ensure processing of the pre-
consumer plastic waste generated in the form of reject or discard material at the stage of manufacturing and such
manufacturer shall report to the State Pollution Control Board or Pollution Control Committee concerned.”;

4. In rule 6 of the said rules,-
0] in sub-rule (1), the words “or producers” shall be omitted;
(i) after sub-rule (1), the following sub-rule shall be inserted, namely:-

“(1A) Every manufacturer, producer, importer, brand owner, manufacturer of commodities made from compostable
plastics or biodegradable plastics may engage with local body on voluntary basis, as per mutually agreed terms and
conditions entered into by them and the local body”

(iii) after sub-rule (4), the following sub-rules shall be inserted, namely:-

“(5)  The local body shall undertake assessment of plastic waste generated, including plastic waste existing in dump
sites, by the 30th June of every year and also estimate the quantity of plastic waste to be generated in following five
year period.

(6) The local body shall assess the plastic waste management infrastructure available for collection, segregation
and processing and send a report to the State Pollution Control Board or Pollution Control Committee concerned by
30th June of each year.
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(7 The local body shall take necessary measures to prevent stocking, distribution, sale and usage of prohibited
single use plastic items in their jurisdiction.

(8)  The local body shall include in the annual report the following details on plastic waste management, namely:-
(i) plastic waste generated, including plastic waste existing in dump sites, in a year;

(ii) plastic waste management infrastructure available for collection, segregation, processing;

(iii) projection of plastic waste to be generated;

(iv) status on framing and implementation on byelaws;

(v) actions taken action to prevent stocking, distribution, sale and usage of prohibited Single Use Plastic items.”.
5. In rule 7 of the said rules,-

(i) in sub-rule (1),-

(A) after the words “gram panchayat” the words “or panchayat at district level” should be inserted;

(B) after clause (c), the following clauses shall be inserted, namely:-

(d) engaging civil societies or groups working with waste pickers;

(e) ensuring that open burning of plastic waste does not take place;

(f) taking necessary measures to prevent stocking, distribution, sale and usage of prohibited Single Use Plastic items
in their jurisdiction.”;

(i) after sub-rule (1), the following sub-rule shall be inserted, namely:-

“(2) Every Producer, Importer and Brand owner, manufacturer and manufacturer of commodities made from
compostable plastics or biodegradable plastics may engage with Panchayat at District and Village levels, on a
voluntary basis, as per mutually agreed, terms and conditions entered into by them and the Panchayat at District and
Village levels.”

6. After rule 7 of said rules, the following rule shall be inserted, namely:-
“7A. Responsibility of Panchayat at District level.-

@ The Panchayat at District level shall undertake assessment of plastic waste generated, including plastic waste
existing at dump sites, by the 30th June of every year for rural areas of the district and also estimate the quantity of
plastic waste to be generated in following five year period.

2 The Panchayat at District level shall assess the plastic waste management infrastructure available for
collection, segregation and processing and report to the State Pollution Control Board or Pollution Control Committee
concerned by 30th June each year.

3) The Panchayat at District Level shall include in the annual report the following details on plastic waste
management, namely:-

(i) plastic waste generated, including plastic waste existing at dump sites, in a year;

(ii) plastic waste management infrastructure available for collection, segregation, processing;

(iii) projection of plastic waste to be generated,;

(iv) status on framing and implementation on byelaws;

(v) actions taken action to prevent stocking, distribution, sale and usage of banned Single Use Plastic items.”.
7. In rule 9 of the said rules,-

0] for sub-rules (1) and (2), the following sub-rules shall be substituted, namely:-

“(1) The Producers, Importers and Brand Owners who introduce any plastic packaging in the market shall be
responsible for collection of such plastic packaging.

(2) Where any Producer, Importer or Brand owner fulfils his extended producer responsibility, he is deemed to
have complied with his responsibility under sub-rule (1).

(2A) The Producers, Importers, Brand Owners, manufacturers, and manufacturers of commodities made from
compostable plastics or biodegradable plastics, shall fulfil Extended Producer Responsibility as per guidelines
specified in Schedule- 11.”.

8. In rule 10 of the said rule,-
(@) in sub-rule (6), the following proviso shall be inserted, namely: -
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“ Provided that where testing of biodegradable plastic had commenced prior to the registration of a laboratory, and the
report is in conformity with IS 17899 T:2022, the Central Pollution Control Board shall ask the applicant for re-testing
and permit the production or usage of such biodegradable plastic, till the period the test report is received from duly
recognized laboratory subject to furnishing of bank guarantee equal to the amount of Environment Compensation
leviable under rule 18:

Provided further that the bank guarantee shall be forfeited if the result of such test does not conform to IS 17899 T:
2022.

(b) after sub-rule (6), the following sub-rule shall be inserted, namely:-

“(7) BIS shall specify separate colour or marking for plastic packaging and commodities made from compostable
plastics or biodegradable plastics.”.

9. In rule 11 of the said rule,-
(i) for sub-rule (2), the following sub-rule shall be substituted, namely:-

“(2) Each recycled plastic packaging or commodity shall bear a label “recycled having [-----specify percentage-----]
of recycled plastic” and a mark as shown below and shall conform to the Indian Standard: IS 14534: 2023 titled as
“Plastics — Recovery and Recycling of Plastics Waste — Guidelines”, as amended from time to time.”

Vo S
DD
N N
3D 2 DTED
Ve Sl S
DT 7D

OTHER

NOTE: PET-Polyethylene terephthalate, HDPE-High density polyethylene, V-Vinyl (PVC), LDPE- Low density
polyethylene, PP-Polypropylene, PS-Polystyrene and Other means all other resins and multi-materials like ABS
(Acrylonitrile butadiene styrene), PPO (Polyphenylene oxide), PC (Polycarbonate), PBT (Polybutylene terephalate)
etc.

(i) after sub-rule (2) the following sub-rules shall be inserted, namely: -

“(3) Each plastic packaging or commodity made from compostable plastics shall bear a label “compostable only under
industrial composting” and shall conform to the Indian Standard: IS/ISO 17088:2021 titled as Specifications for
Compostable Plastics.”;

‘(4)  Each plastic packaging or commodity made from biodegradable plastic shall bear the label “Biodegradable in [
--- specify number of days ---] only in the [---specify recipient environment such as soil, landfill, water etc.---]".".

10. In rule 13 of the said rules,-
(M for sub-rule (4), the following sub-rule shall be substituted, namely:-

“(4) Every manufacturer and importer of plastic raw material shall make an application to the State Pollution Control
Board or the Pollution Control Committee concerned, for registration, in the Form I1I:

(4A) For the purpose of these rules, the manufacturer and importer of plastic raw material shall,-

0] sell plastic raw material only to Producer or Seller registered under these rules and the Registration number of
such Producer or Seller is mentioned on sale invoice for sale of plastic raw material;

(i) not sell plastic raw material to any entity or units engaged in manufacturing of prohibited single use plastic
items;

(iif)  print the following on all packaging bags of plastic raw material:

“Not to be used in the manufacture of single use plastic items prohibited under the Plastic Waste Management
Rules, 2016 including plastic sheets < 50 micron thickness, non-woven carry bags < 60 GSM, Carry bags <
120 micron thickness”;

(iv) submit Quarterly Report to the Central Pollution Board and State Pollution Control Board or Pollution Control
Committee concerned;
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“(4B) Every person engaged in sale of plastic raw material or an intermediate material used for manufacture of plastic
packaging to producer shall make an application to the State Pollution Control Board or the Pollution Control
Committee concerned, for registration.”;

(i) for sub-rule (8), the following sub-rule shall be substituted, namely:-

“(8) Where the registration is not granted within a period of thirty days after the receipt of application complete in
all respect, the applicant shall be deemed to be registered under these rules on the expiry of such period.”

11.  for rule 17, the following rule shall be substituted:

“17.  Annual reports.- (1) Every person engaged in recycling or processing of plastic waste shall prepare and submit
online an annual report in Form-1V to the local body concerned and also to the State Pollution Control Board or
Pollution Control Committee concerned by the 30th April of every year.

(2) Every manufacturer and importer of plastic raw material shall prepare and submit online a quarterly report in
Form VII to the State Pollution Control Board or Pollution Control Committee concerned by the last day of month
following the quarter and an annual report by 30th June of every year.

3) Every person engaged in the sale of plastic raw material or an intermediate material used for manufacture of
plastic packaging shall prepare and submit online an annual report mentioning therein the detail of transactions to the
State Pollution Control Board or Pollution Control Committee concerned by the 30th June of every year.

(@) Every urban local body and Panchayat at District Level shall prepare and submit online an annual report in
Form -V to the Urban Development Department and to Rural Development Department, respectively, and also to the
State Pollution Control Board or Pollution Control Committee concerned by the 30th June every year.

(5) The State Pollution Control Board or Pollution Control Committee concerned shall cause the report
submitted by the urban local body and Panchayat at District level to be audited by itself or through a designated
agency and copy of the report of such audit and the annual report shall be made available on website of State Pollution
Control Board or Pollution Control Committee concerned.

(6) The State Pollution Control Board or Pollution Control Committee shall prepare and submit online an annual
report in Form VI to the Central Pollution Control Board on the implementation of these rules by the 31st July of
every year.

@) The Central Pollution Control Board shall prepare a consolidated annual report on the implementation of these
rules and submit to the Central Government along with its recommendations on or before the 31st August of every
year.”.

12. In schedule Il to the said rules,-

(M in the heading after the words “Guidelines on Extended Producer Responsibility for Plastic Packaging”, the
words “and commodities made from compostable plastics or biodegradable plastics™ shall be inserted.

(i) for paragraph 4, the following paragraph shall be substituted, -
“4. Obligated Entities:
The following entities shall be covered under the Extended Producer Responsibility obligations, namely: -

@) Producer of plastic packaging, other than micro and small enterprises as defined under the Micro, Small and
Medium Enterprises Development Act, 2006 (27 of 2006);

(b) Importer of plastic packaging including intermediate material used for manufacturing plastic packaging such
as films and preforms and plastic packaging of imported products;

(© Brand Owners including online platforms/marketplaces and supermarkets/retail chains other than micro and
small enterprises as defined under the Micro, Small and Medium Enterprises Development Act, 2006 (27 of 2006);

(d) Plastic Waste Processors;

(e) Manufacturers and importers of plastic raw material;

j] Manufacturers of items made from compostable plastics or biodegradable plastics.”.

(i) in paragraph 5, in sub-paragraph (5.1),

@ in item (iv), after the words “carry bags”, the words “and commodities” shall be inserted;
(b) after item (iv), the following item shall be inserted, namely:-

“(v) Category V
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Plastic sheet or like used for packaging as well as carry bags and commodities made of biodegradable plastics.”.
(iv) in paragraph 6, in sub-paragraph (6.1), for the following items shall be substituted, namely:-

“(a) The following entities shall register on the centralized portal developed by Central Pollution Control Board,
namely: -

(i) Producer (P) including micro and small enterprises as defined under the Micro, Small and Medium
Enterprises Development Act, 2006 (27 of 2006)

(i) Importer (1);
(iii) Brand owner (BO);

(iv) Plastic Waste Processor engaged in (a) recycling, (b) waste to energy, (c) waste to oil, and (iv) industrial
composting;

(v) Manufacturers and importers of plastic raw material;

(vi) Manufacturers of items made from compostable plastics or biodegradable plastics.”.

(v) in paragraph 7,-

@ sub-paragraph (7.8) shall be omitted;

(b) after sub-paragraph (7.7), the following new sub-paragraph (7.8) shall be inserted, namely:-
“(7.8) Manufacturer or importer of plastic raw material - Extended Producer Responsibility Target:

(i) The extended producer responsibility of producers, which are micro and small enterprises as defined under the
Micro, Small and Medium Enterprises Development Act, 2006 (27 of 2006), hereinafter referred to as micro and small
producers, shall be fulfilled by manufacturer or importer of plastic raw material who has supplied the plastic raw
material to such micro and small producers:

Provided that the target for use of recycled plastic content shall be fulfilled by such producers.

(i) The Extended Producer Responsibility target category-wise for manufacturer or importer of plastic raw
material shall be the quantity of plastic raw material sold to micro and small producers where the sale invoice is
authenticated by the manufacturer or importer of plastic raw material, on the centralized online portal, excluding the
sale made by such micro and small producers to Brand Owners and Producers, which are not categorized as micro and
small enterprises as defined under the Micro, Small and Medium Enterprises Development Act, 2006 (27 of 2006).

(iii) ~ The producer, which is a micro or small enterprise, shall declare category of plastic packaging manufactured
by it on the centralized online portal.

(iv) While fulfilling the Extended Producer Responsibility target the manufacturer or importer of plastic raw
material shall ensure minimum level of recycling (excluding end of life disposal) of plastic packaging waste collected
under the Extended Producer Responsibility Target, category-wise, as given in the Table below, namely: -

TABLE
Minimum level of recycling (excluding end of life disposal) of plastic packaging waste

(% of Extended Producer Responsibility Target)

Plastic packaging category 2024-25 2025-26 2026-27 2027-28 and onwards
) 2 @) (4) ®)
Category | 50 60 70 80
Category Il 30 40 50 60
Category IlI 30 40 50 60

(vi) in paragraph 8, after sub-paragraph (8.4), the following sub-paragraph shall be inserted, namely :-

“(8.5) The Central Pollution Control Board shall issue guidelines for authorisation of agencies for establishment of
electronic platform for trade of Extended Producer Responsibility certificates between obligated entities.

(8.6) The number of electronic platform may be restricted keeping in view volume of trade of Extended Producer
Responsibility certificates.
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(8.7) The operation of electronic platform shall be as per guidelines issued by Central Pollution Control Board after
approval of the Central Government.

(8.8) The Central Pollution Control Board shall fix the highest and the lowest price for extended producer
responsibility certificates which shall be equal to 100 % and 30 % ,respectively, of the Environment Compensation
leviable on the obligated entities for non-fulfilment of Extended Producer Responsibility obligations, under rule 18 of
these rules.

(8.9) The exchange price of Extended Producer Responsibility certificate between registered entities through the
portal shall be between the highest and the lowest prices as fixed above.”;

(vii). in paragraph 10,-

(a) in the heading, for the words “ Role of Producers, Importers & Brand-Owners”, the words “Role of Producers,
Importers, Brand-Owners and manufacturers, and manufacturers of commodities made from compostable plastic or
biodegradable plastic” shall be substituted;

(b) for sub-paragraph (10.1), the following sub-paragraph shall be substituted, namely:-

“(10.1) The Producers, Importers, Brand-Owners and manufacturers, and manufacturers of commodities made from
compostable plastic or biodegradable plastic shall have to register through the online centralized portal.”

(c) for sub-paragraph (10.5), the following sub-paragraph shall be substituted, namely:-

“(10.5) Producers, Importers, Brand-Owners and manufacturers, and manufacturers of commodities made
from compostable plastic or biodegradable plastic may operate schemes such as deposit refund system or buy back or
any other model in order to develop a separate waste stream for collection of plastic packaging waste for directly
fulfilling Extended Producer Responsibility obligations to prevent mixing of plastic packaging waste with solid
waste.”;

(d) in sub-paragraph (10.6),

(A) after the words “Producers, Importers & Brand Owners”, the following words shall be inserted
“manufacturers, and manufacturers of commodities made from compostable or biodegradable plastics”.

(B) the following proviso shall be inserted, namely:-

“Provided that the annual return under this sub-paragraph in respect of the financial year 2022-2023 may be filed on
or before 31st March 2024.”;

(viii)  inparagraph 11, in sub-paragraph (11.2), the following proviso shall be inserted, namely:-

“Provided that the annual returns under this sub-paragraph in respect of the financial year 2022-2023 may be filed on
or before the 31st March 2024;”.

(ix) in paragraph 15, for sub-paragraph(15.1), the following sub-paragraphs shall be substituted, namely:-

“(15.1) The Producers, Importers, Brand-Owners and manufacturers, and manufacturers of commodities made from
compostable plastics or biodegradable plastics shall provide the details of certificates for plastic waste recycled and
sent for end of life disposal, by 30th June of next financial year while filing annual returns on the online portal.

(15.2) The details of certificates provided by Producers, Importers, Brand-Owners and manufacturers, and
manufacturers of commodities made from compostable plastic or biodegradable plastics and registered plastic waste
processors shall be verified and in case of difference, the lower figure shall be considered towards fulfilment of
Extended Producer Responsibility obligation under these rules.

(15.3) The certificates shall be subject to verification by Central Pollution Control Board or State Pollution Control
Board or Pollution Control Committee concerned, as the case may be.

(15.4) The Manufacturer of biodegradable plastics shall fulfil their Extended Producer Responsibility obligations by
obtaining Extended Producer Responsibility certificates generated by local authorities, as per agreed modalities.

(15.5) The local authorities shall generate Extended Producer Responsibility certificates equal to the biodegradable
plastic collected by them and put to end of life biodegradation in the respective recipient environment as per standard
notified by Bureau of Indian Standards, which shall be recorded, and details of such certificates obtained by the
manufacturers of commodities of biodegradable plastics shall be submitted on the centralised online portal while filing
annual returns under these rules. Central Pollution Control Board will develop mechanism for such exchange on the
centralized online portal.”

13. for ‘Form -I’ of the said rules, the following shall be substituted as follows, namely:-

FORM - |
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[See rules 13 (2)]
APPLICATION FOR REGISTRATION FOR PRODUCERS or Brand Owners
From: ..o
.................................. (Name and full address of the occupier)
To
The Member Secretary,

wevevv..... Pollution Control Board or Pollution Control Committee

Sir,
I /We hereby apply for registration under rule 9 of the Plastic Waste Management Rules, 2016
1. Producers

(A) other than micro and small enterprises (as per criteria of Ministry of Micro, Small and Medium Enterprises,
Government of India)

PART - A
GENERAL
1.(a) Name and location of the unit
(b) Address of the unit
(c) Registration required for manufacturing of:
i. Carry bags;
() petro- based,
(b) Compostable
ii. Multilayered plastics
(d) Manufacturing capacity
(e) In case of renewal, previous registration number and
date of registration
2. Is the unit registered with the District Industries

Centre of the State Government or Union territory? If
yes, attach a copy.

3.(a) Total capital invested on the project
(b) Year of commencement of production

4.(a) List and quantum of products and by-products
(b) List and quantum of raw materials used

5. Furnish a flow diagram of manufacturing process

showing input and output in terms of products and
waste generated including for captive power
generation and water.

6. Status of compliance with these rules- Thickness —
fifty micron (Yes/No)

PART -B
PERTAINING TO LIQUID EFFLUENT AND GASEOUS EMISSIONS

7. a. Does the unit have a valid consent under the Water
(Prevention and control of Pollution) Act, 1974 (6 of

41



[T 1—=ve 3(i)] AT FT rqwt@&m

1974)?
If yes, attach a copy

b. Does the unit have a valid consent under the Air
(Prevention and Control of Pollution) Act, 1981 (14 of
1981)?

If yes, attach a copy

PART -C
PERTAINING TO WASTE

8. Solid Wastes or rejects:
a. Total quantum of waste generated
b. Mode of storage within the plant

c. Provision made for disposal of wastes

9. Attach or Provide list of person supplying plastic to
be used as raw material to manufacture carry bags
or plastic sheet of like or multilayered packaging

10. Attach or provide list of personnel or brand
Owners to whom the products will be supplied

11. Action plan as per Regulation notified for Extended
Producer Responsibility

Name and Signature
Designation
Date :

Place :

(B) Producers; Micro and Small Enterprises ( as per criteria of Ministry of Micro, Small and Medium Enterprises,
Government of India)

PART-A General

1. Micro or Small Producer

2. Details:

(a) Name and location

(b) Registered Address

(c) Postal Address

(d) GST No.

(e) PAN No.

(f) CIN No (Applicable for companies)
(g) Udyam Registration No.

3. Authorized Person Details:
(a) Name

(b) Designation

(c) Mobile No.

(d) Aadhaar No. (Aadhaar authentication
on voluntary basis)

(e) PAN No.
(f) Email ID
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4, Plastic packaging manufactured:

Category - | /Category - Il/ Category - I/
Category - IV/Category — V)

5. Year of commencement of business

6. Unit Location:

S.No. Place of Manufacturing unit
Manufacturing capacity (plastic-packaging
category wise)

7. Total Capital invested in project

Part B: Details on plastic packaging

Manufacturing details Year 1 Year 2 Quantity (MT)
1. Raw material procured
2. Plastic packaging produced category-wise
3. Total Plastic packaging sold category-wise (MT)
a. Plastic packaging sold to Brand owner
b. Plastic packaging sold to Producer (Large and Medium)
c. Plastic packaging sold to Producer (Small and micro)
c. Plastic packaging sold to seller

4. Pre-consumer plastic packaging waste (MT)

9. Status of Compliance with Rule 4 of Plastic Yes/No
Waste Management Rules, 2016 as
amended

10. Cover Letter (with attachment)

11. Self-Declaration by Micro and Small
Producers

12. Authorized Signatory

13. Self-Declaration:
Name:

Digital Signature
Date:

Place:

Note:

(i) The registration shall be based upon self-declaration and done through centralized online portal on plastic
packaging.

(if) In case of proprietorship firm not registered under any Act or rules of the Central Government or the State
Government, the proprietor may use his or her Permanent Account Number (PAN) issued by Income Tax Department
for registration of the enterprise.

2. Brand Owners:
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PART - A
GENERAL
1. Name, address and Contact number
2 In case of renewal, previous registration number and
date of registration
3 Is the unit registered with the District Industries
Centre of the State Government or Union territory? If
yes, attach a copy.
4.(a) Total capital invested on the project
(b) Year of commencement of production
5. (a) List and quantum of products and by-products
(b) List and quantum of raw materials used
PART -B
PERTAINING TO LIQUID EFFLUENT AND GASEOUS EMISSIONS
5 Does the unit have a valid consent under the Water
(Prevention and control of Pollution) Act, 1974 (6 of
1974)?
If yes, attach a copy
6 Does the unit have a valid consent under the Air
(Prevention and Control of Pollution) Act, 1981 (14 of
1981)?
If yes, attach a copy
PART -C
PERTAINING TO WASTE
7. Solid Wastes or rejects:
(a) Total quantum of waste generated
(b) Mode of storage within the plant
(c) Provision made for disposal of wastes
8. Attach or Provide list of person supplying plastic
material
9 Action plan on collecting back the plastic wastes
Name and Signature
Designation
Date :
Place :
3. Importers:

Item 3, 4, 5 of Part A, Part B, and item 7 and 8 of Part C, to be filled as per applicability.

PART - A
GENERAL

Name, Address and Contact number
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In case of renewal, previous registration number and
date of registration

Is the unit registered with the District Industries Centre
of the State Government or Union Territory? If yes,
attach a copy.

4.(a)

Total capital invested on the project

(b)

Year of commencement of production

5.(a)

List and quantum of products and by-products

(b)

List and quantum of raw materials used

6 (a)

Quantity of plastic sheet or like used for packaging of
imported or to be imported products

(b)

Quantity of imported or to be imported plastic sheet or
like used for packaging for further supply or self-use

(©

Quantity of imported or to be imported multilayered
packaging for further supply or self-use

PART -B

PERTAINING TO LIQUID EFFLUENT AND GASEOUS EMISSIONS

Does the unit have a valid consent under the Water
(Prevention and control of Pollution) Act, 1974 (6 of
1974)?

If yes, attach a copy

Does the unit have a valid consent under the Air
(Prevention and Control of Pollution) Act, 1981 (14 of
1981)?

If yes, attach a copy

PART -C

PERTAINING TO WASTE

Solid Wastes or rejects:
(a) Total quantum of waste generated
(b) Mode of storage within the plant

(c) Provision made for disposal of wastes

8.(a)

Attach or Provide list of person supplying imported (i)
plastic sheet or like used for packaging, (ii)
multilayered packaging

(b)

Quantity of imported (i) plastic sheet or like used for
packaging, (ii) multilayered packaging used for self use

Action plan as per Regulation notified for Extended
Producer Responsibility

Name and Signature

Designation

Date :
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Place :

14. For Form V in the said rules, the following Form shall be substituted, namely:-
FORM V
[See rules 17 (4)]

(A) FORMAT FOR ANNUAL REPORT ON PLASTIC WASTE MANAGEMENT TO BE SUBMITTED BY
THE URBAN LOCAL BODY

Period of Reporting: ( Year)

A General Information

Name of the City or Town and State:

Name & Address of Local body

Contact E-mail:

Contact Phone No.

Population

Area in sq. Kilometers

Whether separate Plastic Waste Management Cell is operational (Y/N)

Staff deployed in Plastic Waste Management Cell

O 0| N o O | Wl N

Total numbers of the wards in the area under jurisdiction

[y
o

Total numbers of households in the area under jurisdiction ward —wise

[EEN
[EEN

Number of households covered by door-to-door collection — ward-wise

[y
N

Total number of commercial establishments and Institutions in the area under jurisdiction and those
covered by door to door collection

a | Commercial establishments

b | Institutions

13 (i) Details of human resource including waste pickers in informal sector (concessionaire or own
resource) deployed for

(@) Collection

(b) Street sweeping
(c) Transportation
(d) Segregation

(e) Processing

() disposal

(ii) Details of waste pickers engaged in plastic waste management (ward wise)

No. of waste pickers

B Plastic Waste Management

Quantity of Plastic Waste generated (Tonnes) as per CPCB methodology

2 Compositional characterization of plastic waste as per CPCB methodology

e Plastic packaging (Cat I/Cat Il/Cat 11l/Cat IVV/Cat V)

e  Others type of plastic waste (i) recyclable and (ii) non-recyclable

3 Door to Door collection of segregated waste (coverage in % or number of households) — ward-wise
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Total no. and capacity of MRF

() No. and capacity of Mechanical MRF Facilities
No. Capacity (MT) Waste segregated (MT)

b) No. and capacity of Manual MRF Facilities
No. Capacity (MT) Waste segregated
(MT)

Number of plastic recycling facilities with details of category- wise
Name and address with EPR registration number Capacity (MT) Total Plastic Waste recycled

(MT) Plastic packaging waste recycled category —wise (MT) Other plastic waste recycled (MT) EPR
certificates generated category-wise (MT)

Number and capacity of industrial composting unit for compostable plastics
Name and address with EPR registration number Capacity (MT) Waste composted
(MT) Compostable plastics processed (MT)

Number and capacity of Operational Waste to energy Plants

Name and address with EPR registration number Capacity (MT) Plastic Waste processed (MT)
Energy produced

Number and capacity of operational wastes to Oil units

Name and address with EPR registration number Capacity (MT) Waste processed (MT) Oil generated

Quantity and capacity of Plastic waste used in road construction along with KM
Plastic Waste used (MT) Road Length (Km)

10

Disposal of thermoset plastic as per guidelines
Thermoset plastic Waste sent to secured landfill (MT) Thermoset plastic Waste co-processed (MT)

11

Cement plants for plastic waste for coprocessing

Name and address with EPR registration number Total unsegregated waste received (MT) Percentage
of plastic waste in unsegregated waste Plastic waste co-processed (MT)

Name and address with EPR registration number Total segregated plastic waste received (MT) Plastic
waste co-processed category-wise (MT)

12

Quantity of inert material disposed (MT) from recyclers and other waste processor in sanitary landfill

13

Scientific Landfill site (number and capacity)
No. Capacity (MT) Waste received
(MT)

14

Legacy waste site (number and amount of legacy waste)
Waste present (MT)

Waste processed to RDF (MT)

Plastic waste in RDF (%)

Waste remaining (MT)

15.

EPR Registration No. of ULB in case registered

16

EPR Guidelines leveraged for PWM ('Y/N) Details to be attached

Enforcement of Plastic Waste Management Rules

Please confirm if Bye- laws have been framed ( Yes/No)

No. of violations & action taken on non-compliance of provisions of PWM Rules, 2016, except for
banned Single Use Plastics and plastic carry bags (Rule 12)
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(i Total no of Violations (eg. Burning/ Littering of plastic waste)
(i) Actions Taken ( Fines/penalties Imposed Rs.)
3 Implementation of ban imposed under Rule 4 including on identified single use plastic items, plastic
carry bags having thickness less than 120 microns (ward-wise) (quarterly reporting)
Q) Registration number CPCB SUP compliance App
Total number of commercial establishments/Institutions and Hotspots in the area under
" jurisdiction
(i)
-Commercial establishments : Malls, Cinema Halls, Airports, Railway Stations, Metro Stations, others
(@)
(b) - Institutions- Schools, Colleges, Office Complex etc
(c) -Hotspots — Tourist spots, sabzi Mandi, Wholesale market, Fish Market,
Flower market, Religious Places etc.
Total No of Inspections carried out
(iii)
(iv) | Total Fine imposed (Rs.)
(v) Quantity of Banned SUP seized( Tons)
(vi) Details of mode of disposal of seized SUP
Qty of SUP Seized (T) Mode of Name &
Disposal Address of the
P Plastic Waste
( Recycling/ WtE/ WtO/ Co- | Processor
processing/Road making)
(vii) | Details of Entities producing Alternatives
S.No Name of Entity SUP Production Capacity Address

Alternative produced (TPA)

(ix) Details of Entities producing compostable plastics and biodegradable plastics

(xi) Shops for Eco alternatives for banned Single Use Plastic items

D. Data on ingress of littered plastic waste in water bodies

1 Ingress points for plastic waste in Drain and Water Body
Number of ingress points
Measures taken to stop ingress of plastic waste

2. Surface water bodies including river stretches
Number of surfaces water bodies Quantity of plastic waste collected

3. Number of drains cleaned from Plastic waste
Total length of drains

Total length of drains cleaned from plastic waste
Plastic waste collected (MT)

Silt collected

(B) FORMAT FOR ANNUAL REPORT ON PLASTIC WASTE MANAGEMENT TO BE SUBMITTED BY

THE PANCHAYAT AT THE DISTRICT LEVEL
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Period of Reporting: ( Year)

>

General

Name of the District and State:

Name & Address of Panchayati Raj Institution At The District Level
Contact E-mail:

Contact Phone No.

Number of Gram Panchayats covered

Number of villages covered

Total Population
Total Area
Total number of households

Plastic Waste Management

PlWlo|lo|N|jlo|ga|d|jw [N

Summary of the mechanisms put in place for management of plastic waste in the area under
jurisdiction along with the details of agencies

involved ( Please attach the details)

2. Please attach details of infrastructure put in place for management of
plastic waste generated in the area under jurisdiction

Total no. of Plastic Waste Management Units set up with capacity
Quantity of Plastic Waste generated (Tonnes) as per CPCB methodology

5 Plastic Waste Characterization as per CPCB methodology

(Plastic packaging waste: Cat I/Cat Il/ Cat I11/Cat 1V/Cat V and Others ((i) recyclable and
(ii) non-recyclable)

Quantity of Plastic Waste collected (Tonnes)

Plastic Waste Segregated (Tonnes)

Plastic waste channelized for processing and recycling (details quantum of plastic waste,
type of processing)

(a) Plastic waste to recyclers

(b) Plastic waste to co-processing in cement kilns

(c) Plastic waste to waste to energy/waste to oil plants
(d) Plastic waste for road construction

9 (i) Details of human resource including waste pickers in informal sector (concessionaire or
own resource) deployed for

(a) Collection

(b) Street sweeping
(c) Transportation
(d) Segregation

(e) Processing

(f) disposal

(ii) Details of waste pickers engaged in plastic waste management (ward wise)
No. of waste pickers

10 |EPR Guidelines leveraged for PWM (Y/N)

Details to be attached

C Enforcement of Plastic Waste Management Rules

Please confirm if Bye- laws have been framed ( Yes/No)

2 No. of violations & action taken on non-compliance of provisions of PWM Rules, 2016,
except for banned Single Use Plastics and plastic carry bags (Rule 12)
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I Total no of Violations (eg. Burning/ Littering of plastic waste)

li Actions Taken ( Fines/penalties Imposed Rs.)

3 Implementation of ban imposed under Rule 4 including on identified single use plastic
items, plastic carry bags having thickness less than 120 microns (ward-wise) (quarterly,

reporting)

I Total number of Institutions & Hotspots in the area under
jurisdiction

€)] - Institutions- Schools, Colleges, etc

(b) Hotspots — Subzi Mandi, Wholesale market, Fish Market, Flower market, Religious Places
etc.

I Total No of Inspections carried out

i Total Fine imposed ( Rs.)

IV |Quantity of Banned SUP seized( Tons)

D. |Data on ingress of littered plastic waste in water bodies

1 Ingress points for plastic waste in Drain and Water Body

Number of ingress points
Measures taken to stop ingress of plastic waste

2. |Surface water bodies including river stretches

Number of surfaces water bodies cleaned
Quantity of plastic waste collected

3. Number of drains cleaned from Plastic waste
Total length of drains

Total length of drains cleaned from plastic waste
Plastic waste collected (MT)

Silt collected

15. for Form V1 in the said rules, the following shall be substituted, namely:-
FORM VI
[See rule 17(6)]

FORMAT FOR ANNUAL REPORT ON PLASTIC WASTE MANAGEMENT TO BE SUBMITTED BY
SPCB/PCC

Period of Reporting:

General

Name of the State/UT:

Name & Address of SPCB/PCC:

Contact E-mail:

Contact Phone No.

U14>(AJI\)H>

Details of Plastic Waste Management (State Level)

e Collection (MT)

e  Segregation (MT)

e  Processing including recycling (MT)

e Disposal (MT)

Mechanism of Plastic Waste Management

1 Summary of the mechanisms put in place for management of plastic waste in your State/UT
along with the details of agencies involved ( Please attach the details)

2 Please attach details of infrastructure put in place for management of
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plastic waste generated in your State/UT
3 Total no. of MRF Facilities
@ No. of Mechanical MRF Facilities with capacity
(b) | No. of Manual MRF Facilities with capacity
C Plastic Waste Generation, Collection, Segregation &
Characterization
1 Total Numbers of the Urban Local Bodies (ULBS) in the area under jurisdiction
2 No. of ULBs who have submitted Annual Report
3 Total Numbers of the Gram Panchayat (GPs) in the area under jurisdiction
4a  |Total number of Panchayati Raj institution at District Level
4b  |No. of Panchayati Raj institution at District Level who have submitted annual report
5 Please confirm that all GPs/ULBs have provided complete information in stipulated time as
per format prescribed by CPCB ( Yes/No)
6. |Please provide no. of ULBs/GPs which have not submitted complete
information within the stipulated time frame
7.  |Please provide total amount of EC levied on PRI at District Level / ULBs who have not

submitted annual report as per prescribed timelines under the rules

8.  |Quantity of Plastic Waste generated (Tonnes) as per CPCB methodology ( Cat I/Cat 11/ Cat
[11/Cat IVV/Cat V/ Others)
9. Quantity of Plastic Waste collected (Tonnes)
10. | Plastic Waste Segregated (Tonnes)
11. | Please confirm that all Local Bodies/ GPs have carried out Assessment of Plastic Waste
Generation & Characterization as per methodology specified by CPCB ( Yes/No)
12. | Please upload Plastic Waste Characterization Reportas per methodology specified by
CPCB
13. | Please confirm that data validation and reconciliation for ULB and PRI at District Level has
been done as per methodology specified by CPCB ( Yes /No)
D Extended Producer Responsibility Implementation

1.|Total Number of ULBs registered on EPR ( To be auto fetched from EPR portal )

2.|Details of Plastic Waste Processors (To be auto fetched from EPR Portal)

Name |Type (Recycler/Coprocessors/Waste to |Registration|Processing Capacity ( TPA)

Energy/Waste to Oil/Road No
Making )
PW (Cat-)] PW [PW] PW [PW-(Cat-| Other
(Cat-I1) (Cat- (Cat- V)
my | V)
3.|Plastic Waste Processed through PWPs (TPA)
Type (Recycler/Coprocessors/Waste to Energy/Wasteto | PW PW PW | PW | PW |Others
Oil/Road Making ) (Cat-1) | (Cat-1l) | (Cat- | (Cat- | (Cat-
m | M | V)
4.|Audit & Levying of Environmental Compensation (EC) (To be auto fetched from the EPR Portal)
(&) |No. of Entities (PIBOs/PWPs) audited
(b) |No. of Entities (PIBOs/PWPs) found in violation
(c) |EC levied on violating Entities (PIBOs/PWPs)
E. [Implementation of ban imposed under Rule 4 including on identified single use plastic items, plastic carry
bags having thickness less than 120 microns
1 |Total number of commercial establishments/ Institutions &
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Hotspots in the area under jurisdiction

(@ |-Commercial establishments :Malls, Cinema Halls, Airports, Railway
Stations, Metro Stations
(b) |- Institutions: Schools, Colleges, Office Complex etc
c -Hotspots :Tourist spots, sabzi Mandi, Wholesale market, Fish Market,
Flower market, Religious Places etc.
2 | Total No of Inspections ( Data Auto fetched from SUP Compliance
Monitoring Portal)
3 | Total No of Commercial Establishment and hotspots closed for SUP Ban
Violation
4 | Total No. of Industries inspected( Data Auto fetched from SUP
Compliance Monitoring Portal)
Total no. of industries closed for manufacturing banned SUP items
Total Fine imposed (Rs.) ( Data Auto-fetched from SUP Compliance
Monitoring Portal)
7 | Quantity of Banned SUP seized( Tons) ( Data Auto-fetched from SUP

Compliance Monitoring Portal)

Total No of Commercial establishment and hotspot made SUP free

Details of mode of disposal of seized SUP

Qty of SUP Seized (T) Mode  of
Disposal

Co-processing/
roadmaking)

(Recycling/ WtE/WtO/

Name & Address of
the Plastic Waste
Processor

10.|Details of Entities producing Alternatives including compostable plastics
SL.No. | Name of Entity SUP Processing Capacity |Address
Alternative | (TPA)
11.| No of Complaints received on SUP grievance App ( Data Autofetched from SUP
Grievance redressal app)
12.| No of Complaints resolved ( Data Autofetched from SUP Grievance redressal app)
F |Enforcement of Plastic Waste Management Rules
Details of Registered Plastic Raw Material Manufacturing Units
Total No: Capacity: Product
Manufactured
2. | Details of Registered PWP (Non- packaging) Processing Facilities
Total No: Capacity: Product
Manufactured
3. | Details of Unregistered Manufacturing or Recycling Units (in
residential or unapproved areas).
Total No: Capacity: Product
Manufactured
4. | No. of ULBs which have framed bye-laws
5. | No. of violations & action taken on non-compliance of provisions of PWM
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Rules, 2016, as amended, 2018 (Rule 12)

6. | Total no. of violations (Burning/ Littering/non-registration and other non-
compliance)

7. | Action Taken ( Fine Imposed / Closures issued)

16. After Form VI in the said rules, the following Form shall be inserted, namely:-
FORM VII
[See rule 17(2)]
Format for Quarterly report of Plastic Raw Material
Manufacturer/Importer of plastic raw material
Year : Quarter : Q1/Q2/Q3/Q4

S. |Name of| Address of | Email | Phone Buyer GST no.| Category of Qty of Type of
No. | Buyer Buyer ID No. Category |of Buyer plastic plastic raw | plastic raw
packaging material material
supplied (T)| supplied

Note:

(i) Quarterly report shall be submitted as per pro forma in electronic format prescribed by CPCB.

(ii) Individual invoices for transactions are not required for the purposes of quarterly report.
Buyer Category

1. Large and Medium Producers (as per criteria of Ministry of Micro, Small and Medium Enterprises,
Government of India

2. Micro and Small Producers (as per criteria of Ministry of Micro, Small and Medium Enterprises,
Government of India)

3. Brand Owners

4. Seller

5. Others (Non-plastic packaging applications)
Type of plastic raw material supplied
PET

HDPE

PVC

LDPE

PP

PS

Others

Biodegradable plastic in specified environment

© 0o N o g~ w D P

Compostable plastic
[F. No- 17/6/2023 HSM]
NARESH PAL GANGWAR, Addl. Secy.
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Note- The principal rules were published in the Gazette of India, vide number G.S.R. 320(E), dated the 18th March,
2016 and subsequently amended vide notification number G.S.R. 285(E), dated the 27th March, 2018, vide
notification number G.S.R. 571(E), dated the 12th August, 2021, vide notification number G.S.R. 647(E),
dated the 17th August, 2021, vide notification number G.S.R. 133(E) , dated the 16th February 2022, vide
notification number G.S.R. 522(E) dated the 6th July 2022, vide notification number G.S.R. 318(E) , dated the
27th April 2023 and last amended vide notification number G.S.R. 807(E) dated the 30th October 2023.

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.
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e CEMTRAL POLLUTION CONTROL BOARD
L wataror, a9 TE werary aitgas WA " wET
E—“Li':-.-n. MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE GOVT. OF INDIA
+F:No. B-11011/UPC II/PWM/ 2020-21 October, 2020
12)6 -925
To,

s The Chairman (All SPCBs/PCC)

Sub: Directions under Sec 5 of Environment (Protection) Act, 1986 for
enforcement of provisions of Plastic Waste Management (PWM) Rules
for storing, packing or selling cigarette, gutkha, tobacco and pan
masala in all forms

WHEREAS in exercise of Powers under Section 6, 8 and 25 of the
Environment (Protection) Act, 1986, Ministry of Environment, Forest & Climate
Change (MoEF&CC) has notified Plastic Waste Management (PWM) Rules
vide Notification no. G.S.R 320(E) dated March 18, 2016;

WHEREAS Under Rule 4(f) of PWM Rules 2016 - Sachets using plastic
material shall not be used for storing, packing or selling gutkha, tobacco and
pan masala in all forms;

WHEREAS Under Rule 4 (i) of PWM Rules 2016— Plastic material, in any
form including Vinyl Acetate - Maleic Acid - Vinyl Chloride Copolymer, shall not
be used in any package for packaging gutkha, pan masala and tobacco in all
forms: '

WHEREAS cigarettes are tobacco products and therefore cigaretie
manufacturers are prohibited from usage of plastics in any form in packaging of
their products in accordance with 4(i) of Plastic Waste Management Rules;

WHEREAS Under Rule 9 (1) of PWM Rules 2016 - The producers, within a
period of six months from the date of publication of these rules, shall work out
modalities for waste collection system based on Extended Producers
Responsibility and involving State Urban Development Departments, either
individually or collectively, through their own distribution channel or through the
local body concerned,;

WHEREAS Under Rule 9 (2) of PWM Rules 2016 - Primary responsibility for
collection of used multi-layered plastic sachet or pouches or packaging is of
Producers, Importers and Brand Owners who introduce the products in the
market. They need to establish a system for collecting back the plastic waste
generated due to their products. This plan of collection to be submitted to the
State Pollution Control Boards while applying for Consent to Establish or
Operate or Renewal of the consent. The Brand Owners whose consent has
been renewed before the notification of these rules shall submit such plan
within one year from the date of notification of these rules and implement within
two years thereafter;

‘gfdyr wed" @ oA AR, fEeel-110032
Parivesh Bhawan, East ﬁcjun Nragar, Delhi-110032 55
IS/ Tel : 43102030, 22305792, SaHIz/Website | www.cpcb.nic.in
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WHEREAS Under Rule 12 (1) of PWM Rules 2016 specifies the Authority for
enforcement that - The State Pollution Control Board and Pollution Control
Committee in respect of a Union territory shall be the authority for enforcement
of the provisions of these rules relating to registration, manufacture of plastic
products and multi-layered packaging, processing and disposal of plastic
wastes,

WHERAS it is observed that although the PWM Rules were notified in 2016,
usage of plastic material for storing, packing or selling cigarettes, gutkha,
tobacco and pan masala in all forms by producers/ brand owners still continues
in several states/UTs across the country;

WHEREAS collection & channelization of such plastic packaging for recycling
is difficult owning to the small size of the packaging and the same are found
littered on streets, dumped in water bodies etc. posing a grave threat to the
environment; and

WHEREAS strict enforcement by SPCBs/PCCs of above cited provisions of
PWM Rules is required to check this menace;

NOW THEREFORE In view of above and in exercise of powers vested under
Section 5 of EPA, following directions are being issued to your office

(a) To provide list of gutkha, tobacco, cigarette and pan masala
manufacturers in the states/UTs along with the details regarding
usage of plastic for packaging of these products.

(b) To take necessary action, including levying Environmental
compensation andfor closure of unit operations related fo
manufacture of the said products, to control usage of plastic material
for storing, packing or selling cigarette , gutkha, tobacco and pan
masala in all forms by these manufacturers.

You are required to confirm receipt of this direction and submit the action taken
report along with the list of aforementioned manufacturers by November 10,

2020 to this office /
(Shiv Das Meena) .
Chairman 8
Copy to:

1. The Joint Secretary (CP Division)
Ministry of Environment, Forests & Climate Change
Indira Paryavaran Bhawan,
Jor Bagh Road,
New Delhi -110003

\B./Jncharge , IT Division :
( Prashﬂzt;;gaua]

Member Secretary
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CENTRAL POLLUTION CONTROL BOARD
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G
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To,
Gutkha/Pan Masala Manufacturers (A= per list)

Sub:- Directions under Sec 5 of Environment (Proteciion) Act, 1986 for
enforcement of provisions of Plastic Waste Managem:znt (PWM) Rules for
storing, packing or selling gutkha/pan masala and tobacco products in atl

forms.

WHEREAS in exercise of Powers under Saction 6, 8 and 205 of the Environment
(Protection) Act, 1986, Ministry of Environment, Forest & Climate Change (MoEF&CC)
has nolified Plastic Waste Management (PWM) Rules vide Notificolion No. G.S.R 320(E)
dated March 18, 2016;

WHEREAS Under Rule 4(f) of PWM Rules 2016 - Sachets using plastic material shall not
be used for storing, packing or selling qutkha, whacco and pan masala in all forms;

WHEREAS Under Rule 4 (i) of PWM Rules 2016— Plastic material, in any form including
Vinyl Acetate - Maleic Acid - Vinyl Chloride Copolymer, shall not b used in any package
for packaging gutkha, pan masala and tohacco in all forms;

WHEREAS In view of above, qutkha/pan masala manufacturers are prohibited from
usage of plastics in any form in packaging of their products;

WHEREAS Under Rule 9 (1) of PWM Rules 2015 - The producers:, within a period of six
months from the date of publication of these rulas, shall work ou: modalities for waste
collection systam based on Extended Producers Respaonsibility and involving State Urban
Development  Departments, either individuzlly  or collectively  through  their own
disliibution channel or through the local bady concerned;

WHEREAS Under Rule 9 (2) of PWM Rules 207 - Primary responsibility for collection of
usad multi-layered plastic sachet or pouches or packaging is of Preducars, Importers and
Brand Owners who introduce the products in the market, They need o ostablish a systom
for collocling back the plastic waste generated due to their products. This plan of
collection to be submitted to the State Pollution Control Boards whili: applying for Consent
to Establish or Operale or Renewal of the conscnt. The Brand Owners whose consent
has been renawed belore the notification of these rules shall submit such plan within one
vaar from Ihe date of notification of these rules znd im plement withi:| two yoars thoreafler

‘e = gl ewfr ww fedd 110092
Farivesh Bhawan, East Arjun Nagar, Dalhi-110: 32
"ﬂ"“"ff Tel : 49102030, 22305792, STHET Websile * wiow crelinie.in
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WHEREAS Plastic w;: <ta Mmanagement rules were nolified in 2016, wherein the g ol
plastics s prohibited Packaging of tobacen Products in a)) forms, however, Plastic s
still being used by you. ndustry in Packaging ofgu!khafpeirl masala;

WHEREAS usage of [lastic for Packaging o gutkha/pan masaja i« in violation Plastic
Wasie Management Rules, 2018:

WHEREAS collection & channelization of such plastic Packaging for recycling is difficyt
Owing to the small Size of the Packaging an the same are foung littered an Slreets,
dumped in waler bodjas etc; Posing a grave thrzat to the mwiroﬁment; arn

WHEHEAS, in complia; ce of NGT Direction - dalec Sep 10, 2020 in QA 24?’!2[}11
CIPCE framed the Guide: hes for ievying Envirenmen| Compensation for vialatian of Pyviv
Rules: and

NOw THEREFORE | ViZw of abave ang in exarcise of Powers vested under Seclion 5
of EPa, Unit js herchy directed g Show cause a5 1o why aclion including levying
Environmentaj Compens tior and / or closyy of gutkha/pan Masala manufactiring
epetations should not be ‘aken against the unit jor violation of PWM Rules

Unit is hereby given 4 M or Lortunity to submit jis | 2ply with 15 days from Issuance of these
directions, failing which aLoropriate action wij b * taken against jt under the Provision of

Environmenia) (Protection Act, 19386, Wv/‘g "
(SHV Das Meena)

Copy o |
1. The Joint Secreta; + (CP Divisinn}
Ministry of Envire, ‘ment, Forests & cJj; iate Change
tndira Paryavaran g Jlawan,
Jor Bagh Road,
New Delhi -110003

Ml'mharge, IT Divisic - p)

(Prashant Gargava)

Member Secrota ryk-)

[ Chairman B
[ h
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List of Gutkha/Pan masala samples

S. Name of Unit Manufacturer
No.
1. Raj Samrat M/s. Raj Darbar Group Pvt. Ltd.
Pan Masala KHASHA NO. 31/22 VILLAGE -ZINDPUR, G.T.
B o KARNAL ROAD DELHI North West DL 110036 IN
2. Dilbagh M/s. Som Global Pan Masala Pvt. Lid.
PLOT NO.-123,BLOCK-C NARAINA IND AREA PH-1
NEW DELHI New Delhi DL 110028 IN
3 Shikhar M/s. Trimurti Fragrance Put. Ltd. I
133/231-A TRANSPORT NAGAR KANPUR KANPUR
Kanpur UP 208023 IN
4, Vimal Pan M/s. Vishnu Aromatics Ltd.
Masala 51 TO 4211111 LIWASPUR, BAHALGARH RAI
= _ ~__Sonepat HR 131021 IN
5: Madhu M/s. Maa Vindhyavasini Tobacco Pvt Lid.
133/134, TRANSPORT NAGAR KANPUR UP 208023
IN
6. Pan Bahar M/s. Pan Bahar Products Pvt. Ltd.
Plot No. 20, FF, Industrial Najafgarh Road, Shivaiji
B Marg, DELHI West Delhi DL 110015 IN
i Chaini M/s. Harsh Infinity Flavour Pwt. Ltd.
KH.ND.37/23 1ST FLOOR GALI NO-4 AND
SAFIAEAD ROAD SANJAY COLONY NARELA
LANDMARK NEAR NANDIMAL SCHOOL DELHI
: North Delhi DL 110040 IN
8. Double Black Kay tabacco works pwvt. Ltd,
5-A, DDA FLATS MANSARCVER PARK, NEAR
GOVT, ECHOOL DELHI North East DL 110032 IN
9. | Kamal Kishore | M/s. Kamal Kishore Jards Bhandar, Agresen Chowk,
Tobacco Harda, MP -4€1331
10. Kaka M/s. Mahalakshmi Devi Flavours Pvt Ltd
108/49 GANDHI NAGAR KANPUR UP 208012
11, Gurd M/s. A.K.Pan products =1
Govindpura Industrial area, Bhopal MP, PIN 462023
12, Kishore M/s. P.K.Pan products
Unit 02 Bhoomi no. 304 gram Nagheta, Bahar Nagar
Palika Hardoi UP-241001
13. V-1 M/s. Vishnu Tobacco

Plot Ne. 24 and 25A, Udyog Kandra 2, Ecotech (I,
Greater Noida, Uttar Pradesh 201306

59



'S, | Nameof Unit | _186 Manufacturer -

14. | XP Chewing M/s. Ruchi flavours LLP, unit Il At & PO Dashrath
Tobacco District Vadodara-390011

15. | M-1Scented | M/s. Rishab Tobacco Pvi. Ltd. Changodar, Sanand,
Tobacco Anmedabad, Gujarat-382210

16. | V-1Tobacco | M/s. VCT Products Survey Mumber427 Plot No 12
Moraiya Ahmedabad- 382213

17. |  Pan Vilas Godfrey Phillips India Ltd (G) B-19 UPSIDC Industrial |
Premium Pan Area Site ||| Meerut Road Ghaziabad UP 201001

Masala
18. Mirage Mirage Products Pvt Ltd, Mirage Campus Nathdwara,
Swadeshi 313301 Rajsthan India
Tobacco
19. | Mahak Pan M/s. Madhu Fragrances Pvt. Ltd.
Masala WZ-98 FIRST FLOOR, OFFICE NO 4 LAMBA
COMPLEX,
JWALAHER! MKT PASCHIM VIHAR West Delhi DL
110063
20. | Superjem | - Siddhu packaging Pt Itd.

Khatha No. 2 Megala Halli Road, Bammenahalli

NPT Panchayaih, Chitradurga Karnataka - 575520
21. Star 555 Ghodawat freshner LLP

Dharwad, Karnataka 580028

22 | Shanti Strong | 'S8R Flavours Pvt Ltd.
| A-63 Second Floor G T Karnal Road, Industrial Area
Delhi North West DL 110033 N
"23. | Silver Line, | M/s. Kaipai Pouches Pvit. Lid., B1/1, Amausi Industrial
Area, Nadarganj, Lucknow Lucknow UP 226008
24, | ZX Heritage AFT Tobacco (P) Ltd, Rama Road, Delhi - 110015

25. | Black label Keipan Pan products Pvt. Ltd.
12/1 sector D Industrial area, Govindpura Bhopal MP-
462023
26. | Shudh Plus, K.G. PAN Products Pvt. Ltd, AL — 11, SEC — 13,
Pan Masala GIDA, Sahjanwa, Gorakhpur - 273209

27. | SNK, Chewing | M/s. A. J. Sugandhi PvL. Lid. Panki Site- 1, Kanpur-
Tobacea 208022
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Manufacturar

S. Name of Unit
No.
28. | Shikhar Kesar, | M/s. Shikhar Kesar Plot NO %, 15 A, Transport Nagar,
Chewing Kanpur,, Uttar Pradesh-208023
Tobacco -
- 20 S Zarda, M/s. Style Enterprises, Pwt. Ltd Premises No. 20, First
Chewing Floor, SCM Plaza, 8/226, Arya Nagar, Kanpur UF
Tobacco 208002
30, S Plus, WAST Industries, GIDA, Sahjanwa, Gorakhpur -
Chewing 273209
Tobacco
. 31. | Dabang 2, Pan M/s. AMP Pan Products Pwvt. Ltd.,
Masala Ramnagar, Alambah, Lucknow - 226005
~ 32. | Kayam, Pan M/s. Simla Deluxe Pan Flavour
Masala NivasKheraAishbagh,
Lucknow-226004, Uttar Pradesh
33. R.K. Royal, M/s. R.K. Products CO.
Pan Masala (Unit-11), Plot No. 35 & 36 Industrial Estate,
Nz ubad, Bidar — 585402, Karnataka
34. | Sir Royal, Pan " M/s. PrabhuAastha Enterprises(P), Ltd
Masala (Sir Unit — B, 123/779, Fazalgan|,
Gold) Kanpur-208012, Uttar Pradesh
~ 35. | Kesar Silver, ~ M/s. Kesar Silver, Pan Masala
Pan Masala DAY & CO. TP Nagar,
Kanpur — 208023, Uttar Pradesh
' 36. | Musafir, M4 M/s Rajat Food Products, -
Near Navgyat College,
Delhi — 110081,
37. | Noor KaGul M/s. Noor KaGul
167/3 BKP-Kalyani Exp. Way, Madral, Kankinara,
.y North 24 Pgs, Kolkata, WB-743126
38. Tarang M/s. Tarang Pharma

39, DRB, BHR

14-A, 14-B, 15 Biswakarma Nagar,
Indore, Madhya Pradesh-452008 _
|

AFT Tobzcco (P) Ltd, Rama Road, Delhi - 110015

40,

SNT — 1

M/s. S A Aromatics (P) Ltd.
Lane no Right 6, Gate No. 1, Jalan Industrial
Complex,
Mouja- Banihara, Jangalpur, Howrah — 711 411

41,

Karam Chand
Premium Pan
Masala

M/s Ashish Enterprises
Krishna Colony near Kalari ward number 51,
Sikandar kampoo lashkar

Gwalior, Madhya Pradesh - 474001
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F-No. B-11011/UPC II/PWN/ 2020-21 22 October , 2021

To,
Gutkha/Pan Masala Manufacturers (As per list)

Sub: Directions under Sec 5 of Environment (Protection) Act, 1986 for
enforcement of provisions of Plastic Waste Management (PWM) Rules

for storing, packing or selling gutkha/pan masala and tobacco
products in all forms.

WHEREAS in exercise of Powers under Section 6, 8 and 25 of the Environment
(Protection) Act, 1986, Ministry of Environment, Forest & Climate Change

(MoEF&CC) has notified Plastic Waste Management (PWM) Rules vide Notification
no. G.S.R 320(E) dated March 18, 2016: and

WHEREAS Under Rule 4(f) of PWM Rules 2016 - Sachets using plastic material

shall not be used for storing, packing or selling gutkha, tobacco and pan masala in
all forms; and

WHEREAS Under Rule 4 (i) of PWM Rules 2016~ Plastic material, in any form
including Vinyl Acetate - Maleic Acid - Vinyl Chloride Copolymer, shall not be used
in any package for packaging gutkha, pan masala and tobacco in all forms: and

WHEREAS In view of above, gutkha/pan masala manufacturers are prohibited
from usage of plastics in any form in packaging of their products; and

WHEREAS samples of gutkha/pan masala manufactured by your industry were
collected during market survey and it has been observed that plastic is being used
in packaging of gutkha/pan masala; and

WHEREAS Show cause notice dated February 05, 2021 was issued to your
industry vide as to why action including levying Environmental Compensation and /
or closure of gutkha/pan masala manufacturing operations should not be taken
against the unit for violation of PWM Rules; and :

WHEREAS vide letter dated... ... (the unit’s response)

WHEREAS your unit was inspected on July 08, 2021 by CPCB and samples of

packaging material for Guthkha / pan masala were collected from your unit and
tested by CPCB; and

WHEREAS the test reports confirmed that plastic material was being used for
packaging of Guthka/ pan masala in your industry; and

WHEREAS Plastic waste management rules were notified in 2016, wherein the use
of plastics is prohibited for packaging of tobacco products in all forms, however,
plastic is still being used by your industry in packaging of gutkha/pan masala; and

. et e
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WHEREAS usage of plastic for packaging of gutkha/pan masala is in violation
Plastic Waste Management Rules, 2016; and

WHEREAS in compliance of NGT Directions dated Sep 10, 2020 in O.A. 247/2017,
CPCB framed the Guidelines for levying Environment Compensation(EC) for
violation of PWM Rules; and

WHEREAS Hon’ble NGT directions vide order dated 08.01.2021 on the matter |,
directed that EC and penal action regime proposed by the CPCB may be duly
implemented by the CPCB, State PCBs/PCCs, State Level Monitoring Committees
and all other concerned authorities; and

WHEREAS as per the EC Regime prepared by CPCB , Environmental
Compensation @Rs.5000/- per ton of plastic used is to be levied in packaging of
tobacco products; and :

WHEREAS as per the information collected by the inspecting
officials, approx. ...... tonnes/year of plastic has been used for packaging of
plastic since 2016, (year of inception)

NOW THEREFORE In view of above and in exercise of powers vested under
Section 5 of EPA, the following directions are issued to your industry:

1. The industry shall close down its operations with immediate effect and not
resume its operations till it switches over to environmentally sound alternatives.

% 2. The industry shall submit a time bound action plan to switchover to
environmentally sound alternatives.
F
3. The industry shall deposit EC ofRs,.... with  CPCB (A/lc No.

532702050000164, Bank Name: Union Bank Of India, {P Extensiocn Branch,
Vikash marg Ext, Delhi, IFSC: UBIN0553271). In case of delay, simple interest
@12% shall be levied for the delay period (delay period shall be calculated
after 15 days of issues of this direction till the date of EC deposited by the
unit). The unit shall provide details of the EC amount deposited to CPCB within
15 days from the date of receipt of the direction The EC deposited in the CPCB
account will be spent by CPCB as per EC utilization policy as approved by
Hon'ble NGT. ‘

You are required comply with above Directions and submit compliance report within
15 days of issue of this Directions, failing which CPCB shall be constrained to take
action as deemed fit under Section 5 of EPA

(Tanmay Kumar) j@ﬂ
Chairman ",
Copy to:
1. The Joint Secretary (CP Division)
Ministry of Environment, Forests & Climate Change
Indira Paryavaran Bhawan,
Jor Bagh Road,
New Delhi -110003
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2. The Member Secretary ( concerned SPCB): To ensure compliance of
Directions

3. Incharge, IT Division m@@y‘é

e B
(Prashant Gargava)
Member Secretary

ofC
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List of Gutkha/Pan Masala Manufacturers

S.No.

Name of industry

M/s. Trimurti Fragrances Pvt.Ltd.
133/231-A, Transport Nagar, Kanpur U.P. 208023

M/s. MaaVindhyavasini Tobacco Pvt Ltd. 133/173, Transport Nagar Kanpur
UP 208023 /

M/s. Vishnu Tobacco Plot No. 24 and 25A, Udyog Kendra 2, Ecotech Il
Greater Noida, Uttar Pradesh 201306

Unit inspected (current address):

*| M/s. Raj Tobacco Works

Udyog Kendra 2, Plot No. 19, Ecotech-3, Greater Noida, Gautam Buddha
Nagar, UP- 201308

Pan Parag India Ltd. (Kothari Products)
Factory Nos. 6 & 7 Industrial Estate Fazalganj, Kapil Road, Kanpur

Kaipal Pouches Pvt. Ltd., B1/1 Amuasi, Industrial Area, Nadargan],
Lucknow, U.P.~ 226008

M/s Kay Flavours Pvt. Ltd.(kamlapasand)
B-2, Amausi Industrial Area

Naderganj, Lucknow,

Uttar Pradesh-226008

M/s. Pan Bahar Products Pvt. Ltd. Plot No. 20, FF, Industrial Najafgarh
Road, ShivajiMarg, DELHI West Delhi DL 110015

M/s. Trimurti Fragrances Pvt.Ltd.
133/233, 234 & 235, Transport Nagar Kanpur U.P. 208023

AMP Pan Products Pvt. Ltd.
1679/80, Jabrauli, Mohanlalganj, Lucknow, U.P - 221716

10

M/s. Simla Deluxe Pan Flavour, NivasKheraAishbagh, Lucknow-226004,
Uttar Pradesh
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S.No. | Name of industry

11 M/S. Som Global Pan Masala Pvt. Ltd. Plot No.-123,Block-C
Narainalnd.Area Ph-1 New Delhi New Delhi 110028 In

12 M/s. Vishnu Aromatics Ltd. 5/1 To 4/2/1/1/1 Liwaspur,
BahalgarhRaiSonepatHr 131021 In
Unit inspected (current address)
M/s. VSG pan industries private Itd.
Khasra No. 52/6/2, /2,8,9/1,13,14,15/2,16/1,17,18/1,26
Village Jhundpur, Tehsil rai, Sonipat -131029

13 P.K.Pan products Unit 02 Bhoomi no. 304 gram Nagheta, Bahar Nagar
PalikamHardoi UP-241001

14 K.G. PAN Products Pvt. Ltd, AL — 11, SEC — 13, GIDA, Sahjanwa,
Gorakhpur - 273209

15 WAST Industries, GIDA, Sahjanwa, Gorakhpur 273209

16 Kaipan Pan products Pvt. Ltd. 12/1 sector D Industrial area, Govindpura
Bhopal MP- 46202

17 M/s. Kamal Kishore JardsBhandar, AgresenChowk, Harda, MP -461331

18 M/s. S A Aromatics (P) Ltd. Lane no Right 6, Gate No. 1, Jalan Industrial
Complex, Mouja- Banihara, Jangalpur, Howrah — 711 411,

19 M/s. Noor KaGul 167/3 BKP-Kalyani Exp. Way, Madral, Kankinara, North
24 Pgs, Kolkata, WB-743126

20 M/s. Rishab Tobacco Pvt. Ltd. Changodar, Sanand, Ahmedabad, Gujarat-
382210

21 M/s VCT Products

Survey No. 269/P, 212 P/P2,
Xcelon Industrial Park-2,
Village ChacharvadiVasna,
Sanand, Ahmedabad- 382213
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S.No. | Name of industry

22 M/s Madhu Fragrance Pvt. Ltd.,
S.No.487,TajpurRoad,Changodar
Taluk Sanand, Dist. Ahmedabad, Gujarat

23 M/s. R.K. Products CO. (Unit-1l), Plot No. 35 & 36 Industrial Estate,Naubad,
Bidar — 585402, Karnataka

24 Siddhu Packaging Pvt. Ltd.
Khatha No. 2 MegalaHalli Road, BammenahalliPanchayath, Chitradurga
Karnataka - 575520

25 Ghodawatfreshner LLP Dharwad, Karnataka 580028

31
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MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE GOVT. OF IHDIA

F-No. B-11011/UPC II/PWM/ 2020-21 220ctober , 2021

To,
Gutkha/Pan Masala Manufacturers (As per list)

Sub: Directions under Sec 5 of Environment (Protection) Act,: 1986 for
enforcement of provisions of Plastic Waste Management (PWM) Rules
for storing, packing or selling gutkha/pan masala and tobacco
products in all forms.

WHEREAS in exercise of Powers under Section 6, 8 and 25 of the Environment
(Protection) Act, 1986, Ministry of Environment, Forest & Climate Change
(MoEF&CC) has notified Plastic Waste Management (PWM) Rules vide Notification
no. G.S.R 320(E) dated March 18, 2016; and

WHEREAS under Rule 4(f) of PWM Rules 2016 - Sachets using plastic material
shall not be used for storing, packing or selling gutkha, tobacco and pan masala in
all forms; and

WHEREAS under Rule 4 (i) of PWM Rules 2016— Plastic material, in any form
including Vinyl Acetate - Maleic Acid - Vinyl Chloride Copolymer, shall not be used
in any package for packaging gutkha, pan masala and tobacco in all forms; and

WHEREAS in view of above, gutkha/pan masala manufacturers are prohibited
from usage of plastics in any form in packaging of their products; and

WHEREAS samples of gutkha/pan masala manufactured by your industry were
collected during market survey and it has been observed that plastic is being used
in packaging of gutkha/pan masala; and

WHEREAS Show cause notice dated February 05, 2021 was issued to your
industry vide as to why action including levying Environmental Compensation and /
or closure of gutkha/pan masala manufacturing operations should not be taken
against the unit for violation of PWM Rules; and

WHEREAS vide letter dated ...(as per unit’'s response).

WHEREAS ihspection of your unit was to be conducted on July 06, 2021. However
inspecting CPCB officials were not allowed to enter the unit's premises by the unit
representatives; and

WHEREAS Plastic Waste Management Rules were notified in 2016, wherein the
use of plastics is prohibited for packaging of tobacco products in all forms, however,
plastic is still being used by your industry in packaging of gutkha/pan masala; and

WHEREAS usage of plastic for packaging of gutkha/pan masala is in violation

Plastic Waste Management Rules, 2016; and
Contd..
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Parivesh Bhawan, East Arjun Nagar, Delhi-110032
T/ Tel : 43102030, 22305792, STTTES/ Website : www.cpeb.nic.in
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WHEREAS in compliance of Hon'ble NGT Directions, dated, Sep 10, 2020 in O.A.
247/2017, CPCB framed the Guidelines for levying  Environment
Compensation(EC) for violation of PWM Rules; and

WHEREAS Hon'ble NGT directions vide order dated 08.01.2021 on the matter,
directed -that EC and penal action regime proposed by the CPCB may be duly
implemented by the CPCB, State PCBs/PCCs, State Level Monitoring Committees
and all other concerned authorities; and

WHEREAS asper the EC Regime prepared by CPCB, Environmental
Compensation @Rs.5000/- per ton of plastic used is to be levied in packaging of
tobacco products.

NOW, THEREFORE, in view of the above and in exercise of the powers vested
under Section 5 of EPA, 1986, the following directions are issued to (name of the

unit).

1. The industry shall close down its operations with immediate effect and not
resume its operations till it switches over to environmentally sound alternatives

2. The industry shall submit a time bound action plan to switchover to
environmentally sound alternatives

3. The unit shall pay Rs. 25,00,000/- (Twenty Five lakhs only) as interim
Environmental Compensation charge for violation of Plastic Waste Management
Rules, 2016 to CPCB (A/c No. 532702050000164, Bank Name: Union Bank Of
India, |P Extension Branch, Vikashmarg Ext, Delhi, IFSC: UBIN0553271).In
case of delay, simple interest @12% shall be levied for the delay period (delay
period shall be calculated after 15 days of issues of this direction {ill the date of
EC deposited by the unit).

4. The unit shall provide details of the EC amount deposited to CPCB within 15
days from the date of receipt of the direction The EC deposited in the CPCB
account will be spent by CPCB as per EC utilization policy as approved by
Hon’ble NGT.

You are required comply with above Directions and submit compliance report within
15 days of issue of this Directions, failing which CPCB shall be constrained to take
action as deemed fit under Section 5 of EPA

A (=
(Tanmay Kumar) %@
Chairman
Copy to:
1. The Joint Secretary (CP Division)
Ministry of Environment, Forests & Climate Change
Indira ParyavaranBhawan, JorBagh Road,
New Delhi -110003
2 The Member Secretary : To ensure compliance of Directions
Contd..
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3. Incharge, IT Division ?

| (PrashantGargava)

Member Secretary
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List of Gutkha/Pan Masala Manufacturers

S.No. Name of industry
1. M/s. PrabhuAastha Enterprises(P), Ltd,
Unit — B, 123/779, Fazalganj,
Kanpur-208012, Uttar Pradesh
2. Mirage Products Pvt Ltd,

Mirage Campus Nathdwara, 313301
Rajsthan India

35
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MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE GOVT. OF

F-No. B-11011/UPC II/PWM/ 2020-21 2 2 October , 2021
To,

Gutkha/Pan Masala Manufacturers (As per list)

Sub: Directions under Sec 5§ of Environment (Protection) Act, 1986 for
enforcement of provisions of Plastic Waste Management (PWM) Rules
for storing, packing or selling gutkha/pan masala and tobacco
products in all forms.

WHEREAS, in exercise of Powers under Section 6, 8 and 25 of the Environment
(Protection) Act, 1986, Ministry of Environment, Forest & Climate Change
(MoEF&CC) has notified Plastic Waste Management (PWM) Rules vide Notification
no. G.S.R 320(E) dated March 18, 2016; and

WHEREAS, under Rule 4(f) of PWM Rules 2016 - Sachets using plastic material
shall not be used for storing, packing or selling gutkha, tobacco and pan masala in
all forms; and

WHEREAS, under Rule 4 (i) of PWM Rules 2016— Plastic material, in any form
including Vinyl Acetate - Maleic Acid - Vinyl Chloride Copolymer, shall not be used
in any package for packaging gutkha, pan masala and tobacco in all forms; and

198

WHEREAS, In view of above, gutkha/pan masala manufacturers are prohibited
from Usage of plastics in any form in packaging of their products; and

WHEREAS, your unit was inspected on July 06, 2021 by CPCB and samples of
packaging material for Guthkha / pan masala were collected from your unit and

tested by CPCB; and

WHEREAS, the test reports confirmed that plastic material was being used for
packaging of Guthka/ pan masala in your industry; and

WHEREAS, Plastic waste management rules were notified in 2016, wherein the
use of plastics is prohibited for packaging of tobacco products in all forms,
however, plastic is still being used by your lndustry in packaging of gutkha/pan
masala; and

WHEREAS, usage of plastic. for packaging of gutkha/pan masala is in violation
Plastic Waste Management Rules, 2016; and.

WHEREAS, in compliance of NGT Directions dated Sep 10, 2020 in O.A.
247/2017, CPCB framed the Guidelines for levying Environment
Compensation(EC) for violation of PWM Rules; and

WHEREAS, Hon'ble NGT directions vide order dated‘ 08.01.2021 on the matter ,
directed that EC and penal action regime proposed by the CPCB may be duly

36
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imblemented by the CPCB, State PCBs/PCCs, State Level Monitoring Committees
and all other concerned authorities; and

WHEREAS, as per the EC Regime prepared by CPCB , Environmental
Compensation @Rs.5000/- per ton of plastic used is to be levied in packaging of
tobacco products; and

WHEREAS, as per the information collected by the inspecting officials, approx.
115.2 tonnes/year of plastic has been used for packaging of plastic since 2016.

NOW THEREFORE In view of above and in exercise of powers vested under
Section 5 of EPA,1988, the firm is hereby directed to Show cause as to why
following action should not be taken against it for complying PWM rules,2018 :

1. The industry shall close down its operations with immediate effect and not
resume its operations till it switches over to environmentally sound
alternatives

2. The industry shall submit a time bound action plan to switchover to
environmentally sound alternatives

3. The industry shall deposit EC of Rs.28.8 Lacs (Twenty Eight Lacs and Eighty

Thousand) with CPCB.

You are required comply with above Directions and submit compliance report
within 15 days of issue of this Directions, failing which CPCB shall be constrained
to take action as deemed fit under Section 5 of EPA.

e
LTaos RN

i L§ R

(Tanmay Kumar)

Chairman
Copy to:
1. The Joint Secretary (CP Division)
Ministry of Environment, Forests & Climate Change
Indira ParyavaranBhawan, JorBagh Road,
New Delhi -110003
2. The Member Secretary : To ensure compliance of above Directions
(concerned State/UT)
3. Incharge, IT Division »qu&ﬁy
(PrashantGargava)

Member Secretary
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List of Gutkha/Pan Masala ManufactUrers

S.No.

Name of industry

M/s Dhariwal Industries Ltd.
S.No. 67,68,69/P,70-71,78-82
At: Fajalpur, NH-8, (PO) Rayka,
Distt. Vadodara - 391340

M/S UNICORN PACKAGING LLP
19 A Swastik Industrial Estate, Village Sari, Tal. Sanand,
District Ahmedabad Gujarat Pin 382213

M/S BAGHBAN PACKAGING LLP
19 B, Swastik Industrial Estate, Village Sari, Tal. Sanand,
District Ahmedabad Gujarat Pin 382213

M/s. Ghodawat Packers
Kotagondhunsi Village, Adargunchi Post Hubli Taluk, Dharwad District,
Karnataka - 580028

38
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F-No. B-11011/UPC 1l/PWM/ 2020-21 October 22, 2021
To,

The Member Secretary
(As per list)

Sub: Directions under Sec 5 of Environment (Protection) Act, 1986 for
enforcement of provisions of Plastic Waste Management (PWM)} Rules
for storing, packing or selling gutkha/pan masala and tobacco products
in all forms.

WHEREAS in exercise of Powers under Section 6, 8 and 25 of the Environment
(Protection) Act, 1986, Ministry of Environment, Forest & Climate Change
(MoEF&CC) has notified Plastic Waste Management (PWM) Rules vide Notification
no. G.S.R 320(E) dated March 18, 2016; and

WHEREAS Under Rule 4(f) of PWM Rules 2016 - Sachets using plastic material
shall not be used for storing, packing or selling gutkha, tobacco and pan masala in
all forms; and

WHEREAS Under Rule 4 (i) of PWM Rules 2016— Plastic material, in any form
including Vinyl Acetate - Maleic Acid - Vinyl Chiloride Copolymer, shall not be used
in any package for packaging gutkha, pan masala and tobacco in all forms; and

WHEREAS In view of above, gutkha/pan masala manufacturers are prohibited from
usage of plastics in any form in packaging of their products; and

WHEREAS samples of gutkha/pan masala were collected during market survey
having manufacturing units in States/UTs (List enclosed) and it was observed that
plastic was used in packaging of gutkha/pan masala; and

WHEREAS Show cause notice dated February 05, 2021 was issued
concerned industries vide as to why action including levying Environmental
Compensation and / or closure of gutkha/pan masala manufacturing operations
should not be taken against the unit for violation of PWM Rules; and

WHEREAS the fact that the samples were collected from the field was contested by
most of the units citing legal procedural requirements for sample collection.

WHEREAS CPCB visited the site on July 08, 2021 and these industries could not
be inspected as it was non-operational/had discontinued operations/ address coutd
not be located (details enclosed)

WHEREAS usage of plastic for packaging of gutkha/pan masala is in violation
Plastic Waste Management Rules, 2016; and

Contd...

‘gfEer o’ gell ot TR, Rewt-110032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
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NOW THEREFORE In view of above and in exercise of powers vested under
Section 5 of EPA, the following directions are issued to your office:

(i) To revoke consents, if any, issued to these units

(if) To locate these units and ensure their closure

You are required comply with above Directions and submit action taken report by
October 25, 2021 to this office.

WYY P
(Tanmay Kumar)

Chairman
Copy to:

1. The Joint Secretary (CP Division)
Ministry of Environment, Forests & Climate Change
Indira Paryavaran Bhawan,
Jor Bagh Road,
New Delhi - 110003

2. Incharge, IT Division

(Prashant Gargava)
Member Secretary

ol
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S.No. | Name of Industry alloted industry inspected | Name of state

1. | M/s. Raj Darbar Group Pvt. Ltd. Khasra No. Unit discontinued Delhi
31/22 Village -Zindpur, G.T. Karnal Road
North West Delhi 110036

- 2. | M/fs Rajat Food Products, Near Navgyat Unit discontinued Dethi
College, Delhi - 110081,

3. | M/s. AFT Tobacco (P) Ltd, Rama Road, Delhi | unit closed during Delhi
- 110015 inspection

4. | M/s. Harsh Infinity Flavour Pvt. Ltd.: Behind Unit discontinued Haryana
RT export Piyahri, Maniyari, Narela road,

Kundali, Sonepat, Haryana _

5. | M/s Ashish Enterprises Krishna Colony near | unit closed during Madhya
Kalari ward number 51, inspection Pradesh
Sikandarkampoolashkar, Gwalior, Madhya
Pradesh - 474001

6. | M/s. Day & Company unit closed during Uttar Pradesh
Kesar Silver, Pan Masala DAY & CO., inspection
133/157, Rattu Purwa TP Nagar, Kanpur —

208023, Uttar Pradesh

7. | M/s. Ruchiflavours LLP, unit || At & PO unit closed during Gujrat
M/s Ruchi Flavours LLP, Unit-| inspection
(Formerly Pan Parag India Limited)

Plot No. 958 |, B, and 602
At+PO: Dasrath, Tal. Vad, Dist:
Vadodara391740

8. [ A.J. Sugandhi Pvt. Ltd., Panki Site- 1, unit closed during Uttar Pradesh
Kanpur-208022 inspection

9. | SSR FlavoursPvt Ltd. A-63, Second Floor, wrong address Dethi
GT Karnal Road Industrial Area Delhi, North
West -110033

10.{ M/s. Mahalakshmi Devi Flavours Pvt Ltd wrong address Uttar Pradesh
108/49 Gandhi Nagar Kanpur Up 208012 (i)

M/s.

11.| STYLE Enterprises, Pvt. Ltd., Premises wrong address Uttar Pradesh
No.20 Fiisrt floor, SGM Plaza, 8/226, Arya
Nagar, Kanpur U.P. 208002

12.1{ Kay tabacco works pvt. Ltd. 5-A, Dda Flats wrong address Detlhi
Mansarover Park, Near Govt. School Delhi
North East DI 110032 In

13.| Pan Parag, Pan Masala & Gutkha Division: wrong address Uttar Pradesh
A-111 Sector IV Noida

14.] M/s. A.K.Pan products Govindpura Industriai | wrong address Madhya
area, Bhopal MP, PIN 482023 ' Pradesh

41
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S. No.

State/UT

1.

The Member Secretary

Gujarat Pollution Control Board
Paryavan Bhavan, Secfor 10- A
Gandhinagar — 382 043

The Member Secretary

Haryana State Pollution Control Board
C-11, Sector-8. Panchkula,

Haryana - 134109,

The Member Secretary

Madhya Pradesh Pollution Control Board
Parayavaran Parisar, E-5, Arera Colony
Bhopal — 462 016, Madhya Pradesh

The Member Secretary

Uttar Pradesh Pollution Control Board
Building.No. TC-12V Vibhuti Khand,
Gomti Nagar Lucknow-226 010

The Member Secretary

Delhi Pollution Control Committee
4™ fioor, ISBT Building, Kashmiri Gate,
Delhi — 110006
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nnexure-VI s BS3EEBTIEE
GSTIN-DAAAJCAS098CI1ZB 20 é Mob. : 933

AM.P. Pan Products Private Limited

Regd, Office : 1680, Jabrauli, Mohan Lal Ganj, Lucknow-227305

Rt Nou Luaciinmim | Date 3. e
\ I
5 RE
R By Hand
Te, T ey PR3 Dager 04.08-2022
Sri Yogesh Chandra, > el O =i
Scientist-D * 4

Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Ministry of Environment, Forest & Climate Change,

Gzovernment of India,
Delhi-110032

Sub: Directions under section-5 of Environment (Protection) Act,
1986 for enforcement of Plastic Waste Management (PWM)
Rules for storing, packing or selling Pan Masala and Tobacco
Products in all forms.

Res. Sir,

With reference to the subject mentioned above please refer your letier

reference No, CP-20/137/2021-UPC-11-HQ-CPCB-HO 1495, dated 25

May, 2022 i concemed with the sample of the packaging material

analysis report from CIPET and the affidavit required. In this respect it will

be again noteworthy to mention that in applicant's company Pan Masala
and chewing tobacco is manufactured and as for as the packing in sachets

Is concemned it is to be very categorically stated that no plastic material in

sachets is used for packing in products by the applicant company, The

material in sachets used for packing 'Silver Line' is only paper and layer of
aluminium which & compostable and completely environment friendly,

AND fully conform to the provisions of the PWM Rules, 2016

2. That it is humbly stated that in compliance of your directions the

operation in applicant unit has also been closed accordingly. Further, as
Page 1 of 4
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carlier informed to your goodself that to insure the strict compliance of
your direction dated 22.10.2021 the UP Pollution Control Board also
1ssued the directions Under Section-5 of the Environment (Protection) Act-
1986 and in compliance thereof Adhishasi Abhivanta, Viddyat Vitaran
Khand, Mohanlalganj, Lucknow discennected the electricity supply of the
applicant unit. In this reference it is necessary to acknowledge your
goodself that applicant unit has only one electricity supply connection for
entire applicant unit including for irrigation of agriculfural land within the
compound of applicant unit and hence due to the disconnection of
electricity the irrigation activities in ready crops being not possible major
financial loss has also been took place: Apart from this another essontial
activities not linked with the operation process of applicant unit have also
been stopped due to the disconnection of single electricity supply
connection in the unit.
3. That the applicant Industrial company has been under opemation by
complying the provisions under Rule 4 (f) and (1) of the Plastic
Management Rules, 2016 and therefore, neither sachets using plastic
material is used for storing, packing or selling Pan Masala and chewing
tobacco nor plastic material including Vinyl Acetate-maleic, Acid Vinyl
Chloride copolymer has been used in any package for packaging Pan
Masala and chewing tobacco i all forms, and in support of these versions
the analysis reports' relevant certificates of packaging material used in
applicant's company product ie. Pan Masala and chewing tobacco of
CIPET: Ceniral Institute of Petrochemicals Engineering and Technology
(CIPET:IPT) (Formerly Ceniral Institute of Plastic Enginesring &
Technology, Deptt. of Chemicals & Petrochemicals, Ministry of Chemicals
& Fertilizers, Government of India are being enclosed herewith, for vour
kind perusal vide its letters reference nos. (i) Rde / aEs / TRl / 2022-
23/945 fEAle 14.07.2022 slongwith Certificate no. CON-017 date:
Page 2 of 4
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06.07.2022- Annexure No. 1 & 1A, (ii) Certificate No.: CON-018 dated
06.07.2022 Annexure No.-2 & 2A, (iii) Certificate No.: CON-019 dated
06.07.2022 Annexure No. 3 & 3A, (iv) Certificate No.: CON-020 dated
06.07.2022- Annexure No.-4 & 4A, (v) Certificate No.: CON-021 dated
06.07.2022- Annexure No.-3 & 5A (vi) Certificate No.: CON-022 dated
06.07.2022- Annexure No.-6 & 6A (vii) Certificate No.: CON-023 dated
06.07.2022- Aanexure No.-7 & TA.

4. That further in compliance of your direction under letter dated 25-05-
2022 the affidavit Annexure No-8 regarding sample of packaging materiel
to be used for packaging the complete range of Pan Masala and chewing
tobacco is being enclosed herewith as Annexure No-9 for your kind
perusal.

5. That it is pertinent to bring for your kind atiention that the lamination
structure of the pouches is based on a sandwich structure between
aluminum foil and paper. To seal the aluminum foil to itself in the pouch
condition, the applicant unit use commercial heat-seal adhesives, which is
based on the co-polymer of Ethylene Acrylic acid (EAA). EAA. is an
approved food-contact material as per IS 11704,

6. However, to laminate foil and paper the unit use eco-friendly water base
adbesives based on water soluble acrylic chemistry. During, analytical
testing such as FTIR, if the testing is done properly by delaminating the
heat-seal layer, then EAA will be identified. But if the delamination is
done wrongly on removing other layer such as paper and foil, then there is
chance of getting chemicals used in adhesive and papers. Therefore, it is
requested you to kindly consider the same as non-plastic segment based on
scientific-research-findings in favour of the applicant unit product.

7. That in the light of above versions including earlier submissions

submitted it is crystal clear that the applicant company is not covered’

under the provision of Rule 9 of the Plastic Waste Management Rules,
Pagc 3 of 4
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2016, hence no need to establish a system for collecting back the plastic
waste generated due to its products and therefore, not bound as well as
responsible for any plan of collection to be submitted to the State Pollution
Control Board while applying for consent to operate or renewal of the
consent or during accorded consent period and conscquently the applicant
company should be exempted for such tvpe responsibility to submit the
extended producers responsibility (EPR) before the U.P. Pollution Control
Board. The applicant company is not in operation for usage of plastic for
packaging of Pan Masala and chewing tobacco in violation of the
provisions under the Plastic Waste Management Rules, 2016 and therefore,
not causing any chreat to the environment.

Under the facts and circumstances stated above it is kindly requested that
yowr goodself may kindly be pleased to consign the directions under
closure order dated 22-10-2021 against the applicant unif and in case the
submissions made above do not satisfy then your goodself may kindly be
pleased to afford an opportunity of hearing to the applicant to avoid the
miscarriage of justice.

Encls: As above,

With regards,

Copy for information and necessary action please, to Hon'ble Chairman,
Central Pollution Control Board, Parivesh Bhawan, East Arjun Nagar,
Ministry of Environment, Forest & Climate Change, Govemment of India,
Delhi-110032.

Pagedof 4
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AEE = Central Institute of Petrochamicals
ZeE (Rade: amg.dtdl) @j Engineering & Technology (CIPET: IPT)
T

{Fonmerdy Gentral Insiitule of Plesiics Enginsening & Tachnalogy)
Department of Chemicals & Pelrochemicals
. E Miristry of Chemicals & Fartilizers, Govt. of India

20, aniiet vaftemn qRa, TEe-RE 00% B8-27. Amausi industrial Area, Lucknow-226 008
Phone ; 7607194014

: BEOWIEYOIY e
[ E-mail : lucknow@ecipet.gov.in

-mail : lucknow@cipat.govin s I STFE :
BEPE'LQ'EWIH g e e o aﬂﬂ%‘;ﬂa g

Riie /o / INWE /202223 M (GO TON PMR PNI
BT #,
To

M/s AM.P. Pan Products Private Ltd. ]
1680, jabrauli, Mohan Lal Ganj,
Lucknow — 227 308

Subject :- Analysis of sample— reg.

TeEdy,

ooes TEie Nl feeie 13.06.2022 = ded #§ Herd Consultancy
No. 044-050, Cerilficate No. 017-023, dated : 06.07.2022 | Gl

g @ forg gars
A

ol
nﬁrﬁé‘iﬁ U wHE

TeE: SR
B

I : Fyad), & - goo o8l Head Offica : Guindy, Chepnal - 800 032
oo

Contare @ Shmadabed, AmRlsEr Autenpabad, Agarisis. Saddl, Bamsors, Bengokin, @hopsl, Btubenagye, Chandmpyr. Channsd Catradun, Oeih,
Guwatul, Swalar. piyderabad, Hasou, aldlg, Imphal, Jeqpur, Kpehi, Poorbs, Macursl, Murliol. Mysuns, Ralpier, Ranthi, Uilgmy, Varanesh & Wigynwada
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AR sfiaibeT g 2593 Central Institute of Petrochemicals

e (Re: s da) (Y Engineering & Technology (CIPET: IPT)
{Formerly Cantra! Institule of Plestics Enginesring & Tethmaiogy)

S etz il e i oo "
: 1
t{?.-! cam B, SR E T Department of Chemicals & Petrochemicals

P : ; ' T Ministry of Chemicals & Ferillizers, Govt. of Indig

_qu, @it Evafiens i, TETE-IE oo B-27, Amausl industrial Area, Lucknow-226 008
: WEoWSEH9Y . Fhone - 7607124014
B-mail : lucknow@dipet.gov.in mﬂﬁ% . ail : lucknow@cipat.gov.in
www.cipel.gov.in R praafEi 13 Wﬁﬁﬂﬁ‘ ' www.cipet.gov.in
Certificate No.CON - 017
Date: 06.07.2022
Issued to:

W/s AM.P. Pan Products Private Ltd.,!
1680, jabrauli, Mohan Lal Ganj,
Lucknow — 227 305

CERTIFICATE
PART-A
FARTICULARS OF SAMPLE SUBMITTED

Sample details : Stated by party as Paper Pouch roll sample of
Mig-21 Chewing Tobacco” MRP Rs. 0.50%
Your Ref. No. . Nil
Date ; 13.06.2022

Siz=/Class : -

Quantity of samples 2 01 Roll

Code No. : —-

Date of Manufacturing = —-

Condition of receipt of sample : =

Sealed ar nict i Mot sealed

Date of sample received ] 14.086.2022

Any other details Payment received on 15.06.2022

Note: [} This Tesk Repartl Cerlificate Is issued only for 12 samples submilied lo CIPET.
(i) The resulls staled above related only o the dems {esled.
i The qualily of the subsequent produchion ol has by ensired by Ut purchaser.
()] The leat catlificate shall not be rapradused in Tull excepl withoul liva writlen: approvvel of the laboratory.
i) ctatervent of conformily of 8 specificalion of standard is provided by laboratory iaking info areotnd the level

of risk essociatediborderine cases vilh Ihe dacision rule amployed
PART-B
SUPPLEMENTRY INFORMATIONS
a) Relerence Lo sampling procedura wherever applicable : Supplied by the pary
i) Supporting documents for the measuraments teken and E Wil

Resulls derived like graphs, tables, skelches andfor
Pholographs 28 appropriate o lest reporl, if any
{to be altached).

cl Devialion from lhe test mathods s prescribed in

' Reslevant work instrustion, If any

3 il
(\/\ J___,_,-'-""_;_ Conid.... 2/~
b))

D
gm‘u:ﬁm‘i.ﬁﬁi-i.on 83 Haad Ofice | Guindy, Ghenna - 600 D32

Carntors - Anmadatgd, Amdtsar Auengabad, Apartsls; Badgl, Balssore, jury, Bhopa!, Bhubsneswar, Crnandmpor Channal, Calvredun, Geinl,
Cuwehan, Gemfion, Hyterabed, Hajpur. visidia, Vreoihal Japur. wechl Maciural, Misrthat, Mygun Ralpur, Raachi, Ve, Voranas & Wiy wadn

84



211

S G ST A2 Central Institute of Petrochemicals

i e (ﬁl‘ﬂt‘ ﬂ.ﬂ.ﬁ.) K Engineering & Technolagy (CIPET: IPT)

3 ey ey AR T T W) L (Formadly Canlral insiftute of Plastics Enginasting & Technokgy)
s m fre, clpET Rt Depariment of Chemicals & Petrochemicals
A C)pe: .m..mf Minlstry of Chemicals & Fertilizers, Govi. of India

a6, & el W, FEE-RYE o B-27, Amausi Industrial Area, Lucknow-226 008
| BEOYIEHCTY R Phone : TE0T194014
ko W 7 = E-mail - lucknow@cipet.gov.in
cipet.govin e B I ﬂa’:aqa WansRetRrY

Certificate No.Con - 017
Date: 06.07.2022
Page No 2 of 2

CERTIFICATE

n analysis of packaging material sample, it is
d laminate with one layer each

layer of adhesive found in

This is to certify that o
observed that the sample is @ multilayere
of aluminium and paper. There is a Polymer

multilayered laminated sample.

AUTHDR& SIGNATORY AUTHG!Q;J SIGNATORY

Dr. V. H. Sangeetha Vivek Kumar
Technical Nlanager Quality Manager

Head ONles - Guindy, Chennal - 500 32

e ¢ Broll, 3 - oo @33
Conters @ Atmegdabsd, Amitsar Aws Ead, mmgu. Eaddi, Balssore, Bongakn, Bhopsl Bhubanntwmn Chondrap, Chemns, Detwadun, Dalhly
Guvstmil, Gramiior, Hydsmoad, Hajipur, iz, rmphisl, Janpur, Weeid, Karbe, Madural, Murthel, hyaurs, Rmr, Ranenl, Valgad, Varonost & Wiaywaoa

— - e 5 — it
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Central Institute of Petrochemicals
Engineering & Technology (CIPET: IPT)
(Formery Centra Insiilits of Plastics Enginaaring & Technology)

Depariment of Chemicals & Petrochemicals

o A ¢l F:‘WE“TjiE Miristry of Chemicals & Fertlizers, Govt. of india

dtf v, i ofel, ARG 09c B-27, Amausi Industrial Area, Lucknow-226 008
LA = Phone : 7607184014

e
LR E-mail : lucknow@cipel.gow.in
o www.cipet.gowv.in

e

cipet.gowin

Certificate No.CON — 018
Date: 06.07.2022

Issued to]
M/s AM.P. Pan Products Private Ltd.,l

1680, jabrauli, NMohan Lal Ganj,
Lucknow — 227 306

CERTIFICATE
PART-A .
PARTICULARS OF SAMPLE SUBMITTED
Sample details : Stated by party as Paper Pouch roll sample of

“Dabangg-2 Premium Pan Masala' MRP Rs. 4.00/-
Your Ref. No. : Nil
Date ; 13.06.2022

SizalClass : —

Quantity of samples : 01 Rall

Code No. : -

Date of Manufaciuring : =

Cendition of recaipt of sample 1 -—

Sealsd or not : Not sealed

Date of sample recelved : 14.08.2022

Any other details Payment recaived on 15.06.2022

Mote: [l) ~his Teat Repait! Cerlficals ls issusd oy for (he samphes submitled 1o CIPET.
i The results slated stove relaled only 1o the ilems iested,
(i} The quatity of the subseauent production kol has 10 ensured by e purchaser.
{iv) The 1est cerliicate shall notbe reproducad in full exceg! withaul Iha writtzn approval of he laboratory.
i) aiaternent of conformily of a specification of standard is provided by labaralory taking Into account the level

of risk assaialed/bordeding casas with lhe decision ruls smployed =

. PART-B
SUPPLEMENTRY INFORMATIONS
a) Feterance 1o sampling procedure wherever applicable 1 Supplied by the party

h) Supporting docurnants for the measurements tgken and : il
Resulls derved like graphs, tables, sketches amdfor
Photographs as approgriate o st report, if any

(io be aliached). .
&) Devlation ffom the test methods 25 prescribad in i
Refevant work instruction, if any
Contd....2!-
T : ol 9= - Loo o33 - i :::;Dﬂina - Guindy, Chennai - 800 032
: SEIETATG, AR, HREE , ST, £, T  Frvegm, AT, AT, TG v, faesh, , T,

Cardars ¢ Ahmadebad, AmAlGEL. purangabat, Ageriala GodeR, Bolnsore, Songalnt Ehofal. Bnubsmeno. Changrapor, Channe, Dehradun. Dzl
Copwghal), Cowalier, Hydambad, ‘Maspur, Heldia, mphat, iadour, Hoshl, Werba, Madral, Murhal, Mbysstiry, PP, Rantht Valsad, Vorsnnsi & Wiy

P— _—— —— —
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sfigiBeftoe = aﬁ Central Institute of Petrochemicals

Technology (CIPET: IPT)

e (Rde: snE.dadl) @ Engineering &
; : {Farmery Gentral institute of Plastics Englnearing & Technology)

¥ it vt S Trfen U Semenl W)
Daepartment of Chemicals & Petrochemicals

D-bo, il gfcam o, FETe-RE aoc

wipat.govin

CERTIFICATE

This is to certify that on analysis of pa

observed that the sample is a multilayere
of aluminium and paper. There is a Polymer

multilayered laminated sample.

Technical Manager

[
B : E00IEY0IY i) T
E:Eﬂ ! lucknow@cipet.gov.in mﬁ% N
T a;]'{ﬂ‘m ...'.. o :_.

w EE R,
CIFET : i
PET AT Ministy of Chemicals & Fertizers, Govt. of india
B-27, Amausi Industrial Area, Lucknow-226 008

Fhone : 7607124014
ail | lucknow@cipet.gov.in
www.cipst.gowin

Certificate No.Can - 018

Date; 06.07.2022
Page Mo 2 of 2

ckaging material sample, it is
d laminate with one layer each
layer of adhesive found in

/,,.-"'"

AUTHDRI}I::\J SIGNATORY AUTHORIZED SIGNATORY
Dr. V. H. Sangeetha vivek Kumar
Quality Manager

: finedl, =0 - aeo 031

Head Ofiica : GQuindy, Chennai - 600 032
, TeErs, vd fawraarst

s Anmadotad, Asmdlzar, Almsngebad, Ageriak, . Bengebury, Bhopsl, Bhubsinaswar Chandrapur, Charr, Detirsoun, Dtk
- Haldia Imphed. JEipwr, 1iochi, Korba, o, Weurnl, Mypaur, Fysae,

Ranchl, vaEar, Varanasl & Vijaywada
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sifdveriBe od % ﬂ-enh'a

: 1 | Institute of Petrochemica!l
E e (Rrdre: amg.iéh) Y Engineering & Technology (CIPET: 1)
(o ¥ it enfies geiaT o T W) ) (FormiaHy Central nsituls of Plastics Enginesring & Technalogy)

o e R, iy R Department of Chemicals & Patrochemicals
o T WA, AN AT iifheg Minlstry of Chermicals 8 Fedilizers, Govi, of India

y eI+ e « grie

o, Sl Freligaw Oftd, BET-3RE oex B-27, Amausl industrial Ares, Lucknow-226 008

: WEOWIEYOIY < Phane : 7607194014
y : : m www.cipet.gov.in

Certificate No.CON-—019
Date: 06.07.2022

Issued to:
M/s AN.P. Pan Products Private Lt M
1680, jabrauli, Mohan Lal Ganj,

Lucknow — 227 305

GERTIFICATE
—_ PART-A
PARTICULARS OF SAMPLE SUBMITTED
Sample details ] Stated by party as Paper Pouch roll sample of

*Dabangg-2 Pan Masala’ MRP Rs. 2.00/-
Vour Ref. Mo, Nil
Date - 13.06.2022

Siza/Class : —

Cluantity of samples : 01 Roll

Code No. : —

Date of Manufacturing ! -

Condition of receipt of sample —

Sealed or not : Not sealed

Date of sample recalved - 14.06.2022

Any other deizlls Payment regeived on 15.06.2022

Mote: (i) This Test Reporl Cerfificate |5 issued only for the sarmpies submilled o CIPET.

(i) The quaiily of he subsequent production lol hvas (o ansuced by fhe purchaser.

i) The last certificate shall nol be raproduced in ful acapt withoul the wellen approval of the labaratory.

{v) Slatemant of conformily of 8 specificalion oF standard is provided by |abaralosy taking lnto acsount The level
of risk associaledordering cases wifh the decision e smployad

PART-B .
SUPPLEMENTRY INFORMATIONS e
3] Reference tosampling procedure wherever appiicable : Supphied by Ihe party
b) Lypporting documents for the measurements talcen and ' il
Results derived ika graphs, lablas, skelches andfor
Pholographs as appropriale 1o test report, i any
(1o be attached).
) Deviation from the test methods 85 presctibed in : il
Relgyant work ingtruction, i any B
Contd....2/-

| e B

0
[ fipslly, 8575 - o0 n#? ~ Head Ofice : Guindy, Gharnal - 500 032

ﬁmmﬂmmuﬁmﬁﬁﬁﬁm gﬁﬂ.w.ﬁ#,éﬁlﬁ.ﬁﬁl, , watferdd,

Contom : Ahmedabpd, Ametear, Aurangabad. artala; Doudl, Balasos, Sangakin, Bhopal, BRUDSDEENIT Chondrppor, Chennel, Deliradun Dol
Guurshall, Gawaliar, Hyderatiad, erﬂﬁa imphat, Jewpur, KoEN, Korbs, fndurs, Auvibal, Wysury, Ragir. Fanehi, Volead, Wiranos: A Vijapvendda
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1
stfirgibe va - %& Central Institute
: of Petroche
w Engineering & Technology (EIFI:':'“’I':F?'II'?

svena (Rde: smddt ) | _

(75 ?a‘ﬁﬂﬂwﬂzﬁﬁﬁwﬁwyﬁﬁaﬁm (Farmerly Cantral Instilute of Plestics Enginzsring & Tachnology)
w Y fam, P ET S Department of Chemicals & Petrochemicals

ot G HawE, W G m,nm_mmmf Ministry of Chemicals & Fertiizers, Govl. of India
il avelgTe i, WEmE-RiE 00g B-27, Amausi (ndustrial Area, Lucknow-226 008

: PEOWIEHOYE /S Phone © 7607194014
E-rpail Iuﬂiﬂm,“@uipﬂtgﬂv.in mﬁ’rﬁﬁﬁ E-mail  tucknow@cipet,gov.in
cipet.gov.in - e W?}m www.cipet.gov.in

Certificate No.Con - 019
Date: 06.07.2022
Page No 2 of 2

CERTIFICATE

s of packaging material sample, it is
tilayered laminate with one layer each
mer layer of adhesive found in

This is to certify that on analysi
observed that the sample is a mu
of aluminium and paper. There is a Poly
multilayered laminated sample.

pod <l

AUTHORIZED SIGNATORY AUTHORI&D SIGNATORY
Dr. V. H. Sangeetha Vivek Kumar
Quality Manager

Technical Manager

+ Byvdt, g - Goo 031 tear Office - Guindy, Ghennal - 800 032
m.ﬁmﬁﬂmmw.mﬁ%m,wm
wa e

T
e ¢ eSS, aypEreR, e,
nai, Deheagun, Deinl,

Yererae, BNV, B
Conlars @ Ahmedpbad, Amls, 2urargshad, Agonata. Badd, Dafasom, Sangatuss, Shopal, grubaneswsr, Chandrafus, Chzn
Guwaskat, Gwallor Hyodarmbes, allpur, Hdis, imphat, Jalout, Wooeh, Korha, Masurs, Musiml, Mysin, Ralgur, Hangm. valsad, Viranasl & Vijempwade
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Engineering & Technology (CIPET: IPT)
! (Formedy Ceniral [nstiluio of Flssiics Enginagring & Techaciogy)
5 (e S Depnrtment‘uf Chemicals & Pelrochemicals
e rmchiAG istry of Chemicals & Fertilizers, Cowt. of Irdia

B-27. Amausi Indusirial Arsa, Lucknow-226 008
Phone : 7607184014

ngﬁ E-mall : lucknow@clpet.gov.in

www.cipel . gov.in

Certificate No.CON -~ 020
Date: 06.07.2022

Issued to:
M/s AM.P. Pan Products Private Ltd.,|

1680, jabraull, Mohan Lal Ganj,
Lucknow — 227 305

CERTIFICATE
_ PART-A
PARTICULARS OF SAMPLE SUBMITTED
Sample details - Stated by party as Paper Pouch roll sample of

"Rafale Premium Pan Masala® MRP Rs. 200/
Your Ref. Mo. : Nil
Date : 13.06.2022

Size/Class : —

Quantily of sampies : 01 Roll

Code No. . -—

Date of Manufacturing 4 —

Condition of receipt of sampls : —

Sealed ar not : Mat sealed

Date of sample receivad : 14,08.2022

Any other details Payment recalved on 15,06.2022 o

MNote: (1) This Tesl Reportf Certilcate i igsued anly for [he sampies submitted o CIPET.
(1) The results stated sbove related only 1o e ems tesied.
{iliy The qualily of the subsequent productivn iol has Io ensured by the purchaser.
(i} The lest ceclificate shall nol ke reproduged in full excepl without the wiilten sppraval of the leboralary.
{v) ctalament of conformity of a speciiicalion of standard is provided by faboraiory kaking ko account Ihe level
of rick Bssocizied/bordering casas wilh lhe decision ruls employed

PART-B
SUPPLEMENTRY INFORMATIONS
a) Reference 1o sampling procedure wheraver appiicable : Suppliad by the parly
b Supraring doouments far he maasurerments fakan and : Wil

Ragults derved like graphs, tables, skelches andior
Pholographs a3 appropriaie to test report, if any
“ﬂ te attashed).
c) Deviation from the tes! methods as prescribed in : il
Relevant work instruction, if any

- q&/ Gr\ o Gontd,.. 2

e 1 ), ¥ - Goo Ini_! Head Ofcs - Guindy, Chennal - B0 032

handrep

Centyra @ Ahmodabad, Amedlar, purangubad, Aportals, Bagd, Gaiadore, Bengatur, Bhopsl, Bhubaneswar, G r. Chenneh. Dohradun, Osibi,
Guvenisl, Guafio, Hydarebsd, Hagpur, Halde, {mphat, Japur, Hochi, ¥uorba, Madural, BAegrinal, Dy, Plaipur, Ranchl. Vaisad, Varmmas| & Yiiawwatia
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Yeremm sif¥mitet od = s Central Institute of Petrochemicals
s (Rede: smddial) - Engineering & Technology (CIPET: IPT)

3 s s iR U A ST \"T] (Formerty Centrat Inatitute of Plsstics Engineering & Technology)
T SgraEn R, c1p E‘“T P Department of Chemicals & Petrochemicals

o e A, A W CIPET IMUT  Miniatry of Ghemicsls & Fertitzers; Govt. of Indla

i, et Zvefigmn oft, wEE-R36 0ox B-27, Amausi Industrial Area, Lucknow-226 008
Phone : TBO7 194014

: WEoWGEROGE
it - lucknow@cipel.gov.in E-mail : Iucknuw@s?pet,gwm
www.cipal.gov.in

Jcipet.gov.in e A

Certificate No.Con - 020
Date: 06.07.2022

Page No 2 of 2

CERTIFICATE

on analysis of packaging material sample, it is
itilayered laminate with one layer each
Polymer layer of adhesive found in

This is to certify that
observed that the sample is a mu
of aluminium and paper. There is a
multilayered laminated sample.

AUTHORIZE SIGNATORY AUTHORIZED SIGNATORY
Vivek Kumar

Dr. V. H. Sangeetha
Technical Manager Quality Manager

ey « MEEETIE,
mmmmmm@mﬁwﬂp
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B ettt Certificate No.CON — 021

Date: 06,07.2022

Issued to:
Ni/s ANLP. Pan Products Private Lid.,l

1680, jabraull, Mohan Lal Ganj,
Lucknow — 227 306

CERTIFICATE
PART-A

PARTICULARS OF SAMPLE SUBMITTEL
Stated by party as Paper Pouch roll sample of

Sample details
"Dabangy Pan Masala® MRP Rs. 4.00/-
Your Ref. No. @ Nil
Dale ; 13.06.2022

Size/Class .
Quartity of samplas 01 Roll
Code No. : ——
Date of Manufacturing : RS
Condition of recelpt of sample : -
Sealed or not - Mol sealed
Dats of sample recesived - 14,06.2022
Any other details Payrnent received an 15,08.2022

Note; (|} This Test Report/ Cerlilicale s issued only for the samples submitied to CPET.
(i) This cesils stated above ralsted anly o (e ilems tegled.
(1) Th gugkiy of he subszquent produsyon lot has s ensuced by the purchaser.
() The test carfiiicate shali nol be reproduced in full axeapl withoul e wrillen approval of e taboratary.

{v) Siatement of conformity of a specificadian of slandard is provided by laboralory kaking info account the level

of riek sssoclatpd/bordeding cases with he teclsion nile employed
PART-B
SUPPLEMENTRY INFORMATIONS
a) Raterence to sampling procedure whersver applicable : Supplied by he party
b} Supporting documans for fle measurements (aken and ] Ml

Results derlved ke graphs, 18bles, skeiches andfor
Photographs as appropriate o lest report, [ any
(1o be attached).
c) Deviation from the tesl metliods as presoribed in : Nil
Relevant work instruction, If any

V (\/W /—"" Contd....af
N

qearer ¢ ), 3 - soe 033 Hesd Oflica « Guindy, Chennal - 600 032

ﬁmmmmwmﬁmﬂﬁﬁ e, g, WA, 9, TS, wH vy
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Al Eara-in] (Faﬁa- as. g @ Engineering & Technology (CIPET: IPT)
T gt el $affrafon 1 T ww) L (Formarly Ganiral inslilile of Plastics Engineering & Techriology)
wd UgiTaEm e, o P Department of Chemicals & Petrochamicals

\PET fSUE  Ministry of Chemicals & Fertilizers, Govt. of India

T FCE AR, W W i st e e
B-27, Amausi Industrial Area, Lucknow-226 008

de, ﬂ:ﬁff PR ORI, FEEG-RAE oox
: 9EoWIEROTE 7}‘ r— Phone : 7607194014
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Gipet.govin By, vt W?}m www.cipel.govin

Certificate No.Con - 021
Date: 06.07.2022

Page No 20of 2

CERTIFICATE

of packaging material sample, it is
ilayered laminate with one layer each
Polymer layer of adhesive found in

This is to certify that on analysis
observed that the sample is a mult
of aluminium and paper. There is a
multilayered laminated sample.

AUTHORIZE SIGNATORY AUTHORIZED SIGNATORY
Dr. V. H. Sangeetha Vivek Kumar
Quality Manager

Technical Manager

Haad Difice © Guindy, Chennal - GO0 032

W:m.ﬁﬂf-!.au ol3
. Chondmpur, Ghennal, Dehradun, Creelbnd,
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Guwahslh, Gwallor Hydarabad, Hajlper, Hairfa, bmphal, Jaymr. Woonl , Wiaduirs, Bhurthad, by sum, Ealpr, Fnati, Vaksad, Varanag! & ViEywadu
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lssued to:

M/s AM.P. Pan Products Private Ltd.,|
1680, jabrauli, Mohan Lal Ganj,
Lucknow — 227 305

Engineering & Technology (CIPET: IPT)
{Farmedy Cantral nsitule aPPiasmEnggFH:ﬂnn& mmrrubgw

Depariment of Chamicals & Pelrochemicals
Ministry of Chemicals & Fertilizers. Govt. of India
_B-27, Amausi Industrial Area, Lucknow-226 008

Phone ; 7807184014
E-mail : lucknow@cipet.govin
www.cipel.govin

Certificate No.CON — 022
Date: 06.07.2022

CERTIFICATE

PART-A

PARTICULARS OF SAMPLE SUBMITTED

Sample details ] Stated by party as Paper Pouch roll sample of
vSanchar Royal Pan Masala” MRP Rs. 2.00/-
Your Ref. No. ; Nil
Date: 13.06.2022
Siza/Class -
Quantity of samples 01 Roll
Code No.
Date of Manufactunng =
Condition of receipt of sample —
Sealed or not Not sealed
Date of sample received 14.06.2022
Any other details : Payment received an 15.06.2022
Note: {l) This Test Reparll Ceriificats 3 issund only for the samples submitied lo CIPET.

(i) The resuls statad above related only fo e llems laatad,

(i} The quality of the subsaquant production kol has 10 gnsured by the purchaser.
(i} Tha lask cerlificats shall nol be reproduced in full encepl without the writlen approval of lie labaratory.
{v) Statement of conformily of 2 specification of standard 15 providad by lahotary taking into accaunt the level

aasss wilh e degision mie employst
PART-B
SUPP LEMENTR‘! INFORMATI ONS

of risk sseocialed/bondsding

a) Reference 1o sampling progedure wherever applicable Supplied by the party
b Supporling docurrents for the measursments taken and il

Beailts derved (ke graphg, tables, skelches andfor

Photogtaphs as approprate 10 \est raport, i any

(to be attached). =

Deviation from (he test rrelhiods as prescribed in

c)
Relevant work nsinuciion, it any

1 /,,—’- Gﬁﬂtd....ﬂ"
_ Yo )
— e R T b = Heed Office - Guindy, Chennai - 500 032

- ontarn o Ahmetisbad, Amdtsar, Aurangabag, Agariata, Bagdi, Gelasor, Bengahsy, Bhopel, BhubBnssisn Ciandraper, Chennai, Dehnedun, Defhi,
Ganghiad, Cirsalion, Hydermisg, Hegpur Halchia, lmphai, Jesplr, Kochi, Y, Rt Murfret Bysun, BB, Fentiv, Vakad, Vaanas| £ Viayuars
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ﬁﬁm?rlaﬁ-m'ﬁﬁlaﬁ L. .= % Central Institute of Petrochemicals

5 s (Rde: s ) @ - Engineering & Technology (CIPET: IPT)
- (Formerdy Conlral nsiifuta of Plasties Enginanrng & Technology)
Department of Chemicals & Pelrochemicals

o T Wi, IPET Y
PRET HGUT Ministry of Chemicals & Fertilizers, Govl of India

B-27, Amausl Industrial Area, Lucknow-226 008
Phone : 7607194014

Biff : WEoWIRHoIY Vs
-pall ; lucknow@cipet.gov.in GZH%?‘*' E-mail : lucknow@cipet.gov.n
cipetgovin bl 4 ﬂﬂﬁ%ﬁ?ﬂﬂ www.cipet.gov.in

Certificate No.Con - 022
Date: 06.07.2022

pPage No 2 of 2

CERTIFICATE

ckaging material sample, it is
d laminate with one layer each
r of adhesive found in

This is to certify that on analysis of pa
observed that the sample is a multilayere
of aluminium and paper. There is a Polymer laye

multitayered laminated sample.

SIGNATORY AUTHORI %D SIGNATORY
Dr. V. H. Sangeetha Vivek Kumar
Technical Manager Quality Manager

s =

Head Office © Guindy, Ghennal - 800 032

e+ P, 3 - €00 X3
Gmibaneswar, Ghandrapus, Chennal, Bishrmdun, Dbl
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Yoo sl ug NZ Centr -
: al Institute of Petrochemicals
T (Rade: s i) U Engineering & Technology (CIPET: IPT)
waﬁ!ﬁmwﬂﬁaﬁnﬁﬁﬁﬁﬁ%m {Formary Gantral insiitule of Plasfics Enginsening & Technuology)
o Ve B, CIPET fidE Departrnent of Chemicals & Petrochemicals
o ’-ﬁ{ﬂ; HE, T WO il by _'-; Minisiry of Chemicals & Fertilzers, Govi, of India
o, M TEfeaw oftl, WETe- Q9% con B-27, Amausi Industrial Area, Lucknow-226 008
! WEOWIEYETY 7’;" o Phone : 7607194014
aiél :;n!utckm:“@dml'gmh ot > :,.-_-- E-mal : lucknow@cipel.gov.in
clipel.govin : www.clpsl.gov.in
S R e

Certificate No.CON — 023

Date: 06.07.2022

llesued to:

M/s AM.P. Pan Products Private Ltd. |

1680, jabraull, Mohan Lal Ganj,

Lucknow — 227 305

CERTIFICATE
. PART-A
PARTICULARS OF SAMPLE SUBMITTED

Sample details g Stated by party as Paper Pouch roll sample of

*ganchar Pan Masaia” MRP Rs. 1.00/-
your Ref. No, - NIl
Date : 13.06.2022

Sizel/Class : -

Quantity of samples - 01 Roll

Code No. 3 .

Date of Manufacluring 3 —-

Condition of receipt of sample : —

Sealed or nol : Mot seatad

Date of sample received : 14.06.2022

Any other details Payment raceived on 15.06.2022

Note: () This Test Repory Cestificate is ssued only fof ihe samales submiled to CIPET.
{iiy Tha resulls stated above relaled only 1o e #ems lesizd,
(i) The quallty of he subsequent production (ol hes jo ersured by he puschaser,
v The test cerlificate shall nol be reproduced m ful axoepl wilhout the wiillen approval of the laboratary.
] Sialament of conformily of 8 spacification or siandard i= provided by laborainry {aking Into account e level
of fisk assosiatediborderling cases wilh ha decision ruls employed .

PART-B =
SUPPLEMENTRY INFORMATIONS

a) Rafarence to sampling procedure wherever applicable : Supplied by the pary
b} Supgperting documents for the measurements taksn and ] Ml

Reatits derived like graphs, {zhles, skelches andior

Photodranhs as appropiats 1o test eport, if 2y

(io be altached). _
c) Deviation from the lest melhods as prescribed i 3 il

Raleyant work instrughion, if any

= %L/ (:/\ e Contd...2-

1+ Fipedy, W2 - Goe - = head Office : Guindy, Chennai - 800 052
Twmmwﬁmm@wwwﬁm wd e
Cenlers | Ahmedabad, Amsse, hursngebsi arkaln, Baddi, Bulasore, Bangawn. Bhwpsl ; e, Chanms y
Gunsah, Gwabor, Hydarapad. Hajlpur, Ppidia Imphel. Jedpur, Koem, i Eanur:l Mlut:;u?::uﬁ‘amﬁ Runn'ni: Ve, ubérm?’fﬂa,-ﬂ
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sifarrifrast vd : Central Institute

: ) of Petrochemicals

TR (ﬁﬁm Sié.tﬁ.ﬁ.} Lg’ Engineering & Technology (CIPET: IPT)

3w s P e = t—J {Formardy Cenirsl Insiitide of Plastics Enginaering & Technology)
Department of Chemieals & Petiochemicsls

PET RI9E  winistry of Chemicals & Fertilizers, Govt. of India

B-27¥, Amausl industrial Area, Lucknow-226 008
Phone : 7607104014
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- f‘ : =
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: ; www.cipslgov.in

clpat.gov.in b e e St )

Certificate No.Con - 023
Date: 06.07.2022
Page No 2 of 2

CERTIFICATE

This is to cettify that on analysis of packaging material sample, it is
nbserved that the sample is a multilayered laminate with one layer each
f aluminium and paper. There is a Polymer layer of adhesive found in

Imultilayered laminated sample.

AU THO:}Z‘E .&UTHDR@J\ SIGNATORY

D SIGNATORY
Vivek Kumar

Dr, V. H. Sangeetha
Technical Manager Quallty Managet

: e, Sk - goo oW i~ Haati Office : Guindy, Chennai - BOD 032
6 o:oAn _ Apwitsar, Aurgngabad, Agertala, Badol Batseor, alrw, B {, Efubsmcswar, rdriy Digtead
Guwnkall, Gwobior, Hydsra05d, Hajipur, Hatdia, Impleal, Jakpur, Hngi.m. Maﬂumurﬂa:l. [ TLTR Rm?:a: ﬁ-ndl:’rr' %Efm“\gmnm &ﬂm
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Affidavit of Shyi Raghavendra Kumar Srivastava S/o Abhaynandan La|
Srivastava aged about 41 years, R/o H.No-Khing; Kherz, Devpor Para Thana,
ﬁ]'.,lllcknﬂw-zzﬁﬂl 7.

I, deponent Raghavendm Kumar Stivastava do hereby soiemaly affirm
g.nd declare as under-
¥ 1. Thatlam, the Accounts Manager / suthorizad signatory of Mis AM P Pan
F Products Pyt Ld., 1679/R0, Jabrauli, Muhmla]g&nj, Lucknow, UPp-
221716 fully conversant with the facts of the directions /s 5 of
; Environment (Protection) Act, 1986 against M/s AM P Pay Products Pyt.
L., 1679/80, Jabrauli, Mohanialganj, Lucknow, UP-221716, for
ﬂh— {8), enforcement of provisions of Plastic Waste Management Rules for
1 ?i? r Asturing, packing or selling pan masala and tobaceo produsts in al| forms.

My
Hy Iﬁ;égf{”ﬂw i'g I'q:'c"rm Page 1 of2
. TR A ) —
EXFIRY Daty. d-100% S AM PPAR BODUCTE 3y v oo
¥
#

15ed Signgio

98



2. That the deponent is aunzggéex&wﬂh the sample of pickaging material
used at the plant for packaging of the pan masala ang chewing tobacco
manufactured in the plant,

3. That in compliance of the directions of the Central Pollution Contral

Board vide its letter dated 22-10.2021 was duly communicated tg the Up

Pollution Control Boargd by the deponent. SecalU N
Lucknow b ar
Date:~o\y — 6% - 202 Deponent

paras 1 to 3 of the affidavit, are trye to my personal knowledge and know part of
itis false. So belp me God,

Verified on this 4 day of August month 2022 at civil court compound at
Lucknow.
Lucknow

Dae: ey~ 6%- 9pn2

Sworn and Varified

HBelcre Me pq,,'l-»-f“

2-_'? .
C.P R % : W s
ADV 8 MDY hﬁ Ity & danomen) ExptutanyS raty

209

LUCRZOW (1,

REAi. M@.2094< /v = A Tima-gh . belore we,
N ol Mo COCKNOW U Y Ny e Maatans signesPur T, belre e
o O REGN M0 20044
*bu_-!":;}? PRl ,.-,"fa EKF‘IFHL‘ T yh =
\Q‘\-\“"_L“r_l_j';! L__.-r".-ﬂ" A t'TJl-}-_JH-Eﬁ
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List of Samples

Brand Name

Mig-21 Chewing Tobacco
Dabangg-2 Premium Pan Masala
Dabangg-2 Pan Masala

Rafale Premium Pan Masala
Dabangg Pan Masala

Sanchar Royal Pan Masala
Sanchar Pan Masala
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GSTIN No. 0SAAFCMDIDED1ZD

MAA VINDHYAVASINI TOBACCO PVT. LTD. UNIT-III

133/P-1/173, TRANSPORT NAGAR, KANPUR - 208023

[t el

—

Ref. No. e Ealaag
= 5 |
Dafe J :
[
- - Sl Dresnd
B e oo abiage D5 11000

Ta,

Shri Tanmay Kumar,
Chairman CPCB,
Parivesh Bhawan,
East Arjun Nagar,
Delhi — 110032

Regd. Office ;
133/134, TRANSPORT NAGAR,
KANPUR - 202 023

THROUGH SPEED POST

Dt. 10/04/2023
BH-UPCAL

__.;n-F-“_

T .
_,/‘/ ,Eﬂﬁﬂ‘ '[:f’\/
g 0 AN

Subject: Letter regarding closure direction issued to the unit running in the name &
style of M/s Maa Vindhyavasiri Tobacco Pvi. Lid. Duly situated at property
bearing no. 133/P-1/173, Transport Nagar, Kanpur in regard to the directions
issued wunder section 5 of environment (protection) act, 1986 by the
addressee w.rt the enforcement of provisions of Plastic Waste Management
(PWM) rules for storing, packing or selling gutkha/pan masala and tobacco
products (perishable in nature) in all forms-

Respetecd Sir,

Kindly refer to your office G-mail yegesh.cpcb@gov.in dt 2™ Jan 2023 on the
subject cited above

- 1) The Environmental Compensation of Rs, 46.54 | ans impn=ed vide letter F No, B-
1101 1/UPC-11/PWM/2020-21/8268 dt. 22.10.2021 of Central Pollution Control Board,
Ministry of Environment Forest & Climate Change, Govt. of India, Parivesh Bhawan,
East Arjun Nagar, New Delhi has been deposited in two part i.e. E.C of Rs, 14.00.000/-
(Rs.  Fourteen  Lacs) deposited vide RTGS bearing UTR  No.
IBKLRS2022122300058412 dt. 23.12.2022 in favour of CPCB and Rs. 32,54 Lacs (Rs
Thity Two Lac Fifty Four Thousand only) deposited vide RTGS bearing UTR No.
IBKLRI202304 1000050553 dt 10.04.2023 in favour of CPCB. Phetocopy of both the
UTRs dt 23.12.2022 & 10.04.2023 are enclosed herewith.

2. The sample of packaging material to be used for packaging of Pan Masala
Product manufactured in our unit alongwith analysls repert of this packaging material
from CIPET report dt. 31.03.2023 is also enclosed

3. We aiso confirm that the sample of packaging material submitted to CPCB is
being used at the plant for packaging of Pan Masala manufactured in our plant situated
at 133/P-1/173, Transport Nagar, Kanpur.

101



GETIN No. 03AAFCMO30ED1ZD 2 2 8
MAA VINDHYAVASINI TOBACCO PVT. LTD. UNIT-III

13WP-1M1738, TRANSPORT NAGAR, KANPUR - 208023

Rsl. No. Fegd. Office :
133/134, TRANSPORT NAGAR,

Data KANPUR - 208 023

4. We also canfirm that our plant situated at 133/P-1/173, Transport Nagar, Kanpur
is closed since 29.08.2022 in compliance with directions issued by CPCB vide letter
22.10.2022. Accordingly the plant is not operational wef 28092022 The
certificate/letter No. T/08/12-13/17757 of KESCO, Kidwal Nagar, Kanpur is also
enclosed. In this regard an affidavit is also enclosed herewith.

5. In an identical issue, Central Pollution Control Board, Delhi vide Order F.Na B-
11011 7 UPC-Il 7 PWM / 2022-23 dt. 12" Dec 2022 has already issued directions to
revoke the closure of M/s Trimurti Fragrances Pvt. Ltd. 133/233 234 & 235 T.P, Nagar,
Kanpur hence applicant may also be given benefit of parity in this case.

Since the complete amount of Environmental Compensation of Rs. 46.54 Lacs
levied vide letter di. 22 10.2021 as referred above has been deposited, it is therefore
requested that the closure direction be revoked and the Kanpur Electricity Supply
Administration may also be directed to resume the electric power immediataly to run the
unit which is closed since 28.09 2022

Encls: As above Five pages alongwith sample
of packaging maternal

Yours faithfully

B

Rajesh Chand Shukla
(Director)
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TDBI BANK LTD.

RBI RTGS SETTLEMENT REPORT

CREATE DATE :10-APR-2023
MESSAGE TYPE  :298
MESSAGE PRIORITY :20

UTR :1BKLR92823841000050553
RECEIVER :UBIN@S53271

DIRECTION :OUTGDING

STATUS ITRANSMITTED £ 18:-8:4-

DATE: 1e-28-2023
TIME: 13457405
CREATOR BY *HOST
SUBE MESSAGE TYPE ‘R41

POSSIBLE DUPLICATE MSG :NO
RETURN PAYMENT :ND
SENDER :IBKLoeeeR0e

e L e o L e B o S o o o e e o O e e i, i i i

12828 Transaction Reference Number
Transaction Reference Number

:4488: Value Date,Currency,Amount

Value Date

Currency

Amount

15588 Ordering Customer

Account Number

Name

Address

:5517: Ordering Institution

Bank Identifier Code
:5561: Beneficiary Customer
Account Number
Name and Address

Sendar to Receiver Information
Cdde _
Additionzl Information

L7495

5510733B123p410

18-APR-2823
INR
i2,54,886.00

BRYE1BZARRAIR546

MAA VINDHYA VASINI TORACCO PYT LTD
133/134 TRANSPORT NAGARNEAR PORULA
DHARMKATA, KANPUR, UTTAR PRADESH, IND

532782650068169
CENTRAL POLLUTION CONTROL BOAR
DELHI

/FINRTGS/
//R
f/R
/IR
//R
/IR
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Cortificats No.OON - 056
Date: 31.03.2023

Issued to;
/s Maa Vindhyavasini Tobacco Pyl Lid,,
(ST
133/P-1173, Transport Nagar
Kanpur-208 023
o CERTFICATE
— PARTA
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Certificate No,Con - 058
Date: 31,03.2023
Page No 2 of 2
CERTIFICAT

This is 1o cerlify that on analysis of packaging material sample, it is
observed |hal the sample 1s printed paper with one side white and one
side printed, N layer of aluminium or polymer faund,

b v

AUTHORIZED SIGNATORY AUTHORIZED SIGNATORY
Or. V. H. Sangeestha Raflv Kumar Lilhare
Technical Manager Quality Manager
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RUPEES

am;;rm UTTAR PRADESH 86AE 900599
To,

! Respected Tanmay Kumar,
Chairman CI'CB
Parivesh Bhawan
: East ArjunNagar,
Delhi-110032

AFFIDAVIT

AFFIDAVIT BY MAA VINDHYAVASISNI TOBACCO PVT LTD

A THROGH ITS DIRECTOR RAJESH CHANDRA SHUKLA FACTORY &
OPERATIONAL OFFICE SITUATED AT 133/P-1/173 TRANSPORT
NAGAR . KANPUR-208023.

That the Deponent above named, hereby solemnly a ffirm and declures as

108



235

[.) That the affidavit hns been drafted under my instructions. For the sake of brevity,
the contemnts us demanded are being reproduced hereunder in this Affidavit.

2.) | affirm that the sample of the packaging material submitted to CPCB is being
used ar the plam for packaging of the Pan masala manufactured in the plant
situgted at 133/P-1/173 Transport Nagar . Kanpur-208023.

3.) Taffirm the CIPET report asserting that the sample is a printed paper with one side
white and one side printed and hence free from aluminium and polymers is the
identical sample refercaced in paragraph 2 of this affidavit.

4.} 1 further affirm that closure of plaint in conipliance to the ditections as issued by
CPCB vide lerter doted 22.10.2022 is still in force.

5.) That I [urther solemnly affirrn and declare that the contents of this AlTidavit of
ming are correct and true and no part of it is false and nothing material has been

concealed therein.

‘] >

» Afﬁrm;‘-:d here at Kanpur on & \'L

/ ‘I.'\. \.i’ *r '1."

,r \ (9_,—-—1” %

r 8] ..'I
| Fﬂ'mft‘-‘ ‘ " DEPONENT

l. Deponent, hercby selemnly venfy that all the above mentioned facts! points/
paras [rom 1, 2, 3.4 & 5§ are true 1o the best of my knowledge and belief. Nothing

has been concealed in this.
This verification has been verified on Date at Court Compound,

Kanpur Nagar.

Cemificgphophis documents is
m»:: : ‘r - W }"b. Q‘Q/\u-{io{g

“hri, “.“"T". e
who is identifiod by S5ii sssess
verificd per identificativm
Hence Atested

FHHIHHH Biptak ot

Miupy Suvh 91 Jintia, o él-' ) i{} }25’)}
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(Regd with Limiced Liability)

‘ ; Ragd. Office : “Urmin House”. Grousd Floor, Sindka Bhavan Roud, DY S. . Wighway, Budskdsy, Abmadabad - 180 059, Gujarat, INDIA
e LLP Ragistrution No. ARG - N02G o Eemail - affic offumingrolg.com » Witk : wwe immingrou.corm « Tol.: +&1 79 29706912 « M. : + 41 5E791 05020

UNICORN % QFBQ Phkj-_

Date: 06-06-2022

To,

Central Pollution Contro] Bourd

Ministry of Environment, Forest & Climate Change |
Parivesh Bhawan, East Arjun Nagar,

NEW DELHI- 110032

Ref: F No. P-20/28/2021-UPC-I-HO-CPCB-HO-Pari(1) 14782,

Sub: Letter dated 25.03.2022 reccived for Directions under Section 5 of Environment
(Protection) Act, 1986 for enforcement of Provisions of Plastic Waste Management (PWM)
Rules for storing, packaging or selling of chewing tobacco products in all forms.

Respected Madam,

This is in reference to the personal hearing held at CPCB on March 04, 2022 Regarding
above mentioned subject. As Per Directions received therein and followad hy lefter dated 25-
(3-2022, we submit the following in compliance with the aforesaid directions:

I, Samples of packaging materials used for packsging the complete Range of chewing
tobacco products being manufactured in cur unit and sent to CIPET : SARP —
APDDRL, Bengaluru,

For your ready reference and record set of samples sent for testing has been enclosad
herewith as Anmexure-1.

The samples of packaging materials are tabulated as follows:

8 No. Description of Packaging Sample Annexure
1. | Baghban 138 (Paper & foil Laminatc) L1
1. | Baghban 47 (Paper & foil Laminate) 1.2
| 3. | Baghban BG (Paper & foil Laminate) 13

2. Affidavit confirming the samples of packaging materials being subrhitted to CPCB
and being vsed at the plant for packaging of the chewing tobacco products
manufactured at our unit Situated at 19 - A Swastik Industrial Estate, Village Sari,
Tal. Sanand, District Ahmedabad Gujarat Pin-382213.

For your ready reference and record the said affidavit has been enclosed herewith as
Annexure-2, :

@

1

SARI PLANT : Survey No. 1182, Sub Plot No. 18 & 18, Swastik Induztrial Estate, Village-Sari, Ta.-Sanand, Dist-Ahmedebsd-382 220, Gujarat, INDIA.
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UNICORN

3. The test reports dated 01 June, 2022 being received from CIPET : SARP — APDDRL,
Bengaluru.

For your ready rcference and record the said reports has been enclosed herewith as
Annexure-3.

We therefore request your good office to acknowledge and take the above information and
data on records and thereby revoke the aforesaid Show Cause Notice being issusd under
section 5 of Environment (Protection) Act, 1986,

We shall be obliged to get the revocation order at your earliest.

Thanking you,

Yours Truely,
For Unicorn Packaging LLP

(Legal Head & Authorised Signatory)
Enclosed: A/s

ri

SAR! PLANT : Survey No. 1182, Sub Plot Ne. 18 & 18, Swastik Industrial Estate, Vilage-Ssri, Ta.-Sanand, Dist.- Abmedabad-302 220, Gujarat, INDIA.
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J+1 UNICORN PACKAGING LLP

13 A Swastlk Industrial Estate, Village Sari, Tal. Sanand, District Ahmedabad Gujarst Pin- 382213,

Baghban 138 (Paper & foil Laminate)
DES. : Small pouch Orange Stripes.
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|2 UNICORN PACKAGING LLP

13 A Swastik Industrial Estate, Village Sari, Tal. Sanand, District Ahmedabad Gujarat Pin- 382213

Baghban 47 {Paper & foil Laminate)

DES. : Small grean pouch Orange Stripes.
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ANNEXURE-

|3 UNICORN PACKAGING LLP 240

19 A Swastik Industrial Estate, Village Sari, Tal. Sanand, District Ahmedabad Gujarat Pin- 382213,
Baghban BG (Paper & foil Laminate)

DES. : small grey pouch Orange Stripes.
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ANNEAVRKE ~&

E ISSUED UNDER SECTION 5 OF

EN {MENT PROTE 1986

0 4 JUN 2027 IN THE MATTER OF SHOW CAUSE NOTICE

Affidavit of Kaushik N. Majithia , aged sbout 58 years. son of Nanubhai V.
Majithia, tesident of Urmi Kunj Near Sataya Greens Society, Behind Rajpath Club

Bodakdev Thaltej, Thaltej,

1, the deponent ahove-named, do hereby solemmly declare as under: -

£ That the show cause notice no. B-11011/UPC [VPWM/2020-21/8264 dated
22/10/2021 has been issued to Unicorn Packaging LLP. 19 A Swastik Industrial
Estate, Village San, Tal. Sanand, District Ahmedabad Gujarat Pin 382213,

2. That the letter dated 25-3-22 in furtherance of the said notice was received from
Central Pollution Control Board for the submission of the samples of the
packaging material to CIPET for their analysis report.

3. That the samples of the packaging material submitted to CIPET are being used for
the packaging of the chewing tobacco at the plant situated at 19 A Swastik
Industrial Estate, Village Sari, Tal. Sanand, District Ahmedabad Gujarat Pin

rOR UNICORN PACKAG NG L.
382213

& LY.
— £D PARTNER

1, the above-named deponent, declare and verify that the contents of paras 1 1o 3

are true to my official knowledge and nothing has been concealed and no part of it 18
Serial No..dkZ..../2022

false.
MITAL N/ SAVALIYA
TARY gp—
Dae: 04-06-2022 GOVT. OF INDIA ‘ﬁﬁﬂ.m- 3,
Place: Ahmedabad DEPO!
Z NOTN N0 NOX: SOLEMNLY AFFIRR
| }f’ "‘ﬁgﬁ“&'”wm e\ BEFORE ME
. V5 II E Wt 'i-a i %\ £\ A
g #@%E ot - L{;“Fi gl f
HNOTAR @%’ 1 b2 A ‘fé‘g‘nﬁ k g _‘, :':E-H-;ﬁ .y MITﬂL . SﬂvﬂLnﬂ
AN v ORS00 NOTARY
O e e = L3 Gﬂwi OF IND”‘.
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fite . mw o TR CIPET : SCHOOL FOR ADVANCED
i@y (. ¢ am ) RESEARCH IN PETROCHEMICALS (SARP)
@E_ 8 ADVANCED POLYMER DESIGN & DEVELOPMENT
& sane, (¢ f 8. & am om) e RESEARCH LABORATORY (APDDRL)
I T SRR Dapt. of Chemicals & Patrochemicals,

TR O i e, e S

i wﬁ.ﬂﬁﬂﬂﬂﬂmw n:h.,.,

(e ¥rax), TeneiEe, FIes - S62148
§-1 : apddri@icipet.gov in I apddrbengaluru@amail com

e bz, e, S3- so0032

CIPET:SARP-APDDRLU/BILRICPIUP/I2022-23/ 1694

Ministry of Chemicals & Fartilizers, Govt, of India
Plot NO. TP. HI Tach Bafence and Aerospace Park
(IT Seotor), Jaia Hobll, Bengalury - 582 146
E-mall : apddri@cipal gov.in / apddrbengaturu@gmai.com
Head Office : CIPET, Guindy, Chennal - 600032

--H_Iﬁ R |

1% June, 2022

M/s. Unicom Packaging LLP
19-A, Swastik Industrial Estale
Opp Aarvee Denim

Sarl, Sanand

Ahmedabad - 382213

Sub.: Revised Report on Analysis of construction of Material In Paper Foll Laminate -Reg.

Sample ID (As stated by party) 3 &

Sample 1: Baghban 138 (Paper & Foil Laminate)
« Sample 2: Baghban 47 (Paper & Foil Laminate)
« Sample 3: Baghban BG (Paper & Foll Laminats)

Sample Submitted on 20.04 2022
Date of completion 30.05.2022
CERTIFICATE OF ANALSYIS
Test rasuits Obtained:
Sample Details | Test details Remarks / Comments
The submitted sample is the adhesive bonded laminate of Paper |
Analysis of | (Printed with arganic ink on one gide) and Aluminium foil coated with
Baghban 138 construction | acrylate-based coating on outer side. The above laminate does not
{(Paper & Foil of Material in | contain materials such as Vinyl Acetate - Maleic Acid - Vinyl Chlonde
Laminate) Laminated @ Copolymer, Polysthylene (PE), Polypropylens (PF). Polyethylene
structure Terephthalate (PET), Polystyrene (PS) and Polyviny! Chioride (PVC)
which are commenly used in multilayer packaging formats.
The submittad sample is the adhesive bonded laminate of Papsr
Analysis of | (Printed with orpanic ink on one side) and Aluminium foll coated with
Baghban 47 construction | acrylate-based coaling on outer side. The above laminate does not
{Paper & Foil | of Materialin | cortain materials such as Vinyl Acetate - Malelc Acid - Vinyl Chiaride
Laminate) Laminated | Copolymer, Polyethylene (PE), Polypropylene (PF), Polyethylene
siruclure Terephthalate (PET), Polystyrene (PS) and Polyvinyl Chloride (PVC)
which are commonly used in multilayer packaging formats.
The submitied sample is the adhesive bonded laminate of Paper
Analysis of | (Printed with organic ink on one side) and Aluminium foil coated with
Baghban BG | construction | ecrylate-based costing on outer side. The above laminats does not
{Paper & Foil | of Materialin | contain materials such as Vinyl Acetate - Malgic Acid - Vinyl Chioride
| Laminate) Laminated | Copolymer, Polysthylene (PE), Polypropylene (PP), Palyethylans
structure | Terephthalate (PET), Polystyrene (PS) and Polyvinyl Chioride (PVC)
1 | which are commonly used in muftilayer packaging formats. |

Delsiled Ana ;.rsis report is enclosed as Annexime - |

H'b-

Authorized Signatory Autho Signatory

RO-5

g | smummE, e, e, sme, w6, e, Wmmmﬁm,mﬂmﬁm
R, Wi, R, Ve, WO, Wb, Wi, ewms, TR, o, gy, TR, 0, W v e

Canires : Ahmadabad, Amvitsar, Aurangabad, Agariala, Baddi, Balasors, Bengaluiy, Shopal, Brubenmeswas, Chandrapur, Chennsi, Dshredun, Gunips,
Gurwatyeh, Gwallor, Hydetabat, Hajlpur, Haldia, imphal, Jaipur, Kocki, Korba, Ludsncw. Madural, Murinal, Mysur, Ralpur, Panehl, Valdsd & Viayawass
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.ﬂﬂﬂll'um - | N
Roport on Analysis of construction of Material in Laminated structure
1. Introduction:

The submitted laminates were subjected to Analysis and Characterization in order to corfirm
the construction of Materials of the laminated structure. The laminates were subjected 1o
delamination and Identification of each layers using Fourier transformed Infrared (FTIR)
Spectroscapy and Differential Scanning Calorimetry (DSC). Further, the number of layers
and its thickness were estimated using optical microscopy. Fig. 1 shows the pholographs of
submitted sample.

=

i g e e e e - i e = =B
Baghban 138 (Paper & Foil | Baghban 47 (Paper & Foil Baghban BG (Paper & Foll
Laminats) Laminats! Laminats) |

Fig.1: Photographs of submitted sampies of Laminates

Z. Delamination / Separation of Layers:

The laminates were immersed in water for separating the layers and even after prolonged
time the complete separation was not possible; traces of paper were still seen on the
alumiinium foll. Two different layers were saparated and the pholographs of the separated
layers are shown in Fig. 2

Baghban 138 (Paper & Foil Laminats)

Aluminium Foll Inner | Aluminium Eoll
Sid= . Outer Sida t//

Jobiie (”‘}Jﬂlm

Primed side of paper Back Side of Papar
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Baghban 47 (Paper & Foil Laminate)

Printed side of paper

Back Sids of Paper

Aluminium Foil Inner | Aluminium Foll

Side Outer Side

Printed side of paper

Baghban BG (Paper & Foll Laminate)

Back Side of Paper

Aluminium Foil
Inner Side Outer Side

Alurninium Foil

Fig. 2: Photographs of separated layers from the laminates
3. Thickness Measurement
As mentioned in the previous section, the complete and intact separation of the paper layer
was not possible and hance the thickness of the [ayers was datermined through thickness
gauge and optical microscopy. The cross-seclional view of the paper and foil laminates,
abserved using optical microscope are shown in Fig. 3. The results are tabulated as follows.

Thickness (microns}
SNo Layer Baghban 138 | Baghban 47 | Baghban BG
. (Paper & Foll | (Paper & Foil | (Paper & Foil
Laminate) Laminate) Laminate) —-
1. | Layer 1: Printed Paper B5.42 54.84 ??.2)}"{'-"', i
2 | Layer Z: Alurninium foll with coating 723 7.51 ; !

2[4y
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Baghban 138 (Paper & Foll
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Baghban 47 (Paper & Foil
Laminate)

Baghban BG (Paper &

Laminate)

Foil |

Fig.3: Cross-sectional view of the paper & foil laminates

4, Matarial [dentification

The material was Identified using Differential Scanning Calorimetry (DSC) and the
delaminated stuctwes were subjected o Fourier Transformad Infrared Spectroscopy

(FTIR).

4.1 Differsntial Scanning Calorimetry (DSC) Analysis:

The complete structure of laminate was subjected to DSC analysis. Fig. 4 depicts the DSC
thermograms (Heat flow versus Temperature) of the laminales measured in the lamperature

range of 30°C fo 400°C at the heating rate of 10°C / min. The DSC thermograms shows a

significant transition at 352°C and 346.5°C for Baghban 47 (Paper & Foil Laminate) and
Baghban BG {Papar & Foll Laminate), respactively. The transition might be comresponding to

the Eleciron Bsam (EB) cured printing Ink. Also, the peaks at 247 to 249°C in all the

famirates may correspond to the melting transition of polyvinyl alcohol which is commonty
used in adhesives. No other peaks comespand lo melt / glass fransition temperature of
thermoplastics are absarved From the above analysis, it is confirmed that the laminate does
not contain any thermoplastic layers such as Polyethylene (PE), Polypropylene (PF),
Polyethylene Terephthalate (PET), Polystyrene (PS) and Polyviny! Chioride (PVC)

wriich are commonly used i multilayer packaging formats.

e L il =1
T o—

Baghban 138 (Paper & Foll Laminate)
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4.2 Fourier Transformed Infrared Spectroscopy (FTIR} Analysis:

The separated layers of laminate were subjecled to FTIR measurement in the frequency
range of 650 to 4000 cm™. FTIR gpectrum of both sides of the saparated layers are depicled
in Fig. 5, Fig. 6, Fig. 7 and Fig. 8. The vibrational frequencles are assigned for the regpactive
functional groups for identification of materials on each side of separated layers.
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From the above specira, it is observed that printed portion of all three Iaminates is identical,
The following table describes the interpretstion of the abova spectra in order to identify the
material.

Vibration Freguency (em’)
Sl. | Baghban BG | Baghban 47 hban BG .
No. | (Paper & Foil | (Paper & Foil ;ﬂper 2 Foll Functional group assignment
Laminats) Laminate) Laminate)
1 | 2679 2933 2035 CH; (asymmetrical stretching)
2 1724 1724 1723 C=0 stretching
3 1405 1405 1405 CH and CO stretching
4 1251 1252 1252 CO stretching
5 | 1162 1182 1161 CO stretching
6 988 888 288 C=C stretching {non-substituted)
7 808 809 509 C-H banding

From the above analysis, the acrylate based unsaturated EB coated ink Is evident on the
printed surface of Paper Layer.

Inner Side of Paper Layer (White Portion)
11:_,____f_ ————= — —
L — { ? Sl A
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k = ; = f
=4 ! i ‘iﬂ a X - E; ¥ ¥
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a) Baghban BG (Paper & Foill Laminate)
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P pren 2000 1000 st
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Fig. 6: FTIR spectra of inner sids of paper layer of the laminates
From the above specira, it is observed that the inner portion of paper layer of all three
laminates is aimost identical. The following lable describes the interpretation of the above
specira in order to identify the matenal.

Vibration Frequency [cm )

SL Baghban BG Baghban 47 | Baghban BG | Functional group

Na. {Paper & Foil (Paper & Foil (Paper & Foll | assignment
Laminate) Laminate] = Laminata)
1 3334 3336 33 | OH stretching. ]
—_— CH2 strefching
£ indi el | (asymmatricai)
3 | 1370 1370 1371 | CH and CO vibration
= | C-O-C puranose ring skeletal
| 1027 1027 | 10z7 vibration

From the above analysis, the Celiufose (Paper) is evident an the inner suface of Paper
Layer.

Aluminium Foll = Inner Side
g — = —
Te———— T 4 ! e
[ 1 {3 5 4
3 =43 = 3
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o e 200 ‘
W o
a) Baghban BG (Paper & Foil Laminate)
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Fig. 7: FTIR spectra of inner side of Aluminium Foll of the laminates
From the above spectra, it is cbserved that inner side of aluminium foil of all three laminates
is almost identical. The peaks cbserved do not cormespond to materials such a3 Polysthylens

(PE). Polypropylene (PP), Polyethylene Terephthalate (PET), Polystyrens (PS) and Polyvinyl
Chioride (PVC).

Aluminium Foil = Outer Side
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c) Baghban BG (Paper & Foil Laminate)

Fig. 8: FTIR spactra of outer side of Aluminium Foil of the laminates
From the above spedira, it is observed that outer side of aluminium foit of all three laminates

is almos! identical. The following table describes the Intarpretation of the above spectra in
order to identify the material.

Vibration Frequency (cm’')
Sl. | Baghban BG | Baghban47 | Baghban BG
No. (Paper & Foll | (Paper & Foll | (Paper & Foil
Laminate] | Laminate) | Laminate) |

Functional group assignment

1 2815 2915 2615 CH; (asymmetrical stretching)
2 2848 2848 2848 CH, (symmetrical stretching)
3 1628 1598 1698 C=0 stretching
4 1456 1456 i 1465 C-H bending

~ 5 1247|1248 | 1247 €-0 stretching
B 718 ; 718 ] 718 C-Cl stretching

From the above analysis, fraces of acryfate-based coating are evidant on the outer
surface of aluminium foil.

5. Conclusion:

From the above analysis of DSC and FTIR, the submitted {@rsile
following structure.

p g

)
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1. Baghban BG (Paper & Foil Laminate). Comprise of Paper printed with organic ini
on top surface and aluminium foll with acrylate-based coating on outer side.

2. Baghban 47 (Paper & Foll Laminate): Comprise of Paper printed with organic ink
on top surface and aluminium foll with scrylate-based coating on outer side.

3. Baghban BG (Paper & Foil Laminate): Comprise of Paper printed with arganic ink
on top surface and aluminium foll with acrylate-based coating on outer side.

% -i.ﬁ.
Auﬂ}orhaﬂm Authorized Signatory

Aofup
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J BAGHBAN PAGKAGING LLP

(Regd. with Limited Liability)

Fegd, Difice : "Urmin House™, Ground Floor, Sindhu Bhavan Road, O1f S. 6. Highway, Bodakdey, Ahmedabad - 380 059, Gujarat, (India)
LLP Rogistration Mo. AAG - 0005 « E-maii : office@umiingroup.com = Wb : www smingroup.com » Tel.: +91 70 20708912 « M.: - 91 83781 05030

el -

Date: 06-06-2022

To,

Central Pollution Control Board

Ministry of Environment, Forest & Climate Change ,
Parivesh Bhawan, East Arjun Nagar,

NEW DELHI- 110032

Ref: F No. P-20/28/2021-UPC-II-HO-CPCB-HO-Part{1) 14784..

Sub: Letter dated 25.03.2022 received for Directions under Section 5 of Environment
(Protection) Act, 1986 for enforcement of Provisions of Plastic Waste Management (PWM)
Rules for storing, packaging or selling of chewing tobacco products in afl forms.

Respected Madam,

This is in reference to the personal hearing held at CPCB on March 04, 2022 Regarding
above mentioned subject. As Per Directions received therein and followed by letter dated 25-
(03-2022, we submit the following in compliance with the aforesaid directions:

1. Sampies of packaging materials used for packaging the complete Range of chewing
tobacco products being manufactured in our unit and sent to CIPET : SARP —
APDDRI., Bengaluru,

For your ready refercnce and record set of samples sent for testing has been enclosed
herewith 25 Annexure-1.

The samples of packaging maternials are defailed as follows:

S Ne. Description of Packaging Sample Annexure
1 Baghban 138 ANYTIME (Paper & foil Laminate) 1.1
2. Baghban 47 BIG POUCH (Paper & foil Laminate) 1.2
3. Baghhan 138 WS (Paper & foil Laminate) 1.3
4 Baghhan 138 WOS (Paper & foil Laminate) 1.4

L

Affidavit confinning the samples of packaging materials being submitted o CPCB
and bemg used at the plant for packaging of the chewing tobacco products
manufactured at our unit Situated at 19 - B Swastik Indusidal Estate, Village San,
Tal. Sanand, District Ahmedabad Gujarat Pin-382213.

For your ready reference and record the said affidavit has been enclosed herewith as
Annexure-2.

SARI PLANT : Plot No. 198, Swastik Industrial Estate, Sarkhaj - Bavia Highway, Village-Sar, Ya-Sanand, Dist. Abmedabad - 382 213. Gojarat, INDIA,
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1] BAGHBAN PAGIAGING LLP

with Limited Liability)

Regd. Office : "Usmin House®, Groumd Floor, Sindhu Bhavan Road, Off 5. G. Highway, Badakdav, Abmedabad - 380 058, Gujarat, [indial
LLP Registration No. AAG - BOSS » E-mall: officeumingroup.com * Web : wwwiurmingroup.com * Tel.: +8178 29706912 « M.: +91 08791 05030

3. The test reports dated 01 June, 2022 being received from CIPET : SARP — APDDRL,
Bengalury,

For your ready reference and record the said reports has been enclosed herewith as
Annexure-3.

We therefore requesi your good office to acknowledge and take the above infarmation and
data on records and thereby revoke the aforesaid Show Canse Notice being issued under
section 5 of Environment (Protection) Act, 1986.

We shall be obliged to get the revocation order at your earliest.

Thanking vou,

Yours Truely,
For Baghban Packaging LLP

Ashish Darak

(Legal Head & Authorised Signatory)
Enclosed: A/a

SARIPLANT : Plot Ne. 198, Swastik Industriul Estate, Sackhej - Bavla Highway, Village-Sari, Ta-Sanand, Dist, Ahmedabad - 382 213, Bujarat, INDIA.
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1.1 EAGHBAN PACKAGING LLP
19 A Swastik Industrial Estate, Village Sari, Tal. Sanand, District Ahmedabad Gujarat Pin-

382213,

Baghban 138 ANYTIME (Paper & foil Laminate)
DES. : Small pouch Orange Stripes.
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28
1.3 BAGHBAN PACKAGING LLP
19 B Swastik Industrial Estate, Village Sari, Tal. Sanand, District Ahmedabad Gujarat Pin-

352213.
Baghban 138 WS (Paper & foll Laminate)

DES. : Big black pouch with silver.
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ANNEXURE-1

1.4 BAGHBAN PACKAGING LLP
19 B Swastik Industrial Estate, Village Sarl, Tal. Sanand, District Ahmedabad Gujarat Pin-

352213.
Baghban 138 WOS (Paper & foil Laminate)

DES. : Big black pouch without silver.
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ANNEXRVRE L
260

IN THE MATTER OF SHOW CAUSE NOTICE ISSUED UNDER SECTION § OF
ENVIRONMENT PROTECTION ACT 1986

IN THE MATTER OF SHOW CAUSE NOTICE

0 4 JUN 2022

Affidavit of TEJAS N. MAJITHIA, aged about 49 years, son of Nanuhhai V.
Mujithia, resident of Urmi Kunj Near Sutays Greens Society, Behind Rajpath Club

Bodakdev Thaltej. Thaltej.

L the deponent above-named, do hereby solemnly declare as under: -

1. That the show cause notice no. B-11011/UPCI/PWM/2020-21/8266 dated
22/10/2021 has been issued to Baghban Packaging LLP, 19 B Swastik Industrial
Estate, Village Sari, Tal. Sanand, District Ahmedabad Gujarat Pin 382213,

2z That the letter dated 25-3-22 in furtherance of the ssid Show Cause Notice was
teceived from Central Pollution Control Board for the submission of the samples
of the packaging material to CIPET for their analysis report.

3 That the samples of the packaging material submitied to CIPET are being used for
the packaging of chewing tobacco at the plant situated at 19 B Swastik Industrial

Estate, Village Sari, Tal. Sanand, District Ahmedabad Gujarat Pin 382213,
1 FOR. BAGHBAN PACKAGING LLP
Serial No...

D FED PARTNED
AVALIYA %ﬁ

MITAL
NOTARY

GOYT. OF IND1A
, the above-named deponent, declare and verify that the contents of paras 1 1o 3

are true 1o mv knowledge and nothing has been concealed and no part of it is false.

Date: 04-06-2022 <o
Place: Ahmedabad DEPO

SOLEMMLY AFFIRMED
BEFORE ME

mnm%.' SAVALIVA

N ot €
2P N O NOTARY
L0 - GOVT. OF INDIA
134
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MANNEAVRE=S

iz « = WR W CIPET : SCHOOL FOR ADVANCED
ford @ (. ¢ .am @) RESEARCH IN PETROCHEMICALS (SARP)-
EEE & ADVANCED POLYMER DESIGN & DEVELOPMENT
fod e, (v R . & om ) cipET Rz RESEARCH LABORATORY (APDDRL)
T v AR AW Dept. of Chemicals & Parochemicals,
T R e Minisiry of Chemicals & Farlilizers, Govi: of India

e 4% < o R, ¥ 2w ol mﬁ'ﬂq‘lﬂi !L,ed Plot NO. 7P. Hi Tech Dufance and Asrosprce Park
(S frEee), mense, W - BR2 4N (=il Akt ?'th tsal (IT Sector), Jala Hobll, Bangsloti - 5624149
$-T# : apddri@cipet gov in | spddibengakirui@gmail som E-mail : apddri@icipet.gov.in | apdddbengaluru@amall.zom
ST e, T, 93 600032 Head Office : CIPET, Guindy, Chennal - 800032

CIPET:SARP-APDDRL/BLR/CP/UP2022-23/ 1692~ 1" June, 2022

M/s. Baghban Packaging LLP

19-8, Swastik Industrial Estate

Opp Aarves Dienim

Sari, Sanand

Ahmadabad - 382213
Sub,: Revised Report on Analysis of construction of Material in Paper Foil Laminate -Reg.

Sampie ID (As stated by party) « Sampie 1: Baghban 138 ANYTIME (Paper & Foil Laminate)
+ Sample 2; Baghban 47 BIG POUCH (Paper & Foil Laminate)
« Sample 3: Baghban 138 WS (Paper & Foil Laminats)
= Sample 4: Baghban 138 WOS (Paper & Foll Laminatea)

Sample Submitied on 20.04 2022

Date of completion © 30.052022

CERTIFICATE OF ANALSY1S
Test results Oblained:
Bample Details Test details Remarks | Comments

Anatysis of The submitted sampie iz he adhesive bonded Bminate of Papsr (Printed wilh |
Baghban 138 Eimsiiuetion ol organic ink on one side) and Alurminium foll coated wilh actylale-based costing on
ANYTIME (Paper Material in puter side, The above laminate does nol contain materdals such as Vinyl Acslate -
shivch e Palysthylens Tm;phtlﬂth (FET), Palyshyrana (F5) and_Pnthny'l Chlarde (PYVC)

which are commanly used in mullilayer packaging formais
Analysis of The suomitted sample s the adhasive ponded laminate of Paper (FPrinted wiln
Baghtian 47 BIG sonstruction of orgark: Ink on one sida) and Aluminiam foll costed with sarylate-besed coating on
POUCH (Papsr & Material in ouler side. The above laminate does nol contain matarals such as Vingl Acetate -
Foil Laminate)  emmineated féataic Add - Vinyl Chioride Copofymer, Polyethylena (FE), Polypropylene (PR,
- porbytl iy Folyelhylens Teraphinaista (PET), Polystyrane (PS) and Palyvinyl Chioride (PVG)

p which ara commanly ugsd In multdayer packaalng fomnals.
Analysia of The submitied sample s the adhedbre bonded laminate of Papar [Pinizd with |

Baghhan 136 WS construction of organic ink an one side} and Alumimium foll coated with acrylate-basad coating on

(Paper & Fail Malerial in outer side. The above laminate doss nol contain malarals such as Vinyl Acelate -
b | Matede M | Maicic Acid - Viayl Chiorids Copalymer, Palveiiyiena (PE), Polypropyléne (PP),
shuclre Folysihyken= Teraphinaiate (PET), Potvsiyrans (PS) apd Folyvinyl Chionde (PVG)

which are commenly used in mufilayer packaging formals
Analysis of The submitted samgle is the adhesive bondad laminate of Paper (Printed with
Baghban 138 construetion of orgEnic ink on one side} and Aluminium fol coated with scrviate-based coating on
WOS (Paper and Watartal in mm.mmwmmmmmmunummwwm-

: A Malein Acd - Vinyl Chloride Copalymar, Palyethylene (FE), Polypropylena (PP

FollLaminsie) | Lamindted | popvathylens Terephihaiate (PET), Polysiyrane (PS) enc Polyiny Criords s
which gre commanly usad in mulliliyer packaging o
Detaited Analysis report is enclosed as Annexure - | ;i OL,-,»

Lol i o
Authorizad Sfgn Authorizad Signatory

W < e, e, s, oo, 59, wene, SpE, e, e, s, 98, S, e, e, sfen,
e, W, WEew, W, WA, e, s, e, 1R, g, S, wg, 10, s o R,

Cantron - Ahmadabad, Ametsar, Aumngabed, Agansis, Seddl, Baesors, Bangalury, Bhopal, Brubansswar, Chandrapar, Chennal, Dahradun, Gumigam,
Gurweahafi, Sveallor, Hydarabad, Halpar, Hatdl, imphal, dalpor, Kook, Korba, Lucknews, Madissal, Murthal, Aysuny, Rapur, Ranchl, Valssd & \Vijayaewsds,
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2. Delamination / Separation of Layers:

The |laminates were immarsed in water for separating the layers and

even after prolonged

time the complete separation was not possible; traces of paper were still seen on the
aluminium foil. The photographs of the separatad layers ane shown In Fig. 2,

Bnghbun 138 ANYTIME (Paper & Foil Lamnniej

Aluminium Foll Inner

Prirted side of paper | Back Side of Paper Side

Aluminium Foll Outer
Side

Bt'ghhan 47 BIG POUCH (Paper & Foil Lami

nate)

Printed side of paper | Back Side of Paper | /UMM FOll Innec

Alminium Faoil Quter |
Side

Baghban 138 WS (Paper & Foil Laminate)

Printed side of paper | Back Side of Paper .I"n!l..IH"IIrlll..lsl'i:i':;I E-:.‘.-il Inner

Baghban 138 WOS (Paper & Foil Laminate)

Printed side of paper | Back Side of Paper A‘“‘““‘*;‘i‘ diﬂi Inrver

Fig. 2: Photegraphs of separated layars from the laminates
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4.1 Differential Scanning Calorimetry (DSC) Analysis:

The complete structure of laminate was subjected to DSC analysis. Fig. 4 depicts the DSC
thermeogram (Hesat flow versus Teamperature) of the laminates measured in the temperature
range of 30°C toa 400°C at the heating rate of 10°C / min. DSC thermogram reveals a broad
transition at around 80°C in gll three laminates, which corresponds to cellulose (Paper),
Also, the thermogram shows a significant transition at 340°C, 348.1°C, 338.7°C and
332.1°Cin the laminates of Baghban 138 ANYTIME, Baghban 47 BIG POUCH, Baghban
138 WS and Baghban 138 WOS, respectively. The transition might be cormésponding to the
Electron Beam (EB) cured printing ink. No ather peaks comespond to melt / glass transition
temperature of thermoplastics are abserved. From the ebove analysis, i is confirmed that
the laminste does not contain any thermoplastic layers such as Polyethylene (PE),

Polypropylene (PF), Polyethylene Terephthalate (PET), Polystyrene (PS} and Polyvinyl
Chioride (PVC) which are commenly used in multilayer packaging formats.
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Fig. &: FTIR spectra of inner side of paper layer of the laminates
From the above spectra, it is observed that the inner portion of paper layer of all three

laminates is almost identical. The following table describes the interpretation of the above
spectra in arder to identify the matenal.

Vibration Frequency (cm”)
Baghban 138 | Baghban 47 | Baghban 138 | Baghban 138
e | ANYTIME | BIG POUCH ws wos | iheohl group
0. | (Paper & Foll | (Paper & Foil | (Paper & Foil | (Paper & Foil | 38fgnment
Laminate) Laminate) Laminats) Laminate)
1 3327 3334 3334 3333 OH stratching
CH2 stretching

2 2694 2897 2887 2900 (asymmetrical)
4 1370 - 1371 1368 CH and CO vibration

. C-0-C puranose ring
5 1028 1027 1027 1027 e il

From the above analysis, the Cellulose (Paper) is evidenl on the inner surface of Paper
Layer,

N""%ﬂ;’w
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The following table describes the interpretation of the above spectra in order 1o identify the
material.

Vibration Frequency (em”)
Baghban 138 | Baghban 47 | Baghban 138 Baghban
Ne | ANYTIME | BIG POUCH WS 138wos | unctional group
" | (Paper & Foll | (Paper & Foil | (Paper & Foil | (Paper & Foil afiFan
Laminate) Laminate) Laminate) Laminate)
CH; (asymmtrical
1 2923 2922 2922 2925 strofching) |
i CH; (symmetrical |
2 2853 2853 2850 stretching)
3 | 1000-1100 | 1000-1100 1000-1100 | 1000-1100 g‘hﬁfﬂﬂ“g Skoltal
4 1415 1413 z 1418 CH and CQ stretching |
E-glycosidic linkage
linkage between
5 871 876 871 875 sl dperniiss |
cellulose

From the above analysis, traces of celfulose is evident on the inner surface of aluminium
foil, This may be because of incomplets separation of paper from the aluminium foil,

Aluminilum Foll — Quter Side

A5

- — - I A\ W - — o f I
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- | llJl \ E g I i E ! J‘
= 4 ¥ S8 = g
I - 3 g
i %3
“Soco pres =y %
Yicreprumer (em:1]
a) Baghban 138 ANYTIME (Paper & Foil Laminats)
L) ——— ey
e—— SRS -
i # ‘I K = ,r
i | i -ﬁ W, 1
& II i -l'— é | & Jﬁ g ]
i l | E 2|3 = = 1
- | z s iF 3 S
] | | g i I
eat- i : = e
ﬁ:l‘m 2000 b Hl‘ﬂ{}
b) Baghban 47 BIG POUCH (Paper & Foll )
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2. Baghban 47 BIG POUCH (Paper & Foil Laminate): Comprise of Paper printed with
organic ink on top surface and aluminium foil with acrylate-based coating on outer
side.

3. Baghban 138 WS (Paper & Foll Laminate): Comprise of Paper printed with organic
ink on top surface and aluminium foil with scrylate-based coating on outer side.

4. Baghban 138 WOS (Paper & Foll Laminate): Comprise of Paper printed with
organic ink on top surface and aluminium foil with acrylate-based coating on outer

side.
s Ko
T 7

Authbrized Signatory Authorized Signatory

serseait End of the Raport ¥
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Ghodawat Packers LLP

o Date: 15072022
;t’;‘;?;'_l' i W R
NG Py

qﬁﬁ?ﬂ i . ’ T@-iéi

To, it ifi g, Rl i
Shri Tenmay Komar Ji j
Cliairman, Central Pollution Control Board 15 )
Parivesh Bhawan, East Arjun Nagar, Continf o : !
Maw. - 110032 W Pofi

pelhi P E:;ﬁ::'f Té?il SOt B

Wk -~ K *"'W;&E&L-;rggﬂ-;'
Subject: Complianes of Sec 5 of Envi 1t (Protection) Act, 1 enforcement

of the provision of Plastic Wasts Managermeni (PWM) Rules for storing,
packing, or selling gutka/pan masala and tebaceo products in all forms.

Respected Sir,

Wiih reference to the above subject this is to inform you that today we have deposited
EC Amount Rs.45.000/~ and interest amount Rs.2101/- Total Rs.47,101/- in favor of The
CPCB, Delli vide reference Mo, YESOB21950015023 did. 14/07/2022.

 We me enclosing herewith an Affidavit thet as per direction of CPCB, Delhi the firm
has developed an #nvironmentally sound altemative for packaging of producis which does
not have any plastic contenis. The firm is using the same developed environmentally sound
aterial from 2201072021 to 6l the meeipt of letter NoKSPCE/RO (DWR)
withdrawal/2025-23/453 dated 27" June 2022, fom The Enyironmental Officer Kamataka
State Poilution Control Board, Dharwad received by ns on 30/06/2022.

We are also enclosing a sample of packing material which was semt to CIPET and
which will be nsed for all owr future packaging. Also, attached is & copy of our letter dated
(1/04/2022 along with the ‘CIPET Test Report No. 00469 dated 28.03.2022 for your kind

reference.

You are kindly requested to give suitable direchion 0 revoke the withdrawal of
Consent Order and oblige us.

'I'quing You,
Yours faithfnily,
For Ghodawat Paclkers LLP =
L T
— -
e,
Partiier/ Managed & - !

. ‘e ot .
Bucl.1) Affdavit 2) Sample of patiing material 3) Copy of letier dated 01 10472022

4) CIPET Repori @

SANIAY
Kotegondaiiimedil Village, Adsrgunchi Post, Pin - 560028, Tal.: Hubl, Dist.- Dhanwad, Kamaiaka GHODAWATY
E-mafl; info@ghodawat.com Websfie: wyrw.ghadawal.com GROUP
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Cettiflcats No.

Cartificate lssuved Dals
Account Reference
Unique Doc. Reference
Purchased by
Prescripiion of Document
Diescriplion
Consfderation Price (Rs.)

First Party
Second Farty

Stamp Duty Paid By

Stamp Duty Amuunt{Hs.}{

I Suhas Appaso Suryawanshi, Pariner of Glodawar Packers LLP, Kotagondahunshi Village,
Kundgol Cross, Post — Adaragunchi 580023, Tal Hubli, Dist: -

solamn affirmation;

l. That | am Partner of . Ghodawat Packers LLF,
Kotagendahunshi Village, Post-Adaragumnchi, Tal. Hubll, Dist:- Dharwad, Knrnataka
and 1 am Jooking after the business and T know all the facts relating to the bosiness.

=

R ot o ealate 9P e

Shalotory Alat;

oy

BEE wmm  pa mE Ea

a4 am

- 270

INDIA NON JUDICIAL

Sovernment of Harnatala

e-5tamp

IN-KATB488921661412U

14-Jul-2022 02:38 PM

NOMACC (FIY kaksfclog! HUBLIZ! KA-DW
SUBIN-KAKAREFCLOBTD455345600712U
GHODAWAT PACKERS LLP

Article 4 Afficavit

AFFIDAVIT

]

(Zero)
GHODAWAT PACKERS LLP
THE CHAIRMAN CPCE DELHI
GHODAWAT PACKERS LLP

500
{Five Hunidred only)

ror MARANHHARAL VIVIDRUUDESHA
COUHARDA SARAKASE DIV ARITA HUBL

ALTHDRITY SIGHNATIIRF

Please wrie mr (ypa below thas line

{ AFFIDAVIT //

-
I'P":.l .

'w:-’
'J Kiiq JJMI"“‘

.;.t 'Ffflltl

2 Trn-nmmn!mrg L] hgm In oo e immrn ol De coitifts.

L AR RS

R R L LT T THi T

[T NSO TR NN RN I S 8 LR N T S T ST A TEET AN

Dharwad do here by state on

having office at 105/fA & B

T T St vl e ki

VAR Ay P W S e W A P e s Dy o D e R LR Ll A L e R R Y e B RS AR e

adv Wi

B R AR A L e O e Ay
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—page 2—

2. That the fiem is duly registered with Registrar of Companies having CIN- AAD-53532

3. The Firm engaged in manufacturing/packing/storing/selling the Seented Zarda falling under
HSN 24039930 at the premises located at Kotgondahunshi Village of Hubli Taluka, Dist.
Dharwad , Karmnataka.

4. As per direction of CPCB, Delhi the firm has doveloped an envirenmentally sound siternative
for packaging of products which does not have any plastic. The firm is uging the same
developed environmentally sound material from 22/10/2021 to 4l the receipt of letter Na.
KSPCR/RO (DWR) withdrawsl/2022-23/456 dated 27" Junc 2022 from The Environmental
Officer Kamalaka Stat= Pollution Control Bosrd, Dharwad.

5. The Firm has sent the samples to CIPET for their analysis and verified the same. The firm is
using the sama material which was sent to CIPET for packing of products at present and in
fstume also. '

" 6. The Firm has stopped the manufacturing activity w.e.f£30/06/2022 ie. after recsipt of Letter
No. KSPCB/RO (DWR) withdrawal/2022-23/453 dated 27" June 2022 from The
Environmental Officer Karniataka State Pollution Control Board, Dharwad,

Plage: Hubli

Date: - 150772022
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/e

Ghodawat Packers LLP

To, Date: (1.04.2022
Shrl Tanmay Kumar Il

Chairman, Cantral Pollution ControlBoard - =

Parjvesh Bhawan, East Adun Nagar

Mew Delh] - 110032

Subject: Complisince of Sec 5 of Environment (Protaction} Act, 1986 for enforcement of the
provision of Plastic Waste Management (PWM) Rules for storing, pacldng, or
selling gutha/pan masala and tobaces products in alfforms.

Referente: 3. CPCB Lettar No. B-11011/UPC I)/PWM/2020:21 /14103 dated 22.02.2022
b. Our Latter Dated 14.03.2022

Respectad Sir,

This is In reference 10 your shove stated letter and vide our lelter dated 14.03.2022 (Copy Enclosed)
we had informed your good self that we have sent packing matarial for Scented Zarda/Tobacco to
CIPET, Bhubzneshwar to confirm that the packing matedal doesn't contain any PE/PET Plastic
cortents.

We are pleased to inform yoo thaf TIPET vide Werk Order No. LARPM/BRS/Testing/2021-22/201
dated 14.03.2022 and Test Report No. 00459 dated 28.03.2022 has Informed that quate “t may be
concluded thot the pase material of the supplied somple e, "PAN MASALA/GUTKA/TOBACLO
PACKING™ is paper materiol with one side printed and other sids polyester {moybe PRAT/PLA) based
laminate coating.™ unguotes.

We are to further inform you that the lsminate coating of PRAT/PLA |s Compostable Plastic which
conform 1o the [ndian Standard; IS 17088:2008 titled a5 Specifications for Compostable Plastics. The
same was procured by CPCO Certified Manufactured M/s Ramdas GreenPlas Private Limitad
(Certificate No. — CPCB/RGPL/HR/74 dated 20.01.2022).

We undertake that hencaforth we will be using this type of packing metartal only, which has no
plastic content for the packing of our produclts.

We ara also enclosing a sample of packing material which was sent to CIPET and which will be used
for all our future packings. Also, attached is & copy of the CIPET Test Report Mo, 00463 dated
28.03.2022 for your kind refarence.

Further, we are to Inform you that we are a small-seale industry reeistered under MSME Act and
requast your good self for waiver of EC amount of fs. 45,000 {(Forty-Five Thousand) for which we
shall bz prateful and fighly obliged.

This letter may kindly ba treated as compliance wirt. your Letter No. B-11011/UPC I/FWNM/2020-
21/14103 dated 22.02.2022

Sincerely,
For Ghodawat Packers LLP

:;aMEr \ 2 __.-"fl
Enclasure: 1) Original CPCB Notice 2] Heply dated 14.02.2022 3) A4 Size of Sample

Kelagandahunr Vilog, ARBbnchi Past, Pin - 560028, Tal: Hubl, Disk: Dhanwed, Keratales
E-mait Info@ighodawat.oom Website: vaww.ghodmesl com
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firre : ww. u. 3. fa.-vreide, n2iew § s SHEeT g T

T TE g faum, Tere vd 7dTe AFeE, 9N Wi
2w, Fows. e mieaciaw, WA, YEweT-751024, 3w

CIPET : SARP - LABORATORY FOR ADVANCED RESEARCH IN POLYMERIC MATERIALS

ohiy Depl of Chemics] & Petochemicals. Minigtry of Criemicals & Ferllizers, Govl of India

; BiZ5, C.N.|. Complex, Patia, Bhubansswear-751 024, Odisha
: B D674 - 2742852 9740173, Fax ; 0674 - 2740463
e E-mail ; lapmcipeti@iaipmin, Web ; wirwErpmoovin

LARPMICIPET Testingf2021-22/ Date: 28.03.2022
To.

M/&. Ghodawat Packers LLP

Kotagoadahunsi Village, Adarpuncki Post,

Dharwad, Karnataka-580028

MMob: 8875008222

Snb —Test Report-—Reg.

Dear Sir,

Ref No: 1) Your email & S5F dared 14.03.2022
2) Qur Work Order No.: LARPM/BBS./2021-22/201 dated 14.03.2022.

With reference to the above cited subject, please find enclosed here with Test Report No. 00469
dated 25032022

Kindly scknowledge the receipt of the sarne,

Thanks & Repacds,

gJqun .0 v

g >
W

Director & Head

(Frincipal Scientizt)

Encl: As sbove
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Firie - TEL T 9. ﬁ.-ﬁﬁﬁﬂﬁ,q&ﬂﬁﬁm@%@@m%@mﬁ

T @ Ao fers, THE O ZETE T, 90 W
B 7y, P o2 wiumiey, W, qEATaT-751024, =0
CIPET : SARP - LABORATORY FOR ADVANCED RESEARCH IN POLYMERIC MATERIALS
e Depl al Chémical & Petrochemicsls, Minisiry of Chemicals & Fenilizess, Govi. of India
e @125, C.M.|. Complex, Paliz, Bhubaneswar-751 024, Odisha
P - 0674 - 2742852, 2740173, Fax < DE?4 - 2740483

€ u_;__v_.ﬁtjl he E-mel © lapmcipetd@ispm, lr, Wb 2w, [T pmIgEVn

ULR-TC569322000000050F
Page :01o0f02
ANALYSIS REPORT '
Report Nou: 00469
Date 280332022
Tssued 10
I¥is. Ghodawat Packers LLP
Kotagondabunsl Village, Adarganchl Post,
Dharvad, Koras mks-580028

Customer Refl. Mo. & Date : Your cimall & SSF duted 14.03.2032
Wark Order Rell Mo, & Date = LARPNYEBEA021-22/201 datud 1443, 2022,

Asg per Standard . : As per part ©
{PART A- PARTICLULARS OF SAMPLE SUBMITTED
o) Mame of (he Sample TPAN MASALA/CUTHKAMTOBACCO PACKING
- ns siated by parly.

b} Grade/Variety/TypefSiza/Class eic. T Ml
¢} Code He. - GPL, 04 — as simied by pasty.
d) Quantity (pes. fmifgmings) 200 .
) Mode of packing

(Sealed carton/polypouch/containes oF not) : Packed in Envelop
i} Date of receipt of sample : 14.03.2022.
g) Daie of Performance of tesl  # + 14.03.2022-25.03.2022
Nl Any other information = Hil

PART B: SUPPLEMENTARY INFORMATION

a) Referenceto sampimg procedure - Drawn & supplied by the parly
by Supporting documenis Tor

Meostremments taken and results derived | AS Rt pan—<C

fike gnahs, lables, sketches and/for

photopraphs as appropriste to test repart

|F arry (10 be srached)
=} Devistion from the test methods s - il

preseribed in relevant ASTMASO/BIS!

Waork Instructinns, [l amy-—

¢ A paprsfsaas J qﬁ--’oa-ww
Mr. Pinubi Chattecjee phe, Munyrunjan Binvwal
ATITHCHL IS SHONATORY AUTHORISED SICNATOILY
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fowe - . 1. e, i -oiehiden, weitaa § erangfs suer 8 T
THT E Ygrrarer T, T i TEs e, 9R W
d1 2w, i, ans, wierets, ufeen, qa3vat-751024, Sifsm
CIPET - SARP - LABORATORY FOR ADVANCED RESEARCH IN POLYMERIC MATERIALS

_\"ﬂ‘ﬁ Depl. of Chemical & Petmchemicals, Ministry of Chemicsls & Fertillzers, Govt of Ingia m 3
E‘é BES, C.ML :‘__:mTrpigx_ Palla, Bhubanaswar-751 024, Odisha -:. j*. |
P Ph - (674 - 2742852, 2740173, Fax - 0674 - 2740463 AT

carez R E E-mall - tarpmcipet@larpm.in, Wab ; wwwlarpm.govin F:'_ﬁ“
ULR-TOS569322060000050F
Page : 02 of 02
AMALYSIS REPORT
PAHRT C TEST RESULTS Repard Noo : 00469
Date = 28.03.2032
5L Mo Mamu of the Test Test Method/ | Unit Result Obiamed Spocilied
Standoard Requirement
1. | Sampie Details; PAN MASALA/CGUTKA/TOBACCO PACKING
Sanmiple ID: RGPL_04 —as stated by Parly
L. FTIR ASTME 1252 | — (s per Annexure —I aitachad) v
B DeC ASTM D 3418
(RT—300°C - _ o
—RT—300°CY (s per Ammecure I aniacked)
Scan ate: 10" fmin
& TGA ASTM E 1868 M. Degradation: temp: 377.50 °C —
(RT=—800°C) — with final residue of 23.55 % upto
Scan mmte; 10" Clmin B30 ",
{Ay per dnnexure =I atteched)
Comments: As per the PWM regulation {notification publizshed in the Gamne of India Pert-ll Section-3, Sub-
section(i),New Delhi, the 18th March 2062 amended rules 2002) “Plestic™ means material which contains a5 an
essenlial ingredient a high polymer such o polyethy kne erephilialats, high density polyethylens, Vinyl, low density
palyethylene, polypropylens, polystyrane resing, mult-matertals fike scrylonitrile bulsdiens styrene, pohyphenylens
oxide, polycarbonate, Polybutylens terephthalsie. From ihe above analysis, itmay e concluded thal the base maserial
of the supplied sample 6. “PAN MASALA/CUTKATOBACCO PACKING™ is paper materizl with one side primed
& other side polycsierimay be PBAT/PLA) based |aminate coating.

PART D:- REMARKS: _ _
Mote: 1. This Test Repori/ Cerificate is issued only fos the samples submitied to CIPET:SARP-LARPM,

2. The results stated above related only o the items ested.
3. The quality of the subsequent production Jot has ta be ensured by the purchaseér.
4. This Tes! Reporl shall pol be reproduced excepl In full withoul the written spproval of the Iaboralory.
5. Any anomalyidiscrepancy in this report should be brought to the notice of CIPET:SARP-LARPK
within 30 days from the date of fs3ue,
& Sobconuacied Tests (T anyh Nl
“* End afthe Repor ** .i}{\\q//
qm-}-w 9 AW L. LB
Pimald Chafterjes Dr. Mansranjan Biswal
AUTHORIGED SICNATORY AUTHORISED STGNATORY
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TEST REPORT NO. 00469
FTIL Analysls: Sample Details: PAN MASALA/GUTHA/TOBACCO PACKING ,
Sample 1D: RGPL (M —ax stated by Party
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Annexare-l

AMALYSIS SHEET

Page: 07 ol 04
DATE- 28.03.2022
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r. Pinaki Chatlorjee Dir. Manaranjan Biswsl
AUTHORISED SIGNATORY AUTHORISED SIGHATORY
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TEST REPFORT NO. 00469

FTIR Analysis: Sample Details: PAN MASALA/GUTATOBACCO PACKING |
Sample [D: RGPL_04 a5 stated by Pariy
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AMALYSIS SHEET

Anrerirre-d

Page: 02 of 04
DATE-28.03.2023

T, P v
aERTEE - R T
a0 IIlIl A f" ﬁt
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i l; = |
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— i
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r. Pi Chotterjer Dr. Mangranjnn Biswal
AUTHORISED SICNATORY AUTHORISED SIGNATORY
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ANALYSIS SHEET

TEST REPORT NO. 00469

Anmexnrdd

Page: 03 of 04
DATE- 78,63.2021

DSC Analysis: Sample Detajls: PAN MASALA/GUTKATOBACCO PACKING ,

Sample 1Tk RGPL_04 —a= fated by Party
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ANALYSIS SHEET

Arnexiire-f

Page: 04 of (4
DATE- 28.03.2022

TGA Analysis: Sample Delails: PAN MASALA/GUTKATOBACCO PACKING .
Sample 10: RCPL_04 —us sialed Iy Parly
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Ghodawat Fresheners LLP.

ﬁr—'}a ey T ﬁg. ?“151-’:1 ‘o
ﬁwﬁﬂ.-iﬂ g - pace: 15.07.2000
L

. | contalPotuon Coniol czr
‘, ! Pagtvock M, East jon Hagar, Dl

e .

To,

Shri Tanmay Kumar Ji :
Chairman, Central Pollution Control Bo
Parivesh Bhawan, East Arjun Nagar,
New Dielhi - 110032

Subject: Compliance of Sec 5 of Enwnnment {Protection) Act, 1986 far enforcement
of the provision of Plastic Waste Management (PWM) Rules for storing,
packing, or seiling gutka/pan masala and tobacco products in all forms.

Respecied Sir,

With rsferénce fo the abeve subject this is to inform you that, today we have
deposited EC Amount Rs.8,30,000/- and intersst amount Rs.72,312/- Total Rs.9,02,312/- in
favor of The CPCE, Delhi vide reference Mo YESBR32022071404133640 3id 1410772022,

We are enclosing herewith an Affidavit that as per direction of CPCB, Delhi the firm
has developed an environmentally sound alternative for packaging of products which does
not have any pladtic contents. The firm is using the same developed environmentstly sound
material from  22/10/2021 to t|Jl the ecsipt of letter No. ESPCB/RO (DWR)
withdrawal/2022-23/456 dated 27" June 2022 fiom The Environmental Officer Kamatala
State Pollution Control Board, Dharwad received by us on 30/06/2022.

We are also enclosing a sample of packing material which was sent to CIPET and
which will be used for all our future packaging. Also, attached is a copy of our letter dated
01.04.2022 slong with :he CIPET Test Report Mo, E}MEE dated 28.03.2022 for your kind
reference.

You are kindly reguested to give suitsble direction to revoke the withdrawal of
Consent Order and oblige us.

Thanlang You,
Yours fmithiully,

For Ghodawat Fresheners

st

Encl.l) Affidavit 2] Sample r:rf pal: gmatmal 3) Copy of letter dated 01/04/2022
4}-CIFET Reporl

- - =

liotagondahunshl Village, Adangunchi Post, Pin - 590028, Tal: Hubli, Dist.: Dharwad, Kamateka. G Iﬁgﬁ i%‘fﬂ]‘
E-miail: Info® ghodawacoom  Wakhsita: www.ghodawal.com GROUP
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INDLA NON JUDICIAL

Government of Karpataliia

a-Stamp
Certificaia Na. ¢ IN-KAZB482721883086U
Centificate zsusd Date T T14-Jul-2002 03:52 PM
Account Reference I NONACC (FIY kaksizlog/ HUBLIZY KA-DW
Unique Doe. Peference ! SUBIN-KAKAKSFCLOG704620348883961)
Purchased by ! GHODAWAT FRESHENERS LLP
Desoription of Document + Aricle 4 Affidavit
Pesaoription I AFFIDAVIT
Considarallon Price (Rs.) : 0

{Zarg)

First Party . GHODAWAT FRESHENERS LLP
Second Pary - THE CHAIRMAN CPCE DELHI
Starmp Duty Paid By ! GHODAWAT FRESHENERS LLP
M e A.rnnunt{ﬁ?j ’ E{Igﬁ.re Hundrad only}

T AW ARIAL \II'FEHHUHBEEHﬁ
Lyt :ﬂ;ﬁh S fubsiatb A HIY RART A, HuBL

-
—

ALTHORITY SIGHATUIRE

------------- - MiEass wnie or type bakow tlus Ene - HE Iy

A AFTIDAVIT /f

I Suhas Appaso Suryswanshi, Manager of Ghodawat Fresheners LLP, Kotagondahunshi
Village, Kundgol Cross, Post — Adaragunchi 530028, Tal. Hubli, Disi: - Dharwad do here by state
on solemn sffinmation;

I That T am Manager of Ghodawat Freshemers LLP, having office at 105/1A & B
Kotagondabunshi  Village, Post-Adaraguanchi 580028, Tal:-Hubli, Dist:-Dharwad,
Karnataka State and | am looki he business and | know all the facts relating to the

business. &
3
_— s}

== \
Statutory Alert ) e,
b, Ths yuihenicly of thiy rileatE aleild b sy oan’ | | Bionk 15
s sl o Stoms ceryics bt b v g R Shopliey ot o usog S ikl App o Sock g

4. I onu o eleching the iggfenany i+ on the vl of e conilicals
W s smna ol g dlin o e i8S e s Eamesban Sadbpeie

Contd—
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RN |
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LR B LA T R e Y T R Y TR

Tk
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—page 2

2. Thatthe firm is duly registered with Registrar of Companies having CIN-AAO-3574.

3. The Firm éngaged in manufaotaring/packing/storing/selling the Pan Masala (Not Containing
Tobaceo) falling under HSN 21069020 at the premises located at [otagondahunshi Village of
Hubli Taluka, Dist. Dharwad, Karnataka.

4. As perdirection of CPCB, Delhi the firm has developed an envirommentally sound alternative
for packaging of praducts which does not have any plastic, The firm is using the same
developed environmentally sound material from 22/10/2021 to till the receipt of Jetter No.
KSPCB/RO (DWR) withdrawal/2022-23/456 dated 27 June 2022 from The Envirenmental
Officer Kamnataka State Pollution Control Board, Dharwad.

3. The Firm has sent the samples to CIPET for their analysis and verified the same. The firm is
using the same material which was sent to CIPET for packing of produsts at present and in
future also,

6. The Firm has stopped the manufacturing nctivity w.e.f30/06/2022 i.a. after receipt of Letier
No. KSPCB/RO (DWR) withdrawal/2022-23/456 dated 27° Jume 2022 from The
Environmental Offfcer Karngtaka State Pollution Control Board, Dharwad,

Place: Hubli

Crate: - 15/07/2022
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(\zﬁj B/
Ghodawat Fresheners LLP.

T3, Date: Date; 01.04.2022
Shrl Tanmay Kumar i

Chairman, Central Pollution Control Board

Parivesh Bhawan, East Arjun Nagar

New Delhi- 110032

Subject: Compliance of Sec § of Emdronment (Protaction) Act, 1986 for enforcemient of the
provision of Plastic Waste Managament (PWN) Rules for storing, packing, or
salling gutka/pan masala-and tobacce products n sl farms,

Reference; a. CPCE Letter No. B-1101L/UPC il/FWNM/2020-21/8291 dated 22.10.2021
b. Our Letter Dated 14.0%,2027

Respecied Sir,

This is in reference to your above stated letter and vide our letter dated 14,03 2022 (Copy Enclosed)
we had informed your good self that we have sent packing material for Pan Masala 1o CIPET,
Bhubaneshwar to confirm that the packing material doesn’t contain any PE/PET Plastic contents.

We are pleased to fnform you that CIFET vide Work Ordar Mo, LARPM/BBS/ Testing/2021-22/200
dated 14.03.2022 and Test Report No. 00468 dated 28.03.2022 has informed that quote “it moy be
concluded thot the bose materiol of the supplied sample le., “PAN MASALA JEUTKA/TOBACCD
PACKING™ is poger material with one side printed and other side polyester {rnoybe PBAT/PLA) based
{ominate coating.” unguote.

We are to further Inform you that the laminate costing of PBAT/PLA is Compostable Piastic which
conform to the Indian Standard: IS 17088:2008 titled a5 Specifications far Compostable Plastics, The
same was procured by CPCB Certified Manufactured M/s Ramdas GieenPlas Private Limited
\Certificate Mo.— CPCB/RGPL/HA/74 dated 20.00.2023),

We undertake that henceforth wa will be using this type of packing material only, which has no
plastic content for the pacling of our products:

We are alse enclosing a sample of packing materizl which was zent to CIPET and which will be used
for all our future packings. Also, sttached is a copy oi the CIPET Tast Repart No. DO4GE dated
23.03.2022 for your kind reference.

Further, we are to inform you that we are a small-scale Industry registered under MSME Act and
request your good self for walver of EC amount of Rs. 83 Lacs (Eight Lacs & Thirty Thousand) for
which we shall be grateful and highly obligad.

This letter may kindly be weated as compliance wert. your Letter No, B-11011/UPC 1I/PWM/2020-
21/824) dated 22.10.2024

Sincarely,
For Ghodawat Fresheners LLP
2§
Fartnar ’
Enclosure: 1) Original CPCB Notlce 2) Reply dated 14.03.2022 3) A4 Skre of Sample
&) CIPET Report

e

Kailagunadahunsii Village, Adaegunch| Posd, Pin - SE002E, Tal,: Fubh, Dial: Dheryed; Kamataks,
E-mall: Inlo@ohodavat com  Webabe: wwivghodmvat com
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a3 g, T u o wivaeiay, wfzan, yadvEt- 751024, st
CIFE} . SARP - LABORATORY FOR ADVANCED RESEARCH IN POLYMERIC MATERIALS
L Depl of Chemicat & Pelrochemicals, Ministry of Chemicsls & Ferifizers, Gavl. of Indis
BI25, C M| Camples, Palls, Bhubaneswar-751 024, Odisha

*_iﬁ.:.
; P G674 - 2742852, 2740173, Fax : 0874 - 2740463
cisgT i E-mail : Erpmcipet@ianpm.an, Web ; www. lerpm.govin
LARPMICIPET/ Testing/2021-22/ Date: 28.03.2022
To,

Mis. Ghodawal Fresheners LLP
Kotagondahunsi Village, Adargunchi Past,
Uharwad, Karnatala-580028

Wiorb: 8875008222

Sab —Tes! Repori-Reg.

Diear Sir,

Ref No: 1) Your email dated 14022022 & 55F
1) Our Work Order No.: LARPM/BBS.2021-22/200 dated 14.03.2022.

With reference \o the above cited subject, please find erlosed here with Test Report No. 00468
dated 28.03.2022.

Kindly acknowledge the receipt of the same.

Thanks & Regarnds.

2 i
rﬂb‘eﬁ' 7’

Dicoctor & Head
{Principal Scientist)

Encl: As above
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#:m- faum. méaﬂmﬁw ufeam, sEvat- 751024, 3t
CIPET : SARP - LABORATORY FOR ADVANCED RESEARCH IN POLYMERIC MATEHLALS
Yo Depl of Chemical & Peirochemicsts, Minisiy of Chemicals & Ferlilizers, Sovl of India =

g;i': Bi25, TN Complax, Patia, Bhubaneswar-151 024, Odisha
; Fh: 0B74 - 2742852, 3740173, Fax : UG74 - 27404563
cirE fa he E-rnail : larpmeipet@iarpmun, Wab W, TErpuUTL Qo In

e

ULR-TC569322000008049F
Page : D1 of N2

ANALYSIS BEPORT
Beport MNo.: G0468
Date :28.03.2022

lssued ro

M5, Glhiodawai Freshenors LLP
lotsgondnhansi Village, Adarguschil Past,
Dharwad, Karnninlka-550028

Customer Rel. Mo, & Date ; Your emall dated [4.03.2022 & SSF
Worl Order Rell No. & Dafe : LARPM/BBS./2021-22/200 dated 14032022,
Ag per Shindard : As per pari C

PART A: PARTICULARS OF SAMPLE SUBMITTED
2} NMame of the Sample : PAN MASALAMGUTKA/TOBACCO PACKING

= as sialed by party.
b) Grade/Variewy/Type/SizwiClass ete. : Mil.
o} Code Mo : RGPL_04 - as suated by party.
d} Cusntity (pes./mit/gminos) S 200 g
e) Mode of packing
(Sealed cartondpolypouchicontsiner or not) - Packed in Envelap.
) Dats of receipt of sample 1403 2022
&1 Date of Performomtice af iest : 14.03.2022-25.03 2022
li) Any ciher mformemion s hil
PART B: SUPPLEMENTARY INFORMATION
8) Referencs 1o sampling procedure ¢ Brawn & supphicd by the pary

b} Supporting docamonis for

Measurements taken and results derived  : As perpart—C

like graphe, tables, sketches and/or

photographs as appropriste 1 lest repont

If any (1o be sttached)
c} Dewviation from the test methods as : i

prescribed in relevoem ASTMASOBIS!

Wk Injmuctions, [Fany—

%d}"“w 2&- D3 el
}H T Pinald Chatforjes Dy. Manoranjan Biswal

AUTHORISED SIGNATORY AUTHORISED SIGNATORY
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oS U T ﬁﬂm THTAT U Saiah VAT, 9w W
& 3w, 0.0 2ng wiwerew, uiean, qaaveEr-751024, sifsm
CIFET . SARP - LABORATORY FOR ADVANCED RESEARCH IN POLYMERIC MATERIALS

s Dept of Chemical & Pelrochemicals, Ministry of Chemicals & Ferlilizars, Govt of india
‘;'33} B/25, C.M | Gomplex, Patia, Bhubaneswar-751 (24, Odisha
Eﬂ- Fh: 0674 - 2742852 2740173, Fax : 0674 - 2740483
ClEeT Mz E-mall : larpmcipel@#arpm.in, Web : wwwiarpm govin

ULR-TCS69322000000049F

Page : 02 of 02
ANALYSIS REPORT
PART C: TEST RESULTS Report No. @ 00468
Date : 15.03.2022
SLNo. | Wamcof the Test | Test Method/ | Unlt Result Obtained Specified
. Standard Requirement
I. Sample Dotails: PAN MASALA/GUTHA/TOBACCO PACKING
Sample ID: RGPL_04 —as stated by Party
a. FTIR ASTME 1252 | — {Ax per Annaxure -1 atioched) —
=8 Dsc ASTM. D 3418
(RT=300°C — -
— R T— 300 {Ay per dmmevure —f gitached)
Scan rate: 10 “Clmin _
[ TGA ASTME [R68 Max, Degrodation temp: 37816 9C -—
(RT—+800"C) — | with final residue of 21.49 % upto
Sean rate: 10 Amin 800 ",
| {Ax per Anperure =f atrached)
Comments: As per the PWM regulation (notfication published in the Gazeriz of India Part-ll | Section-3, Sub-
section(i),New Dethi, the 18th March 20%6.0s amendad roles 2022) “Plastic® means material which eonlaine as an
eszential ingrediem & high polymer such as polyerhylens terephthalate, high density polycthylene, Vinyl, low density
polycthylene, poiypropylene, polystyrene resine. multi-matesials like acrylonitelle buladizne slyrene, polyphenylene
axide, podyearbonate, Polybulylenc tersphthalate. From the above dnalysis, it fuy be concluded that the base material
ol the supplied sample Le. "PAN MASAL A/GUTKA/TOBACCO PACKING™ is paper malerial with one side printed
& ottier side polyester{may be PERAT/PLAY based jaminate eoating.

FART D:- REMARKS: _ —
More: 1. This Test Report / Certificate b issued only for the samples submitled 10 CIPET-SARP-LAREM.

2. The resulis =tated above related only 1o the fems tested,
3. The quality of the subsequent production lol bas to be ensured by the purchasar.
4. This Tesl Report shall not be reproduced except In full without the wiitien approval of the taboratory,
5. Any anomaly/discrepancy ia this report diould be brought (o the notice of CIPET:SARP-LARPM
wittrin 30 days from the date of issue.
6. Soboontrecied Tests (ifany): Ml
** End of tha Report ** M/
e T e na.8a - 21—
r. Pinshi Chanerjee: br. Manomsojan Bizwal
AUTHORISED SIGNATORY AUTHORISED SIGNATORY
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ANALVSIS SHEET

Aundvire-d

Page: 01 of 04
DATE- 28.03.2022

FTIR Analysis: Sample Details: PAN MASALACUTHATOBACCO PACKING ,
Sample 1D: RGPL_04 —as stated by Parry
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Mr. Pipald Chatierjes Dr. Mnunrnn;nu Em'ral
AUTHORISED SIGNATORY AUTHORISED SIGHATORY
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Annegxtire-f

ANALYSIS SHEET
Page: 02 of 04

DATE- 29.03.2023

FTIR Analysis: Sumple Details: PAN MASALA/GUTKATOBACCO PACKING ,
Samgple [D: RGPE_04 —as stated by Party
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727.67 Bending vibration of CH plane of benzenc ring
M@"@.‘?ﬂ'ﬁ o ‘a% AE b 70—
. Pronki iter|ee Dr. Monorenjin Bisvwsl
AUTHORISED SIGNATORY

AUTHORISED SIGNATORY
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ANALYSIS SHEET

Aunnecyrad

Page: 04 of 04
DATE- 28.03.2022

TGA Analysis: Sample Details: FPAN MASALA/GUTEATOBACCO PACKING ,

Sample I RGPL_04 —as stated by Parly
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ANALYSIS SHEET

TEST REFORT NOQ. 00468

Asrrecnre-f

Page: 013 of 04
DATE- 28.03.2022

NSC Analysis: Ssmple Details: PAN MASALA/GUTKA/TOBACCO PACKING

Sample 1D: RGPL_M —as stated by Party
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I, Manoranjan Biveeal
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CIPET : SARP - LABORATORY FOR ADVANCED RESEARCH IN POLYMERIC MATERIALS
55 Depl. of Chemical & Petrochemicals, Ministry of Chemicals & Fertilizers, Gowt. of india
-, BI25, C.N.). Complex, Patia, Bhubaneswar-751 024, Odisha
Ph: G674 - 2742852, 2740173, Fax : G674 - 2740463
L S E-mall : larpmeipet@iarpm.in, Web | www larpm govin

(s ik il

LARPM/CIPET/Testing/2022-23/ Date: 08.04.2022
To,

M/s. Miraj Products Pvt Ltd

Liper Ki O)den, Nathdwara,

Rajsamand, Rajasthan-313301. India

Sub -Test Report-Reg.

Dear Sir,

Ref No: 1) Your letter & SSF dated 29.03.2022
2) Our Work Order No.; LARPM/BBS./2022-23/001(A-D) duted 01.04,2022.

With reference 10 the above cited subject, please find enclosed here with Test Report No. (00484,
00485, 00486 & 00487 dated 08.04.2022.

Kindly acknowledge the receipt of the same,

™

Thanks & Regards, iz
i‘:-r’n
o :-\_____g b
il "-F/ Kq)\__‘_ﬁ B
".‘ | a '.\ 5 v
H ,\-" L

9
Director & 1ead
{Principal Scientist)

Ench As above

T i W ‘*"rlt
o | ;{W’i{ -
T
pt. Ld.
Aot (PN
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i/ 2y, TRuw. g Simel, aTesn, YavET-751024, sifswm
CIPET : SARP - LABORATORY FOR ADVANCED RESEARCH IN POLYMERIC MATERIALS
Bepl. of Chemical & Patrochemicals, Minisiry of Chemicals & Fertilizers. Govt. of India T
B/25, C.M.I. Complex, Patia, Bhubaneswar-751 024, Odishe
: Ph: 0674 - 2742862 2740173, Fax - 0674 - 2740463
CIDEY T g% E-mail : larpmcipet@iarpm.in, Web ; www.larpm.govin

LLR-TCS69322000000061F
Page :01of 02
ANALYSIS REPORT
Report No.: (0484
Date :08.04.2022
bssued ta
M/s. Miraj Products Pyt Lid
Uper Ki Oden, Nathdwara,
Rajsamand, Rajasthan-313201, India
Customer Ref. No. & Date : Your letier & SS¥ dated 29.03.2022
Waork Order Ref, No. & Date : LARPM/BBS./2022-23/001(A ) dated 01,04, 2022,
As per Standurd : As per purt C
Iumi‘"I : PARTICULARS OF SAMPLE SUBMITTED -
4) Meme of the Sampie : Mira] Tobueco Rs.5/- [Net WES gm) - as stated by party.
by Grade/Variaw/Type/Size/Class ete, : Nil,
¢] Code Mo, - Nil,
d} Quantity (pes./mtr/gni/nos) - 1 mtr.

e) Mode of packing
{Sealed carton/polypouchvconteiner or not) : Packed in Linvelop,

1 Date of receipt of sample 131032022,
#) Daie of Performance of test < (01.04.202208.04.2022
h) Any other inlvrmation : Nii e s e =
PART B: SUPPLEMINTARY INFORMATION
1) Reference to sampling procedure - Drawn & supplied by the party
by Supporting documents for
Mensuremenis taken and results derived : Asper pan -C

like graphs, tables. tketches and/or
PROLOZrapns &s appropeiate Lo tesl report
I any (1o be attached)

1 Dheswiuetier M Wi vest oomedlion By sy mil
preseriped in relevant ASTMASCYIBISS
Waerk [natructions, If amy-- :
A L.f—*—
] uﬂ-""'!l L T =y e ':'Lh )In.l"-j_':l_.-
]kh Pinnhl Chﬂtterjﬂ Dr. Manoranjan Biswal
AUTHUORISED SIGNATORY AUTHORISED SIGNATORY
o . ;; VA
et el For Miraj Producis Pt Lid,
S e '_J*j,_-,-"J
AGM, (F & &)
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CIPET : SARP - LABORATORY FOR ADVANCED RESEARCH IN POLYMERIC MATERMLS
s Depl. of Chemical & Peirochemicals, Ministry of Chemicals & Ferilizers, Govt. of India
Bf25, C N.i. Complex, Patia, Bhubanaeswar-751 024, Odisha
+ Ph: 0874 - 2742852, 2740173, Fax : 0674 - 2740463
CRET M E-mail : larpmeipat@iarpm.in, Web - www.larpm.gov.in

ULR-1'CS69322000000061F
Page : 062 of 02
ANALYSIS REPORT
PART C: TEST RESULTS Report No. 08484
e I . Dute ! (8.04.2022
SLNo. | NameoftheTest | Test Method! | Unit Result Obtained ~ Specified
Standard - Requirement
1 Sﬂmpie Details: Miraj Tohacco Rs.5- (Net WS gm) —as stated by Party
o FTIR ASTME 1252 — (4% prer Anetexure -] aitached) —
b, | DSC D T ,
(Rr—380°C ASTM D 3418 | — (s per Amviexure = attached) ' —
e RT—= 300}
= 1 Sean rate] 0"Clmin R— o
€. TGA ASTME 1368 Max. Degradation temp: 370.33“C -
(RT—800") —- with final residue of 36,61 % upto
Secan mate: 10°Cmin 00 *C.
(A5 per Anmexure -f onached)

Commente: As per the PWM regulation (notification publislﬁ:d in the Gazette of India ,Part-1l ,Secton-3, Sub-|
section(f,New Dethi, the 18th March 201 6,88 anwended roles 2022) “Plastic” means maserial which comlains as sn
cesential ingredient a ligh polymer such as polyéthviene terephthalate, high density polyethylene, Vinyl, low density
pelyvethylens, polypropylene, polystyrene resing, multi-materials like serylonitrile butadiene siyrene, polyphenylene .
oxide, polycarbonaie, Polybutylene terephthalate. Froni the sbove anslysis, it may be concluded that the base maierinl |
olthe supplicd sample Le. “Miraj Tobueco Re.5/- (Net WLES gm) ™ is paper material one side coated with acrylic based
| dispersion coating and other side cthylene based dispersion coating. There is no plastic film found in the supplied sample.

PART D:- REMARKS:

Mote: 1. This Test Report / Certificate 's issued ¢ hnh for the samples submitted 10 CIPET-SARP-LARPM.

1=
H '

The resulis stated above related only to the tems tzsied,
3. The quality of the subseguent production lol has to be ensured by the purchaser.
4. This Test Report shall not be reproduced éxeept in full withaout the writien app rnwﬂ ot the lahoratory
3. Any nnemaly/dlicrepincy In this report should be brought 16 the notice of CIPL | :SARP-LARPM

within 30 days [rom fhe date of issue,

b, Subcontracted Tests {iF any): Nil,
*= End of the Report =

XA g gyt
“"MrPinaki Chatierjee

A

Dr. Mlﬂﬂﬂﬂ[ll‘l waul

AUTHORISED SIGNATORY _ AUTHORISED SIGNATORY
R L o e R
| l'-'r\'i’lrl’;b.ﬁ!
G, N—
e o T o Bl Prosduis T.“'i o 2.
AGM, (P B K
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TEST REFORT NO. 00484

294

Annexure-t

ANALYSIS SHEET
Page: 01 of 04

DATE- 08,04.2022

FTIR Analysis: Sample Details: Miraj Tobacco Re.5/- (Net WS gm) —as stated by Party
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Annexure-l
ANALYSIS SHEET
Page: 02 of 04
FEST REPORT NO. 110484 DATE- 08.04.2022
FTIR m]vns ‘Sample Details: Miraj Tobacco Rs &§/. (Net WLS gm] —as stated by Party
AL G RO 3
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TEST REPORT NO. ~00434

296

ANALYSIS SHEET

Annexure-1

Page: 03 of 04

DATE- 68.04.2022

DSC Analysis: Sample Detaits: Miraj Tobacco Re.5/- (Net W5 gm) ~as stated by Parly
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297

ANALYSIS SHEET

TEST REPORT NO. 00484

Anpaiire-]

Page: 04 of 4
DATE- 018.04.2022

TGA Analvais: Enmple Detalls: Miraj Tobacco Rs, 5/ {NH WeS gm} -as stated by Purty
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a1 2, fo. @ o whaeE, , EYET-751024, sfewn
CiPET : SARP - LABORATORY FOR ADVANCED RESEARCH IN POLYMERIC MATER!ALS

Dept. o Chemical & Petrochemicals. Ministry of Chemicals & Fertllizers, Govt. of Indis T
B Bi25, C N Complex, Palia Bhubansswar-751 024, Odisha
it Ph: D674 - 27426852, 2740173, Fax : 0674 - 2740483
ClENT TR A E-mail : larpmeipet@larpm.in, Web : www larpm.gov.in

ULR-TC569322000000062F
Page :0taf(2
ANALYSIS REPORT
Report No.: (0485
Date : 08442022
lssued o

Mis, Miraj Producis Pyl Lid
Liper Ki Oden, Nathdwara,
Rajsamand, Rajasthan-313301, India

Customer Rel. No. & Date : Your letier & SSF dated 29.03.2022
Work Order Rel. No. & Date : LARPM/BBS.2022-23/001(B) dated 01.04,2022,
As per Standard tAs perpart ©
PART A; PﬁHTICULARﬁ OF SAMPLE SUBM]'I"'I'Eﬂ
a) Mame of the Sample i Miraj Tobaceo Rs.10/- {Net wt.12 gm) - as stated by party.
by Grade/VarietyType/SizeiClass elc. NIk
vl Code Mo, : il
d) Crantity (pes/mirfpminns) 1 mir.
¢) Mode of packing

(Sedled cartondpelypouch/contaimer ar not) : Packed in Envelop,

1] Date of receipt of sumple 310320322,
2} Date of Parformance of test 01.04.2022-08.04 2022
) Any other information : Mil .
_____ PART B: SUPPLEMENTARY INFORMATION
a) Reference 1o sampling procedure \ Drreawn & supplied by the party o
by Supponing decumenis for
Measurements tnken and results denved ¢ As per part —C

like graphs, 1ables, sketches avidior
photographs as appropriate fo lest repror
I ary (lo be atiehed)
e} Beviadon from ihe teat methods as ]
preseribed [n relevant Ab I M/ASO/BLY
Work Instructions, 1 any--

m«

(Y 3™ o002 )
Mr. Pinaki Chatterjee Pr. Manoranjan Biswal
AUTHORISED SIGNATORY AUTHORISED SIGNATORY
Fon Muay Prodasts Ful kid, Lx 0 BIESE Wit e 150
— (i o Fa
o
A4, (¢ 0 i
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Feue . ww. U, &, o, -ateftirdes, weduer i sremgfies stdam 37 wenmome
| THIE @& tgreara fan, @ &= darerm, s e

a2, P 0, i e, Wean, yEvaT-751024, Sifkyn
CIPET : SARP - LABORATORY FOR ADVANCED RESEARGH IN POLYMERIC MATERIAL

otz Dapl of Chemiecal & Petrachemicals, Min'stry of Ghemicais & Ferlilizers, Govt. of India
8/25, C:N.L Complex, Patia, Bhubaneswsar-751 024, Odisha

: Ph 0874 - 2742852 2740173, Fax : 0874 - 2740453
cireT i b w E-mall : larpmcipet@iarpm.in, Wab : www larpm_gov.in

ULR-FCS69322000000062 F
Page : 02 of 02
ANALYSIS REPORT
PART C: TEST 'RES_L?LTS Report No. @ 00485
Date & (8.04.2022
I SL.No. | Nameofthe Test | Test Method/ | Unit Resolt Obtnined  Specified
- i  Standard o — Requircment
| 1. | Sample Details: Miraj Tobaceo R A0V- (Net wi12 gm)  —as stated by Pary
# F'[:I!'{_ ASTM L 1252 | . fAs pev Annextore —f a!ruc.;:!:aﬁi | =,
— e il s
(RT--300°C ASTM D 3418 | —- {Ay per Annexure - | atrached) —
—RT—IWPC)
_ | Sewnrate10Cmin | |
[ e TGA & Max. Degradation temp: 372.29 °C = .
{RT—8067C) ASTME 18s8 | — with final residue of 38.56 %
Sean mate 10 /min upto 8O0 °C.
i e {4s per Annexure —{ attached)
Comments: As ptﬁ_; The PWM Ft'.gj_.:lulmn_inmiﬁcﬂii_rr;}_]-a_ublighed_in the Gazette of India ,Par-Il | Section-3, Sub-

seetion(i)New Delhi, the 18th March 2016,a5 amended rules 2022) "Plastic”™ means matérial which contiing as an
essential ingredient @ high polymer sueh a5 polyerhyleie terephihalate, high densify polyethylene, Vinyl, low density
polysthylene, polypropylene, polystyrene resins, multi-materials ke acrylonitrile bulndiens styrene, polyphenylene
oxide, polyearbonute, Polybutylene terephthatate. From the above analysis, [t ma y be concluded that the base material
of the supplied sample i.e. “Miraj Tobaceo Rs,10/4 (Net wt.12 gm)" is paner material one side costed with acrylic
based dispersion coating and other side ethylene based dispersion coating There is no plastic film found in the supplicd
Hurmple.

PART - HEMARKS:
Note: 1. This lest Report / Certificate s issucd only for fhe sampies submiiied 10 CIPET.SARPTARPM
The results stated abave related only 10 the ltems (ested,

The guality of the subsequent production fot has to be eusured by the purchaser.
Thix Test Repont shall not be reproduced except Tn full without the written spproval of the laboratary,

Any anomaly/discrepancy in this repont should be brought 1o the notice of CIPET:SARP-LAREM
willin 30 dave lrom tha dulo of insie,
6. Subcontracted Tests (if anv): Nil,

e B ey kg

** End of the Report ** ~,
Yt

(RN a8, g1 eV
Mr. Piaaki Ehai}lr%aﬂ Dr. Maneranjan Biswal
AUTHORISED SIGNATORY AUTHORISED SIGNATORY
rur Nk ﬁg*_n‘-:eff:‘ E«'*’-,:IE. et For Miraj m@ P!t:!:.tg-
i AGH. (P&A
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Anpacure-T
ANALYSIS SHEET
Page: 01 of 04
TEST REPORT NO, 00485 DATE- 08.04.2022
FTIR Anafysis: Sample Details: Miraj Tobzeeo Re, 10/ (Net wi. 12 gm) -asstated by Party
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g s o 5 ) ﬂ t ’?'I“
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AUTHORISED SIGNATORY AUTHORISED SIGNATORY
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Annexre-1

ANALYSIS SHEET
Page: 02 of 04
TEST REPORT NO. -00455 _DATE- 08.04.2022
FTIR Analysis: S-mp!c Details; Miraj Tobacco Rs. 10/~ (Net w12 gm)  -as stated by Party
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Annexure-I
ANALYSIS SHEET
| Page: 03 of 04
TEST REPORT NO. {iN485 DATE- 08.04.2022
DSC Analysis: Sample Details: Miraj Tobacco Re.10/ (Net wt,12 gm)  —ay stated by Party
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Annexuyre-f
ANALYSIS SHEET
Page: 04 of 04
TEST REPORT NO. —@0485 DATE- 08.04.2022
TGA Analysis: Sample Detnils: Miraj Tobaceo Re.10/- (Net wi.12 gm)  -us stated by Party
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CFPET SARFP - LABORATORY FOR ADVANCED RESEARCH IN POLYMERIC MATERIALS
Dept of Chamical & Petrochemicals, Miniatry of Chemicals & Fertilizers, Govl, of India
Bf25, C N.I. Complex, Patla, Bhubaneswar-751 (24, Odlsha
i Fh : D674 « 2742852, 2740173, Fax : 0674 - 2740463
cirerfo 3k E-mail : larpmcipet@larpm.r, Wab : waaw larpm gov.in

UER-TC569322000000064F
Page :01af02
ANALYSIS REPORT
Report No.: 00487
Dute :08.04.2022
lasmed 10
Mis. Miraj Products Py1 Lid
Uper Ki Oden, Nathdwara,

Rajsamanid, Rajasthan-313301, India

Customer Ref. No, & Date @ Your leiter & S8F dated 29.03,.7022
Work Oeder Rell No. & Date : LARPM/BRS/2002-23001(D) dated 01,04.2022,

As per Standard i As per part €

---------

a) Name of the Sample - Miraj Tuhncm Rs.20/- (Net m Idgm) -asstated by party:
b GradeVanety/ ] ype/Size/Class eic. - Nil,
&) Code Mo, - Wil
d} Quantity (posmirfem/nos) 21 omir.
e} Mode of packing
(Sealed canonfpolypouchicontainer or not) | Packed in Envelop.

1) Dae of receipt of sample $31,03,2022.
gl Dae ol Performence of fegi 01.04.2022.08.04 2027
h)_ Any other infoemation - Ni
FA.RT B SUPPLEMENTAIH INFORMA 1‘10]\
i) Reference to sampling procedure : Drawn & supplied by the party
bl Supparting decuments for
Measuremens token ond resulis denved : As per pant -C

like graphs, tables, sketches andfor
photographs as appropriate to test repor
' any (0 be atached)
¢} Plavintion froo the o mistvsids nn - il
prescribed in relevant ASTMASO/BIS/
Wk Instroetions. Ifany—

)

rairl ;) '
{/ ;!l"'i-mrlr‘-f'}":} o Bl DE"DL!' !}_ﬁf‘!__l:_ln_

Mr. Pinaki Chfa.rjw Dr. Manoranjan Biswal
AUTHORISED SIGNATORY AUTHORISED SIGNATORY
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CIPET : SARP - LABORATORY FOR ADVANCED RESEARCH IN POLYMERIC MATERIALS
. Dept. of Chemical & Petrochemicals, Minfstry of Chemicais & Fertilizers, Govt. of India ZETE
Bi25 CM.L Compley, Patia, Bhubaneswsar-751 024, Odisha
i Ph 0874 - 2742852, 2740173, Fax . 0674 - 2740483
clper b E-mail : larpmeipat@iarpm,in, Web | www.larpm govin

LLR-TCE69322000000064F
Page : 02 of 02
ANALYSIS REPORT
PART ! TEST RESULTS Report Moo @ DO4ET
. Date : 08.04,2022
SLNo. | Nameofthe Test | Test Method/ | Unit " Result Obtzined Specified
[ Standard | . Requiremenst
I, Sample Details: Mirnj Tobacco Rs.20/- (Net wt, 24 gm] -g3 stated hy Party
i, T—‘] I8 I_ ASTME 1252 ] - (A 5 pa:r .f!rme;n:rfrﬂ -{ i hf:cﬁ -
b | Bsc T ' TR
(RTF—300°0 ASTMD 3B | — | (ds per Anneanre -1 attached) e
—RT—300%)
Scon rae: 10 "Clmin S | o -
Y TGA ASTM E |568 Max. Degradation temp: 372.29 °C o
(RT—800°C - with finil restdue of 37.94 Y& uplo
Sean mte; 10*Cimin 800 “C.
r.-!a per dnngrure —{ ﬂ!.l'ﬂ'tfh’ﬂf,l'

sectron(i), New Oelhi, the | Bth March "ma 45 .mwnded ruiea 2022) “Plastic™ means mair:ri:il whu:h 1:0]1!.&1:15 a5 4n
easenfinl ingredient a high palymer such as polyethylene terephihaiate, high density polyethylene, Vinyl, low density
roiyethylens, polypropylene. polystyrene resing, multi-materials like acrylonitrile butadiene styrene, pelyphenylene
oxide, potycarbanate, Potybutylene terephihalate. Froim the above andlysis, it may be concluded that the base material
of the supplisd sample Le. “Miraj Tobaceo Rs.20/- (Nel wi. 24 gm)" is paper material one side coated with acrylic
| based dispersion codting nnd ather side ethylene based dispersion coating. There is no plastic film: found in the supplied
sample.,

PART D:- REMARKS: o —

Nate: Thus Test Report / Certificate s issued only for the samples submitied to CIPET:SARP-LARPM.

The results Yaled above related only 1o the tems tested.

The qliality of the subsequent production lol hes fo be ensured by the purchaser,

This Test Repart shall not be reproduced except in full without the written approval of the laboratary.

Any anomaly/discrepancy i Ui repait should be biouglit to e nolive o CIPET:SARP-LARPM
sl 3 by oo tha dhste o[ e,

b, SubComracted | ests (11 any); Ml

[ERF S

++ End of the Keport 44 oS
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Anmexure-T
ANALYSIS SHEET
Page: 01 of 014
TEST REPORT NO, 4487 DATE- 08.04.2022
FTIR Analysis: Sgmple Detuils: Miraj Tobaceo Rs. 20/~ (Net Wi 14 gm) -ad stated by Party
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Mr Pl_nul;l Chuniur)ee Uy, Manoranjan Hiswal
AUTHORISED SIGNATORY AUTHORISED SIGNATORY
For Miraj Products AL, LIC.
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Annexure-/
ANALYSIN SHEET
Page: 02 of 04
TEST REPORT NO, —00487 DATE- 08.04,2022
FTIR Analysis: Sumple Detuils: Miraj Tobacco Re.20/- (Net wt. 24 gm)  —as stated hy Party
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.."LU'I'HURISED SIGNATORY AUTHORISED SIGNATORY
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ANALYSIS SHEET

TEST REFORT NO. 00487

Annexiere-f

Page: 03 of 04
DATE- 08.04.2022

DSC Analysis: Sample Details: Mira] Tobacco Rs.20/- (Net wi. 24 gm)

—us atsted by Party
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Annexigre-J

ANALYSIS SHEET

TEST REPORT NO. 00487

Page: 04 of D4
DATE- 08.04.2022

TGA ﬁmllysni Sample Details: Miraj Tobaceo Rs, 20/ (Net wt. 24 gm)

-as stated by Party
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CIPET : SARP - LABORATORY FOR ADVANGCED RESEARCH IN POLYMERIC MATERIALS
Dapt. of Chemival & Petrochemicals, Minlstry of Chemicals & Fertilizers, Govl. of India SRR

B/25, C.M.I. Complex, Patia, Bhubaneswar-751 024, Odisha
Ph 1 0674 - 2742882, 2740173, Fax : 0674 - 2740463

E-mall : lerpmaipet@larpm.in, Web | www larpm.gowin

ULR-TC569322000000063F

Page :01of 02
ANALYSIS REPORT

Report No.: (486
Date  : 08.04.2022

lssued to

Mi/s. Miraj Products Pvt Lid
Uper Ki Oden, Nathdwara,
Rajsamand, Rajasthan-313301, India

Cuastomer Ref, No. & Date : Your Jefter & S5F dated 29,03.2022
Work Order Ref. No. & Date ! LARPM/BRS./2022-23/001{C) dated 01.04.2022.

As per Standard - : As per part C
PART A: PARTICULARS OF SAMPLE SUBMITTED

a) Name of the Sample - Miraj Tobacco Re.15/- (Net wt.18 gm) - as stied by party.
by Grade/Variety/Type/Size/Class efc. : Wil
g) CodeNo. Nl
d) Quantity {pes.mir/emings) o
e} Mode of packing

(Sealed centon'polypouchicontalner or o) - Packed i Envelop.

1 Dae of receipt of sample 131.03.2022.

g1 Date of Performance of test C01,04.2022-08.04.2022

) Any other information L Wil o e
/ PART B: SUPPLEMENTARY INFORMATION

4) Relerence to sampling | prmadum ] : Drown & supplied by the party

b) Supporting documenis for
Meastrements laken and results derived . As per part ~C
like graphs, 1abies; sketches andfor
plotograpis as appiopriole tw lest répor
I ey (o he sttachsidy

¢} Deviaion from the iest methods as il
prescrined in refevant ASTMASOYBISS
Work [nstructions, If mmy--
g
(X S U Ak V-0, 0
Mr. Pinaki Chatterjee Pr. M.unrun]un Biswal
AUTHORISED SIGNATORY AUTHORISED SIGNATORY
Por Mirai Products Byt Ttd,
o ann . For Mia) Products Pwi, Ltd,
-— )r"_‘i L
,-',:'
AGM.(PAA)
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ity fa .o , YEAYET-751024, shfeyn
CIPET : SARP - LABORATORY FOR ADUANGED RESEARCH IN POLYMERIC MATERIALS
Dept of Chemical & Pelrochemicals, Minstry of Chemicals & Fertilizers, Govl. of India ~J""‘*
Bi25 C.N.1. Complex, Patiz, Bhubaneswar-751 024, Odisha
FPh . 0674 - 2742852, 2740173, Fax : 0674 - 2740463

ciorEr iz E-rail | larpmacipel@iarprm.in. Web : v larpm, govin "'L_
T i TEC-5680
ULR-TC569322000000063F
Page : 12 of 02
ANALYSIS REPORT
PART C: TEST RESULTS Report No. & (0486
L Date : OK.04.2022
S No. | Nameof the Test | Test Method/ | Unit Resalt Obtained Specified
Standard = Requirement
I Sumple Details; Miraj Tobacco Rs, 15/~ (Net w18 gm)  as stated by Party
&, o FTIR ASTME 1252 | —- s per Annexure - I atigehed) .
B, SC ASTMD3I8 | |
(RT=300°C i
—RT—3007C) s prer Annesure -] attached)
Seap rate; 10°C/min | :
¢ TGA ASTM E 1868 Max. Degradation temp: 380.76°C | —
- (RT—800°C) — with final residue of 36.98 %
Sean rate: 10°C/min upto 80O °C.
'. Az per dsnerwre— aifoched)
__-C_ummuuls: As per the PWM repulaiion (notilication published n e Gazere of India Part-I] Seetion-3, Sub-
section{i),New Delhy, the 18th March 2016,as amended rules 2022) “Plastic™ mesns material which contains us an

| egsentinl ingredient a high polymer such ns polyethylene 1erephthalate, high density polyethylene, Vinyl, low density
pulyethyvlene, polypropylens, poivatyrene resing, mulli-materials like acrylonicile butadiens styrene, polyphenylene

| oxide, polycarbonate, Polvbutylene terephthalate. From the ahove snalysis, it may be conclided that the base material
of the supplied sample b0 “Miraj Tobscco Rs.15/- (Net wt.18 gm) " is paper material one side coated with acrylic

| based dispersion coating and other side ethylene based dispersion coating: There is no plastic film found in the suppiied

[s‘mnpie_

PART D:- REMARKS:

Note: 1. This Test Report / Certificate s issued only for the samples submitted to CIPET:SARP-LARPM.

The results stated above related anly to the items tested,

The guality of the sutwequent production Jet has (o be ensured by the purchaser,

Fhis Test Repont shall not be reproduced except In foll without the written approval of the laboratory.

Any ancmaly/diserepancy in this report should be brought 1o the notice of CIPET:SARP-LARPM

within 30 days Frome 1he daie ol issue,

G TOubeneiactand Toate (8 a0y}, Wil

S O

¥ End of the Report **

e

il Li »

i | S i 0§ O WL
Mr. Pinaki Chatterjee Dr. Manoranjan Biswal
AUTHORISED SIGNATORY AUTHORISED SIGNATORY
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Annexure.y

ANALYSIS SHEET
Page: 01 of 04

TEST REPORT NO. ~00486 DATE- 08.04.2022
FTIR Analysis: Sample Detaits: Mirnj Tobacco Rs.15/- (Net w18 gm) -as siated by Parfy
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TEST REPORT NO. -00486
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ANALYSIS SHEET

Annovurp.f

Page: 02 of (4

_DATE- 08.04.2022

FTIR Analysis: Sample Details: Miraj Tobacco Ra. 15/~ (Net wt. 18 gm) —assiated by Party
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Annexure-l
ANALYSIS SHEET
| Page: 03 of 04
TEST REPORT NO. —00486 DATE- 08.04,2022
DSC Analysis: Sample Details: Miraj Tobaceo Rs,15/- (Net wi.18 gm)  —as stated by Party
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TEST REPORT NO. -00486
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Annpvare-1

ANALYSIS SHEET
Page: 4 of (4
(4

I

TGA Analysis: Sample Detalls: Mirzj Tobseco RIS/ (Net wi.18 gm)  -as stated by Party
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PAN BAHAR PRODUCTS PRIVATE LIMITED

WS“\_. sl Date 25.04,2022
o, ; i ) |
Divya Slaha !
Additional Director & e UPC-I], ‘ =F_-l.- et P St fis j

Parivesn Bhawan, East Arjun Nagar,
Defhi - 110032

Ref. Mo, : File NG, P-20/28/202 1.UPC-IHHO-£5C B-HO-Part[1}/ 14788 Dt. 25.03.2022

Sub. Direction under Sec S of Environment (Protection) Act, 1986 for enforcement of provisiony of
Plastlc Waste Management [PWHA) Rules for storing, pazking er selling gutkha/pan maszla and
tibaces producss in all farms,

Dear Sir/Madam,

This has reference o the personal hearing held &1 CPOB on 04.03.2022 ragarding above mentianed
sulyject. As per Direction given during the hearing, weare enclosing herewith following Dogumenis:

L. Sample of Packing Material of Pan Masala Brand - Pan Bahar, Bahar Select, Dilruba, Wah,
Bahugali & Bahar with analysis report of these packing material from CIPET, Ahmedabzd.

2. Affidavit confirming the samale of packing material supmitted 1o CPCD is bairg used at the
plant for packing of Pan Massla manufactured in our plant. The afficlavit also confirms the
clnsure of plant in compliance with direction issued by CPCB vide letter db, 221021,

Kindly acknowlegge the raceiol.
Yours Fa thiully,
Far Pan Bahar Products Private Limlted.

f e g e L OETS PRI LIENTED

.-F"'.F hl‘\ i—
(‘_ ﬂ_fw;___¥._
e

P IR EE
(Sanchiriain) e

Drecior

Enclpse a5 akove

Regd. Office : 20, Shiveji Marg, Majalgam! Roud, New Dellic 110913, 1HDIA

Ph.: O11- 45680744, 45680251 »  emuoil; panbubhorproducts@g mail.caim

190



LEhalg INDIA NON JUDICIAL
2 Government of National Capital Territory of Delhi -
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Carificate No. : IN-DL2a38300878139GU
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Purchasiad by ST L PANBAHAR PRODUCTS PVTLTD -
Descrplio of Docurnant 1 © Artile Undertaking

Proparty Deszriptlan i : Mot Applicable
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UNDERTAKING

Thisis to certify that M/s. Pan Bahar Products Pvt, Ltd . Having its Preinises 20, Shivall Marg,
Najalgirh Road, New Delhi-110015% js manufactu fing Pan Masala uncer Brand such as: -

Pan Bahar Pan Masals

Bahar Select Pzn Masala
Dilruba Fan Maszala )
Wah Pan Masa’a
Bahukall Pan Masals
Bahar Pan Masala T
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PAN BAHAR PRODY(ES PRIVATE LIMITED

71
Regd . Qifice : 70 Shivi My, Nui'r:uigurh Road, Maw Dobhi- | 10015 » P 07 1= 46] 10538
gl r_.unlhq:.huu-p.nw.hu.'.tsl.'ﬁa‘gn1uil.m‘.-n- = CIN No. 180080120 192185070

These Praducts are sold through authorizes Dealar across all India. As per the
direction of CPCB Delhi, (Vide File Ne. P-20/28/2021-UPC-1I-HO-CPCB-HO-
PART-1/147AA) all the Pouches & Sachets for Fan Masala are made froam Non-
Plaslic Layers.

The sachets / pouches have been tested at CIPET Lab Ahmedabad to ensure its
stre.cture. The result obtained indicates that all the Sachats / Pouches does not
Contains any Plastic Layers (Reports of CIPET Ahmedabad dlong with Brand
Details s attached herewith,

Thus, fulfilling the provision of PWM 2016, as amended 1| date,

We ensure that all the Sachets / Pouches would comply with PWM 2016 as
amended till date [n future,

_For Pan Bahar Froducts Pyt. Ltd.
" For PAR BAHAR FRODUCTS PANATE LIMITED
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FWTT  wims Lo . Web | wewny cpe gow
gemEe EI wEe A= oz Hagd Dm0 CIPET Cilnay, Chwr iyl - 00 QU3
PLASTICS TESTING CENTRE 559()

s | oo frard TSt RECORT | fd Ay

fsiznn In .
" o Pan Bahar Products Private Limited

20, Shivaii Marg.
Najafjarh Road.
New Delhi- 1106 015

Test Repor as per Standard : A por pan

&) Nume 0l Sample [ as stated by paily)

Tesl Report No
B470

Cated _
15,03 3022
Your Ref. No.
[ cunteer

Cated
t G203, 232

FART A
PARTICULARS OF SAMPLE SUBMIT 111

Packing Mutenal

b) Crade / variety [ ivpe ! size / class Brand - 1'an Bahar
! ¢) Declared value, 1l any ;o MA
dj Code No. tNA
: e} Baich No, and Date of Manufactute NA
) Quintily (H Noy
i Made of Packing Packed in bag
v} Dhate of Receint 02032022
1 Dhare of Starting : 03.03.2022
|} Dute of Completion 15.02.2022
kY Sealed oy no N, '
I Any other infermation NA
PART B
SEIPPELEMEN [ARY INFISEMA O
il I-tel_*cri.*m.‘: o sampling procedure Saiples Supphed by e P
bY Supporting docunients for the measuremen '
taken and resubl derivad Aspo Pt
) Deviation rrom the test method ;
s preserined ji relevant work [nstroctions. il any Mol Applicuble:
i l ol k

i ] e

1 el
A

]
A001-8000VA-JAN-22/A G

Head Otlice : n..l-F-;[:T Gurndy Chernai - BOC 032

CIPET ; INSTITUTE CIF PETROCHEMICALS

TECHNOLOGY (IPT)
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TECHNOLOGY (IPT)
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PLASTICS TESTING CENTRE
e N - Test Weport o 8470
Packing Material ated 1 15032003
' PART |
TEST RESULTS
sl Test U Test Method L it Hesules Obtained
No. |
fapert Al bl
I Matarin! ldemification 1DU by Braun nor = VAUH bosed

Malhsenive

Nate @ 1) Statement of Contormity & Necision Ruole (i anvy: NA
i) Opinion & Interpretation : NA
PART D
REMARKS : ™l

IR w1l ki e peies jestyd
MOTE P et b e sl i ; _ _ — .
P e et fi] gl be s padneed it pa wi ol weiten approval of the laboragury

> Vi e e

L P L Teesads 0 enificte i vsae oy for the samptes sabivitted L CIPEL
{ g "

L b Feanlee ] ol nepates] ok weite items tentil

A

Vi gginalive ol st soresspeent prombie e fet Fraee o b enoiegh B e porciane
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TECHNOLOGY (IPT)
{Famtiardy Cantra) Instluth of Piestics Enginsering & Technology)

Dapariman of Chemicals & Palinoharicsi

'n?l%f

wehi gpm o

Ely

---...— ..._

Mimistry o Chemicsis & Fefillzers. Sovt ol [mdls

ot N &30, Phase:(V, G| D.C | valva, Ahmadarad-3482 465
Tala: [0THL 20008E0D-OC2 026, Fus | (07D 40000505

E-mal: ciomahime g grmai cony, shmedstaddiogml gov in
Yol wew cipel gavin

ey ke TR, W L gno os Heenit Ofbea | CEPET Giiindly, Sheenhal . 600 032
| PLASTICS TESTING CENTRE
Saidn A | vty B COESY R | Sl 5591 o
. LR NG -
B8UGd 10 pay Buhar Products Privare Limited TERRBpOND 8464
i ~4, Shivap Marg, ated .
Migafiarh Renad. Date 15.03.2022
Mew Delhi - 110015 vaur Ral No. |
ol 1 TES
Test Report as per Standard : M e pan e % {4t "4‘: n
FART A

a) Name o Sample ( as staled by purty)

b} Grade / varfety / l&'i}t‘f size / closs :
o} Declared value, il any :
a) Code Mo,

¢} Bah No. and Date ol Manufaciire

) Quintily

2} Mode of Packing

W) Late of Receipr

1) Dare ol Stiting

i) Reference (o sampiing procedure

lnien and resull derived
¢} Devition from the test method

by Supporting doewments for the sieasureme; |

i pvseribed i releviint work Tnstructions, il any

PARTICULARS OF SAMPLE SUBMITTED

Packing Malerial
Brand : Bahar
N4

MNA

A

0] Mo

Packud i bag
205 M2
00532422

1D of Completion F5.03.2022
k) Sealed or not KA
I3 Any other imformatior NA
!
b
PART B

SUPPLEMENTARY INFORMATION

samples Supplied by the Puny

Asper Port ¢

Nt Applicable

a2

e S

4m1+aumm JAN-22/R.0. " Head Office .

CIPET, Guindy, Chennal - 600 032
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e e A -Tam Chapanivent of Chamicst & Petschomiosly
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C(ATRI 40102007907, 925 TR (07R)-40083905 ﬁf}ﬁ/ " Taia,: [(I79) 40103800-602, 928, Fae ' [((79) 40033005

CIPET : INSTITUTE OF PETROCHEMICALS [
TECHNOLOGY (iPT) |

*z:

W chpelahmegipmallcom, shmedsted@cne gov. - el E-tnil ¢lpmishrid@Eigmat chm, v;n::nlmd@nlpnl_ﬁw._r—r
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e : f, 34 - 600 03z Hisd Qs © CIFET, Qunily, Ghanaal - 800 532

PLASTICS TESTING CENTRE

Tast Rgpor o, B9

Mg 0 . R
scking Material Dated © 15032022

PAR](
: TENT RESULTS
IF\:E | Test Test Method Lonit Results Obtained
; ek i - ) o
i i Trsors Adumimiu el |
I I Material [deptitieat:on A by Brawin - nen VMO hosed
|

Adhesive

Note : 1) Statewsent of Conformity & Decision Rule (il any) ' NA
it} Opinion & Interpretation : NA
PART D

REMARKS M

NOTT: The rerults refated only 1o the tems tepted
Thhe repent sha Il wot e ceprodnead | fll pae sithont weiserappeasil ol e oo
This Tost et niivan n bsuet v S L shimpdes sadsanigeed s O
e peaults slated dhawe relted valy 1o the foews el
P gpural veool (e subagoguizns peodoliian o s i e ersared yoie poe e

L s R e

L;T\r‘l%- .( 1 '. oM

Atithorised Stenauons Attt e th Sl o

ol &7 o Tl
Bharath £ L. Batn:h Bund,
Balil) I NEITTEE IO i

. # |!'.: i

b —
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prP'; I

| irmm'rﬂli'n_;r'r_?' T,

TR T

) Nume of Sample { as stated by party}
) Grade / varieiy / type / size / ciass

vl Deelared value. (Fany

d) Code Mo,

'L"] “ﬂtﬁh Nﬂ ﬂ.l'ld D‘H!L’ “rM.I"t“”l-ﬂl."Hﬂ:
11 Quantity .
2 Mode of Packing ;

1) Date of Receint
i) Date of Starting

a) Referency o sempling procedure

laken and resait degived
L) Devigtion ny the ey metheon

4001 -B000/A-JAN-Z2/R.C,

s e

&R

s g

PLASTICS TESTING CENTRE

b) Supporiing documents for (e nensteenEn |

a5 prescribed I relevant work Instuciions, i ans

VST Rt 51 No

Tesl Report No

Pan Babar Products Private Limiced H464
20 Shivajr Marp :
A aled :
Nuyafgarh Road. 2 15032072
News Delhi— 110015 Your Ref No
Lolter
: Lated :
Tesl Report as per Standard As per part © (4132022
! e e S e R ST e B
PART A

PARTICIULARS OF SAMPI. ESUBMITTHD

Fack ing Material
Beond < Bahar Selee
NA

MA

MA

1 Nosz

Facked in bayg

12,03 2022
U3.03.2022

1) Date of Completion 15.03.2022

k) Sealed or not o NA

S Any other informasion PONA
PART 13

SUPPLEMENTARY INF ORMATION
: Samples Suppliod by the Part ¥

Asper Pa ¢

Nt Applicanle

| ol 2

- HE:H:T Office : ulFﬂ— Gumr:i‘y C‘hennai Eﬂﬂﬂﬁz

Cl'FET INSTITUTE ﬂF PETRDCHEMLC#LS

TECHNOLOGY (IPT)

{Fermerly Central Institete of Prastics Enginconing 8 Technoiogy)
; Coperimanl of Chamecaz & Petiochaiiisls
L i k Miniziry of Ghamicatn & Farillzers Giavl of Indig
Mol We 630 ProaeV, GA0C., Vetua, Ahmedabad 353 444
Tale : (078) 4010 WAC-B02, £25, Fax: (079) 40302505
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TECHNOLOGY {IPT)

i CIPET : INSTITUTE OF PETROCHEMICALS
% iFarmury Cenlral Instiivée of Plastics Englhesring & Tavimolegy)

Dapariinant ol Chemicay & Pefrochemicsls
T ﬂﬁm I3 W SivET R Mirtalry of Chamleals & Fortiiders, Govt, of Inda
LA, 630, WA 4, T AW SLE, AT, ACTHR-GE2440 Fiol Mo, B30, Fhase-I, GLELE . Vaben, Abiieda s 552 448,
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i iz, T, 39 - B00 34 Head Cine - CIPFET, Gaindy, Charem - G0 048
N ~_ PLASTICS TESTING CENTRE
‘ = Test Renon No., §468
Pagcking Maiziial Paged © 15012002
o PART €
TEST RESULTS
:"- Tes ~ Test Methnd (BT Results Obtined
N,
T | Paper+ Aluminum ol o
'] Mutsrial ludmtifeation INC by Braun =, sty VNICTT bnsed

I : Adbiyiw

Note + 1) Statement of Conlurmity & Decision Rule (if any) @ NA

i} Opinion & Interpretation : ¥A

PART I

Nl
The reaulis cchoted only 1o the llems tesied
The report shall ot be repradueces) i b swithout s ilien ypacde: sl al i Llbvnntory
This Test ReporliCenifinue b8 Issued only far the saimpdess, ilsapniiiod fol IR
Thee resylis staied npove (elated only W U Rents tesie
The quality of the subszaquent prodiciion lor has v ke ansurcd Ty e puecbassr

REMARKS
NOTE

L -

W" - ﬂ: ﬁ-‘-ﬁw d"l\ -~

Alnherised Stgnmor sl " : q\ RO

arath &1 Iy

]

Heaa Office : CIPET, i."imnd}.r Chenrial - 00 032

198



fiyz « gfeege A
& ( 38 °t 2 )

(7 e i s et e s 2

nmnf;f;ig"r LRl cInET fa i E
T U T ST, AN e _ b e P ]
e o ), T A, WLSEE AL Beal sHIHEE 8045

Em (073) 40105900307, 926 Fam . (07440083905 o
iy cEpelat R s, aluredabeddfunal o in
HawrE: s tipelgovin
g e, fied, 457 - 600 032
PLASTICS TESTING

CIPET : INSTITUTE OF PETROCHEMICALS

TECHNOLOGY (IPT)

{Formedy Central instiluze of Plastics Englneering & Tochnofogy]
) D piirfibien af Clinlésk & P fonloals
Multristsy af Chuzeriesdy B Feidicors, Govl of ings

PN e B30 Prigse-IV G B0, Yl Alunedling. 300 adfi
Tale, (Q7H) $0103500-002, 8240, Fak | (070) 40085000
Ermills clpelahino@le ninll con nhm_a_dabat;gupe:.;;w.:.n
Wen, - wwwdalpdl navin

Hesad Office - GIFET, Guiney, Cnanral - BOO D32

CENTRE

Series 1 A

| witgror frdiZ / TEST REPORT |

5L Na,

6443

tasued lo Pan Bahar Produets Private |imipe|

20, Shivaji Mary,
Nujafjuirh Road,

Test Report as per Standard : As per part C

Test Rapor! No |

34
Dated

L1004, M7

Your Ret, No,

Latier
Cated

12,04, 2022

PART A
PARTICULARS (F SAMD

a) Name of Sample (a5 stated by pariy}

k) Sealed or not
1) Any gther informatjon.

A
. NA

PART I3

1) Reference to sumpling procedure

[2) Bupporting documenis fiy e dnensiement
tisken and result degjved

e} Beviation from the ey mekhid

a8 preseribed mrelevan work Instruotione, i any

ULR N - TC8te422000000255p

LESUBMI ' TED

Packing Mateyjal

bl Grade / variety Frype ! size f eliss Brand © il
¢} Declared value, if any : NA

iy Code No. PONA

¢l Bateh No.o g Dite of Masuliciure 1 MNA

) Qusmtiny : 01 Nos

2) Mode of Packing ¢ Packed in bng
h) Date of Recep) : 19042022

i) Date of Stapling : 1904 20

N ite of Completion 2 206043072

SUPPLEMENTARY 'NFORM ATION

: Samples Supplied by the iy
2 MAs pee Part (¢

Not Applicuhle

A00-B000N-JAN-22/R 0.

Head Office . CIPET, Guindy, Channal - 60D 032
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[Hapartmant of Chivricais & Feirog rmdeals
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PLASTICS TESTING CENTRE

[ Picking Matey)y)

F-:E l
N, !

TUPARTC
__TESTRESULTS

Test Method

ASTM I 1252

Toxg

—

P | Materiad Tdestifieation I i --- !
J T HARE N 13T by Braun N VIACT] b Adhusive |

Note : 1) Statement of Confo rmily & Decision Rule

i) Opinion & Inferpretation : NA

PART D
REMARKS : Nj
NOTE b Tlhe vesufts redaog T e e (st edd
2 The ceporishall nor he vt i gy Tl
3 This Teit Repert/Centificase 4 Bsued anly fir the
T The resulis stated have related anly o the
[

e quality of 1

] i

(
Al riged ngﬂumr}f

[iln;l‘_“r

st Report No 374
Duted :20.04.3973 |

e =
Resulis Obtained ~J

Paper ksl -+ nog -

(fany) : NA

WIS Ly HPtpestel ok the st
samyrles sebailed o QPEY

1 esteed.
subscquent odiEriu ol s

W B crmmned by e pygehiiio

r{ 0l
e Authprised Yo atory

ol
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qient: (073) 40103900612, 325 ihm (079) 40083206

'ﬁ'ﬁ'?{ inntahidEgmallcom, alime: b dipal govin
e ot gow.in

Tj'_sn"rlﬁ‘q Tirez, feei; W - 800 pIp
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PLASTICS TESTING CENTRE

INSTITUTE OF PETROCHEMICALS
TECHNOLOGY (IPT)

[Fmrmrl'_r Central lestitiln of Plastios Engnearing & Techne ogy)
Dapeiment af Charicals & Palrochombials

CIPET :

T UA SR A A -

e I AT, AT CImET W btz _ Mhireslty ol Chesniosls & Feribden, ol of i

wee A, B30, T, o e W I, - 3E2s b, Fol No 630 Fhase Vv, S0E.G, Vi, Alitrmdabid-582 446,
25 fade_ (07 AOICIN0G-H02, 929, Faw * (070 20052005

~ Email: cipelahmdinomal, com, shmedaladEiped oovin
Wit | e clpeed oo o
Head Office © CIRET, Gukndy, Thannai - B 032

6445

1) Name of Sample ( as stated by pagty)

b) Grade S variety / typl £ sive f chiss ;
e) Declared value, it any :
d} Code Mo, s

¢) Bateh Mo, end Date of Manuthctiie

1 (Juuutlty .
) Mode of Packing ;
) Dane of Receipy :

1) Duite of Stirling,
1) Bate of Completion

i) Rufiene o sampling procedima

2] Supparting doewments for {he medsureme)nt
tzken and result denvad

¢) Deviation from the test :nethod

’\’mﬂ—vw

s preseribed in relevant work Insteucions, if gy

Series ; A [ aitenm FiG12 / TEST REPORT | SL No.
- — T ‘
Issued to Pan Baliar Products Private Limited il i
20, Shivaj: Marg, .
: Dated .
Nujafgparh Hu:u.l 2704 2029
New Délhi - 1140 4015 Your Ref No
lctter
Catad :
Test Repod as per Standard - As per part © 1200 2022
VLR No : TC8 6422000000357
PART A

PARTICULARS OF SAMPLE SUBMITTED

Packing Materig)
Brand : Wah
A

NA

NA

U1 Nos

Packed in bay
P04 222
19042032
20).04 2022

e} Sealed or o NA
1) Any other informulion NA
PART B

SUPPLEMEN TARY  INFORMA 1TON

Samples Supplicd by the Pary

- AR pee PO

Not Applicable

4001-8000/4-JAN-22/R.0.

Heac Office : CIPET, Guindy, Thennal

- 609 032
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TECHNOLOGY (IPT)
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Dagactaen) el S et aly B Polroectuineak

ZEFTETST ( 78 T ) :

(w8 & 2w g aff wifrsm sl goe S )
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g fide, T, 53 - go0 032

PLASTICS TESTING CENTRE

T Test Repor: No,- 32;:_}

Puckimg Materi
| Pkt e o N — Dated :21.04.2022 |
PART ¢
_ _ TEST RESULTS o B
Sr. | : N ——
-'.'i; J Test Fest Method Llnit |[ Mesulis Obizined
ASTM [} 1252 Papet- 4 fail | ron -

Material Identification , . 1
: VMOH based Acdlicsive b

K

| I by Idraun f

Note : i) Statement of Conformity & Decision Rule (ifany) @ NA
il) Opinion & Interpretation : NA

PAIRT D
REMARIKS Mil
MUYTF Theresuliy related oniv to the ey Logled

e reporeshollnel be mepaduoed B L e st wiinen

appval or e fehosioe

This Test Report/Cenilicdte is issved anly oy the sanpie

sesubimiied e
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7
All Subject to Kanpur Jurlsdiction only

TRIMURT! FRAGRANCES PVT.LTD.

CIN- lJlSOEJEUPlEBdP]CDI?DﬂE

rau.lcm,.r Zaffice: 133/231-ATransport Naga; h‘u.npur— 208023 (U.P)

E—— -
- - ok i -
_.«... T r o I
L h !

Date : 11-04-2022

Ta

Snit Divye Sinha, -

meinetist-F i

Certrai Pollution Centrol Board, el FEMrGn BT
East Arjun Nagar, by, M RSN TO U 2
el =110032 :

Subject: Directions under section 5 of Environment (Protzction) Act, 1986 for enforcement of

provisions of Plaslic Waste Management (PWM) Rules, 2016 for sloring, peckiug or

selling Pan Masala Products in all Torme- Regarding withdrawal of closure direction
issued to M/s Trimurti Fragrances Private Limited, 133/231-A, Transport Nagar,
Kanpur-208023 (tL.r)

Madam,

Please mfer CPCB's letter no  P-20/28/2021-UPC-1-HO-C PCB-MO  Part (1) dated
25.05.2022 from Se-I and further B-mail communication dated 07,04.2022 from Sc-B regarding
unive mentioned subject. Further | am to add hevs that these communications have been received
aller the peysona! hearing held with Chairmar CPCB on 04.03.2022 in personal hearing, we have
been directed 1o submit the sample, Therefore withaut loging much time we had submitted our Teply

on 25.03 2022 enclosing satiples and alvo undertaking meeitng to requirement of personal henring,

2 Again in context of your referrad letter dated 25.03.2022 & 07.04.2022, we are submitiing

the followings for tonsideration as per the requirement of CPCH ;

(i) Samples of packing matevial (1o be used as complete range of pan masala in our unit in the form
of packing and products) are attached herein. Further as required, these samples heve been tevied
from CTPET (Institute of Petrechemicals Techinclogy), Ahmedabad on 08.04.2022. Test resalt

report is attached as Annexure-1.
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(i} Affidawit as per the requirement or commitment in this regard is also attached in Annexure-2
Report

3. Throngh your communication dated 25032022, o testing report from VIR laboratory was
altached. Here | am 1w say that comparison of testing and plastic parameter should be tested
aniformiy by the same laboratory, IF it changes detection of plastic sven present in ink may produce
different results. It is also likely that other laboratory might change their criteria, which resuli
anhiguity in taking decisicn, Earlier we have submitted the testing report fom CIPET and now this
time, as required, we egain submitting the report from CIPET, which is also requirement of CPCI,
While raporting above facts | 1 om to say thal we heve already communicated vide our letter dated
16-62-2022 that we have been operating our unit based on regular report from CIPET and also

hased on CTO which was issued by UP Pollution Contral Board,

This dirzction has been pending since long and even after [ul] ceopesation with CPCB, we are vet to
wave-0iT this. We are dedicated to make environment plastic free and ready to obey/ follow the

oawdrule s Iaid down in PWM Rule, 2016

+ We are filing this response after pezsonal hearing with the humble request that clesuce

divection may ke revaked immediztely.

Enct: - Apnexure-1 ( Test repeort)
Annexure-2 (AlMidavil)

With Regard

Youss Faitlifully

Trimurli Fragrances Private Limited

For Teinurl Fragrances P L

RaenTeH=

-

MAldnrned Sierafory

PR

Authorised Signatory
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Copy for information to :

\lﬂ',f?hr'i Tanmay Kumar,
Chairman CPCB,
Parivesh Bhawan ,
East Arjun Nagar,
Delhi-110032.

2. Mrs. Leena Nandan,
Secretary
Ministry of Envirenment, Forest & Climate Change,
Jor Bagh , New Delhi-110003,
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AFFIDAVIT (UNDERTAKING)

| We, M/s Trimurti Fragrances Pvt. Limitsd, having address at Plat No. 133/231-A,
Trunsport Nagar, Knnpur-208023 ( LLP.), hershy confirm that the samples of packaging
malterials submitted 1 Central Pollution Control Board is being used al the plant for
packnging of Pan masala manufacture in our plant. Test r;apﬂrt of the
submitted to CPCB. Further, it is to submit that plant has been o/
regular testing from recognised/NABL sceredited inharatory lik

submission to CPCB. The repart in this regard hias been submitted (o

, : 5;#
2. We undertake wnd assure vou that we shall not uge any plastic thale
Pan Masala in Astuore. :
Wiilh Regard
Yours Foithfilly
Frimurti ['rageances Privace Limited

gang
-

Autherised Signatory

Nc-mn{- Flgi
BELH; mt_imrml ﬂ

s 1§ APR 202
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#
All subject te Kanpur Jurlsdiction only

TRIMURTI FRAGRANCES PVT.LTD,

CIN- 160061 P1994PTCO17048

Fattary &office: 133/233,234,23b+1ransport Nagar; Kanpur- 208023 (L.P.)
S £ Tk VIS e

rl - -
,1 VT ?ate :11-04-2022

To ; I F

o St Divya Sinka, 1 i'i
semetst-= ' .. et Baldo Paes it g r'1
Certral Pollution Control Board, iy o kg :ﬁ.tﬁ',!::;;-l ¥
East Arjun Nagar, iSRSl 8

Delhn =110032

Subject: Directions under section § of Environment (Protection) Act. 1986 for enforcament
of provisions of Plastic Wasie Management (PWM) Rules, 2016 for storing,
packing ur selling Pan Masala Products in all forms- Regarding withdrawal of
closure divection issued to M/s Trimurti Fragrances Private Limited, 133/233,
234 & 235, Transport Nagar, Kanpur-208023 (U.P.)

Madam,

Please refer CPCB's letter no P-20/28/2021-UPC-II-HO-CPCB-HO Part (1) dated
25.03.2022 from ‘Sc-E and further E-mail communicalion dated 07,04.2022 fom Sc-B
iegarding above mentioned subject. Further 1 am to &dd here that these communications have
been received afier the persenal heaving held with Chairman CPCR on 04.03.2022 in
persomil hearing, we hive heen directed 1o submit the sample. Therelore withou! losing much
ume we had submitted our reply on 25032022 enclosing samples and also urdeitaking

eetng o raguirement of personal hearing.

2. Again in conlext of your referved letter dated 25.03.2022 & 07.04:2022, we are

submitting the [ollowings for consideration as per the requirement of CPCB

(1) Samples of packing material (10 be used as complete range of pan masala in ol unitin the
form of packing and products) are attuched hevein. Further as required, these samples have
been ested  from CIPET  (Institute of Petrochemicals Technology), Ahmedabiad ou

08.04.2022. Test result report is attached as Annexure-1,
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3
(i} Aflidavit as per the requirement or commitment in his regard is also attached in

Annexure-2
Report

3. Through yous communication daed 25.03.2022; a resting report from FTIR lahoratory was
aftached. Heve 1am (o say that comparison of lesting and plastic paramater should he tested
uniformly by the same laboratary. If it changes detection of plastic-even present in mk may
produce differeit results, Tt fs also likely that other laboratory might change their criteria,
which result ambiguity in taking decision. Earlier we have submitted the testing report from
CIPET and now this time, as requived, we again submitting the report from CIPET, which is
also requirement of CPCB, While reporting abeve facts , I am to say that we have already
communicated vide ow letrer dated 16-02-2022 1t we have been opernting our Unit bised
on regular vepart fram CIPET and also based en CTO which was issued by UP Pollution
Cantrol Board.

This direction has been pending sinee lang and even after full cooperation with CPCB, we are
vet to wave-off this,. We ws dedicated to make environment plastic free and ready to obey/
follow the law/rule as luid down in PWM Rule, 2016.

- We are filing this response afler personal hearing with the humble vequest that eloswe

divection moy be revaked immediately.

Enel: - Annexurs-1 {Test report)
Annexure-2 {(Affidavit)

With Regard

Yours Faithfally

Trimurtt Fragranees Private Limited

o Tt Fraorances P L,
AomiT
e
Antiverised Sighatary

Authorised Signatory
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Copy lor information o

1.

™

Shri Tanmay Kumar,
Chairman CPCEB,
Parivesh Bhawan ,
Fagt Arjun Nagar,
Delhi-110032,

Murs. Leena Nandan,

Secretary .

Ministry of Environment, Forest & Climate Change,
Jor Bagh , New Delhi-110003,
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AFFIDAVIT (UNDERTAKING)

I.We, M/s Trimurti Fragrances Put, Limited, having addross at Plot No. 1332 1?"‘3-?33‘5’\
&9@;&

Transport Nagar, Kanpur-208023 (UP.), hereby confirm that the
materials submitted to Central Pollution Control Board is being 4&‘ /at IH\‘.? "plant i
packaging of Pan masala manufacture in our plant. Test report of th m‘?ﬁea have I;eﬂ?
submitted to CPCB. Further, it is o submit that plant has been in {
regular testing from: recognised/NABL aceredited laboratory like C
éubmissinn o CPCR, The report in this regard hns been submittéd 1o CP

2.We undertake and assure you that we shall not use any plastic material in our packaging of
Pan Masala in fulure,

With Regard

Yours Faithfully

Trimurti Fragrances Private Limied

gt
R

Authorised Signatory

NOTARY PUBLIC
DELHI (INDEY)

Wt AR

224



et e st Yelafiaew
SETETAL (30 o w)
11 T TR i b St WS f aserd )
A i T S i
SRS S RS, T S

N AR = = . B (s W RAR EEHGETE rdes
PERE ) AC TR B, it TR - () R

e il i allynea AT e g e
Pt | o, il o n i
bty P (s, S (P

i o

CIPET ok

Arw - leflarna i sesary

aer

B S el il

MLASTICS TESTING CENTRE

L TECHNOLOGY (1#1)

[Formerly Chnend instiie of Flaglics Eaginestng & Tetshivalogy)
Lparbnimd of thwmmals & Fauchsmiiis

o Ry e Chaigaly & Fuehidg b Sl o frredicy

PR M 8, P hemed8 5100 Y, rilmitaig - W3 445
Tt (P W CIGN0GE ST, Faia ;00 EBIFEETR )

| Wikl WSt i
Fhosd Dl CIET Guisdy, Chneal - 200 g3

SheAraes o a,

_ | S R/ TEST REPORY |

6222

=l Mg

CIPET !INSTITUTE OF PETROCHEMIGALS

Emm‘r._::uuhﬁmrj_@maamm.nru-uﬂutnu!@ulmzqzr,un i

BRIk = o
' Trimorti Fragrances Pyt 1.,

Mot Mir, 1337235,
P Magar
Kitlpur — 208 023

cenl Report 85 per Standard

A e pan

Test Report Mo -
I 95
Drated
N 20
Your Rel Mo
e

Uated

HT.GE 2030

VNI ol Sample ( as stated by paity)
b Graddes / variery / typedf sive [ eluss
¢l Dreelared valoe, if any

i Gl S

el Batel) Mo and 10 of M ol besge
Pty

b Mude of Paeki o

Wi Ehame ot Receip!

1w of Starting

I Ll ol Completion

I Seled ar pet

1y Any other jnformation

e —

@) Relerenve 1o stinipling o edue

M Suppecing dotunients Tor he measuremen

_ ULR Ny ; TOR64220000001 611
FART A

CPARVICULARS OF SAMPLE SUBMIT It

¢ Substrate Shilchar il’nn Mamgly

: NA
1 NA
: NA
: NA
O Now
= Packed in hap
A ¥ I T e
0T AN 2
L el
:oNA
e NA
PART 8

SUPPLEMENTARY INFORMA 10

" : ) B
P amples Sopplicd by the ey
|

! X i s et B =
snleune i result chiervindd E g po Py
[ I Deviibon from the tesr meshad A

. & i v i E { s g .

i _5 prescrthed inorelovant wior Instingiions, if uny ' O Applicable
— —— T e o v ——— e e e —_— c— — e — ey —_——

12
J

) 5

T - |

W1 SO0 AN 22RO

225



[
ool (W A )

ey e B e B

THNTE Al DL LI )
s laiee, Bl =4 dag e

CE— mﬁﬁ%ﬁw%

(g it e i SR SR s 2 e )

iy e @il Som_ i [T e TR

FLASTICS TESTING CENTRE

CIFEY v i =
G I SRR e A ﬂe__'.'-:lill - e P e A
i 1B, 4, e i, HET, FEMEIEET ARHiak, .
LA SR BEIO-H0L, O bt ats b il

CIPET: IiNETITLI‘HE.'HEJE" PETROCHEMICALS

—

| TECHNOLOGY (IFT)

(Forrmualy Colral Inslibute of Plastics Ergiresnng 4 Techinology)
Deparinenl ol Chaniees & F—’Lﬂll,!ﬂfir_lri'..-c:ﬂ.p_l

Aty ef Chemizals & Faldiees, l.;cuwl a F.g'-,|li|:|

Fled e, G20 1RV GOV Wb, B[ ) A%
Tiskop 400045 2003300 302, W2 Faw: (079) 4008305

b -siath it O LR AT i, Sl e g

k Vilgrls. O R LR Nl

Meam Sl CIREY, Gundy, Chennar i )

' Substrute Shikhar P N laisala

l'est Kepon Na - U3

Material lelenifican on

e - I W W -}
PART O
S ey s S S 'I‘EHI'_EESUIL'I'S T e
I'll ;:3:, ' Tm:t! Test Method J Linsie } Rusults Obtgined l

]

ol s ) St temen of Conforinity & De

AEITM E ""'1_5 ]';rir:tmTI"nEr;:TNu_li]-ﬂ;EI-t' .|i
l_lli.i“}lﬂ.fﬂ_”.'l_l - J Materinly |

cision Rule (if any) : Na

i) Opinion & In Fapre

Ertion s NA

&l i

SRENAU a

PART D

REMARKS  : nj)
PETTE TR e el Y o e sty fesied
= Theyepom shal) por pe repire
3
A Thisresube Shad i
g

el i Sl st g
CHiE Fest Sleportemiticae 1 iasued S by for e Sl e
Ve relinee only 16 the Tiediss |est |
Phe dualiy o | subsequent production s has 1o

[/

Alithorised Signaty Y

M aapprval o e T
sosnbmiiged v PR

sz truurml b e pure o,

W
Authosised Signaton
202

r - iz T
| W?i E} 1 mend

abaden | b
EREINHCY G

Heall Offics - GIPET, Guindy, Channai - 600 Ha2

226



Pave S sy ietafmmen |
Saten (3 ) :

et 1o ez i vt ooty s 2

T L O 4
R ST

PLASTICS TESTING CENTRE

CIPET : INSTITUTE OF PETROCHEMICALS
| TECHNOLOGY (IF7)

(Formzgly l'.’claultai HutiliAz of Facties Engiapering & "rr':_.h'nmgﬂ
I [ Elepi imend of ©haimicak & PR B

liket e L 03 fay ) . o \ -
y ot LA B | CIFET £ . Mk g Ol Uhemicai, a:l-r:r1|!r.a,_~e.—r. LR I [N
T L o um—; "i'%ﬁ%mm n:fr:'-'l‘r"r-ﬂrr- G ey Mol bz S0 Phaes 0 BB, Vo, Almisddbig. 365 430
o o g, S ARE LA, St M NN Vit (U0} A0 U002, B2, Fan TR 053905
O R SR OSUIRIING, G T | (074008 905 o Exstgsls eyt igmall cori, sitinsRilad @ehmi e
e u|'.-a.-.|lumiﬁ_ﬁ’?;am:—'-ll.l.u=I.u'luI|+|Lllrum_'.f;-:f,,fr"r-lr-"--l;?'l'-iﬂ e 1 KWL, R Bl iy

Mz Gl IR, Sy, Chennal - Fafhe 11 22

6223

CHIITS oy

[ Wi FutE / Ties1 REPORT |

3.1, Mo,
T

Isiie o rlmurti Feagrancos pyy. Ltk
Plot No, 133214,

Tl Nagar.

&ﬂl"!_l_-_l"ﬂﬂ'.ﬂ%1

a1 Repan as per Standard ¢

As per pary

Test Reporl No
£
Daled
CR Ak 2000
Your Ref No
)ity

Batag H

i U740, 300

A MNme ol Sam plef ez st s bar parlyy s
B Lage VEICLY F1ype 4 size £alass -
b Beclnred vy, I any -
4y ' Mg,

e Buich Mo ang Daie a1 M I e
B Quanity :

11 Mladie wt Pl Iyt

= ks ag

e

bken and rosylt devived |
v eviition fromy (he test el

A prescribed s [eiviam ok st g, il any

ULR No - 'r-'::!-:rmzzmmnu:;r': 42p

_ PART A
AL TICULARS O 54 MPLLE SUBMIT 1

Sealed Pack Payol Shikhar Pai Masaly
MA

M |
MA

A

01 Ness

Paskeat i ENTE

b L ol Receip N7 20 |
LI Dvite of Sliining ' 07042002
1 Dage g Compition 2 07040022
ki Sedied or ol pOMNA :
10 Ay other intormarion i NA |
PART R |

C SUPPLEMENTARY INFORMATI
i) Reforonop 1o sampling prog elfe = Samples Supplied by e Pay,
1h) Supporting documents for he HEAsunenen) ' h

: o Asper Pan ¢

- Nl Anplicalily

| i

SN VA AN 20,

o] Office : GIPET. Guindy, Chanvial - 600 r:{’:;?

227



Pere— | )
file ; ffeege sitw Vel
ottt ( and o 9 ) _—
gt gy g i g'«'rfltfﬁbﬂﬂmr-ﬂmﬂ 5
R A TR !
RIEET S W, TR e

CIPET : INSTITUTE OF PETROCHEWICALS

| TECHNOLOGY (IP1)

{Formenly Chntral Insiltute of flasfics Englroedng & Teckooly)
Lt ol Cipmeizs & el

Wisiry of Shoveenle £ Ferllzdil Gavl of e

s s WA, THAES) L e, e ek Pl b 630 Phgots . 61 DL Vare, st 43 151
i ¥ 5 L i = A AR, 4 L L % T T e ) 1§ 1
(2] D INC0:BUZ, s T (23 400 B = @/’7  Tefo (o7t 01 03400-U03, 224, m.!u_l_rfl il
e RS a0 a1 B L-rranily capnbahmedigigea o, e e ot gae n

R e el (paein

BERIEL sl olpd gl Ly Henierl e CIRMT Glinely, Shivenal 800 112

T e s S gan g

| PLASTICS TESTING CENTRE |,

| Bealed Pack Mouel shilchar i’nn Mgy
o ' - parTrC ¢

Tesl Report N 96 |
_ . Died 08043000

e TESTRESULIS. || .
i ::11 1 Tusy |E Test Method | linil—‘ Riskialts @ gsikisid |
| Mstcsiaf [Hamiirer | ASTME 1253  Prised Pupcr (NG Plastic |

oo Maeniat Teemificar on 1DC by Bt J &-_ ‘ i

Notu s i) Statement of Confor nitv & Devision Rule {ifany); NA
i) Opinton & Interpreation : NA
PART D
REMARKS

Nyl

MU T et relances oty o ke T e

Il v 1 shinl not be reprochuced 1 Tullipir v.-.ill‘-imullin-uilh.'u apsprene L al e barmiin,
i etk Report Certificate e issued vl T e samples <odanfpted o O8]

The vzl s st absve tefated only 0 he e mrf.-ll.

Pl quaall v efvhe sabsequent prodiegion bt hes 1o 0o e Dvorhe pociiser

wh R e —

ko ’ ! A~

P2 lti?{c‘l:i'f:.-s-;'d ﬁﬁ:-_n;l_lnr_w ! At !_mi-:.-u'r'i Stgitmord
sharain 4. 1 i, Teiuadl 2

¥ o
Lot oo 7%
el 0 A L

Hea Ofiice © CIPET, Guingy, Chenns| - 600 (a2

228



Dhart@B BHrdustries Private Limited

S . M. H. MNo. 8, AL: Fazalpur, Posl : Rayka, Dist. VADODARA - 381 340
Manikchand Tel. . 0266 - 2841002 / 2841003 Fax : 0265 - 2840144
T — F-mai : diibre@iran kehandgroup.com

I. No. - BCN/CPCB/2021-22
Date: - 15.04.2022

' A3y |

L Myrs. Divya Sinha,

~_Additional Director,

tral Pollution Control Board,

iﬂung}:gy.of Environment, Ferest and Climate ch.angﬁ

?ﬂ‘mment of India, Parivesh Bhavan, East Ari jun Nagar,
elhi 110032, |

Pﬂt‘l‘«&d Madarm,

Sui}] t: - Compliance with Directions under Sec. 5 of Environment
iRl (Protectian) Act, 1986 far enforcement pl provisions of Plastic

Waste (PWM) Rules for storing, par:kmg or selling guthha
masala and tobacco products in all forms — reg.- L

___:We invite your kind attention to your letter 7. No. P-20 /28/2021-UPC-II
She I_I-EPEB -HO-Part (1) dt.25-03-2022 and subsequent corrigendum of even
i 4numbﬁr dt.08-04-2022 on the aforementioned subject and have to submit as

i It is also
cc::nf' rmf:d from the track report of post’s site that the samples have been received

s :imur office on 21-03-2022. The samples of packaging malerial used for

_ackagmg the complete range of our produet pan masala have been sent.

Hs directed by vou we are enclosing herewith copy of test report SI. No.
],Qlﬁﬂ dt.13-12-2018 recelved from CIPET, Chennai by our suppliers

i ‘w;"a\ Mamkcha.nd packaging Ltd; whose packaging material we are using in the
i :-'_;:l.gcklng of our product pan masala,

CORP & REGD, OFFICE @ GBHOONADE OFFICE BANGALORE OFFICE EEUMBAI DFFICE
Pemnhehend Fiouse™, 002701, “hghiraad” M, G Koo, Sile Mo, 2, 34 £, Sngesanoia Vikege,  Sonawala Bldg., va1 Floor
D Keeivoecly Rasd, Puss - 491001, (Inolsy Ghocdnadi - 12 2100 Hezur R, Bargalors Saulh Talul, 9, Bank Skssl Forl

Torl, - O20-2M0070E0D (ALines [Chst Puyrse (lodis) Bangaloss - 500 063 (1rdla) Kelimbal- A0 L0 {1k
Far - 020-20051377 Tel, - 0430 2ood40, 222120 Tl o Q8- L?ﬂﬁ]ﬁﬁw*ﬂ‘i Tel,  ARR20TANE

E-miafl = dllgni@neanicchantgron pooom [aw; D2135-22 2570 Fau | DED- 26730082 Fawx | Qi 2ar Esy
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We are also enclosing herewith an affidavit confirming the sample of
packaging material submitted to your office is being used at our plant for
packaging ol pan masala in our plant, This should meet with your reguirement,

We have been suppllied with copy of analysis report of the szmples
collected from our unit during inspection on 6% July, 2021, It is a singlc page
and does not contain all the details. It appears this analysis does not pertain to
our unit as il mentions polyester based laminate. We may be supplied with the
entire report. We further request that these submissions may kindly be
sympathetically considcred and the show cause notice ordered to be dropped.

Yours faithfully,
For Dhariwal Industries Pvt. Lid,

=

(Authorised Signatory)

230



Certificate No.
Cerliticrie Issued Date
Account Reference
Unigue Doc. Relerence
Purchased by
Description of Document
Description
Consideratien Price {Rs.)
First Parly

Second Parly

Stamp Duly Paiu By

Stamp Duty Amount{Rs.)

Wt im0 i S o e
(I IR B L R AT ~'HE.-"I I| nit [l

Gertiﬂcatg af Stamp Buty i

—e el

L Vit Te ol D) |' Cak] 15 ﬂ: |IT er £ ﬁr. i il . LRI
oy FrEmal i i ) Pk -|"I‘--—'~- PHER asiiiealn ||:|-'| TR 1I1t|-|; -.'||'|l'|-.-.‘=w-a.|l-|i qirils rr| e |_1||'=':';|1||_

mm#zwgaaa&uaem ' gl
13:Mpr-2022 01:08 PM
IMPAGC {swf gnszﬂgsaaf BARODA/ GJ-BA

SUEIH EJGJ :.3359&:}41 6455(}'1 43643800 —

ANIL MAHENDH&BHN PATEL
ﬁrti::le 4Aflidawt

Not Applicab]a

{2-::_5_[;1_' e |

DHARIWAL INDUSTRIES PYT-LTD

Not Applicable

DHARIWAL INDUSTRIES PVT LTD i Ty

50 §

(Fifty onlv) ¢ gt
I.__f._?*? )

f*.jooazagasgg ]

T'.‘~| 1 ||'u'-'|

:} T |nl-5-:l'.-,II 2t I-l :" 231



- 358

AFFIDAVIT

R

Sren

- faaLe !

'.';H."ifz‘g"r
e Sei'udm Salmrwa]a, son uf Gulamhus«cn Sahﬁrwala agf: o3 an auﬂ:mnzed
'@ﬁ._ii“

P

Dist. Vaﬂudar& ‘ﬂ 1340 herthv aoiemnlv aﬁ"u'm aq under

‘We are uamg papcr based lammatﬂ mnstu;u l:mg paper alumnum foil and
_bmdegradable and compostableé fi ]m as pa:kagmg maisnal for packaging of our |
mmplﬂte rangc of pan masala manufactured in our umt ‘We got lhm malerial
tested from CIPET Chennai. This i 1& in acmrdancﬂ with the ana,l:,rsas in the test
report dt. 13-12 2018 Manﬂccnqngl Facka.gmg, Shirur, is suppl}mg thls.
bicdegradable cnmpostable film (139 ;?DBB} t0 Dharlwal Industries. Pyt. Ltd; at
Vadodara and we are 1nv&nabl}r uslng f.ht sn.me pabkﬂgmg mawﬂa.l teste:d by
CIPET in Lh# packing {:-f our pmduct pa.n masala since then.

: S AT Rl o
Solemnly affirmed today the . 15 _Apri[ 2002, |
sy i ! #'L’fﬁ]l E‘"e ST A T

—bilgy

- Eefudi t.: ﬁ"’“ﬂw#
.;& “.uq*'-n-: r:m.-. -v

Sehidin Saherwala

Authorised: S:p,natarv
Dlx;u *wal Incium:rms Put. Lid;

)

e _';.!-;ii.i.-.i-q'rﬁ\:‘-.'.'.:‘*."- .

=
3
]
P
i

R R R

Salrmmy Amnmdfﬂnolamd
Swarmn Before me by, Se 7t
e eaie _ “l : 3

..-'--—-"""_.. T

i

JATINH. DESAL %
HQT&R\' itsont, of Gig.)

15 AR 20

..H__:“ .h. H_,_....-l- } 1 ?-i.m_-
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CENTRAL INSTITUTE OF PLASTICS

it ENGINEERING & TECHNOLOGY
: (Mimlatey of Ghernloa’s & Marlitzees, Govt. of Indin

cipETH b

Wit ot | s Gulndy, Channal - 509 032, Ind,
LAk v ol kT youin Washs et
W briamad Bdustrios Py, Ltg,, TToT REPORT wd SiNo. §gren
(Div. Manikchand Packaging), fit & /REPORTNO, ; 00094
E::;kflﬁ:duzl;m“' D. Kennedy Road, Ba . FABSNE
% ( Date - 13.12.2018

m { Ruof. . Dated: Nil
ularr T WA % sEE wigm i / TEST REPORT AS PER TEST STANDARD : Refor Part C

(97T - % /PART-A )
v dfm % faraw { PARTICULARS OF SAMPLE SUBMITTED
Blodegradable/Compaostable Film Samples

) A wr W/ @) Name ef the Sample e aatad by the party
) oW W ST wlu/ b) Date of Receipt of sample 12.03.2018
T  SefwnsamTewt/ o) Grade /varsty /type /slka/ciass ¢+ Not applicable

Not applicable

i)  wifm T ) d) Doclared valug, If any
7} W % /e)Cods No. . Notapplicable

®) & A g ffoy Wi f) Bateh No. snd Date of Manufacture:  NOL @pplicahle

w)  we/g) Quaniity - Not applicable
T #fem w1 9 /h) Mode of Packing © 01 Sample
§ s dw o/ ) Seated or ot ¢ Packed in A4 envelope cover

s1) = = 5w/ ) Any offierinformation e

[ - =iparT-B |
YT AL/ SUPPLEMENTARY INFORMATIONS

a) T wvimied 4 w0l /a) Reference to sampling procedurs : Sampling not dons by this lab
=)W W W YT weres wEwr T ww qfm
b} Supporting documents for the measurement takan srd resull devliad - Asghan in Parl C

Y vifim W mgded ¥ ity @ s vhww Of @ w1 ofimd
¢} Deviation from the test method &5 prescribed n relevant work Instructions, ifany: Mo deviation from the standard

000 b 0000 (AVR ) 1822017 1of
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CENTRAL INSTITUTE OF PLASTICS

ﬁ?ﬂﬁﬂ?{*{smm

wiFERT e Y ENGINEERING & TECHNOLOGY
g@w w m ey, v wokH) {Minkelry of Chemdoals & Failizars, Govt. of i)
big gaa. Guindy, Channgl - B0 32, g,

. 2275470400 o ; 07 - 44 - 22254707

DEREATM08 Brn Ot dasnY
E-miad ahﬂ@tlpltgmln Wikt © e sipal goin

foird + / REPORT NO. : 568594 TEST REPORT

Forer /Date: 13.12.2018 ®d /Sl.No. 19158

[9m - 7 /pART-C ]
TigW YRO [ TEST RESULTS

Test Duration: 12.03.2018 to 13.12.2018

' §.No. Py Resulls Specifled
- operty Standard | Unit obtained Requiroments
Blend of Paly Lactic
1. | Materal Identification - - Acd (PLA) and Poly .
by FTIR Butylene Adicats
co-terephthalate [PBAT)
2. | Disintegration i
(After 12 week) - R 92,6 Greater than 80
% Passing 2mm sleve
[
3. | % biodegradation with | (SO-17088/ | S45H
reference to positive 18-17088 ' Creater than &0
control
4. | Plant Growth study iSO-17088 mi
a) Rice 18-17088
) % Seed emergence o as Greater than 90
i) % Biomass % a3 Graater than 90
b) Tomato
JJ % Seed Emargence % a3 Graaier than 80
ii) % Biomass % 03 Gragater than 80
| )
{Contd...)
2ol
15001 to 20000 1 AP | 12 122017
AUS‘H%EE!) SIGNATORY
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CIPET

Chental-22. Continustion Shest
Reporthor 56594 PR Dsle: 43.12.2018
s - Specified
Ht; Property Standard | Unit Results obtainad Req ulmpanta
J (In India)*
5. | Heavy metais [80170887 | ppr |
concentration 1S-17088 5
Arsenic (As) 0.012 20
Capper (Cui) 0.567 500
Nickel (N7 0,228 100
Zinc (Zn} 1.801 2500
Cogall (Co) 0.118 -
Chrornium (Cr) 0.404 300
Melybdenum (Mo) 0.024 -
Mercury (Hg) BDL (DL: 0.010) 10
Cadmium (Cd) BDL (DL: 0.001) 20
Lead (Fb) 0.223 500
Fiuerine {F) as Fluoride 54 -
Selenium (Se) D010 —

Mote: BDL — Balow Detestion Limil, DL = Datection Limit
*.Baged on Municipal waste (Management and Handling) Rules, 1599 notified cn 27" Seplember, 1828
by Ministry of Environmenit and Forasls, Govermment of India. Nots that conventration of maiaia like
cobalt, metybdenum, fiuarine and selenium is not mentioned in the notification.
PART- D
REMARKS - NIl
NOTE:
1, Tha resulfs related only to the items tested as supplied by the parly.

2. The tast corlificate shall not be reproduced In full except without the written approval of
the iaboratory.

AUISED SIGNATORY

AU
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363

Y TEST AS PER 18150 17

1. Sample detsil: Biodegradable / Compoatable Film Semples (os decinred by the party)
2. Qhservntion

(1} Conditiors of reaction mixlures
Origin of compost: Livestock oucrement, municipal and vezetable wasie

Reastion Temperature :58'C (= 2°C)
Dry Solid (%) 1526
Volatile comeent (%) 1331
GO evalved during first 10days In blank vessels - 35.06 mpfg of voluiile content of compost
Test duration (day) {180 daya
Rafarence mateial ! Celluloge
Wolume of pesction vessel 3000 ml
{2) pH ofiest medium
Canposting Vessel (Material with tsst pH (before) pH (afier)
! mediurn) —
'l Sample | 7.5 1.3
2 Sample 2 i3 1.2
3 Sample ] 15 7.2
4 Blank 7.5 7.4
5 Cellulose § . 7.5 1%
6 Cellulose 2 7.3 7.2
7 Cellulose 3 T 7.3
8 Negalive 1.5 T i)
T RN
N,
e
Y |
S ol LA
L]

Lage 1 of 7
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3. Resuly; Parcentage biodegradation relative ro positive reference
Sample (Mean of 3 replicates) D 94.28%
Positive reference cellulose (Mean of 3 replicates) @ - 100 %

100

80 -

GO -

Biodegradation (%)
L

20 =

S TRRLESS R it Mo TETE LT L I TR e D reRl i i b e
20 o 20 40 80 B0 10D 120 140 180 1BD ZOO

Time (Days)

Fape 2 of 7
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4, Visund Ohservation

Particles
Moisture Adequafe | Adequale moisture | Adequite Adequate | Adequate
moisture Level mofsture Level | moisture Level moisture
L Level -  Level
Colour Dark brown | Deck brown Dtk brown Dark brown T Dark brown
Fungal Nil Nil Nil Wil Nil
Development X
Smell Orpganiefdint | Ocganie/dint like Organic/dint like | Organie/dint like | Organic/din
fike like

Sinll.'lurc Fine Particles ine Particles Fine Particles

Moisture Adoequate moisture Level | Adequate moisture | Adequnte moisture Level
level

Colour Dark brown Drark brown Cark brown

Fungsl Mil Nil Kil

Development R

Smell | Organie/dirt like Organic/dint [ike Organic/dirt like

e

ARERES i

Fine Parlicles Fine Particle Fine Particles Fine Particles
Moisture Adequate moisure ‘Adequate moisture | Adequate Adequate

Level Level moisture Level | moisture Level
Colour Dark brawn Dk browsn Dark brown Dark brewn
Fungal Nil eil) Nil il
Development
Smell Crganicidin like Organic/dirt lilke Organicrdirt like | Organic/din like

Ty i )'*"
\ FIC * fage 3 of 7
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Fine Particles

LS s

‘Structure
Moisture Adequate moisture Adeguate moisture | Adequate A

Level Level moisture Level | moisture Level
Colour Dark brown Dark brown Dark brown | Dark brown
Fungnl Nil il il il
Development ety
Smell Organic/dirt like Orgenic/dint lika Crganic/dirt iike | Organic/dirt like

Structure

mt: |ci

5

Moisture Adequate moisture Level
| Colour Dark brown
Fungal Wil
Development L
Smell Oreganic/dirt like

Page 4 of 7
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5. Disintegration- Affer 12 weeks :

Fage 5ol 7
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6, Plant Griwth Study

Paddy growth in control compost

Page 6 of'7
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371

Before

Central Pollution Control Board
Parivesh Bhawan, East Arjun Nagar,
Delhi-110032

AFFIDAVIT

|, Sanjay Acharya S/o. Shri Radhey Shyam Acharya, working for gain as
Manager in M/s. PAN PARAG INDIA LIMITED. Office Address 7. Office
Block Industrin]l Area Fazal Ganj Kalpi Road Kanpur Nagar, do hereby

solemnly swear and state on oath;

I. That I'am an authorised representative of M/s. PAN PARAG INDIA
LIMITED and well aware of the facts of the present case and competent

e swear tpon the present affidavit.

b

Thal MUs. PAN PARAG INDIA LIMITED, a company duly incorporated
under the Companies Act, has permanently stoppediclosed
manufaciuring activity of 1ts business division related to tobacco
products/gutkha/pan masala wee.f. 09/12/2022 in its entirety and that

) |

==, MUs. PAN PARAG INDIA LIMITED will not resume muanufacturing
‘,' ‘f"lf'. v e activity of the same in future. 1 state that since (9/12/2022 no
| A

Iu'f{?;‘a"*f,%"-:; manufacturing of gutkha/pan masala and/or tobacco products is being

7 "1~ undertaken by M/s. PAN PARAG INDIA LIMITED und the noted
g T oL N

L W
<. OF 52 company shall not resume manufacturing activity of tobacco

products/gutkha/pan masals in future,

3. Thar the company has already submitted an intimation letter dated
247122022 addressed 10 SGST Commercial Tax Department Kanpur
Nagar and intfmation letter dated 12/12/2022 addressed to Regional
Officer-U.P. State Pollution Control Board intimating abowt closure of

245
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manufacturing activity of gutkha/pan masala and/or tobaceo products by

M/s. PAN PARAG INDIA LIMITED. 1
DEPONENT

VERIFICATION:
Verified on this _ dayof 2023 that the comtents of this affidavit are

true and carrect to the best of my knowledge, information and belief and the
same is based upon records of the company.

246



R K PAN MASA[ﬁf IVATE LIMITED (UNIT - II)

(MFG OF ; LA / MOUTH FRESHNER)
# Plot No. 35 & 36, Industrial Estate, Noubad, Bidar - 585 402. (K.S.)
Emall: rkpbidar@gmail.com
CIN = UIBO00TGIO2APTCIS 1549 | GETIN: IFAALCROTTENIIU | PAN : AALCROVTIN

Date.

403,023
I's

he Chairman

Centeal Follution Control Board
Parnvesh Bhavan, East Arjun Nagar
Delhi-110032

Subject-Reyoncation of vour letter no, B-110010 PC THPSWNM/20-21/8289 dated 22710021

has e llsteniogd 1 valy fettor i B 1101 1UPC THPWNL20-2 T8 289 duted 2271002] 0 Mis

VR Prodyers Co by fhis mnaiiée, wee Beg fo st that o the meunfime we tave Formied w compsiiy

wep e o an! stvle of Mys [ Pom Masala Posate Limied 1o ake over the entire bisiness

e UK Prodicts Coo W luve bowever comtphied with vour divections o8/ lsted in soursud
beper i ocordingly -

. We have deposited the regquired BEnvoonmenn Compensation of s 168 Tacs on
12,0 L2027 vide VTR Nog LT IBRS202 PIL200261 102 from A4xis Bunk
Char it s Closed sinee 13 2,
Ihe CIPET ropom and sample used by us have been submiited
I We dpdertitke aml assure vorw wie shial] ool s iy jlashie i ooy ey i our puckaiing
ol (=it midksiln
v st fido il oonfirming the aboave i enclosed,

v pone Flflled] all he conditiany as bid down dnd detalalin your lelter dilted 2201102
miad g regpuest voul to resoke and withdrow the said letter

e b Egal vy

w Fathiful b

Lol W%, RO i Masala Private Limated

trevionsiy Known as Mis, RK Products Co)
=
e ——
N ——
[Hreetor

(Surva Prakash Pandey)
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Government of Karnataka
e-Stamp § J
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A
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1%
1
1%
)
- u BT
:
E
Anown as R K Products Co) Unit 11, % ,
strial Area, Bidar Taluk& District, z
5
bmitted (o the Central Pollution 1§
0t Pan Masala Manufactured at i
| i
AN ~ |
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375

The test report of the samples tested by CIPET had been submitted to CEIE!B
We assure you that we shall not use any plastic material in mmmofmmm
We confirm that by your direction our factory was closed since 14, 03.2023.

It is submitted that we have paid Environment Compensation of Rs. 16. 8 Lakhs on
12,11.2021 vide UTR No: UTIBRS202111 1200261102 from Axis Bank'

With Regards
Yours Faithfully
For Mfls R KP“ M‘[‘ Private Lw

JADVOLCATE aniETARY
REGE NO 8734
_Eﬁ'r'" OF WigMa

i
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cpinital POLEATTIGON | GBHYRECL BEIANT

376 st U T ar

b LA L ¥ s dirW A s T IETs A
FNo. B-11otmpe wPwm 2020215 , 7" sldctober | 2021
L 800
To, \
.|
Mis. R.K. Products CO. (Unit-l1), . Lk
Plot No. 35 & 36 Indusirial Estate, 5 TR
Nauhad, Bidar, Karnataka- 585402 o’

Sub: Directions undor Sec 5 of Environment (Protection) Act, 1686 for
anforcemant of provisions of Plastic Waste Managemeant {PWM) Rules
for storing, packing or selling gutkha/pan masala and tobacco
products In all forms.

WHEREAS i exercise of Powers under Saction 6, B and 25 of the Envitonmani
(Protection) Acl, 1985, Ministty of Environrrent, Forest & Climale Change
(MOEFSCC) has notilied Plastic Waste Management (FWM) Rules vide Motificatien
i G SR 320(E) daled March 18, 2015, and

WHEREAS Under Rule 4{f) of PWM Rules 2016 - Sachets using plashc materal
shall not be ysed for storing, packing or selling gutkha, tobacca and pan mazala in
afl lorms. and

WHEREAS Under Rule 4 (1) of PWM Rules 2016- Plastic material in any form
Including Vinyl Acetate - Maleic Acd - Vinyl Ghloride Copolymer, shall nol be used
in any patkage far packaging gulkha, pan rmasala and lobacco in all farms; and

WHEREAS 11t view of above, gutkhaipan masala manufacturers are prohibited
fram Usage of plaslics in any farm in packaging of their products, and

WHEREAS samples of gutkhalpan masala manufactured by your industry were
collected during market sunvey and it has been ohsarved that plastic is being used
in packaging of gulkha/pan maszlal and

WHEREAS Show cause notice dated February 05, 2021 was ssuad o your
induslry vide as 1o why action including levying Environmental Compensation and /
or clesure of guikhalpan masala manufactunng operations should not be taken
against the uni for violatiar of PWM Rules, and

WHEREAS vide lefter dated01 032021, the unil has unil has contested thal Ine
samples collegted during markel survey were not manufacturad in their unit

WHEREAS your unit was inspecled on July 06, 2021 by CPCB and samples of
packaging material for Guthkha / pan masala were collected from your unit and
tested by CFCH: and

WHEREAS the test reports confirmed that plastic malenal was being used for
packaging of Guthkal pan masala in your industry, and

WHEREAS Plastic waste management rules were nolified m 2016, wherein the use
ol plastics is prohibited for packaging of fabacca products in ali forms. however.
plaglis e st balng Usadh Ly your andusiiy - packaing-of guikhal pan masahe:-a0

T 3 '.FF:' r

TLC Ll ﬂ:}-‘[' Ul IR i il “””1':
Payibsish B, aas Arpannimsn) Dl i3z Contd..
w4V DM TR TOR TTWATTE Y AW et | ewopshlaiis i L
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WHEREAS usage of plastic for packaging of guikhalpan masala |5 10 wolalion
Plastic Waste Managesient Rules. 201 B, and

WHEREAS in compliante of NGT Directions daled Sep 10, 2020 in O A 24772017,
CPCA framed the Guldelinas for lavying Eniranmant Campensahon(EC) far

vinlation of PVWM Rules and

WHEREAS Honble NGT direclions vide ardef dated (i8,01,2021 on the matiers
directed that EC and penal action regimne propoossd by the OPCE may be duly
mplemented by the CPCR, Slate PCBS/PCCs, Stale Leve! Monitaring Commitiees
and all other concarned authafiles. antl

WHEREAS a5 per lhe EC Regime prepared by cpcB . Enwronmental
Compensgalion @Rs, 5000/~ per 1on of plastic used Is o be fevied in packaging af

abacco products, and

WHEREAS as per the information collectad by Ihe irispecting officials, approx. 67
wanesiyear of plastic has been used fir packaging of plastic sINGe 2016

NOW THEREFORE In view of avove and in axercise of powers vesied undar
Saction 5 of EPA, tha following directions are issyed (o you! industry

1 The industry shall close down ils oparations wilh immediate effect and not
rasyme its operations Kill it sw {tehes aver 1o environmenially sound
psliprmahves

2. The industry stiall submit @ time bound action plan to switchover o
environmentally sound alternatives

3 The Industry shall deposit EC of Rs 168 Lacs (Sikeen Lacs Eighty
Thousand) with CPCB (A/c No §37702050000164, Bank Name. Union Bank
6t India, IP Extension Branch, VIkashmarg Ext, Delhi; [FSC: UBINOSS3271)

in aase of delay simole interest @12% =hall be levied for the delay pernod
(delay period shall be calculated aner 15 days of Isgieg of i
direction (il the date of EC deposited by the unit) The unit shall provide
detalls af the EC amount depositet! to CPCB within 15 days from the date of
receipt of the direction The EC depositéd in the CPGB account will be spent

ny CPCB as pef EC utilization policy as approved by Hon'ble NGT

vou are tequired comply with above: irections ang submit compliance repart within
15 days ol issue of this Diractions, falling which CPCH shall be constramed (o take
aclinn as deamed it under Seclion Hal EPA

r" L T IRE

(Tanmay Kumar)
Chairman )
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ol | M/s. R.K. %r?gu:ts Co. (Unit-I1)

- Manufaciurors ol Pan Masala
Mgt Wi X I Liagdis) i Eatidi a3 TR0 B .'-;.hﬂ._':“u?g'-h'zb
Wmbag, BHOAR 365 AdL (hal PAM Mo AALFRETTTA
P || T VLA[T 1T S s TE = 5y
miel Dts

D 12112021

To

The Chaleran

Cemiral Palutipn Control Board,

iMintitry of Environment, Forest & Climate Charngs)
Fartvesh Bhawan, East Avjun,

Cioth-1100332

:Suh|gl:_t' : Reply to your Aeferenca Letter pr22/10/21
Ref No.8-11011/UPC 1|/ PWM/2020-21-Reg.

Diair Sir/Madam,

This iy with referénce to your letter Ref No 5-11018/UPC-I/PWM/2020-21,
Ot 22/10/2021,Regarding payment of Re.16,80,000.00 (Rupees Sixen Lakhs Eighteen
thouzand only] toward viclation of FWM Rules 2015, so we would like o inform you that
we have paid the said amount on 12/11/21 through Bank Ref. No 552358398 of Axs
Bank, 50 we fequest you to kindly update and acknowledge the same

Thﬂlu%}‘nﬂ “ ,',").:Lu- UL % .
L= 'rL-jrn'E'_H_'l.*._F"l
Enclozad: 1 AodyvutyvoliFREREe letter D1.22/10/2021
7 Copy of Bank Payment Receipt
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To Fresm

CHPCB CENTRAL POLLUTION CONTROL BOARD A K PRODUCTS
o0

Atoiint Mo 532702050000 164
BHidmr

IFSC Core: LIGINDSS32TH

PAYMENT ADVICE
Benplicigry NMome: CROBCENTRAL PCLLUTIDN CONTROL BOARD
Baniflemry Mickmuma: OFCE
Pavmenl Dale 12-11-2021
Benaficiary Account No 532702050000 154
Beneficiary IFST Code: UBINDSS3271
Arrount: 1680001.00
Conmpany Name.
Reference No' 52358290

Hatviaks: CPOB

Dear Sie | Madan,

We Mave inilisted your payment through Fund Trans®er on 12-11-2021 lor un omourt af INR
(68000000 In casa of any clarfication regarding this iransaction please getin lowiclh with
cofporate IbEaxszank.com.
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File No. CP. 200282001 UPC | HOCPCB HO a1 '1'7-,? ._-‘.,_? Davtag, 7209 20on

o

Ta
M's. R.K. Products
M's. RLK. Preducts €O (Unit-1t),
Plol No. 35 & 36 Industirial Estate,
Naubad, Sidar - 585402, Karnolaks

Sub:  Directions under Sec 5 of Environmen! (Protection) Act. 1986 fon
enforcement af provisions of Plastic Waste Management (PWM) Aulss for
storing, packing or selling gutkha pan masala and tobacco products in all

forms- Reg.

St

This has referance 10 your letter dated 12 11 2021 vitle wrilch yell Wad infareied.

tral EC ol amount Rs 16 8 Lakhe nas beon dieposited with CPOB n comptmnce with the
direcuons dated 22-10-2021 wsued 10 your unit. You are jurther Elfuiirad 10 canfim
closure of your plant and not 1o resume operation 1 the production awitchas over 1o
environmean fiendly alsrnative fof packaging of qutkhaipan masala prodiucte

Yol may further note that i has baen observed thal packaging matenals uen ae
paper aminated With aluminumn, specialty paper eto ars baing used for packaang of
autkha and pan masata progucts Feastility of use of commomatie pasie asa
envromment fiandly allemative as lound feasible may risg DR consitderag i HicHagT &

al ynur itoducts

YOU aure requieg fo sshimit Achon Taken Repbn as der details gven dbove
this ofhice wittin 15 daye of recaipt of this lefter which sas nat yer beon recsives 4o g
The same may b sybrmtted withowut any further (elay

TR TUGUTS Gt it BUINDVET Of compeian aull<or,
Yonrs fanhiiuin
b1

(Divya Sinha)

A BT . W A Ll |
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firte . w5 O v CIPET : SCHOOL FOR ADVANCED
ﬁﬂﬂﬁ%:ﬁml (v, v am. ) RESEARCH IN PETROCHEMICALS (SARP}-

btipd e & BdRTR ADVANCED POLYMER DESIGN & DEVELOPMENT
ford wrtierd, (o & 8. 8 am ) AP ET AT RESEARCH LABORATORY {APDDRL)
T T e e i et et Dept. of Chomicals & Pelrochemicals,
THRF G AT A, WIRE T | o - g Ministry of Chemicaly & Ferfiizers, Gavt. of [nda
e 7wy 0 [, 3 2w e ol TRy O Q@ LM Rot NG TP HiTech Detfenice and Agrospace Park
(amédt daex), wowne, Fe - 662148 T fibact (IT Sector), Jala Hobli, Bengaluru - 562148
£ apddrii@cipet.gov in / apddribengalurui@gmail com E-mall ; apddrl@xipet gov.in / epddrbemaluns@gmall cam
weaE < fe, fird), 9% eooo32 Head Office : CIPET, Guindy, Chenriai - B0032
CIPET: SARP-APDDRL/BLR/Consul./2022-20/2.6 3| Date: 15.02.2023

Mis. R K Pan Masala Pvt. Ltd.
Unit-11, Plot No.35 & 36 Industrial Estate
Naubad Bidar -585402

Sub.: Test Analysis Report 22CY038(Partial 1) on construction of material in samples-Reg.

" Sample ID (As mentoned on the | : ‘Sampie 1: Premium FRIENDOS PAN MASALA

submittad samples) »  Sample 2: NilOfer PAN MASALA
| s Sample 3 Samratt Pan Masala
| |« Sample4 Sagar PAN MASALA
CERTIFICATE OF ANALSY1S
Test ragults Obtained:
E;EII: Test details _ Flem arks / Comments
The submitted sample Is the adhesive bonded laminate of Paper and
i Aluminium foll coated with acrylate and ethylene-based dispersion
FREE?SEQAN Anahfatiiﬂ;ithe on outer side The above laminate does nol show presence ol
: ys matenals such a5 Polyelhylene (PE), Polypropylene (PP}
MASALA sample
Polyethylene Terephthalate (PET), Polystyrene (PS) and Polyyinyl
L Chioride (PVC) which are commenly used in multilayer packaging.
The submitted sample Is the adhesve bonded laminate of Paper and

Aluminium foil coated with acrylate and elhylene-based dispersicn

NilOfer PAN Ma’fﬂfﬂme on outer side, The above laminate does not show presence of
MASALA | s.i:mple materals such as Polysthylene (PE), Polypropylene (PP),
| Polyethylene Terephthalate (PET), Polystyrene (FS) and Polyvinyl
) . Chloride (PVC) which are commonly usad in multilayer packsging.
The submitted sample is the adhesive bonded laminate of Paper and
Material Aluminium foll coated with acrylate and ethylene-based dispersion
Samratt Pan Analvsisoftha | o1 outer side. The above laminate does not show presence of
Masala n S’ﬁf . ©  rmaterials such as Polysthylens (PE). Folypropylene (PP),
| £ Palyethylene Terephthalate (PET), Polystyrene (PS) and Polyvinyl
: | Chigride (PVC} which are commonly used in multilayer packaging
| The submittad sample Is the adhesive bonded laminate of Paper and
Material Aluminium foil coated with acrylate and ethylene-based dispersicn |
Sagar PAN Analysis of the on outar side. The above laminate does not show presence of
masata | PP gl materials such as Polyethylene (PE), Polypropylene (PP),
b Polyethylene Terephthalate (PET), Palystyrene (PS) and Polyvinyl
. - Chloride (PVC) which are comrmonly used in multilayer packaging.
Detailed Analysis reporbis enclosed as Annaxure —! - LIy /
P. A 4 :‘”}TI}'“HE-MT—“,
Reviewed b;@.,}" Authorized By 102
Dr. Wasim Feroze G. S, Dr. Manoranjan Biswal
Jr. Seientist Sr. Scientist

W o T, AL, e, ST, o), ST, e, WO, WA, S-yi, S, ZEg, e, TEEE, e,
Y, T, W, ORI, A, Fi6E, R, e, TR, e, A, g, O, SeE w R

Centres Ghmadaban Ameitear, Aurangsbid, garala, Beod, Balasore, Bengalury, Bhepal. Bhubanaswar Chandeagur, Ghenna Dehradun, Gurigam,
Gayeahan, Gwalor, Hydernbad, Fajipur, Haldin, imphal, Japur, Kosni, Karta, Luckriom, Magiral, Murhal, Mysur, Baqur fanehd, Valssd & "-’Jiaraﬁﬁ
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Report on Materials Analysis of the Samples

Annexgre - |

1. Introduction:

The analyse the material of construclion in the samples; vanous charactenzation and
analysis ware carried oul The samples were subjected to delamination and Identification of
each layers using Fourier transformed Infrared (FTIR) Spectrascopy. Thermogravimetric
Analysis (TGA) and Differantial Scanning Calorimetry (DSC), Further, the number of |ayers
and its thickness were estimated using through optical microscopy. Fig. 1 shows the
photegraphs of submitted sample.

%’I‘er F*ﬂ[';l'

el

= - H F o

Samratt Pan Masala

Fig.1: Photographs of the submitted samp!,qﬁ;'_ 7 N
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The samples were immersed in water for separating the layers to analyse each side of |ayer

2. Thickness Measurement

for the material of construction, In some cases, the complete separation was not possible
and traces of paper were slill seen on the aluminium feil. The thickness of the layers was
determined by chserving the cross-section through optical microscopy The cross-sactional
view of the samples obiserved using aptical microscope Is shown in Fig. 2.

The results are tabulated as follows

o Thickness {microns) I
:;. WAy FRIENDE PAN R ﬁ':iff il by
——C MASALA : .
b e 65 78.62 | 6183 63.18

Premium FRIENDS PAN MASALA

Samratt Pan Masala Sagar PAN MASALA

Fig.2: Cross-sectional view of the samples

3. Material Identification

The material was identified using Differential Scanning Calonmetry (DSC),

Thermogravimetric Analysis (TGA) and the delaminated s@;tyggs-wem subjected to Fourier
F ;“'-l.-' . b "lll_"“

Transformed Infrared Spactroscopy (FTIR). [ N N\

7 |:__.qi|:;d '.-:I‘ |
@/ HM\/’,; 2R A



3.1 Differential Scanning Calorimetry (DSC) Analysis:

All the samples were subjected le DSC analysis in the temperature range of 30°C lo 400°C
al the heating rate of 10°C / min. Fig. 3 depicts the DSC thermograms (Heat flow versus
Temperature), wherein no significant transitions were found for any of the samples in the
entire temperature range; generally, the melting of plastics is observed as a transition in the
thermograms. Hence, the above analysis does not show the presence of any of the
thermoplastic |layers such as Polyethylene (PE), Polypropylene (PP), Polyethylens
Terephthalate (PET), and Pelyvinyl Chioride (PVC) which are comfmonly usad in multilayer
packaging farmats

. o= :
B dm ! :
| ‘ 5
I wan uT: aniu = ey 1:'5'1 1|_I:ur — = g mis mnw -ouu
___a) Premium FRIENDS PAN MASALA
- E
T :
_ L
P P ann wesw amn ™1 m_‘pnwc-q.'m o0 P =T ama N “senn “amno
b) NilOfer PAN MASALA -
3 o e i
< -
LA | - | W — S S . T I— - - . : -
- - - -ne =T TED [T - = T sag T - -
f
el Samrati Pan Masala A== i,
' ‘\

auN_— :':“:f-;;'_-_ o
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i i
M - [T = [T “-uE - -l =) e [T =TT} =y =
i

d) Sagar PAN MASALA

Fig. 3;: DSC Thermograms of the samples

3.2 Fourier Transformed Infrared Spectroscopy (FTIR) Analysis:

The separated layers of samples were subjected lo FTIR measurament in the frequancy
range of 650 to 4000 cm”. FTIR spectrum of both sides of the separated layers are depicted
in Fig. 4, Fig. 5, Fig. 6 and Fig. 7. The vibrational frequencies are assigned for the respective
functional groups for identification of materiats on each side of separated layers.

Printed Side of Paper Layer
I-l'l_ = — —
“
i X s AP v e
om 3 ¥ iz i |
' # 8 ESsa - |
r Y § Ea Yy E
= ] ‘r-ﬁg § E
: , .. i BY
“ahoo 2000 2000 (1] BT
Wt e | £ 1]
a) Premium FRIENDS PAN MASALA
s, = =
= Y ;
“ £ : V3
E . E | B 'i;. Aa
i § - i # — “ | |
= t T op iilafdien
! ErzgE’
on o ] 1M - B5D
Wiy o (]
b) NilOfer PAN MASALA
= "r-:}?‘_ e
/-.é‘-:h-'rf‘:"_"',\ r ) by
(B4
‘\J‘J';r}



387

=== F
L) L i L | :_
S S |
B — | 5 '
5 1 Be 2 |4d J3
" | = 7 _'. |ﬂ L}
i RE: o _mitw®
S T Fipiaz SERwE
= A3 a3t
"o E 5 \'g_ﬁg s
| adf |
o T oo T e
Wi L 1
&) Samratt Pan Masala
L5 ] —
w0 > - )
i i i
i, i -
1 | i - 'k. |L i
. o 2 F : -F.E:; i | E ;
' g og® FajiFiel
I ?g:u- g =
i sraf @' #
VY B
Lo 1| J._.- _|
o 0 man o L

VD |1 |
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Fig. 4: FTIR spectra of printed side of paper layer of the samples

From the above spectra, it is observed that printed portion of all four samples is identical.
The following table describes the interpretation of the above spectra in order to identify the

matenal
Vibration Frequency {(cm’')
Sl Premium . 5 it Functional group
NilOfer PAN amra Sagar PAN -
Mo, | FRLFrsnfLinN MASALA Pan Masala MASALA assig nment
CH; (asymmetrical
1 2924 2629 2931 2629 tretching)
2 1731 1725 1725 1725 | C=0 stretching
3 1420 1422 1450 1450 CH and CO stretching |
4 1277 1246 1243 1244 CO stretching
= 1165 1163 1180 1161 CO stretching
C=C stretching (non-
g - Qal 21ats o8B substituted)
7 906 807 s07 907 C-H bending

From the above analysis, the presence of acrylate based ink Is evident on the printed

surface of Paper Layer

5/261
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Inner Side of Paper Layer (White Portion)
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d) Sagar PAN MASALA

From the above specira, it is observed that the inner portion of paper layer of all four
samples is almost identical. The following table dasmh&s}}q int&r‘prelahan of the above
spectra in order ta identify the material. b

&

Fig. 5: FTIR spectra of inner side of paper layer of the samples
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Vibration Frequency {cm”')

sl Premium NilOfer PAN | o o pan | S2gar PAN | Functional group
No. | FRIENDS PAN MASALA | pocoia MASALA | assignment
MASALA
1 3335 3440 3446 3333 OH stretching
2897, 2023 2885 CH2 stretching
2 2897 2977 (hsyieirican
4 | 1371 1385 | 1877 1370 CH and €O vibration
5 | 1248 1248 1243 1263 | C-O stretching
= : C-0-C puranose ring

& | 1026 1027 1027 1027 eRulEbal Vibeating

From :the abeve analysis, the Cellulose (Paper) is evident on the

Layer.
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d) Sagar PAN MASALA

Fig. 6: FTIR gpectra of inner side of Aluminium Foll of the samples
From the above spectra. It is observed except for one sample, the outer side of aluminium
foil of all the three samples is almost identical; this may be due to the incomplate separation
of the layars. The following {able descrites the interpretation of the above spectra in order 1o

identify the material.
Si. Vibration Freguency {cm ') | -
No. | rantium FRIENDS PAL MASATA PARctonal grovp assgnmeyL
i 3336 OH stretching (Probably due to molsture)
| 2 2896  CH; {asymmetnical stretching)
3 1735 _C=0 strelching
4 1846 | C=0 siretching
5 1541 | -NH and C-N vibration B
B 850 | C=C bending
| Vibration Frequency (cm™) .
| 3:1 NilOfer PAN Samratt Pan = Sagar PAN Fu:ﬂ;nﬂigm ue
(i MASALA Masala MASALA i i
K 2915 2915 2615 | CHj, (asymmetrical stretching)
2 2848 2848 2848 CH. (symmietrical stretching)
3 1658 1698 1697 | C=Ostretchirg
4 1466 1466 1465  C-H bending
5 12489 1248 1253 C-0 stretching
| 718 718 718 C-Cl stretching

From the above analysis, traces of acrylate and ethylens-based dispsrsion coating are

evident on the outer surface of aluminium foil.

Aluminium Foil — Quter Side
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|
Fig. 7: FTIR spectra of outer side of Aluminium Foil of the samples
From the above spectra, it is observed that outer side of aluminium foil of all the four
samples is almost identical. The following table describes the interpretation of the above
spectra in order to identify the materal.
Vibration Frequency {cm”)
Sl Premium NilOfer PAN | Samratt Pan Sagar PAN Functional group
No. FRIENDS MASALA Masala MASALA assignment
| PAN MASALA
CH; {asymmetrical
1 2915 2815 B 2915 2915 stretching)
CH: (symmetrical
2 23{3 2848 2548 2543 stratching) |
3 | 1701 1698 1698 1698 >=0 stretching
4 | 1464 1466 14656 _ 1465 C-H bending
5 1220 1243 1243 _ |~ 1241 | C-Ostelching |
6 718 718 718 /< ¥ 718 C-Ci stratching |
' b "\/ £
g JB’J '{‘-x' a / 265



From the above analysis, traces of acrylale and ethylene-based dispersian coating are
avident on the outer surface of aluminium fail,

3.3 Thermogravimetric Analysis (TGA):
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Fig. B: TGA data of the samples

The TGA analysis in Fig. 8 for all the samples shows typical behaviour of cellulose based
matenals with the majority weight loss occurring in the temperature range of 300-400°C and
a sharp secondary loss observed beyond S800°C which may be atiribuled lo the
decomposition of fillers, clay or oxides. The averall residue (n the samples was found o be in
the range of 22-39% at B00°C which may be due tc the remaining inorganic fillers or ash
content from the paper.

4, Conclusion:

From the sbove analysis of DSC, FTIR and TGA, the submitted samples confirm the
fallowing structure.

1. Premium FRIENDS PAN MASALA: Comprises of Paper printed with ink on top
surface and aluminium foil with acrylate and ethylene-based dispersion coating on
auter side.

Z. NilOfer PAN MASALA: Comprises of Paper printed with ink on top surface and
aluminium foll with acrylate and ethylena-based dispersion coating on outer side.

3. Samratt Pan Masala: Comprises of Paper printed with ink on top surface and
aluminium foil with acrylate and ethylene-based dispersion coating on outer side,

4. Sagar PAN MASALA: Comprises of Paper printad with ink on top surface and
aluminium foil with acrylate and ethylene-based dispersion coating on outer side

At 7 *"fo,ﬂ
Te A I
Reviewed by~ ¥ i e\ Authorized by

Dr. Wasim Feroze (. 8.
Jr. Seientist

Br. Manoramjan Biswal
Sr. Scientist

tadraaanst End of the Report *w*
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GSTIN : 29AAPCS9477B120 394 Ph. : 08194 262508

Siddu Packaging Private Limited

Katha No. 2, Megalahalli Road, Bommenahalli Panchayath,
Bheemasamudra - 577 520. Chitradurga Dist.

Te, Date : 01/03/2023
THE CHAIRMAN

Central Pollution Control Board,

Parvesh Bhawan East Arjun Nagar,

Delhi - 110032,

Siib: . . _ o .
Ltd. Chitradurza. Kamnataka unger section 3 ofﬂnwmnmem (protection) Act. 1986 vide letter
‘dated 221102021 —teg,

[Dear Sir.

With the refence to your direction, we have deposited Environment Compensation of Rs.54.75
Lakhs (Rupees Tifty Four Lakhs & Seventy Tive Thousand only) to CPCB Account no
532702050000164 today. Also we have enclosed the Affidavit and details of rgs.

We humbly request your good self to revoke closure direction issued to our plant.

Thanking You

For Mis Siddu Packaging Pyt Lid
% \ aging 3
A2 A v

- L%" \jf\

Direct

Encls: ‘1 iy
1, Affidavil b

2. Duetails of Rigs
3. Test Report of CIPET

Copy 10! {

1. The Member Secretory, CPCB, Delhi
2. The Division Head, UPC -1I, CPCB, Delhi

268
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INDIA NON JUDICIAL !

e-Stamp
Certificats No. ¢ IN-KADZ999171612013V
Cartificate Issusd Data . 24-Feb-2023 05:34 PM
Account Referance : NONAGC (FIV kaksfcloa/ E!HEEMASAMUDF}}!
Unique Doz, Reference ¢ SUBIN-KAKAKSFCLOB7698504408321 1V ’

Purchased by - SIDDU PACKAGING PVT LTD: / @a
Description of Decumant . Articla 4 Affidavit % NEELAMSIL 204 P’ 7
o

Description T AFFIDAVIT r'L_W zare \"
Consideration Price (Rs) | . - Al ‘;
oy & ‘t‘fﬁiiﬁz%ﬂ &
First Party ! SIDDU PACKAGING PVT LTD W O ‘ 01 .ngf‘aﬁ 6 AV [
Sacond Party : NA -\.,»,-‘
Stamp Duty Paid By :  SIDDU PACKAGING PVT LTD N OF ﬁ‘-
Stamp Duty Amouni{Rs.) : 100 S :.
J (One Hundrad only) - =a-_1'-"- = i
Y )
W F

iligea|

i caly

ol ||| IT

Before The Competent Authonty. Central Pollution Contro! Board. Delhi _
AFFIDAVIT ;

Affidavit Of Shr Prashanth, S/0 Late G Eshwarap Idp&a, Aged About 42 Years,
Anjuneya Badawane, Davangere -577004, Karnataka. u Packaging Private Ltd.
\ | g
Divector i
J ' i ete R 2o s s 269
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| deponent Prashanth G E. do hereby solemnly affirm and declare as under:

11

o8 )

Place: Delli

That [ am ,the Director of M/S Siddu Packaging Pvi Ltd, Katha n0.02 Meghalahalli
Rond, Bommenahalli Panchayath, Bheemasamudra 377520, Chitradurga Dist,
Kamataka fully conversant with the facts of the directions Ufs 5 of Environment
(Protection) Act,1 986 against M/S Siddu Packaging Pyt Ltd, Kathe no.02, Meghalahalli
Road, Bommenhalli Panchayath, Bheemasamudra, 577520, Chitradurga, Kamataka,
for enforcement of provisions of plastic waste management rules for storing, packing
or selling Outka/Pan Masala and Tobacco Produets in dll forms,

That it is ta inform that the operation of deponent industrial company. In compliance
of the directions issued by Central Pollution Contro] Board, Delhi Vide its letter dated
22/10/2021 are clossd On 30/6/2022 pursuant to earlier granted Consent (Water)And
Consent (Air) revocation by The Regional Officer, Kamnataka Pollution Control Board,
Bengaluru, vide its letter no POB/RO(CTAYVINIVCFO/WDL/2022-23/237 dt
271062022,

. That as per direction of CPCB, Delhi the depanent company M/s Siddu Packaging Pwvi

Ltd, Katha No .02, Meghalahalli Road, Bommenahalli panchayath, Bheemasamudia —
577520, Kamataka. Has started using an environmentally sound altemative for
packaging of products which does not have any plastic. The compdny has sent the
samples to CIPET for their analysis and verified the same, The company is using the
same materinl which was sent 1o CIPET for peckaging of products at present and in
future also.

That in compliance of the directions issuad by Cantral Pollution Control Board ,Delhi
vide its letter dated 22/10/2021 to deposit of imposed environmental compensation of
amount Rs.34.75 Lakhs (Rupees Fifty Four Lakhs & Seventy Five Thousand only)
apainsi the deponent unit, The deponent has deposited the amount of Rs.34.75 Lakhs
(Rupees Fifty Four Lakhs & Seventy Five Thousand only) with CPCB (A/C
NO:332702050000164) Bank Name: Union Bank Of India, Branch: 1P Extension
Branch, Vikashmarg Extn. Delhi, IFSC: UBIN0553271) through our bank A/C
NO:911020065436001 Axis Bank Davangere Branch, Transaction UTR No:
UTIBR52023030100162230 On 01/03/2023 (Copy Enclosed, herewith)

Date:01.03.2023 =t

Verification

1, the r:tbave named deponent do hereby w.:nfv that the above contents under paras [ to 4 of

Al ilgs -

NOTAEY o mdia)
MNaalym Sh=rma
Advocals !
hoMoess, Gate Mo No YR
Paiisla rouss Courta, § 4 MR "_""13
eew Dalini-110001 g | Mail &V

Rid . OMHEAWANDOS™ G

For Siddu ing Private Lid.
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CIPET : INSTITUTE OF PETROCHEMICALS

| TECHNOLOGY (IPT)
{Farmaenly Central lngtitits of Plastics Englnesring & Tochnalogy)
Dipunryivinrl o Chaivicals & Palmehenioaly
Wiy ol Chrissie & Fedfilizem, Govl of Inds

P e BML Prase- |V GO S, Vatwa, Afvretihad-302 444
Tisda * {G7U) 4U103E00-H02_ Fis | (579) 00200

E-midf) cpetafindisgmail.com; anmoapbedfBepe g
ek | wavw ot movmt
Misid Dflica - CIPET. Guihdy, Chehnad « 8000532

TS TIHET %% | PLASTICS TESTING CENTRE

1) Sample | : Premium Super Gem
[ 2 | Sample 2 : Super Gem Tel Ropark N.: e
3) Sample 3 - Siddu Dated : 29.07.2022
PART C
= TEST RESULTS
.
No. | Test Test Method Unit | Results Obtained
Material Identificstion
_t ! Paper + Foil + Non
1) Sample 1 : P pe
| ) oo — | VMCH Polymeric
. ASTM E 1252 "f ERYE
. . IDC by Braun - Paper + Foil +N?n
2) Sample 2 : Super Gem VMCH FPolvmeric
Adhesive
- Paper + Foil + Non
3) Sample 3 : Siddu WPV:EZH Polymeric
| Adhesive

|
Note : i} Statement of Conformity & Decision Rule (if any) : NA
it) Opinion & Ivterpretation : NA

REMARKS : Nil
NOTE ‘

r\h& ‘
Authivtised Signatory

e ke L b =

PART D

The resals felated anly to the Nems fesizd

The repart shall not be reproduced in fullpart withour writes approval of the luboratory
This Teit Reporv/Certificate is Issued only for the samples submitied to CIPET,
Timmﬂ:ls stoted above Telnted only ty the Iems lestied.

The quaelity of the subsequent production lot bus to be ensured b the puirchaser,

N . -
Lecvawva |
Authorised Signatory
2af2

Heao Othee - CIPET, Guindy, Ghenra) - 800 032
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CIPET : INSTITUTE OF PETROCHEMICALS

TECHNOLOGY (IFT)

(Fermuiry Cestral Imstituli of Plaglics Engltisafing & Techbelogy)
Copartment of Chamicla & Palochymicss

Minisiry of Chaimizals & Fertilesm, Govt, of [

Fiot Ho, 830, Phase-1V, 5:L0.C. Vtvn, Ahomadsbnd-353 445
Tele | (079 AD1O3SA0-202, Fax  (NFE] S0CMISOE

Ewmall pipetmEmdEamel onm, MeEoa g Ehepet ot in
Wak | Wil gaein

Head Ofice - CIPET. Guindy. Chzhhai - B0 032

Test Reporl as per Siandard .
|

PLASTICS TESTING CENTRE 70

Series A | fiagor far/ TEST REPORT | S.L. No. 93
lssued to SIIL‘hI Packaging Private Limited Test Report No 2719

Katha No.2, Megalahalli Road,

Bommenahalli Panchayath, Dated 26.07.2022

Bheentasamudea - 577 520,

Chitrsdurea Dist. Your Rel. No. Letter

As per part C Dated 18.07 2022

o) Name pt Sample ( as styled by party)

ULR No : TC816422000002673P

PART A

PARTICULARS OF SAMPLE SUBMITTED

1) Sample 1 : Premivm Super Gem
Z) Sample 2 : Super Gem
3) Sample 3 ; Siddu

aj Rl:fmmr::c 1o samplibg procedure

b) Supporting documents for the measuremeont

I:}Gmdctwriﬂy!m:eiﬁim:’uhx i NA

¢l Decl&b value, if any : NA

d) ‘Code No, : NA

¢) Bowch'No. and Date of Manufacture = NA

th Qﬂﬂﬂi]itj' : (03 Nos

) Mode of Packing : Packed in bag

1t) Date of Reeeipt : 21.07.2022

i) Date of Starting 1 26.07.2022

i) Date of Completion 1 27.07.20212

k1 Sealed or not : NA

) Any other information i NA
PARTB

BUPPLEMENTARY INFORMATION

g Samples Supplied by the Party

Vs

titken and result derived. As per Pan C
¢) Deviation from the test method "3 ,
as preseribed in televant werk Instructions, if any ot Applicable
1 of 2

8001-12000/A-JUN-22R O

Head Office - CIPET, Guindy, Channal - 500 032
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i.ﬁﬁﬂo MATICS PRIVATE LIMIT S
X SHINTMIAL CORMNLTS G A 1L LANE KO HEGHTIE BTt [FARERR 151“-;5

] ARG LI, TS E L 1 %3
CIN NO; V16008 DL2O1IPTCIS4038 sTin = 19AASE

24.03.2023

To;

The Chairman,

Emml Poliution Control Board
arivesh Bhawan, East Arjun Nagar

Oeihi - 110032,
EMMAAMEMHWM
22.10.2021

1 NO. & r with ion af e ;.!_?;;Elg

ma o vide

dated 20,04,2022

Sub: Direct : tion). At 1986 for
H irecti T 18] I r

enforcement of provisions of Plastic Wa fcts 10 all
ri in i afpan

forms.

Respeactad Sir,

Kindly refer to your letter mentlaned In reference, we have depasited Rs. 1,27,000/- (RS
One Lakh Twenty Sever Thousand only) dated 22.03.2023 In the CPCEB .ﬂ_u:munt
mentioned in the letter. (Copy of the gank Advice is enclosad harewith far your ready

reference.)

Further we are to Inform you that we shail not be usl

packaging.
We have approached Mis Rapﬂas Gresr Plas Pvt Lid situated at F-173, EPIP, RLICO
rea, Dist: Alwar - 301709, Rajasthan who are CPCB certified

Neemrana Industrial A
manufacturer of Compostable Plastic Products as 1S/1SC:17088:2021 vide your certificate
Mo. :?CB-UPC-IIIRGPWW for supply of compostable file to us.

Wa request you to kindly lssue necessary instruction to the Director (HR
State Electricity Distribution Company Ltd, Bidyut Bhawan, Erdhannagir g;“:";et? ?%%f;]gai
for reconnection of Electricity Connection & permilt us to start aur Gpﬂratiung_ 0]

vour early action shall be highly solicited.

ng any Plastic Cantent In Our

Thanking You,

With Regards,
For M/s S A Aromatics Pvt. Ltd.
., AROMATICS PRIVATE LIMITED
_-'_ | ¥ '-I

i L =

{Mahesh Prasad, Director) Director
CC: Member Secretary, CPCB

e
Regd. O AE2/5, G T Karni

o R e
tdinduiinel Area, Dglk, llﬁq:l! i:m‘l.} !
= 180095 5=
ULENE# T
Lt:ﬂ:l 3
21s
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CIPET : SCHOOL FOR Aﬁi‘#";ﬁ
RESEARCH IN PETROCHEMICALS {suENT
ADVANGED POLYMER DESIGN & DEVELOP

RESEARCH LABORATORY (APDDR
Dapt, of Chamicals & Patrochemicals:

cirer b e

e e i P—
Cnte Ministry of Chemicals & Fanilizers, Gavt, of Indid
L Pt No. 7P Hi Tach Dafence and asrospace Park
T Sactar], Jala Hobll, Bangaluru - 562 149
E-mail npddrlﬁmpul.gnﬂ in
Heud Office : GIPET Guindy, Channai - &0l

0/ y )7 me Ve

CIPET:SARP/APDDRL/BLR/Testing/TR 2304 1/2023-24/ 377 2

fate: 074.05.2023

TO WHOM SOEVER IT AY CONCERN

This ie with reference to our test repot no. 23041 did. 78.04.2023. The sampies
(Pan Masala/Gutka/Tobaco Sachet Packing” have been submitted by M/s. S A AROMATICS PVT LTD,
JALAN INDUSTRIAL COMPLEX, GATE NO.1, LANE NO.RIGHT-&, DOMIUR, JANGALPUR, HOWRAH-
711411, However the test requisition has been received by M/s. Ramdas GreenPlas Pvt Ltd,, 4058,
Shri Ram Bhawan, Sector 31, Gurugram — 122001 on behalf of M/s. 5 A AROMATICS PVT LTD, JALAN
INDUSTRIAL COMPLEX, GATE NO.1, LANE NO.RIGHT-6, DOMIUR, JANGALPUR, HOWRAH-711411 as

mentioned In the |etter.

Hence, the mentioned test report 23041 shall be considered for M/s. S A ARCMATICS PVT LTD,
JALAN INDUSTRIAL COMPLEX, GATE NO.1, LANE NO.RIGHT-6, DOMIUR, JANGALPUR,

HOWRAH-711411.

Gy e P g
::..-;u:n,f;f‘:c}-._;a'::.ﬁ_zﬁqmu
3--!—
| gk |

| Cattlral Poliution Coritent Boa:g

Pafie g Fan) TSt s e Mty ]

al

[ !
. T4
I'\

Authorired Signators

T : ARG, SRR, st wee, 99, I, e, e

 Agartala, Baddl, Balasor
Guwahall, Gwakor, Hydevabad, Hajipur, Haldia, Imphal, Jaigy

Cemitres | Ahmedabad, Amritsar,

e I
_--"""

! in,
rm M&m.ﬂllnih‘wm
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&, Chandrapur, Chénnal, Dehradun, Gy

e, Murthal, Mysury, Raipur, mn-nwmmmm
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ADVAMCED
CIPET : SCHOOL FOR (SARPY
fivie ; TR W (RS muumr:mmﬁ_w!“
hamich g et EE' oL L ADVANGED POLYMER DESIGN (AFDDRLY
1 MESEARCH LABORAT caln,
m:l L (e o @ am ) cirEy Wae m.rmn-;p.mu-:l
cvva wd Aghesnus T —nll Sasisiatry of Chomicsis 8 Fecsizars. Pach
oo Te onees shTern, urER T =any W e ' il MO, TP mf-ﬂ-w“w_sn!t“
e =y | @ M, amd S e affe gerdreie ol gl (1T Daior), Juin Hobl, Bangaiun

e ad {CIPET [ BLR PTOO35
Caimt el + Bl g, 1204 2073
To
S A AROMATICE FVT LTD
JALAN INDUSTRIAL OOMPLER
GATE 0,3, LANE MO SITEHT-4
DOMEBIE, MMEGALPUSR
HOWRAH-TI1411
Sk - Predormas b bestheg of seraples - Reg,
- i |
Sample |
nsting & Anslysis Preparation, Totsl Charges
S Ha, Tt fDerription Test matbod Mo of smmples Tu,_;m} mmu': (=) Remarics
Charges (Ra.)
mptorial whatifcation
1 FTIR ASTH E 1232 L !DI!I 2000
T |DSC (Mcisivg waasibion) BSTH D 3410 i HTD 2000
T [toA FETME N 1 600 500 |
- Sub Tolnl B0 !
GST [18%) 1000
| Totsl Chnrges Tom0 |

L Ay =pecilic saemple condiening, ¥ reguire Alesidi be olssily mennones
U N redinectree, towse o eepiloshee mmateral il e soomphed for analipusis.

A Chestmrrves shoul ermane that sach package contsining samplas bs sccompanisd by o lester of mequest and adequais quantity of sampee should De provides e

& Thes quistslaon W non-trenslisrable.
. The tust result ghadl e sesw afer completo owposurn of BaMple.

wrd DrafyNEFT ar ATES in fewoar of AFDOIL - Bengahurng
Account Mo, © JEET1G00TSR
Barik Name ; Stabe Bank of Losia
Bank Addmes | Skatn Bank of India
I5F5C Code © STMNDORL T3

G5TNe. : JUAAAACTHOGRIZ)
upmmumwhﬁm datails, mmpies
mmmmnumhpﬁm::.um“ﬁ‘m:ﬂ"" for tmating, n your company lsttachesd, along

5/d,
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CIPET: SARP-APDDRU/BLR/ Testing/2023- 24/ ¥ 6L

Ta

AM/s. Ramdas GreenPlas Pyt Lid.
405P, Shri Ram Bhawan, Sector 31,
Gurugram - 122001

Diar Sir.
Sub.: Test Report - reg.

Ref.: Your letter dtd. 20.04.2023

We are enclosing herewith Test Report No. 23041 dud. 28.04.2023 PCAINING o Jesting of 5o

submined sample

40 GIPET : SCHOOL FOR ADVANCED
L RESEARCH IN PETROCHEMICALS (SARP)-
A ADVANCED POLYMER DESIGN & DEVELOPMENT
cirpTfrde wmm[mﬁu

Capt of Chamicals & Patrochomicals,

Minisiry of Chamicats & Fertilizars, Govt. of Irucdia
Pt M 7P Wi Teeh Datones and Asrospace Pirk
(U1 Gaelir). Jals Hobll, Bengaluru - 562 148
Erail  apddd@cpet gav.in

Head Offics - CIPET, Gundy Channm - 500032

il i

Dated: 28.04.20213

(11

You are reguested to Kindly (ill-in ind send back the Customer Feedhack Form enclosed herewith

Thanking you,
With repards.

%f},%"“'i ".,:;?I!.PJ .
Authorized Signatory "’

Encl: Asabove

= - SR, T, S, s, W9,

Cantres - Ahmedabad, Amiitsat, Aurangabad, Agartala,
Guwahadi, Gwalior,

Badd|, Balasor,
Hyderabad, Hajipur, Haldla, enpha, Jeipur,

v, : a4
:::.ng't. R TR M, B, T, TR, R,

Bangaluru, Bhopal, Bivbaneswar, Chandrapus, Channai, Dehradun, GUigarm,
Kaehi, Korba, Lucknow, Madursi, Murthal Mm;ﬂmw.ﬁndﬁm%



hy ‘ CIPET : SCHOOL FOR ADVANCED
fiz . e T UEERE

P)-
- 3 RESEARCH IN PETROCHEMICALS (SAR

i 91 e TreeR (T, T AT NCED POLYMER DESIGN & DEVELOPMENT
T e fEd fad 8 gaemE - A RESEARCH LABORATORY (APDDRL)
M Eulﬂiﬁlﬁ. (Eﬂ.ﬂ.ﬂ.ﬂfﬂm} _.,I,l:,i.TE, ﬂ...,E Dept. of Chemicals & Patrochemicals,
T e v —~ @ Miristry of Chermicals & Fartllizers, Govt. of India

(IT Sactor), Jals Hobll, Bengaluru - 552 148
E-rnail - apddri@cipet.gov.in
Head Office : CIPET, Guindy, Chennai - BOOOAZ

( sEd fraet) , SreveEe, WIeE - 562149
97 - apddriicipat gov n
T - fige, FiEt 99 600032

TEST REPORT
Page 1 of 2
: Test Report No @ 23041
ot Date = 28.04.2023
To
M/s. Ramdas GreenPlas Pyt Ltd.
405P, Shri Ram Bhawan, Scctor 31,
Gurugram - 122001
Rel: Your letter did. 20.04.2023
PART A: PARTICULARS OF SAMPLE SUBMITTED
Nature of Sample *  “Pan Masala/ Gutka/ Tobaco Suchet Packing™ as declared by the
party.
Girade / Variety [ tvpe [ Size / Class ete. ¢ “Pan Mazala/ Gotka/ Tobaeo Sachet Packing™ as declared by the
party.

Brand mume, 1f anv : e
Declared values. if any D e

Code No. ¢ “GPT-GTK-01" as declared by the party
Batch No., and date of manofiacture T

Craaiiiity ; 01 Roll

Mode of Packing o Packed

Drate of receipt of sample C 24042023

Dale {s) of Performmmce of tey 25.04.2023 - 28.04.2023
Sealed or not Linsenled

Ay ather information

’ ;::l‘l" B: SUFPFLEMENTARY INFORMATION o
a) helerence 1o sampling procedure ; ted by the
b) Supporting documents for 1he measurements :i:I;FI:MI ;b “:L g ,
taken and resulls decived like graphs, 1ables, . Th P T P5C e TGA
shetches and J or photographs as HPPrOprinte 1o i
test report, i any { 1o be attached )
e} Devintion from the 1est methods ax prescribed in

relevant IS /' Warek instructions, i any ' i *_I &‘
pomdomms % Lo
S i L e ————— W

c‘w:w-mmwmﬂmm LR W, 8%, TR, T, T 1 S——
Guweatatl, Gwalior,Hydarabad, Hajipur, Haidia, mphal, Jaipir mﬁl‘ﬁmm““’-““’“ =
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CIPET : SCHOOL FOR ADVANCED

RESEARCH IN PETROCHEMICALS (SARP)-
ADVANCED POLYMER DESIGN & DEVELOPMENT
RESEARCH LABORATORY (APDDRL)

Dapl. bt Chamicals & Eatrochericals.

Ministry of Chemicals 8 Farilizers, Govt. of India
Plot No_ 7F. Hi Tach Detence and Aerospace Park

s ¥}

e AW ofﬁ.nit'za:_m < OTEE 9 - e Secior), Jals Hobli, Bengaluru - 562 149
( a:r_ﬁzrml.mlm | dneE - 662149 bl Cagiong@eipel govin
VR ApdnGRpROOm e ¢ suindy, Channal - #0032
qu . i ﬁ-;g'*rﬁé GO0032 Hend Office : CIFET, Guingy,
Page 2 of 2
Test Report No 2 23041

Issued to : Date 2 28,04.2023

Tw

M/s. Ramdas GreenPlas Pyt Lid.

4051, Shri Ram Bhawan, Scetor 31,

Gurogram - 122001

Bef: Your letter did, 200042023

TEST REPORT
PART € : TEST RESULTS B
S N Mt of thu test Toest Method Uit Result Obtpimed

ASTM E 1252
ASTM D 3418
ASTM E 113]

Identification of Polymer
(FITR, DSC & TGA Adnlyaksg

The base material of the submincd sample
b= Cellutous (FTIR Spectrum attached )

The meling transition observed nt 154 6°C
frowi DSC gnelysis, Maximum degradation
temperatire obseeved al 379.2°C with final
residun of 2 62 a1 709,

(DSC & TGA Thermaoram ntinehed)

PART Dz REMARKS - From the above analysis, it may he cancluded that the base materinl ol the supplied sample
i< "Pan Masala’ Guika/ Tobaco Sachet Packing pertaining sample 11 GPT-GTK-01" (as declared by the
party) 1 Cellulose with one side printed and the other side Polvester (may be PLA or PBAT) based Inminates.,

NE:
I The fesailis stulid shivve related only 1o (e ifems tesied
Il Thie Tedt Report shall not be repeaduced except bn full svifhout the wiitten a

pproval from CIPETISARE. ARDDRL Bengsluru,

111, This Test report s intendéd for your guidance and 1 nol valid for legal purppses or Tor adven isemeni,

IV. Any ouosmaly idiserepancy in 1his repen should be hrowuzht 10 the natice of CIPET within 30 dave from

V. Tested Sample will be disposed o after 90 days from ihe dare of 1es2
VI Dt s of sedd subegmcted: Nl

the date of sgue,

VIL The loeatlon of esting is CIPET SARP-APDDRL. Hengalury for nui-subesniraetod samiphes

f,&ﬂ"n“‘ %
Reviewed By

Sasmita Mishra

Technienl ﬂmt'lrtTﬂilng}

~—End of Report-—

WL
ng.09. 011

Authorized By

D, Manoranjun Biswal
Sr. Seientlis
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FTIR Analysis
p Date : 18.04.2023
Test Report No. 21041 2Us2
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TS e

DSC Analysis
Date : 28.04.2023
Test Report No, 23041 il
1{:4.El:ell
] : ' <13 6By |_
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Temin Cal

T

Reviewed By
Sasmita Mishra
Technical Officer(Testing)

18 oM.y
Authorized By
Dr. Mllﬂﬂnjln Bi’“’ll

Sr. Scientist
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TGA Analysis
Test Report No. 23041 o0
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OBACCO
TE OF THE SAMPLE OF PAN MnSALMGUTxHAﬂ

TEST REPORT CERTIFICA

SACHET PACKING OF M/S S A AROMATICS PVT LTD
Fram. saarplEyahoo.com [saarpl@yshoo.com)

s cchopchb@nicin mich gpehEnicin

Date  Thursday, 4 May 2023 at 1047 arn GMT+5:30

Dear Sir,
piease find herewith the Test Report Certfficate of The Sample of Pan Jasali/GUikhalTobacco Sachel Packing
gubmitied by M/s S A Aromatcs Pvi Lid,

THANKS & REGARDS

Dineclor, Mahesh Prasso
MIS S AAROMATICS PVTLTD
JALAN INDUSTRIAL COMPLEX

GATE NO.1, LANE NO RIGHT-§
JANGALPUR, HOWRAH-T 11411

Letter pdf
Et ot

TR 23041 pdl
"'j 4 2ME
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- 3_] manuw Show
R | - —" | bt
oI
Funclion C Modib— Transaction Daie 22-03-2023
Hmﬁ- _l'.!:-"'j'_m‘ fﬂﬂl““_"' Hamarss
%ﬂﬁm_ﬁ-p-’luhrn 701 - Guslomer Inducet _
p wel
U
/{ Bogin Srt. Mo, 0]
|
| inprrumant
s Mo ]nmu- : i
) | i Transaction ef
;:“ | g‘:il:um.n' \Particulars T?:t:lﬁ::r Cradit Amt  Rate [CCY
No Afe 1D - i ? A S .
LB A00pes0 ENTERED
EHHWMMHBHIHR 12801 S 25.03. CPCB CAC  1.27.00000 1.0000INR  1.27.0
!‘1 A AROMATICS PVT LTD 1023 164
ENTERED
§A
532702050000164 L3 INR 53270 EC AROMATICS 12700000 1 0000INR
BY CPCB PVT LTD
CAC 1868
tion
B Entered ® Total Part Transaction & Part Transac
DebitCredit £ Entered # Deleted
u Total Part Transaction a Part Transaction
st Posted_ ¢ Purged =
372202

is://finacle. ubi.com/finbranch/tm/tm ctrl.jsp
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CIPET : SCHOOL FOR ADVANCED
RESEARCH IN PETROCHEMICGALS (SARP)-
ADVAHCED POLYMER DESIGN &
RESEARCH LABORATORY (AFDDRL)
Dapt of Chamicain & Pelrochemicals.,
Mitiintry of Chamicals & Fanliams, Govi of India
i MG TF i Tech Defence nd Acsrcspace ek
(T Secior), Jais Hopil, Bengeiurg - 502 74%
Eoinnil | apSanERsoe, gore i { spdadbengasiersiomail com
Hesd OfMice | CIFET, Guindy, Chennm - 800033

Tl

T

Profogrma Involca
tate : 12.04. 7023
Cur Red ICIPET JBLR/ PTOOIS
Cust Red = Email dbd. 12.04. 3025
1
$A ARDMATICS BVT LTD
JALAN IMDUSTRIAL COMPLEX
GATE MO.1, LANE MO RIGHT-8
DOMPIR, JAMSALPUR
HOWRAM- 711411
Sube; Protorma for testing of sampies - Reg,
1. No, TestfDeeription T nathod Testi i |
- No. of g & mﬂ LTMW Total Charges [ ———
Samples Charges ditioning {Rx.)
Chargas (Rs.) |
e . a o ioemy e |
i Fni ASTH E 1233 1
L 2100 2000
& |TEET (Melting tramsiben) ASTM D 8418 1 2000
- S .17 ASTM E T3] i FT T Soae |
- — A0OF
Subs Total 000 1
- 65T [18%) 1080 ’l
Total um.-i 7080 l
- -_ .

I60F 1600 135

! Btale Bl o Inetia
'_m Bank of Iridia
L B0 73

of samnpiaa Miuljn._ I YOUT Company hetie

2/4.
‘W “m

285



ﬁa

el 300 P

Lo M IR INDIA i s e /

Iiil

:"7:
E
:'F-"'
e
O
- —
7 -
{ =N
E

a3
%’EF!HT A6 ?-""
L L' rt-

I To,
The Chalrman,
i g‘.ﬂhﬂ Pollution Control Board
rivesh Bhawan, East Arjun Nagar
j Deihi- 110032, W

Further we are to inform that
§ packaging, Yyou mm:ﬂmhmlmlwpm@nmln“

i F K. Dalg

M S.A. AROMATICS
: Rtgm: I‘:;I;::! PRIVATEU
g 243, ‘hﬂwﬁﬁi ™4 o
!

5ty - 100 I 3” H‘Rm Directar
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We have approached
Neemeana Tnd M/s Ramdas Green p|

A, Dise A Ja;&??;t Ltd situated at F-1 ( '
b + Alwar - 301709, Rajasthan who are PRy

l:t;u:ier of Compostable Plastic Products s 15/150:17088:2021 Xide
0. CPCB-UPC-11/RGPL/HR 74 for supply of compostable file to us.
We request you 1o kindly (ss
State Electricity Distribution

ua nacessary Instruction to the Director (HR), West Bengal
for reconnection of Electrici

Company Lid, Bidyut Bhawan, Bidhannagar, Kolkata 700091
ty Connection & permit us to start our aperalions.

Your early action shall be highly sollcited,
Thanking You,

With Regards,
For M/s S A Aromalics Pyt Ltd.
S.A. AROMATICS PRIVATE

(Mahesh Proggd. - Mtwlr

CC: Member Sacretary, CPCB

. A Daua
Hotany
Ragn. Hu.r‘éﬂlm
crwMNsCom
a0 Hﬂﬂ m 2 B X Barhsnat Stree

Sabn s _ TN i
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Framdnctivn Maintenance « Fari Franssenion List 4 1 4 T

|ﬁF‘_‘_ ol w| Menu | Snaw Mwma Ped  €EY Sonymyy,,
inacle x tas,
- == ol
Transaciion Mnintenance - Part Trannaction Lial s o
mefhon Aoy Infllsling
F:-i'-'i.':'u;n i ' AAAIDDM\ Transaciign Dats 32-03-2073
{_;m"ﬂ-ﬂ Typaiduiippe 1/C1: GumtomorInducnd ___ lranssclion Memarks ey e
Begln Al Mo, e = ] Go|
Part | == Insliumant — ] | B |_ [
Tran. g |Sigtue | |
an Instrumant Tiansaction Transaction Rel | R
No. !Ale 10 |Omwe  |porticulars | Deblt Ami | CreditAmi  Rare |CCY.
T sosni000100s SN R 12018 oo ENTERSD 1 GOOOIMA 1 27.C
.03- 1,27,000.00 ] :
L A AROMATICS PVT LTO Ay STPRAR
ENTERED
SA
T e sazroec AROMATICS 1,27,00000 1 0000INR
' PVT LTD
' GAC 1666
». Entarod 10 B Tolal Part Transaclion 5 8 Part Tranaaction
u Pogted OrfCr. Qo B Total Part Transaction 8 s Part Tranzaction
= Posted Purged

iiffinacle.ubi.com/finbranch/imvim_ctrl jsp 17710
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W  Mwma S naw Memo Fad CCY Canvidiar

s S

FiFinacle
=g = = :2‘ B enu a
_Universal Banking Selution from juﬂj;i!f;;:‘h | User WESRSESS | 12591 | ghoncut Gol
! -
Transaction Maintenance - Part Transaction List

Function Mgty initiating SOL 10 12581
| Trangaction 10 AAdEoEie Tranaaction Date 22052023
Transaction Rormarks

“Transaction TypeiBubtype 1/l - Custome! Indiiay

Heégin 5. Na. ﬂu]‘

Pat [nEtr e
Tean Ma Siatus
ot [nEtrwment Transaction  Transaghan Bl Re
Ne A 1D Date Patticulars Denit Amt  Credlt Amt  Rate LCCY
- 3I0BBE5S ENTERED
. 12587)100001888 = INR 125918 gz.05.  CRCBCAG 12700000 1 GODOINR 1270
B L GROMATICSPYTLTD 2073 T
EMTERED
3 ) A
;  532702050000164 - INR 5320 EC AROMATICS 1.27.00000  1.0000INR
BY GPCB PVT LTD
GAC 1865
* Entered " # Total Part Transaction 5 % Part Transaction
ClebitCradit Enterad Doleted
. ® Total Part Transaclion @ Part Transaction
% Posted Dr/Cr. om Pontzd ] Purge
Back |

Tups:finacle ubi.com finbranchamtm_etrlisp 3973023
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) Far
4 1 7 CENTRAL POLLUTION CONTROL BOARD
qﬂi!!ul. R H e IHIE q“ﬂ#q q-ﬂlﬁ'!]' m m
-No. B-11011/UPC //PWM/ 2020-21 MIMSTRY OF ERVIRCAMEN 2 O CSBEP ™ o o 1,

Y

W

o,

Mis. S A Aromatics (P) Ltd.
Lane no Right 6, Gate No. 1,
Jalan Industrial Complex,
Mouja- Banihara, Jangalpur,
Howrah - 711 411

i Protection) Act, 1386 for

. Directions under Sec 5 of Environment (
sue Enr::rcemant of provisions of Plastic Waste Management (PWM) Rules
for storing, packing or selling gutkha/pan masala and tobacco

products in all forms.

WHEREAS in exercise of Powers under Section 6, 8 and 25 of th_e Environment
(Protection) Acl, 1986, Ministry of Envionmenl, Forest & Ci[mate phan_ge
{(MoEF&CC) has notified Plastic Waste Management (PWM) Rules vide Notification
no. G.S.R 320(E) dated March 18, 2016; and

WHEREAS Under Rule 4(f) of PWM Rules 2016 - Sachets using plastic material
shall nol be used for storing, packing or selling gutkha, tobacco and pan masala in
all farms: and

WHEREAS Under Rule 4 (i) of PWM Rules 2018~ Plastic material, in any form
including Vinyl Acetate - Maleic Acid - Vinyl Chioride Copolymer, shall not be used
In any package for packaging gulkha, pan masala and tobacco in all forms: and

WHEREAS In view of above, gutkhal/pan masala manufacturers are prohibited
from usage of plastics in any form in packaging of their products; and

WHEREAS samples of ‘gutkha/pan masala manufactured by your industry were
collected during market survey and it has been observed lhat plastic is being used
In packaging of gulkha/pan masala; and

WHEREAS Show cause notice dated February 05, 2021 was issued lo your
industry vide as lo why aclion including levying Environmental Compensation and /

or closure of gutkha/pan masala manufacturing operations should not be taken
against the unit for violation of PWM Rules: and

WHEREASvide letter datec01-03-21, the unit has contestad thal that the unit has

unit has contested that the samples collscled during market survey were not
manufactured in their unit

; ||,i [ I E”d sa "plﬂﬂ DI
pac&aglng aterlal fﬂl Gu” khﬂ f PE 1 maEEla were m"ecﬂﬂl! l r |"|t|
g : rom yﬂ'u t.lr.l]l d I

WHEREAS the les! reports confimed that plastic mataria|
packaging of Guthka/ pan masala in your Industry; and

: . e T Contd :
TREA W' g af A, feeeft- 110032
Parivesh Bhawan, East Arjun Nagar, Belhi-110032

'i-'T'qTIrfT..-.q 43102030 22305792 _ iley WA mnich nivin 291

was being used for
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REA ' in 2016, wherein the use
i nagement rules were notified In : .

WHE | E_Flas;ﬁ;;;teh":apaiagmg of tobacco .pruducls in all forms, ?mnzer_

a[ pli?:?l;ciﬂ't? brjgl}ng ysed by your industry in packaging of gutkha/pan masala; a

plas

EREAS usage of plastic for packaging of gutkha/pan masala is in violation
E:SHE Waste Management Rules, 2016; and

irecti in 0.A. 24712017,
i of NGT Directions dated Sep 10, 2020 in O F
gyganﬁfaigdcﬁhmeplgt?;&ﬁnes for levying Environment Compensalion(EC) for
violation of PWWM Rules; and

WHEREAS Hon'ble NGT directions vide order dated 08.01.2021 on the r;tat'lder!,
directad that EC and penal action regime proposed by the CEC_E’I may be duly
implemented by the CPCB, State PCBs/PCCs, State Level Monitering Committees
and all other concamed authorities; and

WHEREAS as per the EC Regime prepared by CPCB , Environmental

Compensalion @Rs.5000/- per ton of plastic used is to be levied in packaging of
tobaceco products; and

WHEREAS as per the information collected by the inspecting officials, approx. 10
tonres/year of plastic has been used for packaging of plastic sirice 2018.

NOW THEREFORE In view of above and in exercise of powers vested under
Section 3 of EPA, the following directions are issued to your industry;

1. The industry shall close down its operations with immediate effect and not

resume its operations till it switches over to environmentally sound

alternatives.

2. The industry shall submit a time bound action plan to switchover to
environmentally sound altematives.

3

The industry shall deposit EC of Rs.1.0 Lacs (One Lac only) with CPCB
(e No. 532702050000164, Bank Name: Union Bank Of India, IP
Extension Branch, Vikashmarg Ext. De

thi, IFSC: UBIN0553271). In case of
delay, simple interest @12% shall be levied for /

period shall be calculated after 15 days of
date aft EC deposiled by the unit). The wunit
amount deposited to CPCB within 15 days from the date of receipt of th
. [ | e‘
direction Tha EC depasited in the CPCB account will be spent by L‘?PCB as
per EC utilization policy as approved by Hon'ble NGT.
You are required comp

ly with above Directions and submit ~
15 days of issue of this Diractions, failing which CPCB cras P 2NCE f@port within

: the delay period (delay
issues of this direction fil the
shall provide detalls of the EC

achon as deemed fit under Section 5 of EPA vo sl e constrained to take
‘ - i L R

(Tanmay Kumar)

\ Chairman
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SOM GLOBAL PAN MASALA PRIVATE LIMITED

_ -

e

C-123, Naraina Industrial Area, Phase-l, New Delhi-110028
Phone : +91-11-48490000, Fax: +91-11-48490003
E-mail : somglobalpanmasalapvtitd@amail.com
CIN No : U1ﬁﬂD1DL2G1?PTC3231ﬂ?

o i 3 31.05,2022
Shri Yogesh Chandra i =] o ”_;-
Scientist - E" 1:.--.--. sile g 'g.".:‘; i \E Thete

Central Pollution Control Board, p? E) |
3 1 n‘\ Ew :

Parivesh Bhawan, East Arjun Nagar, | !
Delhl - 110 D32, DA AP Pt DA

I""I|| 2

Subject: Directions under Section 5 cH‘Envmmmﬁct 1986 for
enforcement of provisions of Plastic Waste Management PWM} Rules
for storing, packing or selling Gutkha/Pan Masala ahd Tobacco products
in all forms- Regarding withdrawal of closure direction issued to
M/s Som Global Pan Masala Pvt. Ltd. Plot No - 123, Block - C,
Naraina Ind. Area Ph-1, New Delhi -110028

Respected Sir,

Plesse refer CPCR's Letter No. CP-20/28/2021-UPC-11-HO-CPCB-HO Part (1)
dated 25.05.2022 fom Sclentiet-B  and  further e-mail communication dated

26.05.2022 regarding above mentioned subject: Further 1T am to add here that these

communications have been received after the persanal hearing held with Chalrman
CPCB on 04.03.2022 attended by our Representative Mr. Jitendra Singh & Mr. Bhanu
Fratap Pandey.

2 Again in context of your referred |etter dated 25.05.2022 we are submitting the

followinas for consideration as par the requirement of CPCB :

(i) Samples of packing material (to be used as complele range of gutkha/pan masala in
our urit in the form of packing and products) are attached herein, Further as required,
these samples have been tested from CIPET (Institute of Petrochernicals Technology),
Ahmedabad on 13.04.2022. Test result report is attached as Annexure - 1.

(i) Revised Affidavits as per the requirement or commitment In this regard is also

attached in Annexure = 2,

3 Through your communication dated 25.03.2022, a testing report from FTIR
laboratory was attached. Here I am to say that comparison of testing and plastic
Pagalof2
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paraimeter should be tested uniformly by the same laboratory. If it changes detection
of plastic even presant In ink may produce different results. It Is also likely that other
laboratory might change their criteria, which result ambigulty in taking decision. Earlier
we have submitted the testing report from CIPET and now this time, as required, we
again submitting the report from CIPET, which is also reguirement of CPCB. While
reporting above facts, I am to say tiat we have dlready communicated vide our letter
dated 07.03.2022 that we have besn operating our unit based on regular report from
CIPET and also based on CTO which was issued by Delhi Pollution Control Committae .

4, Further to Personal Hearing as per requirement, unit has been closed on
31.05.2022, This direction has been pending since long and even after tull cooperation
with CPCB, we are yet to wave-off this. We are dedicated to make environment plastic
free and ready to obey/ follow the law/rule as laid down in PWM Rule, 2016,

5, Further we also certify that Plant / Unit sftuated at C 123, Naraina [ndustrial
Area, Phase 1, New Delhi - 110023 has been glosed as per the direction of Central
Follution Control Beard and this may be placed on record that presently the plant is
closed, Further to inform vou that as result of closure of this Unit, about 1200 to 1500
approximately, workers and there families are now jobless / all the staff and
hawkers attached to our distributors and dealers have lost there business.

6. We are filing this response after personal hearing with the humble request that
closure diraction may be reveked immediately.

With Regards

Yours Sincarely,
For Som Global Pan Masala Pvt. Lid.

W
Pirector

Encls. : As above

Annexura — 1 (Test Reports) and Annexure — 2 (Revised Affidavits)

Pape 2ol 2
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1 mET

o ud TE- o Fe
IR, Y T
TEIZ 7. 620, T 4, Htam e, AL, WEHTEIE- 362445,
WY : (078) 40103900-602, 525 T (070)-40083005
- cipetahmdigmall com. ahmodabad @ipat gov.in
FAATEE : www:cipet.govin.
T T, T, S 600 032

cipgT ol =
P st o T+ P

CIPET : INSTITUTE OF PETROCHEMICALS

TECHNOLOGY (IPT)

{Formesly Caniral Institute of Plestics Engineering & Technology)
Deparment of Chemicsls & Polrochemicsls

Ministry of Chemicala & Ferillzes, Qovt. of Indis

Plat Me, 630, PhessV, GU0.C. Vatva, Ahmedabad-352 145,
Tede-: {078} 40103900-902, B35, Feax | (079) S0063ME
E-malt cipetshmdifipmail.com, shmedabed@ripel.govin
Wb, 1 wiww, ipsLgen I

Head Cffice - CIPET, Guindy, Chennai - 600 ¢32

PARTICULARS OF SAMPLE SUBMITTED:

a) Name of Sample ( as stated by party) Packing Material (Pouches)

b) Grade / variety / type / size / class

PLASTICS TESTING CENTRE 63 16

Seres | A | witerer froiE / TEST REPORY' | S.L. No.
Issued fo : Tesl Report No :

Som Global Pan Masala Private Linited. 240

(C-123, Naraina Industrial Area, Dated :

Phase - 1, 13.04.2022

New Delhi 110 (28 Your Ref, No.

Letter
Datad
Test Report as per Standard : As per part C ? 10.04.2002
ULR No : TC816422000000260P
PART A

NA

SUPPLEMENTARY TNFORMATION

a) Reference to sampling procedure

¢} Declared value, if any NA
d) Code No. Dilbagh
¢) Balch Mo. and Date of Manufacture NA
) Quantity 01 Nos
4) Mode of Packing Packed in bag
h) Date of Receipt 11.04.2022
i} Date of Starting 12.04.2022
1) Date of Completion 13.04.2022
k) Sealed or not NA

i 1) Any other information Dilbagh

PART B

b) Supporting docurnents for the measurement

Liken and result derived
¢) Deviation from the test reethod

_as preseribed in relevant work Instrustions, if any

Samples Supplied by the Parly
As per Part ©

Not Applicable

P

1of2

4001-8000/A~JAN-22/R.0.

Head Office : CIPET, Guindy, Chennal - 800 032
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CIPET : INSTITUTE OF PETROCHEIMICALS

TECHNOLOGY (IPT)

{Formerly Ceniral Institute of Plastics Engineering & Tachnology)
Crepariment of Chemicals & Petrochem|cals
Minlsiry of Chemingla & Farlilitse, Govl. ol lndia

Tz AL 630, U 4, LA EL, e, SER- 380445,

_ Flol o, 630, Phase-1V, G.1,D.C., Vaiva, Ahmadshar-362 445,

T ; (079) 40103800802, 925 ;| (079)<0083805 Tele.: (078) 40103900-802, 925, Fax - (179) 40082505

Hir: clpetahme@umeitcom, shmedubadi@vipetowin . E-mil: cipelehmag@greal.com, shimedobadgalpst govin

Q5 o, cipsl govn _ Web, : www.clpal.oowin

e : T, fredh. 374 - 600 032 Head Offica : CIPET, Gulndy, Cherinal - 600 012
PLASTICS TESTING CENTRE

Test Report Mo.: 240
Paclking Material (Pouches) SDat;:];? 1 3.1;!:1 2022
PART C |
TEST RESULTS
’ 1'%:; Test Test Method Unit Results Obtained
B ) e ASTM E 1252 Paper + Foil + Non VMCH
] Material Idenlification IDC by Braun - hased Adhesive

Note : i) Statement of Conformity & Decision Rule (if any) : NA
ii) Opinion & Toterpretation ; NA
PARTD
REMARKS : Nil

MOTE The results refated only to the ilens resied

The rapart shall not be repraduced in full/part without wiitten approval of the labneatory
This Test Report/Certificate is issued only for the samples submitied to CIPET.

The results stated sbove related anly to the ltems lested.

The quality of the subsequent production 1ot ez 10 be ensured by the purchaser.

@ Afitharised S’lﬁp:aipry Mmr}'

20f 2
Bharath 1 [rrest = et

AP Ll B =

(i ittt Gilwr)

Head Office : CIPET, Guindy, Chennai - 600 032
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Weanenumber fem-1)
[Comimants) [Measurement Infarmation] —— o .
Sample name Modsl Name FTIR-4T00typedy 25 CTSIRE ws:
ﬁummnl Serta| Wumber CHaBTE 78R
58I
Dlivision Acessany ATR PRO ONE
Company . CIPETIRT Acceasory SN C13A26E 100
Incidant angle 45 dag
_ Measupemant Oale  12-04-2022 18:35
[Detailed Information) _
Craation date 12-04-2022 1636 Light Sourrea Starictard
Delechar TEs
Daia amrav type Lirmar data aray Actimulation 12
Horizontal axks Wavenumbar [zm-1) Resalution 4 gm-1
Varilcal gils T Zexro Filling Y
Start 349,083 5m-1 Apodization Cosme
End TBO0.65 cm-1 (Esin Auita (8]
Bata Interval 0394233 am-1 Aperfure Auto (7.1 mm)
Data polniz iae Bemnning Spasd Auto {2 mmifsea)
Filer Auta (30000 Hz)
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FARBELABS

% Science | Technology | Innovation

TEST REPORT

Issued to: M/s. Som Global Pan Masala Private Limited
Plot Mo 123, Block-C, Naraina Industrial Area, Phase-I,

New Delhi 110028

Customer Pravided Information:
Nature/Mame of the Sample
Laboratory Provided Information:
Sample Quantity

Date of Performance of Test

Method of Sampling

Sample Collected By

: Dilbagh

¢ 1 Plece
1 09 - 11 April, 2022
: FL/SOPR/B/D-3

FITTA
Lab oyofay

FARE LABS Private Limited

[=17/3, DLF Phase:||, |FECO Chowl; MG, Road,
Gurgann-1ZX00Z, Heryana, INDIA

{  Phome 4911244223207, 40390205

Fax T 4E1-124-a038038, Cell : +01-05092 M2
Emall  farclabsdarelats.com

Yebslte : vewfarefabs.com

J.0. No.: FL/PL/SL/09042022-003
Report Date:; 11/04/2022

Sample Recelpt Date: 09/04/2022
Account Manager: Yathagini Supraja
Credit Manager: Saptesh

¢ Mr. Mohd. Zahid (FARE Labs Reprasentative)

Analysis Report
S. No, Parameter Test Resulk Pretocol
1 Poly Prapylene ;F'P}, Abgént FLYSOP/PHARMA-O52
2 Polysthylens (PE), Absant FL/SOP/PHARMA-052
3 | Polyvinylehloride (PVC), Absant FL/SOP/PHARMA-052
4 Polystyrene (PS) Alisanl FL/SCF/PHARMA-G52
Remarks: Above four materials are absent.
Reviewed By
Page 1 of 1
NOTE: The laburatory accepts the responsblity for cont=nt of report. The resuilts containerd fn this test report pertains anly to the sample tesced,
Test rapiort shall not be reproduced excspl In full, withoub wriktes approval of the laboratory. This répit is incerded only for yeur guldence and not
far legal purpose ar for advenifsament. Samples will be destroyed after 15 days from the date of ssuo of tesl certihcate unless otherwiss specified.
aay complelnl abaut this reparl sheuld e commundcated in writing within ¥ days’ of issue of this report: Tobsl fakillty st FARELABS Pul. Lid. is
Nenlbed bo invaleed amourt only, )
If you have any complaint/feadhsck reosrding the sample collacton/testing/test report; please semdd an email At
feadback@farelabs.com and call at 493 9558221327,
*REREnd of Report*e+*
ﬁ IS 3001:2015 ﬂ 150 14001:2015 (50 450012018 ﬁ 150 / IEC 27001:2013
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| Rt : Rogge aif wiers St LU CIPET : INSTITUTE OB 253

{Ministry of Chamicals & leﬁ‘iﬂs Govt. of India)

5 TS B A, W WAH)
ﬁ, = GO0 032 ; Guindy, Chennal - 800 032.
| G1-44-2225 4701-6 TR+ 01-44-22254707 cirey B k= Tol : B1-44-2326 47016 Fauk: B1 - 44 - 22254707
$9 : chennai@ipetoovin 379 | wwwicipstgovin SN E-madl : chennei@oipatgovin Webstte ; www.clpet,govin
ot St/ ey fidid/TEST REPORT
Issued to ; wd [ Sl No. 2 B 3 2 9

Som Global Pan Masala Pvit. Ltd.

9 4 / REPORT NO.
Regd. Office : C-123, Naraina Industrial Area, 5 re. : 67472
Phase - 1, New Delhi - 110 028 forw [Date:  08-12-2021

09-11-208dges.. 02 Nos. PatABC&D
Haf / Customer Let, Ref : LT
Yo AR W W SEER Wwo R9d 7 TEST REPORT AS PER TEST STANDARD : Refer Part C

[ 9 - F /PART -A |
o #fte @ fawor / PARTICULARS OF SAMPLE SUBMITTED

the party

a) A wa B w wda/ b) Date of Receiptofsample  © 47.41.2021

%) dwiwarsrsat /) Grade [ varely / type / size / class Nil

¥) Wi wEs [ d) Dedlared value, If any ' Nl

3) ww #./e)Code No. : Dilbagh - as stated by the party
.t} #m . ud P wrdver) 0 Batch No, and Dale of Manufacturs: |

) W/ g) Quantity : 1 Sample

W T F AR /h) Made of Packing * Packed in envelope

T) i 95 W w50 /i) Sealed or pot - : Not Sealed

=) wd s g ) Any other information y =

1
[ =m - =rpPagy-8 | AJT"\

TG YL/ SUPPLEMENTARY INFORMATIONS

w) At weknfed &5 % / a) Reference to sampling procedure : Sampling nol done by this lab
am} W W v T T WEe SR T W i
b) Supporting documsnts for the measurement taken and result derfved : Asgivenin PartC

3 wiftm = sERel o fmifm & sqer wiew {0 % w8 yfeds
¢) Deviation fram the test method as prescribed in relevant work instructions, if any : 'No deviation from the standard

25001 1o 30000 / AVP 1 23.07,2020 1900n
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: Sfeeye ofw waieaw SN

- (o o e, T )

ﬁm"(ﬁﬂl 500 032,

*§1-44-2225 47046 Tm - 91-44-22254707
‘HTE‘F : chennai@cipetgovin F7ESE © wwwcipet.govin

T ﬁ'ﬂi:"ﬂ'ﬁ,ﬁ? ﬂﬁmm-
P T/ REPORT N, : 07472 :

08-12-2021

& / Date ;

Test Duration: 17-11-2021 To 08122021 "9y - 7 (PART-C

s 9o / TEST RESULTS

Tl -
E-mall : chennaii@cipat.gov.in Websile : www.Clpst.govin

< w4 /8l No.

{Mimstﬂr of Chemicals & Fartillzers, GM of India)

Guindy, Chennal - 600032
91-44-2225 4701-6 Fax: 81 - 44 - 22254707

28329

S.no. Test Name Test Method / Unit Test Value Obtained
Standard
1 |Polymer kdentification DSC & FTIR - Phenol formaldehyde

cosating on printed side

and ethylene emulsion

coating on plain side of
callulose shest

REMARKS

7 |Part=D
. 1. This Test report/Certifirate Is issued only for the samples submitted to CIPET

|has bes

n seanred.

1.The Results stated above velated only to the items tesied.
3. The Guality of the subsequent production lat has to be ensured by the purchaser
4. This report, in full or part, shall not be reproduced, pubdished, advertised, used for any legal action, Unless prior permission

5. Selection of samples for individual test has been done in accordance with respective clausas of 5.
6. Details af test sub-contramed: Nil

*End OF Report™*

2of 2

b

AUTHORISED SIGNATORY

[

AUTHORISED SIGNATORY
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2021-11=-1666 DSC25,12/7/2021 12:50:47 PM
5.00000 mg
_ Tzero Aluminum
cipet chn
CADSC Data\2021-11=—1886.ri

2021-11=-1666

0.0 -

5 ]

= ]

o 024

o

3 .

= 1 Enthalpy (normalized): 81.221 Jig

E 0.4 4 Onset x: 40.92 °C

£ .

< ’—'\\_\
g -

2 06+

3 :

o Peak lemperature; 89.12 °C

-ﬂ.s T T T T T T T T T ¥ T f T T T T
0 50 100 150 200 250

Exo Up _ Temperature T (°C)

TA Instrurnsms Trios V4.3.0.38388
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- fote : ffeeye om

TP U T faem
| T T e e, O R
iz A, 63U, T 4, FALEELEHL, FEE, SeeR-I82945.
qT < (075) 40103900-20%, 925 TR (07940083505
EiH 1 olpetahimd@gomai com, ahmedabodgiipelgovin
m#: wwercipal govin
T Fe, T, = - 600 032

{ o e S i TR ST T ST ) {Formesly Cenlral Insiitute of Plastics Enninesring & Technology)
Department of Chemicals & Pelrochamicaks

CIPET : INSTITUTE OF PETROCHEMICALS

Minlstry of Chemicals & Feriiizers, Govt, of India

Plat Na, 530, PhasedV, G.10.C.. Vatva, Amerabad-382 446,
Teka,: {078) 40103500-002, 926, Fax ! {079} AOEIIOS

E-mail; cipetshmdi@gmailcom, shmedabad@opet.gowin
Wb : wiviv, Gipst gov.in

Hiead Cifice - CIPET, Guindy, Channai - BOG 032

PLASTICS TESTING CENTRE 8317

Series : A | witamor frarZ / TEST REPORT | S.L. No.
lssuedo:  gun Global Pan Masala Private Linited. TeRepoRo: 241

C-123, Naraina Industrial Ared, D

Phase - 1, ated 13

New Delhi — 110 028 Your Ref. No. S

Lettay
_ Datad :

Test Reporl as per Standard : As per part 10,04 2022

ULR No : TCS16422000000261P
PART A
- — PAR’SIE:UL;&RS OF SAMPLE SUBMITTED
ame of nample ( as stated by party)  :  Packine Materi
br) Grade / variety / type / size / clags : : N.': sl

¢) Declared vilue, if any ¢ NA
d) Code No. :  Siggnature
e) Batch No. and Date of Manufacture MA
1} Quantity : 01 Nos
g) Mode of Packing t Packed in bag
h) Date of Reeeipt : 11.04.2022
E} Datz of Starting : 12.04.2022
J) Date of Completion : 13.04.2022
k) Sealed or not : NA
_1) Any other information : Dilbagh
PART B
a) Reference to sampling piﬁtf k R o 1o
b) Supporting documents for the measurenent ‘ SRPlR Py dhe i
taken and result derjved : : Asperiatic
¢} Deviation from the test method
as prescribed in relevant work Instructions, if any ? Not Applicable

| of 2

o

4001-8000/A-JAN-22/R.0. Head Office : CIPET, Guindy, Chennal - 800 032
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FeEtere (W Er)
( o o ez e i R EetraoT quE S 2
sy s N clrer®r
e 3l B30, T 4, el A T, Te, SwaTrT-aRza4n,

- (079) 4010800902, 926 FEF (07940083905 @%

. wﬁmﬁﬂmﬂm- mﬂ'ﬂdihﬂd@ﬂﬂl.gwm =TT i

W, ipet gavin

ELtaird
Temer : TAe, fiest, 394 - 600 032

CIPET : INSTITUTE OF PETROCHEMICALS

TECHNOLOGY (IPT)

{Farmerly Central Institule of Plasifes Engineering & Teckncleay)
Capartment of Chemicats & Pelrochamicals

blnkairy o Chamicals & Farlizers, Govl of ndia

Flat Mo, 630, Phase-NV, Q.0 C.. Vialva, Ahmedobad-382 445,
Tele.. (A7) 401 03000-002, §25, Fax - 079 40063005
E-mail: cipelahmd@gmail.com, ehmadatad@cipelgovin
Webh. ; waew.clat.povin

Hazd Oiflca - CIPET, Gulidy, Chennal - 800 032

PLASTICS TESTING CENTRE
Packing Material (Pouches Test Repoit No.: 241
L hing ) Dated : 13.04.2022
“ PARTC
TEST RESULTS
Sr. .
. | No. Test Test Method Unit | Results Obtained
[ | | Material Identification ASTME1252 | [Paper+Foil +Non VMCH
[DC by Braun based Adhesive

Note : i) Statement of Conformity & Decision Rule (if any) : NA

i) Opinion & Interpretation : NA
PART D
REMARKS : Wil

MOTE

LS T - LT o [

blee: Vel

Biiq e ’!1 Fr

The results related only to the ilems tested

The report shall not be repraduced in full/pant without written aporoval of the laboratory
This Test Report/Cenrtificate is issued only for the samples submilied 1o CIFET

The mesults stated above related only o the iteimns 1ested.

The quality of the subsequent production lot has to be ensured by the purclisser,

. M Signatory

AuthoNséd Signatory

2af 2

FLAT Y Salpmet
L“h p :?F-mii

(Techaical Gilioer)

Head Office : CIFET, Guindy, Chennai - 800 032

303




100 m——
%0 s A VI ael [
5 L SRR
: : L e
| 2 E 10 TSy ¥
EI'.'I-l— e} B E‘l =5 égn- i
= s | | gEeBEl
: 5 £ GBSy
%T = f = agrk 2z
70 =i Tl EL*.E |
o "E -"%3_;
ba ? 3 T".
o[ . 2'F
- 8
80 L : . A !
4000 3000 2000 1000
Waveniumber [em-1]
[Gommeitis] [WMeaguremant Infarmation) :
Samgls name Model Mama FTR=4T00bypas BEOUTHOE e
Cammant Serial Number DO4BYBY7EE
Usger
CHviskon Acaessory ATR PRO ONE
Company CIPETET Aoceszony SN C138261800
[rcident angls 45 deg
_ Measurement Dote.  12-04-2023 16:39
[Detalled Infarmation)
Crestion date 12:04-20232 15:39 Light Sourca Standand
Dalagtor TES
Data array fype Linear dala array Agoumukation 12
Harlzantz! axis Wavenumber fome=1] Resalution 4 1
Varlical aids %T Zara Fllling Ciny
Start 245,053 cm=1 Bpodizetion Cosins
End TAOD.65 cri-1 Galn Auta (8)
Giata Intereal 0:86223% cm-1 Aparuire Auta (7.1 mim}
Data palnts T8 Scenning Soeed Auta {2 mimfsec)
Fiher Aata {30000 Hz)

Qs
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7 FARE LABS Private Limited
EET L1713, BUF Phasel, IFFCD Chowk, M.G. Road,
= Guigaon- 122002, Haryano, BI04
il Thone © +91-124-0223307, 4034205
A Fax  :o#9-128-0036038, Cell ; 40085507 F1207
E-mall  : farefahzSarelsbecom
WWtesite = wiew farelabs.oom

431
FARELABS

> Science | Technology | Innovation

TEST REPORT
Issued to: M/s. Som Glabal Pan Masala Private Limited 1.0, Ne.: FL/PL/S5L/09042022-002
Plot No 123, Black-C, Naraina Industrial Ares, Phase-1, Report Date: 11/04/2022
Mew Delhi 110028 Sample Recelpt Data: 09/04/2022
Account Manager: Yathagir Suprala
Credit Manager: Saptezh
I rmation:
Mature/Name of the Sample : Dilbagh Siggnature
ratory P ion:
Sample Guantity ;1 Piece
Date of Performanice of Test : 09 - 11 April, 2022
Methiod of Sampling : FL/SOF/B/D-3
Sample Coliected By : Mr. Mohd. Zahld (FARE Labs Rapresentative)
nalysis
5. No. Parameter u Test Result Protocoil
1 | Pely Propylene (FP), Absent FL/SOP/PHARMA-052
2 | Polyethylene (PE), Absent FL/SOP/PHARMA-052
3 | Polyvinylchioride (PVC), Absent FL/SOP/PHARMA-Q52
4 Palystyrene (PS) Absent FL/SOF/PHARMA-052

Remarks: Above four materials are absant,

A=

Reviewed By

Paga 1 of |

NOTE: The Iasbomtory accents the respansibliity for content of report. The results contsined in LS Fest raport pErtsing only to the sample tested.
‘Test repeit shadl net be reproduced s¥cept In full, wilhinut written approval of the (aboratory, This regort is intanded oaly for your guidanca and not
for legal purposs or for advertisement. Samples will bz destroyed wfter 15 days from the dats of lssue of test cartificate unless obherwlse specifiza,
Any complaint aholt this repart shouRd be commaisicated [n weillig withln 7 gays of Issue of this report. Total llatdlity st FARELABS FvL Lud. IS
Nenited to nvolced smount only,

If you have any complaint/fesdbock regarding the sample collection/testing/test report, please send an email at
and call at +91 95892313237,

kx®EEnd of Report***¥

E 150 5001:2615 ﬁ 15O 140012015 ﬁ 50 45001:2018 150 / IBC 27001:3013.
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. eReae e wReT SHmEN GO CIPET : INSTITUTE OFPEAOSITECHNOLOGY

o T R, T w = (Ministry of cheREAROGHEMATANE of India)
BNLEr = - 600 032 i3 - Guindy, Chennai - 600 03Z.
W 191442208 47018 S © 01-44-22264707 civer e ol : 01-44-2225 47016 Fax:91-44 - 22254707

7@ : chennal@clpei.oov.in FEre - www.tipeLgovin ol ¢ channai@cipet gov.in Wabslta : www.cipel,pav.in

ey fidid /TEST REPORT

HY W
e Som Global Pan Masala Pyt bLid weishNe 2836
om Global Pan Masala Pyt. Ld. _
Regd. Office * C-123, Naraina Industkial Area, 9= 4 (REPORT NO. :67473
Phase - 1, New Delhi - 110 628 e [ Dats : ?0-12-2*.}21

08-11-2084gss.. 0Z-.. Nos.
w2 | Customer Let. Ref ;

ey T W S s wieer fe 1 TEST REPORTAS PER TEST STANDARD : Refer PartC

(G =S {PART-A)
T A e | BARTICULARS OF SAMPLE SUBMITTED
) 4R = 9/ a) Name of the Sample : Packing Material (Pouches) - as stated by
the party

o) & e W W e/ b) Date of Receipt ofgample ¢ 17-11-2021

3} e/ / c) Grade / variety | typa/ sizs [ Hass  © )

4y Tifiw ¥eR / d) Declared value, If any - NMil 1

@ wE ¥ /¢) Code No., . Siggnature - Dilbagh - as stated by the party

7 4w 4w Frefw wos/i) Batoh No. and Daté of Manufaciure: il

=) il g) Quandity : 4 Sampls -
w) few @ O /) Mode of Packing . Packed in envelope i
%) Wz 9% W = /1) Sealed ornot . Mot Sealed
#) Wi 3 g/ ) Any other information - |
et |
—_— (G - mipaRT-8 | 1
1 = S
smes et/ SUPPLEMENTARY INFORMATIONS |
&) AT et b = /a) Reference 16 sampling procedure . Sampling\Aot done by this lab

m’;mmﬁﬁMWmmﬁwﬁﬂ'ﬁﬁ@m ,
b) Supporting deouments for the measurement takerand result derived : Asgiven inPartC

:}ﬁmmmﬂﬁﬁm#aﬁmww#ﬁim .

6) Deviation from the test method as prescribed Ir'.rréw'._u_an'l: wark instrueions, if any : Mo deviation from the stapdard

25001 Io 30000 / AVE [ 23,07.2020 N 1o
306
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(Ministry of Chemi BB EYSalzEY] HALS india)

Guindy, Chennai - 600 032
Tel : 91-44-3275 4701-6 Fax: 91 -44 - 22264707
E-mall : chennal@cipet gov.in Website : wvewcipsLgov.in

Q3 CIPET : INSTITUTE OF FUASAOSTECANOLOGY

m of ‘o TR, TR TE)

Y, 4 - 600 031 5

B ;91442205 47016 SR - G1-44-22284T07 cireT BT
37 - chennal@cipetgovin T 1 wipLcipetgovin

Ttegor i /TEST REPOR

%o % /REPORT No. : 67473
20-12-2021

xy F9 /Sl No. 28361

famms [ Date - L %
s, AT L 9 T
Test Duration: 17-11-2021 To 20-12-2024 [s:nff T PART-C ISR
<hgm 9o / TEST RESULTS
S.no. Test Name ‘Test Method / Unit Test Value Obtalned
Standard
- s s i
7 [|Mztaral Idzniiication by DEC - - Acrylic based coating on
fend FTIR printed side and &thlene
. based smulsion coating
1 on plain side of cellulose
= sheet

r Q [Pari D ~ HIMARES.

v This Test report/Certifieate is issued only fop the Samplis sbitied to CIPET

. The Results srated above related only to iz Inéxsis pested :

3 Tl Quality of the subsequent production Tt Tragas 56 sbuirel Ty the purchases.

4. This repoct, in full or past, shall nat be reproduced, published, advertised, used for any legal action, Unless prior permission
has becn secured.
5. Selection of samples for individual rest has bean dtne in actordance with respective clauses of IS.

5. Details of test sub-coapracted: Hil

=SEad OF Repm T

A

AUTHORISED SIGNATORY

B

'J' AUTHORISED SIGNATORY
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CIPET : INSTITUTE OF PETROCHEMICALS

_ TECHNOLOGY {IPT)
{Fermetly Central Institule of Plastics Englnasting & Tachnolegy)
Eeparimenl of Chenleals & Pelrochs minsds

Minioiry of Chamizals & Fenllzers, Govt of India

Flot Mo, 630, Phase-1V, G LLLC., Vslva, Alwnactibad-302 445,

a) Name of Sample ( as stated by party)

: {079) 40103000-902, 225 1 - ((79)-40083005 = f& Tole:: (678) 40103900-502, 25, Eax ; (079) ADIAS008
. L_ci;;»&lahmr,l@gmadl_,mm. abyadabadieipel gon — el E-muill: clpstabmd@igmell coan, m&mﬁ;g:
Wﬂz'%ww i Hesd Oftics ; CIPET, Guindy, Chennal - 600 032
PLASTICS TESTING CENTRE 631 5
Sepian iy [ et frZ / TEST REPORT | S.L. No.
Issued to : Test Report No : 75
Som Global Pan Masala Private Linited.
C- i ial A Dated :
;hﬁ' E;Imamﬂ Indusimal Areg, —
New Delhi— 110 028 Your Ref, No. et
Test Report as per Standard : T 2 10.04.2022
ULR No : TC816422000000259P
PART A

PARTICULARS OF SAMPLE SUBMITTED

Packing Material (Pouches)

a) Reference to sampling procedure

tiken and result derived
¢) Deviation from the test method

b}ﬁmﬂefvariefy!typefsize!class !‘-I.A
= c) Declared value, if any : NA )
d) Code Mo, DB Royal
&) Batch No. and Date of Manufacture NA
f) Quantity (1 MNos _
@) Mode of Packing P&ckei 11:1:r bag
h) Date of Receipt 1 1.64,;{!...1
i) Date of Starting IE.M,;G?,%
1) Date of Completion I'J.[M..,GE
: k) Sealed or not I‘vfﬁ;
® 1) Any other information Dilbagh
PART B

SUPPLEMENTARY INFORMATION

b) Supporting documents for the measurement

Samples Supplied by the Party
As per Part C

Mot Applicable

fn"r

as prescribed in relevant work Instructions, if any ' B

| of 2

4001-8000/A-JAN-22/R.0.

Head Cffice : CIPET, Guindy, Chennal - 600 032
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: E CIPET : INSTITUTE OF PETROCHEMICALS
SEErE (3 qrE) TECHNOLOGY (IPT)
{ i B ¥ i ey gt [Farmerly Central Instituts of Plastics Engineering & Technology)
TR TR TR -1 Dapariment of Chamicals & Patrochenticats

Ministry of Chemscals & Ferillizers, Goyi, ol india

Phab Mo, 830, Phazs-lV, G.LILC,, Valve, Ahmedsbad 382 445,
Tale,: (075) 40103800-002, 825, Fax - (079) 40083505
E-mail: cipatahmd@gmalleoin ahmedabadi@cipstgovin

1 < o Ths 4, v W
Tz . 630, T 4, S .S, T, ToEe- 282445
S < ((076) 4D103900-802, §25 HRRT: (079)-40083005

E;Epﬂlﬂimu@mﬂmm. shimadabadd@pa gov.in

; o) o
MWW% - 600 032 Head Office : CIFET, '3"'":: ﬁ“:wfﬂcll?;m'
PLASTICS TESTING CENTRE
Packing Material (Pouches) ‘ Test Report No.: 239
Dated - 13.04.2022
PART C -
- TEST RESULTS
¥
’ No. Test _ Test Method Unit I Results Obfained
L | Material Identification ASTME 1252 | , Paper + Foil +Non VMCH
[ [DC by Braun based Adhesive

Note : i) ant:?ment of Conformity & Decision Rule (if any) : NA
it) Opinion & Interpretation : NA

PART D
REMARKS : Nil

NOTE The resulis related only to the itoms tested

The report shall not be reproduced in fill/ i '
: : pait without written approval of the laborat
This Test Report/Certificate Ts jssyed only for the samples submitied (o CIPET b
The results stared above related only 1o the items tested. -

The quality of the subsequeni production lol has to be ensured by the purchasey,

| r Afithorised S’f&atm'y MMF}'

2
H T 2ol 2
b,

LA ) S

R ETY ae Fi .t e it
art T et

(Tectracst Uiler)

Head Office : CIFET, Guindy, Chennal - 600 032
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Wasrenumies [om-1]
[Commenis) Messurernenl Informatian —
Sample fame domialie FT!ILM?UGIWER A0S GUTEIRE e
Somment Seiial Numbsr DO4ETHITEE
Usar
Dhvision Focesgary ATR PRO OME
Company CIFETIFT Acoeszany SN C135251 0L
Inmid=nt angle A5 dep

Measurement Date 12-04-2022 16:32.
[Dataited Infarmation)

Crealion date 12-04-2022 1634 Light Source Standard
[retactor TES

Crate array type Linear dais siray Aocumulation 12

Horizontal axis Wavenumbsr fom-1] Resolullon 4 a1

Vartigal axiz 9T Zera Filling On

Star 349053 em-i Apodization Coslpa

End 700,65 cm-1 Gain Muito (B)

Cats Interval 09654233 ocm=1 Aperturs Auta (7.1 mm)

Dala peints 7728 Seanning Speed Bl {2 mmissg)
Filker Auto (30000 Hz)

=
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Science | Technology | Innovation

New Delhi 110028

Customer Provided Information:
Wature/Mame of the Sample
b
Sample Quantity
Date of Parfarmance of Test
Method of Sampling
.Eample Collected By

IEST REPORT
Issued to: M/s. Som Global Pan Masala Private Limited
Plot Mo 123, Block-C, Naraina Industrial Area, Phase-1,

: Dilbagh DB Royal

i 1 Plece

;OO — 118 Apgl, 2022

: FL/SOP/B/D-2
: Mr. Mohd. Zahid (FARE Labs Repressntative)

Glirgaon-122002, Haryana, DT
Phone : +91-124-4223207, 4034205

E-mall  : farelststifarslabscom
Yehsdie ¢ wensTarelshs com

1.0, No.: FL/PL/SL/029042022-001

Report Dats: 11/04/2022

Sample Receipt Date! 09/04/2022

1 FARE LABS Private Limited
i3 L1773, DLF Phasel, IFFCO Chow, M.G. Road,

A Fmx - 4+01.120-0036038, Cel - +91.05302 21227

Account Manager: Yathagiri Supraja

Credit Manager: Saptesh

Anslysis Report
S. No. Parameter Test Result 1 Protocol
1 Poly Propvlens [PP), Absent FL/SOP/PHARMA-052
2 Polyethylens (FE), Absent FL/SOPR/PHARMA-D52
3 Palyvinylchloride (PVT), Absant FL/SOP/PHARMA-0G2
4 Polystyrens (PS) Absent FL/SOPR/PHARMA-DS2
Rermarks: Above four meterials are absent,
i M
Reviewed By
Page 1 of 1

MNOTE: The Iaboratary ocvepts e ceenoradbiilty for contunt of teport. The resylts containgd 10 this test report partains only o the sample tested.
Test repart shall not be reprodircsd excent In fufl, withaut wmitten spproval aof the aboratony: This repert | Intsndad only for your guldence and ot
for legal purpose o for sdvertisemsnt. Samplas will be destroyed after 15 days fFam the date of iscie of 2 cartificate unless otharwise specifiad.
Ary complalng shaut this report should b2 commumdcazed (0 weiting within 7 days of e of this report. Tots| Haldilty at FARELABS Pwt, Lid. is

jipnitzd te invodead amount only.

If you have any complaint/fesdback regarding the sample collection/testing/test report, please send an emall at
feadbockiigralobs com and call at +01 QED9221227,

**¥*End of Report****

HLA 150 9001:2015 ﬂ 150140072015

150 450012018

K0/ 1EC 27001:2013
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. firdre : SRee div wiftes e o4 LRSI
. T T, W ) L (Ministry of Chemsl O FarlasH G of india)
® ﬁnﬁ#-mmz d Guindy, Channai - 600 032
:91-44.2226 47016 heR - 9144.22254707 cireT iz Tel : 91-44-2225 47016 Fax: 91 - 44 - 22264707
i—ﬁﬁ chennal@epetoovin FoUE | www.cipstgovin E-mall : channal@cipet.gov.in Website | www.clpatgovin
- g fidrd/TEST REPORT
it < sd/sthe. 2833)
Som Global Pan Masala Pvi. Ltd.
frid @ | rerosy wo. B1474
Regd. Office : C-123, Naraina Industrial Area, ¥
Phase - 1, New Delhi - 110 028 fimrs [ Date:  08-12-2021

09-11-282%es..0% ... Nos.

L4

wasf | Customar Lek. Ref : R
hET A W E e Tigw fod / TEST REPORT AS PER TEST STANDARD : Refer PartC [

| 97T - & /PART -A |
v S = e | PARTICULARS OF SAMPLE SUBMITTED

Packing Material (Pouches) - as stated by
the party

w) &@ftm w7 [ ) Name of the Sample

) A e ¥ B wiw/ b} Date of Receipt of sample  :©  {7-11-2021
7))  Iesmnsmen/el/ o) Grade / variaty /ype / size /class ¢ Nil

¥  wifsq §F% / d) Declared value, If any Nl
.1;1 =z 4./ e) Code No. : DB Roval - Dilbagh - as stated by the party
w) W= 9 wd fmiw wri/ () Batch No. and Date of Manufacture: Nl
) =/ g) Cuantity + 1 Sample
7) URen = R /h) Mode of Packing * Packed in envelope
%) v W w e (1) Sealed or not : Not Sealed

aft) = = GFH/ j) Any other Information L

[ - = iPART-B |

RS s/ SUPPLEMENTARY INFORMATIONS U
=) #fuRir IS 3 ¥ [ a) Reference to sampling procadure : Sampfing not dbhe by this lab
) me s % oW s wardw W ww ofone _
b) Supporting documents for the measurernent taken and result derived : Asgiven inPart C

5) wnw s sl 7 Feits ® spmr wiaw df § W wRed
c) Daviation from the test method as prescribed in relevant work instructions, If any : No deviation from the standard

25004 fa 30000 | AVP | 23.07,2020 'b-;fz‘ﬁ




mmm W)

o LS - 600 030
A 91-44 -2225 47018 HEE : P-44-22254707
§-9e - chennaifiicipstgovin BSEET :uawvcipelgovin

fifid o / REPORT MO, :

08-12-2021

o [ Date :

67474

Test Duration: 17-14-2021 To 08-12-2021 [ ¥ - 7 /PART-C ||

mﬂnmh}i urmﬁﬂiﬁﬁiﬁuﬂ% Irectia}
Guindy, Chermal - 500 032,
Ted : 91-44-2225 4701-6 Fax : 91 - 44 - 22254707
E-mad| : chanmmifcipetoovin Websls : wwwecpet.gavin

e ﬁtﬁimsr REPORT

w49 / Sk No. 2833]

@ | This Test report/Certificate is issued only fr the samyples submiteed to CIPET'

2 The Results stated sbove related only to the items tested.

5 The Quality of the subrequent production lot hag {o be ensured by the purchasen
4. This report, in full ar part, siall not be reproduced, published, advertized, nsed for any legal action, Unless prior permission
has bean secured,
=. Selection of samples for individual test has been done In accordance with respective clangez of 1S
. Datslls of tent sub-contracted: Mil

S.no. Test Name Test Method / Unit Test Value Obtained
Standard
1 |Polymer Identification DSC & FTIR - Acrylic based coating on
printad side and ethylene
emulsion coating on plain
side of cellulose shest
Part- REMARKS

H"End Df REPD'T’HH' &

2 of 5.

)

AUTHORISED SIGNATORY

Q@\

AUTHORISED SIGNATORY 313




440 .

2021-11-1668 DSC2512/7/2021 2:57:41 PM
5.00000 mg
Tzero Aluminum

cipet chn

CADSC Data\2021-11-1668.ti
2021-11-1668

0.0
5 .
z |
o 0.2
E ; Enthalpy (normalized): 56.115 J/g
“E“ 0.4 - Onset x; 51.81 °C
(=] 1 R S
<
g -
i -0.6-
.E 1
~ x | Peak temperature: 86.88 °C
-U.B =2 L] T T T T T ] T T T T T T T T T T & T T T 'y ] T T L] T T T T ] L L] T
20 40 a0 80 100 120 140 160 180 200
Exo Up Temperature T (°C)

TA Inslruments Trios V4.3.0,.38383
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Aran ExokE -1

&ﬁm  tfezye o vl

e CIPET: INSTITUTE OF PETROCHEMICALS

a) Name of Sample { as stated by party)

EC o) i Et) TECHNOLOGY (IPT)
(g ﬁmﬂ% mgﬁmﬁm’m) [Formarly Central Instituts of Plastles Engineering & Technalogy)
TR W T8~ T T Departmant of Chemicals & Petrochierm|sals
| T —— SERLE e e e oot
= : Pt ez, 630, Phazs-n, G100, &, Ahms
iy :ﬁmﬂ;ﬁmﬁﬁ'ﬁ'wmlﬂaﬁ;ﬁ Tela (079) 40103200802, 825, Fex (079} 0030905
s cipetahmddiomai com, shmedabad @dpet.govin AT E-mall: cipatahmdi@gmall. com, umm;ﬂ:
oA v, T, S - 000 042 Hood Ofics : CIPET, Guindy, Chennai - 600 032
PLASTICS TESTING CENTRE 6314
Series : A [ itz fite / TEST REPORT | S.L. No.
Issued to : Test Report No .
Som Global Pan Masala Private Linited. 238
C-123, Maraina Indusirial Area, Dated -
Phase- 1, 13.04.2022
New Delhi~ 110 028 Your Ref. No,
Letter .
. Dated
.Tesl Report as per Siandard : Asperpartt 10.04.2022
ULR No : TC816422000000258P
PART A

PARTICULARS OF SAMPLE SUBMITTED

Packing Material (Pouches)

a) Reference to sarapling proceduse

taken and result derived
¢} Deviation from the test method

1) Supporting documents for the measurement

as prescribed in relevant work Instructions, if any

b) Grade / variety / type / size [/ class NA
¢} Declared value, if any : MNA
d) Code No. : APus
¢) Batch No. and Date of Manulaciure NA
i) Quantity 01 Nos
g) Mode of Packing Packed in bag
h) Date of Receipt 11.04.2022
i} Date of Starting 12.04.2022
j) Date of Completion 13.04.2022
k) Sealed or not MA
. I} Any other information Dilbagh _
PART B

SUPPLEMENTARY INFORMATION

Samples Supplied by the Party
As per Part C

Mot Applicable

G2

1of2

4001 -8000/A-JAN-22/R.0.

Head Office ; CIPET, Guindy, Chennai - 50¢ 032
315




CIPET : INSTITUTE OF PETROCHEMICALS

TECHNOLOGY (IPT)
{Formerly Cenlral Insiiluls of Phasties Enginesring & Taehnoksgy)
: Department of Chemicats & Petroche misade

d S T e, S R A N Minisiry of Cheumicals & Ferffizers, Govl. of fndis
e L Ga0, T 4, Fhant o, T, e Sa2445, ) > Fiot Mo, 630, Phase-y, G.1L0:C.. Valve, Alimadabed-382 445.
 (078) 40108900-902, 925 TH « (079)400020808 o @ Telz.; (a78) 40103900-802, 925, Fax : (079} 40083005

: ; cipsishmd@amail cam, shmedabadiBicpst.govin — E-rmall: cipslahmdgmail com, shnmdnha-d@clpu'l.;nv.ln

' - wuaw.dipel.gav.in Web, ; www.clpst.gov.in
T - ﬁﬁz__ ﬁmﬁﬁﬁ ~BO0 032 Hend Ofce : CIFET, Guindy, Chennal - 800 0352

PLASTICS TESTING CENTRE

Packing Material (Pouches) Ta;;:f:; m;t;'-l 54_2215!:;_52
PART C
TEST RESULTS
@ 1::. Test Test Method | Unit Resulis Obtained
. o~ . | ASTMEI252 Paper +Foil +Non VMCH
1 | Material dentification IDC by Braun tee based Adhesive

Note : i) Statement of Conformity & Decizion Rule (if any) : NA
ii) Opinion & Interpretation : NA
PART D
REMARKSE : HNil

NOTE The resulis related anly to the items tested

The report shall not be reproduced in fullfpart withoot wrilten approval of the labormtory
This Test Report/Certificare is issued only for the samples submitied to CIPET.

The results stated above related anly (o the items tesied,

The quality of the subsequent production lot has to be ensured by the purchager.

-
(\f\h
1. thorised Sign’;ltur}.r Authorsed Signalory

2of 2
i’ ﬂ!q h r;r ' 5 L 4 =
et -_ £t D Trivodi

(Techiical 0fzer)

L L g

Head Office : CIPET, Guindy, Chennal - 800 (032
316
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ml — 1 1 1 1 ﬁ_ _____ : -~
4004 3000 _ 2000 1000 B
Wavenumbar [cn-1]
fComiments] Wegsurament Informrationd e |
Sample name Moclel Name FTAR-4700typeA TN DG
Commenl | Sarial Mumbsr DO45761788
User
Celvlasbein Accassory ATR PRD ONE
Company CIPETIPT Ancessory SN C128261809
|ncidant angls A5 deg

fMeaswement Bate  §2-04-2022 16:24
[Ciatailed Information]

Creation date 12.04-2022 16:28 Light Sodms Statclard
- Detector TGS

Data mrray lyps Linear data aray Aeaurmulation 12

Horizontal axis Wawvenumbar [om-1] Rasolution 4 o1

Wartical gk T Zera Filling On

Shart 248,053 em-1 Apodization Coslnie

End THOD.E5 om-1 Gain Auto (B)

Diaks interval 0.964233 em-1 Aperhirs Awito (7.1 mm)

Diata points ras Sganning Spead Auto (2 mmissc)
Filtar Auto (30000 Hz)

i . 317




FARE LABS Private Limited
| 11773, OLF Phase-ll, IFFCO Choak, MG, Road,
3y Guigaon-122002, Harysna, INDIA
| Phons @ 59112 207, 034205 )
Fax ¢ +01-124-4036038, Call : 401-05992 21227
Emal  : {erelabsEiarelabscom
Welislte @ v farelales com

y 444
* VFARELABS

s Science | Technology | Innovation

TEST BEPORT
Issued to: M/s, Som Global Pan Masala Private Limited 1.0. No.: FI/PL/SL/09042022-004
Plot No 123, Block-C, Naraina Industrial Area, Phase-, Report Date: 11/04/2022
Mew Dalhl 110028 Sample Receipt Date: 05/04/2022
Account Manager: Yathagin Supraja
Credit Manager: Saptesh
Customer Provided Information:
Nature/Name of the Sample : Dilbagh A Plus
Laboratory Provided Information:
Sample Quantity : 1 Plece
Date of Parfarmance of Test + 09— 131%™ april, 2022
Method of Sampling : FL/SDR/B/MD-3
.Sarnpie Collectzd By : Mr. Mohd. Zahid (FARE Labs Representative)
Analysis Report
S, No. Parameter Test Result Protocol
1 Paly Propylene (PP}, Abhsgent FL/SOP/PHARMA-052
2 | polyathylene (PE), Absent FL/SOP/PHARMA-052
3 | polyvinylchloride (PVC), Absent FL/SOP/PHARMA-052
4 Polystyrene (PS) Absent FL/SOP/PHARMA-D52
Remarks: Above four materials are absent.
I
MI/’
| Reviewed By
- Page 1 of 1

Tost repors Bhall Aot 198 reproducesd Sxcept (n full, without wivtben approvasl of the Bharatary. This report |s intended anly far your guidonice and not
for legal purpese or for advertisement. Szmples will be destroyed after 15 days from the date of lssue of test certificate unless otherwise spedied.
Any complaind about chis repart should be mmmusicated In writing within 7 days of issue of this report. Toral liability st FARELABS Put. Lbg 15 lirmftad

o nvoleeed amount only,
If you have any comploint/feedbock regardine the sample collection/testing/test raport, pleasa sand an amail at
| fegdbacicdfarelsbe.com and call ot +91 2598321237,

**¥*End of Repart™* s

‘ NOTE: The laboratory accapts the responsibility for coneent of report. The results cantained I this test repart partsins only to the sample tested.

PLyT /BN ROS

ﬁ 150 9001:2015 ﬂ SO 14001:2015 ﬁ (50 450012018 ﬁ 50 / IEC 2770012013
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ftre : SRee ot TfeTE Sael

.'..I- ‘ 5
frre o oS Baem, W SRR {Ministry of Chemicals & Fertilizers.
'-.ﬁ'ﬂ?

T - &0 03 Guindy, Chenriai - 800 D32
T | 9144-22254701-6 AT < D1-44-22254707 clPET Az Tel : 91-44-2225 4701-8 Fan: 91 - 44 - 22254707
£9% : chennat@clpeloovin ¥R : www.cipelgovin E-mail - chennal@icipet.govin Wehsits ; waw.cipat.gavin
= Wt/ iteror fidE /TEST REPORT 283
tssued to : wa [ 8l No. 28

Som Global Pan Masala Pvt. Ltd.

foird 4 | REroRT no. ; 67471
Regd. Office : C-123, Naraina Industrial Ares,
Phase - 1, New Delhi - 110 028 foirw /Date:  08-12-2021

08-11-2G%kes... 2. Nos.  PatA

was{ | Customar Let. Rof :
e A W & e wige fid / TEST REPORT AS PER TEST STANDARD : Refer Part C
(=7 - % /PART-A ]
wem A s faaw / PARTICULARS OF SAMPLE SUBMITTED

®) A w W/ 3) Name of the Sample : fnagt::]:% Material (Pouches) - as stated by
@
am) @ wa @ =1 Wi/ b) Date of Receiptof sample.  : 17-11-2021
3)  TeAmEveet ] o) Grade [ varety [/ ype/sizefclass ¢
§) =ifew % [ d) Declared value, ifany NIl
%) wiE #/e)Code No. . A Plus - Dilbagh - as stated by the party
.:ﬁ) g 4. wi Fwiw arda/ f) Batch No. and Date of Manufacture: NIl
=)  wen/ g) Quantily : 1 Sample
%) fm = 4 / h) Mods of Packing :  Packed in envelope
¥)  wmz ¥w W W /i) Sealed ornot . . Mot Sealed
@) = s e/ j) Any other information po-

i

[ wm - wParT -8 |
FF I,/ SUPPLEMENTARY INFORMATIONS

21T11EES

z) divkin TR ¥ wnd / 2) Reference to sampling procedurs ¢ Sampling ndt done by this lab
&) W wer i A e wEEw vEmW 9 W SR o
b} Supporting documents for the measurement taken and result derived : As givenin Part C

¥) wefe wrd sl W Pl & ogew whew G ¥ W wiews
¢) Deviation from the test mathod as prescribed In relevant work instructions, if any : No deviation from the standard

2@01“3@!3}&'\?!23.0?% : 1ﬂ§“




" R : Reee dfy witesw Sl
& s o, ST )

CIPET : INSTITUTE oggmﬁ‘&mmm
Ministry of Chemibars & Yt oMLt indis)

LW - 600 032 | Guindy, Chennal - 600 032.
BT 91442205 47016 Y : 914429264707 pET fir Tel : 91-44-2225 4701-6 Fax : 91- 44 - 22254707
9% chennal@cpetgovin W - www.cipetgovin E-mail ; chennai@cipat.gov.in Website : wiw,cipet.govin

e U2 /TEST REPORT
frgré d / REPORT :;::112 _2:;?‘1 - :,F w4 /sLNo. 28329

feors | Dats :

Test Duration: 17-11-2021 To 08-12-2021 | HPT - 7 IFART-C]
i IR [ TEST RESULTS

S.no. Test Name Test Method / Unit Test Value Obiained
Standard
1 |Polymer identification DSC & FTIR - Phenol formaldehyde
coating on printed side
and ethylene emulsion
coating on plain side of
cellulose shest
. Part-D REMARKS

1. This Test report/Certificate is lssued only for the samples submitted to CIPET

2. The Results stated sbove refated only to the items tested,

3. The Quatity of the subsequent production lot has to be ensured by the purchaser.

4. This report, in full or part, shall not be reproduced, published, advertised, ueed for any legal action, Unless prior permission

has been secured.

5. Selection of samples for individual test has been done in accordance with respective clauses of IS.

&. Details of test sub-tontiacted: Nil

“End OF Report™™™*

2of <

a i

AUTHORISED SIGMATORY AUTHORISED SIGNATORY 320




2021-11-1665

cipet chn

C:\DSC Data\2021-11-1665.tr .

447

2021-11-1665

DSC25,12(712021 2:07:41 Py
5.00000 my
Tzero Aluminum

0.0
0.2 -
-0.4 -

06

Heat Flow (Normalized} Q (Wig)

Enthalpy (normalized): 80.989 J/g

Onsel x; 47.27 °C

Peak temperature: 84.62 °C

-0.8

Exo Up

I L ]
100 120
Temperature T (°C)

o

(]

140

160

180 200

TA Instuments Trios V4.3.0.33388
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INDIA NON JUDICIAL

e e e T e o R e T LT I
i R S e S PL T A R
— TT'“':;A“:-"!E'.-.'_"..-.-::HA_ .
Certificats No. SN DLAGA0STRRIPIRA v 1
4 - B [ ATy

T -
220 203 PMY L8
ArdFas0% DELHIFBLIDEH,
© P BI3PEH

- Certificate lssued Dato

Acoount Bederence

Unique Doc. Refererica 855, -123?0[;@"_[31!;! JT::-:'h
Purchasad by e : 3
Desoription of Document s .
Property Dascription 2 '
Considaration Price (As) 2
 FirstPany T : somf tﬁ _
| B, : l-z':'-.ran,:' o h i
Stamp Duty PaidBy . i SOMBL I-.E.;e ;;:I“!‘ .
. Stamp Duty Amouni{Ps.) -L._. : 1& . -!'1:-.!:
2 G T A

<100

We, Som Global Pan Masala Pvt. Ltd., C-123, Naraina Industrial Area, Phase -
i, New Delhi - 110028, hereby confirm and declare as under:

1. That the samples of packaging materials submitted to Central Pollution
Control Board is belng used at the plant for packaging of Dilbagh Pan

Masala manufacture in our plant.

1 For Sam Global Pan Masata Pvt. Lid
W b ¢
' Director
I Statutory Alert -
k Hamp catifiv wariad " or yeing e=Stama Moblis App of Stedk Heifing.
i ey 10 e s oo e ot i A 2 st byt o M SoePEIE 1 Mokl .npﬂmmﬁ;u_ ovai,

3 2. Thie ainiss of hecking e lepranacy [ on s gaam of B corfiicale
i3 In cese of sy dompaney plesins ok (e Compatead Aulhaeiy
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2. We undartake and assure you that we shall not use any plastic material
in our packing of Dilbagh Pan Masala or Tobacco In future.

3. We also certify that Plant / Unit situated at C 123, Naraina Industrial
Area, Phase I, New Delhi - 110023 has been closed as per the direction
of Central Pollution Control Board and this may be placed on record that
presently the plant Is closed. Further to inform you that as resuit of
closure of this unit, about 1200 to 1500 approximately, workers and
there families are now jobless / all the staff and hawkers attached to
our distributors and dealers have |gst there business. This undertaking
is in addition to the earlier commitment that the packaging material for
which the sample along with the testing report from CIPET was
submitted vide communication dated 19.04.2022 to Central Pollution
Control Board will be used In future for packaging the complete range of

products.,
For Som Global Pan Masala vt d
‘ Director
Deponent
Verification:

Verified at New Delhi on this 31% day of May, 2022 that the contents of
the above said affidavit are true and correct to the best of my knowledge and
belief and nothing has been concealed therain,

Mrmw
' Director

Deponent

LITER T
W/

S Notary Public, Dethi’

91 MAY 2022
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INDIA NON JUDICIAL

Government of National Capital Territory of Delhi
”f109

et lE—————— o
Gartificate No. 141N DL S5AUSBOBEII 7400 T >
Gerilficate tseusd Date 30 Melys2082 5204 PM 31 E
Account Reference Fies0y DE =
Unigue Doc. Referenca ﬁ
Purchased by L . g
Deseription of Doslmernt ' : 2
Property Descripion . S

Consideration Price (Rs.)

First Party ;
Sagond Party r . FEAE ROl O
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Stamp Duty Amount{Rs.) : : )ﬁ il
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We, Som Global Pan Masala Pvt. Ltd., C-123, Naraina Industrial Area, Phase -
I, New Delhi — 110028, hereby confirm and declare as under:

&,

1. That the samples of packaging materials submitted te Central Pollution
Control Board is being used at the plant for packaging of Siggnature

Pan Masala manufacture in our plant.

N For Som Glohal Pan Masala L. Ltd

Faal
: Director

b Btastubory Abert:

| Tha mithariicitg of Ui ori|ficate shihd Ce verified al Wi shes e’ o -Etait M I
Any dizrzpancy In e Betils on tis Dertidicice and as availzble:on the vabmilz 7 MDU:;TJB Fammthg%ﬁm SRR HR
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2. We undertake and assure you that we shall not use any plastic material
in our packing of Dilbagh Pan Masala or Tobacco in future.

3. We also certify that Plant / Unit situated at C 123, Naralna Industrial
Area, Phase I, New Delhi - 110023 has been clesad as per the direction
of Central Pollution Control Board and this may be placed on record that
presently the plant is closed. Further to inform you that as result of
closure of this unit, about 1200 to 1500 approximately, waorkers and
there families are now jobless [ all the staff and hawkers attached to
our distributors and dealers have lost there business. This undertaking
Is In addition to the earlier commitment that the packaging material for
which the sample along with the testing report from CIPET was
submitted vide communication dated 19.04.2022 toe Central Pollution
Control Board will be used in future for packaging the complete range of

products.
For Som Global Pan Massla vt 1td
g
' Director
Ceponent
rifica

Verified at New Delhi on this 31% day of May, 2022 that the contents of
the above said affidavit are true and correct to the best of my knowledge and

bellef and nothing has been concealed therein.
FurSanhba’lP’MHBﬂhmuﬂ_ :

-

Director

Creponent

:  Notary Public, Delhi

W 08
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g
Government of National Capital Territory of Delhi 5 o
s
v
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We, Sam Global Pan Masala Pvt. Ltd., C-123, Naraina industrial Area, Phase -
1, New Delhi — 110028, hereby confirm and declare as under:

AR

-

1, That the samples of packaging materials submitted to Cantral Pollution
Control Board is being used at the plant for packaging of DB Royal

manufacture in our plant. '
2 For Som Global Pan Masala P, Lt -

-

Director

Ay mumerWuﬁﬂnﬂuMﬂsﬂmmm_smMnﬂwum LT S0k BLOGAL AN LASAL A PWT LT SO0 SO0, Pl lasaly B
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2. We undertake and assure you that we shall not use any plastic material
in our packing of Dilbagh Pan Masala or Tobacco in future.

3. We also certify that Plant / Unit situated at C 123, Naraina Industrial
Area, Phase 1, New Delhi - 110023 has been closed as per the direction
of Central Pollution Control Board and this may be placed on record that
presently the plant Is closed. Further to inform you that as result of
closure of this wnit, about 1200 to 1500 approximately, workers and
there families are now jobless / all the staff and hawkers attached to
our distributors and dealers have lost there business. This undertaking
is in addition to the earlier commitment that the packaging material far
which the sample along with the testing report from CIPET was
submitted vide communication dated 19.04.2022 to Central Pollution
Control Board will be used In future for packadging the complete range of
products.

For Som Glohal Pan Masala vt Lid _ .

; -~
Director

Depnnen-t
Verification:

Verified at New Delhi on this 31* day of May, 2022 that the contents of
the above sald affidavit are true and correct to the best of my knowledge and

belief and nothing has been concealed therein.

For Som Global Pan Masafa Pt Ltd
- | Direcl.nr#.
_ &"P\?‘Y PU{S‘ ' Deponent
&) <.
’5' Anupama Sethi Q -
‘ Area : Delhi . o
£ Reg.No-2147 _, HLL ESTEU
gt
“. g i W/ :
Notary Public, Delb
41 MAY 2022
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We, Som Global Pan Masala Pvt. Ltd., C-123, Naraina Industrial Area, Phase -
I, New Delhl - 110028, hereby confirm and declare as under:

1. That the samples of packaging materials submitted to Central Pollution
Contrel Board is being used at the plant for packaging of A Plus

manufacture in our plant,
1 For Som Global Pan Masala Put. Lid

irector”

1 Statutory Alert:
kel 1. Th mithentoty of this 5 e shad be vl | e-Bramp
T B : el il “wwew phnileziemy con’ ar weing ikl of Siock Holding:
gl Any discrepancy in the deia) r-_:ms Coniflcate siml us npailabis on ﬂtﬂﬁm I Maokile AR randem I.rhu'-'llﬂm i
% | 2 Thie ovus of chaching the apilimacy ie-on he umem of the oorifissie: J
4 Iercass of any distispanty plaass inform the Compatant Autharily,
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2. We undertake and assurs you that we shall not use any plastic material
in our packing of Dilbagh Pan Masala or Tobacco in future.

3. We also certify that Plant / Unit situated at C 123, Naraina Industrial
Area, Phase 1, New Delhi - 110023 has been closed as per the direction
of Central Pollution Control Board and this may be placed on record that
presently the plant is closed. Further to Inform you that as result of
closure of this unit, about 1200 to 1500 approximately, workers and
there families are now jobless / &ll the staff and hawkers attached to
our distributors and dealers have lost there business. This undertaking
is in addition to the earlier commitment that the packaging material for
which the sample along with the testing report from CIPET was
submitted vide cormnmunication dated 18.04.2022 to Central Pollution
Control Board will be used in future for packaging the complete range of

products.
for Som Global Pan Massa Pt L .
% -
Director
Deponent
i ion:

Verified at New Delhi on this 31 day of May, 2022 that the contents of
the above said affidavit are true and correct to the best of my knowledge and

€or Som Globa Pan Mesala vt Ud. .
M’
Director

Deponent

belief and nothing has been concealed therein.
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Il Shree Ganeshay Namah:ll

TRIMURTI FRAGRANCES PRIVATE LIMITED
Regd. Off.: - 133/231, Transport Nagar, Kanpur-208023 (U.P)
Phone: 0512-2614341; Emalk info@shikhargroup.in

Dated 31-05-2022
To,
Divya Singh 3 I =
Additional Director & 1/C UPC-HI e, e e
Parivesh Bhawan 2 3?2,:' '
' 3 1 I'u\f I:'GEE
East Arjun Nagar,
Delhl-110032. R
bes=ma s ere e ]

Subject:- Directlons issued by CPCB for enforcement of provisions of Plastic
Waste Management (PWM) Rules for storing, packing or selling Pan masala
products in all forms- regarding withdrawal of closure direction issued to
M/s Trimurtt Fragrances Private Limited, 133/231, Transport Nagar,
Kanpur-208023 (U.P.)

Respected Sir,

This refers to letter dated 25.05.2022 no. CP-20/28/2021-UPC-I1-HO-CPCB-HO-
Part(1) and our earlier letters on the same subject is to inform, that the UP power
had disconnected our Power supply on 21.04.2022 & power restored on
12.05,2022 of our unit. Our Unit Closed 6-7 days due to power.

Which has been closed as per the dircction of CPCB and this may be placed on
record that at present the plant is closed. Further to inform you that as result of
closure of this unit, 1,400 workers are now jobless. resulting in huge loss of
revenue, This undertaking is in addition to the ecarlier commitment that the
packaging material for which the sample along with the testing repaort from CIPET
was submitted vide communication dated 11.04.2022 to CPCB will be used in
future for packaging the complete range of products, the samples and a copy of the
CIPET is again submitted flor your ready reference.

You are requested to revoke the said letter at the earliest and oblige
With Regard.

You're [aithfully
Far Trimurtl Fragrances Private Limited

For Trimurt Frograncas Pvt. LId
ﬂumurlmﬁf/

Authorised Signatory
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1w b-rom e
T o oo, T i

cegrfhd g
i iy S

e o & ' | CIPET 1INSYITUTE OF PETROCHEMICALS
S SR 3) ' 'qﬁ | TECHOLOGY (1)
(i TR firage s el i o deimd) Emﬂ!qﬂimﬂﬂ-:hwl ﬂnﬁwz

Rirntry of Charnicady § Fartaoey, Govt of Indla
Pt o, &3, Prage-tv. GLO.C  Vaba, Alreecatad-112 45

ude 4 63, w4, i D, srm. wmoeR- s @/, Teld | {0TH) 40100000-800, 0I5 Fas  (37%) 40023005
= . o
e s DN et gzt
etz oL L I | Mead Ofico CIPET, Gundy, Chennai - 600032
B, - GO0
L PLASTICS TESTING GENTRE 8224
Seies: A ot otz / TEST REPORT S.L. No.
Tast Report No:
3SUBA 10 Trimurti Fragrinces v, Lud, R 97
Plot No. 1337231-A., Dated :
T.1". Nugar, 08.04.2022
Lenpur - Your Ref. No. :
Lelter
Daoted
Tost Repont as per Standard : As per pant 07.04.2022

a) Name of Sample ( o sint-d by pany)

ULR No : TC8164220000001631

PART A

PARTICULARS OF SAMPLE SUBMITTED

Substeaie Shikhor ' Masala

a) Reference to sampling prosedure

Laken and result derived
¢) Deviation from the tes) mehod

Grre

b) Supparting decutments for he meastrement

as prescribed in relevam wurh instruvtions. il any ]
- -l'\--_-.-—...q.,__. —— L =

b) Gmde / variety / typo / size / cluss : NA

¢} Declared valuc. if any i NA

&) Code No. ¢ NA

¢h BBotch No. and Dote of Munufuctune NA

1) Quantity : 01 Nos

81 Mode of Packing t Packed in bap

It Date of Receipt : 07.04.2022

i} Bale of Starting 1 07.04.2072

1 Date of Completion 1 07042022

&) Sealed or not : NA

b _Any other infonmation NA Y -

PART B

SUPPLEMENTARY INFORMATIO

: Sumples Supplicd by the Porty
: As per Pan €
I Not Applicable

-_———— - e e

4001-8000/A-JAN-22/R.00.

[Hoac Offico : CIPET, Guindy, Chonnai - 600 002
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otz : T Y2 CIPET :|INSTITUTE OF PETROCHEMICALS
é@nﬁﬁtmﬁﬁrm ! . m;EBHHDLEEY[!FT}
‘;E:n Tmﬂmmm (Foemadty Wngtitty " &;m:g rchnckogr)

sy tow, w0 T :
w2 4 630, B34, Sl e, semrosaoaas
(U1} 49103500-002, 725 WA (0794000 S05

| Mttty of Chemicets & Fertloen, Govt of inla
Pl o €00, Phase-fV. G LD €, Vatva, Alrnadabad-187 445
(0T9) 4010000002 V25 Fia (D7) 40081903

apelaherd(Gpmad com, aivnedstusBetet g 1 E-muz m"w" “"'""“""'_ Goseigevn
TR www cpelgoy in ! ) e Ciprt oy N
frﬁzﬁwg'ﬁ-un . Huad Ofice * CIPET. Gearndly. Crennad - 600012
PLASTICS TESTING CENTRE |
. : Test Repont No.: 97
Substrte Shﬂﬂmr_linu_lillns-n!: N Dated : 08.03.2022 |
PARTC
. . TESTRESULTS =
Sr. E
Nru. Test Test Methol Unit Results Obined i
= ASTM E 1252 Printed Paper (No Plastie |
] Material llluﬂlihﬁffl‘lml IDC by Bron - C Mmeral) |

Li

Note 2 ) Statement of Canformity & Decision Rule (if nny) : NA
ii) Opinion & Inrerpretntion : NA
PARTD
REMARKS

Ni)

NOTE The resu 1 refated ealy to the items tested

The reperr sl aot be repeodused i fulVpast withowl wrilien approval of 1he iabomton,
This Tew Repunt Cenilicate v issued only for the saaiples swbmilted o CIPET

T resu 1 statedt abave related only to the dens (ssind

The qual ty ul the subsequent produttion lot has to be cnaurcd by the prerehasee
,?\—"E = ! A
Authorised Signamory Autitazised Signaton
Jal 2
Bharath . L it D, T
T ] .1echnical Officer)

W e ek B

Hoar! Qifice - CIPET. Guindy, Chonnal - 800 032
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CIPET 4INSTITUTE OF PETROCHEMICALS
TECHNOLOGY (IPT)

i-n!_ |
QlF oemethy Dentra inatety of Plrfics Engindering & Technokogyh
® ' Departman of Chisnicais & Polroctamitaty

cipeT it e
s e e S

Wrniiry of Chemicndy & Fartiyen, Gorl of inda
Mol bio. 830, Prote-tv. G D.C . vates, Ahredabad 350 408

) Name af Sample { as st +d by pany)

#) Mode of Pocking
h) Date of Receipt

o} Reference 1o sampling provedure

laken and result derived
<) Deviation from the te5t me hod

b) Supponing documents for the nseasurement

as preseribed in relevant work Instrucions, ifany

vz d ow, ¥34, Aol B3 s, swjoor- smaes Tebt | (DT0) 40103500907 G25 Fas - (QT0) 40083905
Fm {075} 401 02500902, WS T (07 0o E-mal opatahrme fomad com, shmodaosd B gon
S opatalenc{omal com ahmed e g x in - Wl wwwcipelooyin
iyt 'ﬁThWﬁ 0032 Head Oficn CIPET, Cuancdy, ol - 60O 007
gz A
PLASTICS TESTING CENTRE 62205
Sorigs - A [ ritem fiu# / TEST REVORT | Rl .
! Test Report No :
fesued o Tomuri Fr:]gr?nm; Pvi. Lud. 98
Plot No. 133R231-A. Dstled
T.P, Nagunr, 08.04.2022
Kanpur — 208 023 Your Rol. No.
Lelter
Dated
Yost Repont as par Standard : As per pan C 07.04.2022
ULR No : TC8164220000001640°
PART A

PARTICULARS OF SAMPLE SUBMITTED

Sealed Pack F'ouch Shikbar Pon Musala

b} Geade / varicty / type / sive /7 class : NA
¢) Declared volue. if any : NA
d) Code No. i : NA
) Batch No. and Date of Manulaciune NA
N Quantity : 01 Nos

Packed in bag

: 07.04.2022

1) Date of Stanting r 07.04.2022

3} Date of Completion : 07.04.2022

K} Sealed or not : NA

1) Any oiher information e : NA . o
PART B

SUPPLIMENTARY INFORMATION

: Samples Supplied by the Many
: As per Pant

Nat Applicahle

fr?>

— .

lar2

4001 -B000/A-JAN-22/R.0

Hear Cllico : CIPET, Guindy, Chennal - 600 (32
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TECHROLOGY (IPT)

' ¢ CIPET;INSTITUTE OF PETROCHEMICALS
EHP (Foemaerly Cporal st of Plastics Engnetring & Techrniogy)

o o 43t fnem Deoartnent of Chemicay & Petochemicnls
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:{m -f.tﬂmwf:rﬂ:}mm Head Oica . CIPET. Geindy. Crannad - L0 0X2

PLASTICS TESTING CENTRE

Test Repon No.- 98

Sealed Pack Mouch Shilvwr Pan Masala Dated - 08.04 2022

PART C
r _ TEST ItESULT‘_."i o o
—
:::' Test T'est Metlind Uniit Results Olanined |
i . o ASIMENI | Prnted Paper (No Plastic
| Matena! Identilical | 1DC by _B_muL -*-_ Material) I

Note : J) Statement of Canfarmity & Decision Rule (if uny) : NA

HOTE

REMARKS

il) Opinion & Interpretation : NA
PART D
Nil

The resu ts related only to ¢ itcms tested

Thie repont shall Aol be reproduced in fultpan without wristen epproval of the tabormtony
This Test Report'Centificate is asued only for the sanmies sebaniiiad b CHT T
The resulis stated sbove relalad only to the items 1esial,

The gl iy of the subsequemnt production lof has to bckmu:ed by the purclsser

bt Y
Authornised Signatory Authdkged Signaton

L jechnical Officer

L R

Hoac Office : GIPET, Guindy, Chennal - 600 NIH
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AFFIDAVIT {UNDERTAKING)

. We M/S Trimurti Fragrances Private Limited Having Address at Plat No. 133/231-4,

“Transport Nagar, Kanpur-208023(U.P.) This Is to Confirm That the Samples of Packaging
Material Submitted to Central Pollution Control Board Was Being Used at The Plant for The
Packaging of Pan Masala Manufactured at Our Plant.

The Test Report of The Samples Tested by CIPET Had Been Submitted To CPCB.

We Undertake And Assure That We Shall Not Use Any Plastic Material In Any Form In

Our Packaging Of Pan Masala In Future.

it Is Submitted That At Present The Plant Is Closed.

With Regards

You're faithfully

For Trimurti Fragrances Private Limited
s

Authorized Slgnatory

S

. K- =

ggtuat% ln:ﬂg
3 1 MAY 2022
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I Shree Ganeshay Namah:1!

TRIMURTI FRAGRAN4C955PRIVATE LIMITED

Regd. Off.: - 133/233, 234 & 235 Transport Nagar, Kanpur-208023 (U.P}
Phone: 0512-2614341; tmall: info@shikharsroup.in

Dated 31-05-2022

To,
Divya Singh A

Additional Director & 1/C UPC-1| !,E i X \
Parivesh Bhawan, L 5 ﬁbﬂ“?:-ﬁ ‘
East Arjun Nagar, i ‘31 Heodties I’.
Pelhi-110032, 11 o . !l

Subject:~ Diractions Issued by CPCB for enforcement of provisions of Plastic
Waste Management {(PWM) Rules for storing, packing or selling Pan masala
products in all forms- regarding withdrawal of closure direction issued to
M/s Trimurti Fragrances Private Limited, 133/233, 234 & 235 Transport
Nagar, Kanpur-208023 (U.P.)

Respected Sir,

This refers to letter dated 25.05.2022 no. CP-20/28/2021-UPC-II-HO-CPCB-HO-
Part(1) and our earlier letters on the same subject is to inform, that the UP power
had disconnected our Power supply on 21.04.2022 & power restored on
12.05.2022 of our unit. Qur Unit Closed 6-7 days due to power.

Which has been closed as per the direction of CPCB and this may be placed on
record that at present the plant is closed. Further to inform you that as result of
closure of this unit, 1,400 workers are now jobless, resulting in huge loss of
revenue, This underteking is in addition to the carlier commitment that the
packaping material for which the sample along with the testing repart from CIPET
was submitted vide communication dated 11.04.2022 to CPCE will be used in
future for packaging the complete range of products, the samples and a copy of the
CIPET is again submitted Zor your ready reference.

You are requested to revoke the said letter et the earliest and oblige
With Regard.

You're faithfully
For Trimurti Fragrances Private Limited

Far Trimurti Fregrances Pyt. LEd
Authoris natory

Authorised Signatory
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CIPET JINSTITUTE OF PETROCHEMICALS

TECHNOLOGY (IPT)

ntral Ivstifute of Plastics Enginesnng & Technology)
Deparimand of Chemicals & Patoshewhcals
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taken and result derive

) Deviation fror the test method

|
| | SUPPLEMENTARY INFORMATION
a) Reference io sanmin;lg procedire
b} Supporting ctuc.unems for ‘he measuremem

| ! | PLASTICS TESTING CENTRE 8222
Serles : A | [ wdiggur i€ / TEST REPORT | Gil..-No.
|
st to.; Trimurti I?rngm;nm; Pyt, Lad, Test Report No: 05
Plot No, 1337235, Dated !
T.P. Nagar, || 08.04.2022
Kanpur — 208 093 Your Ref. No. :
| Leter
| D
Test Repart as per Standard W | As per part C sted (7.04.2022
i |
ULR No : T{816422000000161P
| FPAIRT A
PARTICULARS OF SAMPLE SUBMITTED
1) Name of Sample ( :is' stated by perty) Substrate Shikhar [Pan Masnls
b) Crade / variety / typeif siz: / class NA
c) Declared value, If any NA
d) Code No. MA
¢} Baich Mo. and Date g Me nulaciuee M4
) Quuntity _ 01 Nos
#) Mode of Packing Packed in bag
h) Date of Receipt 07.04.2022
i) Date of Starting . 07.04.2022
1} Date of Complelicn | 07.04.2022
k) Saaled or not 3 NA
1) _Auy other infermatipg 1 NA
PART B

Sampjes Supplied by tle Pany

|
il
|
i

P

es preseribed in relevant work [nstiuctions, If any
: b

As per Part C

Mol Applicable

1otz

4001-8000/A-JAN-22/R.0.

|IHEEﬂ CiHice : GIPET, Guindy, Chernal -.mn_cjsa
]
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CIPET:

Faol Mo, 6

= 102445,
gf;w:{wmwwaauuauz.mh;{ufa 00B2ANS
- cipelalilgmal.oom, ahmedabadBelpelaia n
5

|
#NSTITUTE OF PETROCHEMICALS
TECHNOLOGY (IPT)

[Formerly Ceniral Institule of Plasfics Enginearing & Technoiogy)

Logaibmwn) ol (emicals & Pelmcheémicala
Minisley of Chemiceis & Forlllzers, Govl of bdin
G, Phose-V, G.LOGG,, Yerdve, Ahmedobmg-382 445,

Tbel: (079) 40103900802 #28, Fax; (079) 40083905
E-mail; papeolwidEgrel oom, ahmedatadgicipel povi)

Wal, ©wany, il o in
Head Ofice : CIPET, Gulndy, Channgl - 500032

FLASTICS TESTING CENTRE
i
! Sabstrate Shilhar | Pan MEnsnla Test Report No.; 95
! Dated : 08.04.
| ART A 8.04.2022
- I i ! TEST RESULTS
No. Tedi| Test Method Unit Results Obtained
! | Material Identifcatian | ASTME 1252 1" Printed Paper (No Plastic
L - | IDC by Braun ] Maleriﬁ]}

Note : i) Statement of Cp

Vformity & Decision Rule (if any) : NA

ii) Opinion | Interpretation ; NA
REMARKS Nlir'i PARTD
NOTE i ﬂ:::?;l:ul:ﬁﬁlm only o the items 1ested
3 TS Tt RepordCemit  vnd ony ot o e 110 oo
; The results staiee abovs related only 1o the items tegted ‘

-
Authorised Signalo

Bhargth K.

The ?mlﬂg- cfthe subsequent production lot has 1o be ¢

i

y
.

|
'1
|

isured by the purchaser,

{\ﬁ
Authdrised Signatory

o 20f 2
ki . Trivadi

Fechnical Officer)

Heas! Office : GIPET, Guindy, Chennal - 600

a2
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TECHNOLOGY {IPT)

ntred Inefine of Flastics Enginseing & Toshnology)
T Departieranl of Chemicals & Peltechemicals
Minktry of Chamicsla & Fertlrenrs. Govl. of India
3, Phasi-Iy, G.U0.G, Vtus, Ahmadabad-982 445,

i iEu. ¥4, A, vy,
?%ﬂ *(079) 40103900.002, B25 deet - (0

mpeabmd@gmal.com, snmedal Wah, ; vww.cipal quin

iz | vevew.ci in, Heead Oics : CIPET, Guindy, Channal -600 032
e - fele, Al 99 - 600 032
IPLASTICS TESTING CENTRE i i g223
Series ; A 1 | dtteror Ok / TEST REPORT | I il
| t Raport Mo :
Issued to: Trimurti Fragrances Pyt, Lid. Tes Eﬁ- " 06
Plat No, 133/23 .
il I Dated -
T.P. Nagar. A 08.04.2072
Kanpur — 208 023 Your Ref, No. :
. [ Lower
J Dated s
Test Repor as per Standard :, As por pary C ' 07.04.2022

ULR No : TCB16422000000162P
PART A

' Par-,ﬁqumns OF SAMPLE SUBMITI D

&) Name of Sample ( a5 statad by party) : Sealed Pack Pouch Shikhnr Pan Masalky
1) Grade / variety / typs / size / clasg t NA

¢) Declared value, if ary PONA
d) Cods No. i : NA
¢) Batch MNo. and Date of Manufacloee  + NA
f) Quantity f : 01 Nos
2) Mode of Pacling I ¢ Packed in bag
1) Date of Receipt | ¢ 07.04,2022 -
1) Gate of Starting : 07.04.2022 '
1) Dete of Completion : 07.04.2022
%) Sealed or not ¢ ONA
) Any ather nformatios : : NA
! PART B '
SUPPLEMENTARY INFORMATION
a) Reference to samnpling protedyte : Samples Supplied by the Party
b) Supporting documenty for -he meassrement )
taken and result derived ’ A5 per Part C
¢} Deviation (rom the t@s' method! _ N .
_ 4y prescribed in relevunt work Inshiuctions, if any ' ot Applicable

| of 2

Mf’ =]

4001-8000/A-JAN-22/R.0. ; -Heacl Oftfice : CIPET, Guindy, Chennal - 600 G532
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uplftd'lrrdﬁnml.l Lo, ﬂhnmuubml@ gt

, 27 - 800 032

CIPET : INSTITUTE OF PETROCHEMICALS

TECHNOLOGY (IPT)

Ay {Fosmarly Caniral Instlute of Plastios Enplnsedng & Techaalogy)
o Depmrtmant of Ghamicals & Pefrochamicats
CIPET U 2 Minksiry of Chismicals & Ferdiiznts, Gel, of fndla

- Y9448, Piol Mo, 630, Phepa-V, G.10.C. Valva, Ahmedabad-102 445,
05 ﬁ @ Tulel: (O7F) 40102800-807, 326, Fax - (A7H) 40083005
b Esmediiclpeizhrmdi@iomall com, ahmodatad@elpatmvin

Wieh, - wwwenipalgovin

Haad Olfice : SIPET, Gulndy, Chaanzl - GO0 032

PLASTICS TESTING CENTRE

Sealed Pack Pouch $hikliay Pan Masala Test Report No.: 96
i Dated : 08.04.2022
PART C

- TEST RESULTS

I.
No. Test] . Test W etho Linit Results Obtained

: ] ASTM E 1252 Printed Paper (No Plastic
I 2 ] per (
Wiaterial Identglicaton | 156 by Braun | Malerial)

REMARKS

HOTE

Bhafath

IPE T B
[

Interpretation ; NA

Note : I) Statement of Comlor mity & Deeision Rule (if any) : NA
ii) Opinion

! PARTD
Ni1 | ;

| The results relzicd only 1o the items testad

2 The repot shall not be reprodoced in fllfpart wuhuullwi ‘fteen approval of the laborminry
3 Tiiy Test Report/Cerificale is lssued only for the samplis submitted ro CIPET.
)
5

The reaul 5 sinled above alnied only to (he llems tesie
The qunli-y of the subsequent produetion lot his to be bnsursd by the purchaser.,

Afithorised S”F’]e ory Nﬁﬁ| gnators

ki, (irti D, Triwdgl 2

yechnical Officer)

Y
L]
b
.

[

Haael Otifee : CIPET, Guindy, Chennat - 800 (32
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Vrlgue Dos, Relerence 1 BUBIN-DLDLE28003E5022445 1384341
Purchasad by T TRIMURYI FRAGRANCES PRIVATE LIMITED
Description of Documsnt : Aricle ¢ Affidavit

Proparty Dascription . Not Applicatle

Consldaration Priza (Rs.) o
& (As.) Zar0)

First Paly T ¢ TRIMUATI FRASHANCES PRIVATE LIMITED
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Stamp Duly Pald By :  TRIMURTI FRAGRANGES PRIVATE LIMITED
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AFFIDAVIT (UNDERTAKING)

I.We M/S Trimurtl Fragrances Private Limited Having Address At Plot Ne. 123/233, 224 &
235, Transport Nagar, Kanpur-208023(U.P.) This Is To Confirm That The Samples Of
Packaging Materlal Submitted To Central Pni!utgiun Control Board Was Being Used At The
Plant For The Packaging Of Pan Masala Manufactured At Our Plant.

The Test Report Gf The Samples Tested By CIPET Had Been Submitied To CPCB.

We Undertake And Assure That We Shall Mot Use Any Plastic Material In Any Form In
Our Packaging Of Pan Masala In Future, '

It 1s Submitted That At Present The Plant s Closed.
With Regards

You're faithfully

For Trimurti Fragrancas Private Limited

o

Authorized Signatory
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|” UNICORN PACKAGIN&%P

(Regd with Limiced Liability)

_. ] Ragd, Ditece : “Yrmin House™, Grounid Floor, Sindka Bhavan Rosd, 0H 5. G. Niglvway, Bodskdey, Abmedabad - 388 053, Gujnrst, INDEA
e LLP Ragivteation No. ARG - N026 o  Eansil - atficoffumingrolp.tom o Wab : wwew inmingrongcote = Tal, - <31 7929700912 « M. : +91 58751 05030

UNICORN % QFBQ Phkj-_

Date: 06-06-2022

To,

Central Pollution Contro] Bourd

Ministry of Environment, Forest & Climate Change |
Parivesh Bhawan, East Arjun Nagar,

NEW DELHI- 110032

Ref: F No. P-20/28/2021-UPC-I-HO-CPCB-HO-Pari(1) 14782,

Sub: Letter dated 25.03.2022 reccived for Directions under Section 5 of Environment
(Protection) Act, 1986 for enforcement of Provisions of Plastic Waste Management (PWM)
Rules for storing, packaging or selling of chewing tobacco products in all forms.

Respected Madam,

This is in reference to the personal hearing held at CPCB on March 04, 2022 Regarding
above mentioned subject. As Per Directions received therein and followad hy lefter dated 25-
(3-2022, we submit the following in compliance with the aforesaid directions:

I, Samples of packaging materials used for packsging the complete Range of chewing
tobacco products being manufactured in cur unit and sent to CIPET : SARP —
APDDRL, Bengaluru,

For your ready reference and record set of samples sent for testing has been enclosad
herewith as Anmexure-1.

The samples of packaging materials are tabulated as follows:

8 No. Description of Packaging Sample Annexure
1. | Baghban 138 (Paper & foil Laminatc) L1
1. | Baghban 47 (Paper & foil Laminate) 1.2
| 3. | Baghban BG (Paper & foil Laminate) 13

2. Affidavit confirming the samples of packaging materials being subrhitted to CPCB
and being vsed at the plant for packaging of the chewing tobacco products
manufactured at our unit Situated at 19 - A Swastik Industrial Estate, Village Sari,
Tal. Sanand, District Ahmedabad Gujarat Pin-382213.

For your ready reference and record the said affidavit has been enclosed herewith as
Annexure-2, :

@

1

SARI PLANT : Survey No. 1182, Sub Plot No. 18 & 18, Swastik Induztrial Estate, Village-Sari, Ta.-Sanand, Dist-Ahmedebsd-382 220, Gujarat, INDIA.
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}_ (Repd. with Limited Linhitity)
__-. || Ragd, DHfice : "Hrmin Hm‘. Grownd Fh".&i!ﬂm'ﬂlllln Ruad, 0ff 5. G. Highway, H:ilil_l'. Ahmadibad - 380 058, Gujsrat, INOIA.
LLP Begintrating Mo AAG - (048 = E-mail : wffico@Emgroupcn + W woo smingrnpcem » Tl «81 ?H_Wﬂﬁl! = NL: 81 8B701 (5030

UNICORN

3. The test reports dated 01 June, 2022 being received from CIPET : SARP — APDDRL,
Bengaluru.

For your ready rcference and record the said reports has been enclosed herewith as
Annexure-3.

We therefore request your good office to acknowledge and take the above information and
data on records and thereby revoke the aforesaid Show Cause Notice being issusd under
section 5 of Environment (Protection) Act, 1986,

We shall be obliged to get the revocation order at your earliest.

Thanking you,

Yours Truely,
For Unicorn Packaging LLP

(Legal Head & Authorised Signatory)
Enclosed: A/s

ri

SAR! PLANT : Survey No. 1182, Sub Plot Ne. 18 & 18, Swastik Industrial Estate, Vilage-Ssri, Ta.-Sanand, Dist.- Abmedabad-302 220, Gujarat, INDIA.
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J+1 UNICORN PACKAGING LLP

13 A Swastlk Industrial Estate, Village Sari, Tal. Sanand, District Ahmedabad Gujarst Pin- 382213,

Baghban 138 (Paper & foil Laminate)
DES. : Small pouch Orange Stripes.
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|2 UNICORN PACKAGING LLP

13 A Swastik Industrial Estate, Village Sari, Tal. Sanand, District Ahmedabad Gujarat Pin- 382213

Baghban 47 {Paper & foil Laminate)

DES. : Small grean pouch Orange Stripes.
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ANNEXURE-

|*% UNICORN PACKAGING LLP 4 7 7

19 A Swastik Industrial Estate, Village Sari, Tal. Sanand, District Ahmedabad Gujarat Pin- 382213,
Baghban BG (Paper & foil Laminate)

DES. : small grey pouch Orange Stripes.
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ANNEAVRKE ~&

FOE ISSUED UNDER SECTION 5 OF

EN {MENT PROTE 1986

0 4 JUN 2027 IN THE MATTER OF SHOW CAUSE NOTICE

Affidavit of Kaushik N. Majithia , aged sbout 58 years. son of Nanubhai V.
Majithia, tesident of Urmi Kunj Near Sataya Greens Society, Behind Rajpath Club

Bodakdev Thaltej, Thaltej,

1, the deponent ahove-named, do hereby solemmly declare as under: -

£ That the show cause notice no. B-11011/UPC [VPWM/2020-21/8264 dated
22/10/2021 has been issued to Unicorn Packaging LLP. 19 A Swastik Industrial
Estate, Village San, Tal. Sanand, District Ahmedabad Gujarat Pin 382213,

2. That the letter dated 25-3-22 in furtherance of the said notice was received from
Central Pollution Control Board for the submission of the samples of the
packaging material to CIPET for their analysis report.

3. That the samples of the packaging material submitted to CIPET are being used for
the packaging of the chewing tobacco at the plant situated at 19 A Swastik
Industrial Estate, Village Sari, Tal. Sanand, District Ahmedabad Gujarat Pin

rOR UNICORN PACKAG NG L.
382213

& LY.
— £D PARTNER

1, the above-named deponent, declare and verify that the contents of paras 1 1o 3

are true to my official knowledge and nothing has been concealed and no part of it 18
Serial No..dkZ..../2022

false.
MITAL N/ SAVALIYA
TARY gp—
Dae: 04-06-2022 GOVT. OF INDIA ‘ﬁﬁﬂ.m- 3,
Place: Ahmedabad DEPO!
Z NOTN N0 NOX: SOLEMNLY AFFIRR
| }f’ "‘ﬁgﬁ“&'”wm e\ BEFORE ME
. V5 II E Wt 'i-a i %\ £\ A
g #@%E ot - L{;“Fi gl f
HNOTAR @%’ 1 b2 A ‘fé‘g‘nﬁ k g _‘, :':E-H-;ﬁ .y MITﬂL . SﬂvﬂLnﬂ
AN v ORS00 NOTARY
O e e = L3 Gﬂwi OF IND”‘.

Nl s BRI Ll 2
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fite . mw o TR CIPET : SCHOOL FOR ADVANCED
i@y (. ¢ am ) RESEARCH IN PETROCHEMICALS (SARP)
@E_ 8 ADVANCED POLYMER DESIGN & DEVELOPMENT
& sane, (¢ f 8. & am om) e RESEARCH LABORATORY (APDDRL)
I T SRR Dapt. of Chemicals & Patrochemicals,

TR O i e, e S

i wﬁ.ﬂﬁﬂﬂﬂﬂmw n:h.,.,

(e ¥rax), TeneiEe, FIes - S62148
§-1 : apddri@icipet.gov in I apddrbengaluru@amail com

e bz, e, S3- so0032

CIPET:SARP-APDDRLU/BILRICPIUP/I2022-23/ 1694

Ministry of Chemicals & Fartilizers, Govt, of India
Plot NO. TP. HI Tach Bafence and Aerospace Park
(IT Seotor), Jaia Hobll, Bengalury - 582 146
E-mall : apddri@cipal gov.in / apddrbengaturu@gmai.com
Head Office : CIPET, Guindy, Chennal - 600032

--H_Iﬁ R |

1% June, 2022

M/s. Unicom Packaging LLP
19-A, Swastik Industrial Estale
Opp Aarvee Denim

Sarl, Sanand

Ahmedabad - 382213

Sub.: Revised Report on Analysis of construction of Material In Paper Foll Laminate -Reg.

Sample ID (As stated by party) 3 &

Sample 1: Baghban 138 (Paper & Foil Laminate)
« Sample 2: Baghban 47 (Paper & Foil Laminate)
« Sample 3: Baghban BG (Paper & Foll Laminats)

Sample Submitted on 20.04 2022
Date of completion 30.05.2022
CERTIFICATE OF ANALSYIS
Test rasuits Obtained:
Sample Details | Test details Remarks / Comments
The submitted sample is the adhesive bonded laminate of Paper |
Analysis of | (Printed with arganic ink on one gide) and Aluminium foil coated with
Baghban 138 construction | acrylate-based coating on outer side. The above laminate does not
{(Paper & Foil of Material in | contain materials such as Vinyl Acetate - Maleic Acid - Vinyl Chlonde
Laminate) Laminated @ Copolymer, Polysthylene (PE), Polypropylens (PF). Polyethylene
structure Terephthalate (PET), Polystyrene (PS) and Polyviny! Chioride (PVC)
which are commenly used in multilayer packaging formats.
The submittad sample is the adhesive bonded laminate of Papsr
Analysis of | (Printed with orpanic ink on one side) and Aluminium foll coated with
Baghban 47 construction | acrylate-based coaling on outer side. The above laminate does not
{Paper & Foil | of Materialin | cortain materials such as Vinyl Acetate - Malelc Acid - Vinyl Chiaride
Laminate) Laminated | Copolymer, Polyethylene (PE), Polypropylene (PF), Polyethylene
siruclure Terephthalate (PET), Polystyrene (PS) and Polyvinyl Chloride (PVC)
which are commonly used in multilayer packaging formats.
The submitied sample is the adhesive bonded laminate of Paper
Analysis of | (Printed with organic ink on one side) and Aluminium foil coated with
Baghban BG | construction | ecrylate-based costing on outer side. The above laminats does not
{Paper & Foil | of Materialin | contain materials such as Vinyl Acetate - Malgic Acid - Vinyl Chioride
| Laminate) Laminated | Copolymer, Polysthylene (PE), Polypropylene (PP), Palyethylans
structure | Terephthalate (PET), Polystyrene (PS) and Polyvinyl Chioride (PVC)
1 | which are commonly used in muftilayer packaging formats. |

Delsiled Ana ;.rsis report is enclosed as Annexime - |

H'b-

Authorized Signatory Autho Signatory

RO-5

g | smummE, e, e, sme, w6, e, Wmmmﬁm,mﬂmﬁm
R, Wi, R, Ve, WO, Wb, Wi, ewms, TR, o, gy, TR, 0, W v e

Canires : Ahmadabad, Amvitsar, Aurangabad, Agariala, Baddi, Balasors, Bengaluiy, Shopal, Brubenmeswas, Chandrapur, Chennsi, Dshredun, Gunips,
Gurwatyeh, Gwallor, Hydetabat, Hajlpur, Haldia, imphal, Jaipur, Kocki, Korba, Ludsncw. Madural, Murinal, Mysur, Ralpur, Panehl, Valdsd & Viayawass
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.ﬂﬂﬂll'um - | N
Roport on Analysis of construction of Material in Laminated structure
1. Introduction:

The submitted laminates were subjected to Analysis and Characterization in order to corfirm
the construction of Materials of the laminated structure. The laminates were subjected 1o
delamination and Identification of each layers using Fourier transformed Infrared (FTIR)
Spectroscapy and Differential Scanning Calorimetry (DSC). Further, the number of layers
and its thickness were estimated using optical microscopy. Fig. 1 shows the pholographs of
submitted sample.

=

i g e e e e - i e = =B
Baghban 138 (Paper & Foil | Baghban 47 (Paper & Foil Baghban BG (Paper & Foll
Laminats) Laminats! Laminats) |

Fig.1: Photographs of submitted sampies of Laminates

Z. Delamination / Separation of Layers:

The laminates were immersed in water for separating the layers and even after prolonged
time the complete separation was not possible; traces of paper were still seen on the
alumiinium foll. Two different layers were saparated and the pholographs of the separated
layers are shown in Fig. 2

Baghban 138 (Paper & Foil Laminats)

Aluminium Foll Inner | Aluminium Eoll
Sid= . Outer Sida t//

Jobiie (”‘}Jﬂlm

Primed side of paper Back Side of Papar

355



482

Baghban 47 (Paper & Foil Laminate)

Printed side of paper

Back Sids of Paper

Aluminium Foil Inner | Aluminium Foll

Side Outer Side

Printed side of paper

Baghban BG (Paper & Foll Laminate)

Back Side of Paper

Aluminium Foil
Inner Side Outer Side

Alurninium Foil

Fig. 2: Photographs of separated layers from the laminates
3. Thickness Measurement
As mentioned in the previous section, the complete and intact separation of the paper layer
was not possible and hance the thickness of the [ayers was datermined through thickness
gauge and optical microscopy. The cross-seclional view of the paper and foil laminates,
abserved using optical microscope are shown in Fig. 3. The results are tabulated as follows.

Thickness (microns}
SNo Layer Baghban 138 | Baghban 47 | Baghban BG
. (Paper & Foll | (Paper & Foil | (Paper & Foil
Laminate) Laminate) Laminate) —-
1. | Layer 1: Printed Paper B5.42 54.84 ??.2)}"{'-"', i
2 | Layer Z: Alurninium foll with coating 723 7.51 ; !

2[4y
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Laminate)

Baghban 138 (Paper & Foll

483

Baghban 47 (Paper & Foil
Laminate)

Baghban BG (Paper &

Laminate)

Foil |

Fig.3: Cross-sectional view of the paper & foil laminates

4, Matarial [dentification

The material was Identified using Differential Scanning Calorimetry (DSC) and the
delaminated stuctwes were subjected o Fourier Transformad Infrared Spectroscopy

(FTIR).

4.1 Differsntial Scanning Calorimetry (DSC) Analysis:

The complete structure of laminate was subjected to DSC analysis. Fig. 4 depicts the DSC
thermograms (Heat flow versus Temperature) of the laminales measured in the lamperature

range of 30°C fo 400°C at the heating rate of 10°C / min. The DSC thermograms shows a

significant transition at 352°C and 346.5°C for Baghban 47 (Paper & Foil Laminate) and
Baghban BG {Papar & Foll Laminate), respactively. The transition might be comresponding to

the Eleciron Bsam (EB) cured printing Ink. Also, the peaks at 247 to 249°C in all the

famirates may correspond to the melting transition of polyvinyl alcohol which is commonty
used in adhesives. No other peaks comespand lo melt / glass fransition temperature of
thermoplastics are absarved From the above analysis, it is confirmed that the laminate does
not contain any thermoplastic layers such as Polyethylene (PE), Polypropylene (PF),
Polyethylene Terephthalate (PET), Polystyrene (PS) and Polyviny! Chioride (PVC)

wriich are commonly used i multilayer packaging formats.

e L il =1
T o—

Baghban 138 (Paper & Foll Laminate)
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Fig. 4: DSC Thermograms of the paper & foil laminates
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4.2 Fourier Transformed Infrared Spectroscopy (FTIR} Analysis:

The separated layers of laminate were subjecled to FTIR measurement in the frequency
range of 650 to 4000 cm™. FTIR gpectrum of both sides of the saparated layers are depicled
in Fig. 5, Fig. 6, Fig. 7 and Fig. 8. The vibrational frequencles are assigned for the regpactive
functional groups for identification of materials on each side of separated layers.

Printed Side of Paper Layer B
1] e
- _g i 1 .'-
o0~ 3 EE g =
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an- A ! 1 __..i%_‘l'
S El%
;o iigai
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om0 000 oo 1000 ™)
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a) Baghban BG (Paper & Foil Laminate)
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¢} Baghban BG (Paper & Foil Laminate)
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From the above specira, it is observed that printed portion of all three Iaminates is identical,
The following table describes the interpretstion of the abova spectra in order to identify the
material.

Vibration Freguency (em’)
Sl. [Baghban BG | Baghban 47 hban BG .
No. | (Paper & Foil | (Paper & Foil ;aaﬂper &Foll | Functional group assignment
Laminats) Laminate) Laminate)
1 | 2679 2933 2035 CH; (asymmetrical stretching)
2 1724 1724 1723 C=0 siretching
3 1405 1405 1405 CH and CO stretching
4 | 1251 1252 1252 CO stretching
5 | 1162 1162 1161 CO stretching
E 988 988 288 C=C stretching {non-substitited)
7 809 909 309 C-H banding

From the above analysis, the acrylate based unsaturated EB coated ink Is evident on the
printed surface of Paper Layer.

Inner Side of Paper Layer (White Portion)
) e—— S —=—
i f'u-. = ———— ! - ¥
| TS Y i % A
il = . E = g "'rl -.'. J‘ -
. = ; - ;
=4 ! i ‘iﬂ a X - E; ¥ ¥
¥ i T
b | E = I
» 2 R
T 3 |rH
- T
51 ' = -
000 200) o 000 Y000 850
L ]
a) Baghban BG (Paper & Foill Laminate)
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- - e |
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Fig. 6: FTIR spectra of inner sids of paper layer of the laminates
From the above specira, it is observed that the inner portion of paper layer of all three
laminates is aimost identical. The following lable describes the interpretation of the above
specira in order to identify the matenal.

Vibration Frequency [cm )

SL Baghban BG Baghban 47 | Baghban BG | Functional group

Na. {Paper & Foil (Paper & Foil (Paper & Foll | assignment
Laminate) Laminate] = Laminata)
1 3334 3336 33 | OH stretching. ]
—_— CH2 strefching
£ indi el | (asymmatricai)
3 | 1370 1370 1371 | CH and CO vibration
= | C-O-C puranose ring skeletal
| 1027 1027 | 10z7 vibration

From the above analysis, the Celiufose (Paper) is evident an the inner suface of Paper
Layer.

Aluminium Foll = Inner Side
g — = —
Te———— T 4 ! e
[ 1 {3 5 4
3 =43 = 3
i E 1 L4- 7 E ﬂ
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' |
F
Lo I::Ei
o e 200 ‘
W o
a) Baghban BG (Paper & Foil Laminate)
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Fig. 7: FTIR spectra of inner side of Aluminium Foll of the laminates
From the above spectra, it is cbserved that inner side of aluminium foil of all three laminates
is almost identical. The peaks cbserved do not cormespond to materials such a3 Polysthylens

(PE). Polypropylene (PP), Polyethylene Terephthalate (PET), Polystyrens (PS) and Polyvinyl
Chioride (PVC).

Aluminium Foil = Outer Side
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c) Baghban BG (Paper & Foil Laminate)

Fig. 8: FTIR spactra of outer side of Aluminium Foil of the laminates
From the above specira, it is observed that outer side of aluminium foit of all three laminates

is almos! identical. The following table describes the Intarpretation of the above spectra in
order to identify the material.

Vibration Frequency (cm’') ,
Sl hban BG | Baghban47 | BaghbanBG |
No. ?p??p.r & Foil {Pa:ef & Foll | (Paper & Foil | Tunctional group assignment
Laminate] | Laminate) | Laminate) |
1 2215 2915 2615 CH; (asymmetrical stretching)
2 2848 2848 2848 GH; (symmetrical stretching)
3 1628 1598 1698 G=0 stretching
4 1456 1456 i 1465 C-H bending
~ 5 1287 | 1248 | 1247 C-O stretching
5 718 ; 718 | 718 C-Cl stretching

From the above analysis, fraces of acryfate-based coating are evidant on the outer
surface of aluminium foil.

5. Conclusion:

From the above analysis of DEC and FTIR, the submuitted #
following structure.

p g

)
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1. Baghban BG (Paper & Foil Laminate). Comprise of Paper printed with organic ini
on top surface and aluminium foll with acrylate-based coating on outer side.

2. Baghban 47 (Paper & Foll Laminate): Comprise of Paper printed with organic ink
on top surface and aluminium foll with scrylate-based coating on outer side.

3. Baghban BG (Paper & Foil Laminate): Comprise of Paper printed with arganic ink
on top surface and aluminium foll with acrylate-based coating on outer side.

% -i.ﬁ.
Auﬂ}orhaﬂm Authorized Signatory

Aofup
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J BAGHBAN PAUKAGING LLP

(Regd. with Limited Liability)

Fegd, Difice : "Urmin House™, Ground Floor, Sindhu Bhavan Road, O1f S. 6. Highway, Bodakdey, Ahmedabad - 380 059, Gujarat, (India)
LLP Rogistration Mo. AAG - 0005 « E-maii : office@umiingroup.com = Wb : www smingroup.com » Tel.: +91 70 20708912 « M.: - 91 83781 05030

el -

Date: 06-06-2022

To,

Central Pollution Control Board

Ministry of Environment, Forest & Climate Change ,
Parivesh Bhawan, East Arjun Nagar,

NEW DELHI- 110032

Ref: F No. P-20/28/2021-UPC-II-HO-CPCB-HO-Part{1) 14784..

Sub: Letter dated 25.03.2022 received for Directions under Section 5 of Environment
(Protection) Act, 1986 for enforcement of Provisions of Plastic Waste Management (PWM)
Rules for storing, packaging or selling of chewing tobacco products in afl forms.

Respected Madam,

This is in reference to the personal hearing held at CPCB on March 04, 2022 Regarding
above mentioned subject. As Per Directions received therein and followed by letter dated 25-
(03-2022, we submit the following in compliance with the aforesaid directions:

1. Sampies of packaging materials used for packaging the complete Range of chewing
tobacco products being manufactured in our unit and sent to CIPET : SARP —
APDDRI., Bengaluru,

For your ready refercnce and record set of samples sent for testing has been enclosed
herewith 25 Annexure-1.

The samples of packaging maternials are defailed as follows:

S Ne. Description of Packaging Sample Annexure
1 Baghban 138 ANYTIME (Paper & foil Laminate) 1.1
2. Baghban 47 BIG POUCH (Paper & foil Laminate) 1.2
3. Baghhan 138 WS (Paper & foil Laminate) 1.3
4 Baghhan 138 WOS (Paper & foil Laminate) 1.4

L

Affidavit confinning the samples of packaging materials being submitted o CPCB
and bemg used at the plant for packaging of the chewing tobacco products
manufactured at our unit Situated at 19 - B Swastik Indusidal Estate, Village San,
Tal. Sanand, District Ahmedabad Gujarat Pin-382213.

For your ready reference and record the said affidavit has been enclosed herewith as
Annexure-2.

SARI PLANT : Plot No. 198, Swastik Industrial Estate, Sarkhaj - Bavia Highway, Village-Sar, Ya-Sanand, Dist. Abmedabad - 382 213. Gojarat, INDIA,
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1] BAGHBAN PARJPAGING LLP

with Limited Liability)

Regd. Office : "Usmin House®, Groumd Floor, Sindhu Bhavan Road, Off 5. G. Highway, Badakdav, Abmedabad - 380 058, Gujarat, [indial
LLP Registration No. AAG - BOSS » E-mall: officeumingroup.com * Web : wwwiurmingroup.com * Tel.: +8178 29706912 « M.: +91 08791 05030

3. The test reports dated 01 June, 2022 being received from CIPET : SARP — APDDRL,
Bengalury,

For your ready reference and record the said reports has been enclosed herewith as
Annexure-3.

We therefore requesi your good office to acknowledge and take the above infarmation and
data on records and thereby revoke the aforesaid Show Canse Notice being issued under
section 5 of Environment (Protection) Act, 1986.

We shall be obliged to get the revocation order at your earliest.

Thanking vou,

Yours Truely,
For Baghban Packaging LLP

Ashish Darak

(Legal Head & Authorised Signatory)
Enclosed: A/a

SARIPLANT : Plot Ne. 198, Swastik Industriul Estate, Sackhej - Bavla Highway, Village-Sari, Ta-Sanand, Dist, Ahmedabad - 382 213, Bujarat, INDIA.
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TERACED CAUSES
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1.1 EAGHBAN PACKAGING LLP
19 A Swastik Industrial Estate, Village Sari, Tal. Sanand, District Ahmedabad Gujarat Pin-

382213,

Baghban 138 ANYTIME (Paper & foil Laminate)
DES. : Small pouch Orange Stripes.
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1.3 BAGHBAN PACKAGING LLP

19 B Swastik Industrial Estate, Village Sari, Tal. Sanand, District Ahmedabad Gujarat Pin-

352213.
Baghban 138 WS (Paper & foll Laminate)

DES. : Big black pouch with silver.
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ANNEXURE-1

1.4 BAGHBAN PACKAGING LLP
19 B Swastik Industrial Estate, Village Sarl, Tal. Sanand, District Ahmedabad Gujarat Pin-

352213.
Baghban 138 WOS (Paper & foil Laminate)

DES. : Big black pouch without silver.
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ANNEXRVRE L
497

IN THE MATTER OF SHOW CAUSE NOTICE ISSUED UNDER SECTION § OF
ENVIRONMENT PROTECTION ACT 1986

IN THE MATTER OF SHOW CAUSE NOTICE

0 4 JUN 2022

Affidavit of TEJAS N. MAJITHIA, aged about 49 years, son of Nanuhhai V.
Mujithia, resident of Urmi Kunj Near Sutays Greens Society, Behind Rajpath Club

Bodakdev Thaltej. Thaltej.

L the deponent above-named, do hereby solemnly declare as under: -

1. That the show cause notice no. B-11011/UPCI/PWM/2020-21/8266 dated
22/10/2021 has been issued to Baghban Packaging LLP, 19 B Swastik Industrial
Estate, Village Sari, Tal. Sanand, District Ahmedabad Gujarat Pin 382213,

2z That the letter dated 25-3-22 in furtherance of the ssid Show Cause Notice was
teceived from Central Pollution Control Board for the submission of the samples
of the packaging material to CIPET for their analysis report.

3 That the samples of the packaging material submitied to CIPET are being used for
the packaging of chewing tobacco at the plant situated at 19 B Swastik Industrial

Estate, Village Sari, Tal. Sanand, District Ahmedabad Gujarat Pin 382213,
1 FOR. BAGHBAN PACKAGING LLP
Serial No...

D FED PARTNED
AVALIYA %ﬁ

MITAL
NOTARY

GOYT. OF IND1A
, the above-named deponent, declare and verify that the contents of paras 1 1o 3

are true 1o mv knowledge and nothing has been concealed and no part of it is false.

Date: 04-06-2022 <o
Place: Ahmedabad DEPO

SOLEMMLY AFFIRMED
BEFORE ME

mnm%.' SAVALIVA

N ot €
2P N O NOTARY
L0 - GOVT. OF INDIA
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MANNEAVRE=S

iz « = WR W CIPET : SCHOOL FOR ADVANCED
ford @ (. ¢ .am @) RESEARCH IN PETROCHEMICALS (SARP)-
EEE & ADVANCED POLYMER DESIGN & DEVELOPMENT
fod e, (v R . & om ) cipET Rz RESEARCH LABORATORY (APDDRL)
T v AR AW Dept. of Chemicals & Parochemicals,
T R e Minisiry of Chemicals & Farlilizers, Govi: of India

e 4% < o R, ¥ 2w ol mﬁ'ﬂq‘lﬂi !L,ed Plot NO. 7P. Hi Tech Dufance and Asrosprce Park
(S frEee), mense, W - BR2 4N (=il Akt ?'th tsal (IT Sector), Jala Hobll, Bangsloti - 5624149
$-T# : apddri@cipet gov in | spddibengakirui@gmail som E-mail : apddri@icipet.gov.in | apdddbengaluru@amall.zom
ST e, T, 93 600032 Head Office : CIPET, Guindy, Chennal - 800032

CIPET:SARP-APDDRL/BLR/CP/UP2022-23/ 1692~ 1" June, 2022

M/s. Baghban Packaging LLP

19-8, Swastik Industrial Estate

Opp Aarves Dienim

Sari, Sanand

Ahmadabad - 382213
Sub,: Revised Report on Analysis of construction of Material in Paper Foil Laminate -Reg.

Sampie ID (As stated by party) « Sampie 1: Baghban 138 ANYTIME (Paper & Foil Laminate)
+ Sample 2; Baghban 47 BIG POUCH (Paper & Foil Laminate)
« Sample 3: Baghban 138 WS (Paper & Foil Laminats)
= Sample 4: Baghban 138 WOS (Paper & Foll Laminatea)

Sample Submitied on 20.04 2022

Date of completion © 30.052022

CERTIFICATE OF ANALSY1S
Test results Oblained:
Bample Details Test details Remarks | Comments

Anatysis of The submitted sampie iz he adhesive bonded Bminate of Papsr (Printed wilh |
Baghban 138 Eimsiiuetion ol organic ink on one side) and Alurminium foll coated wilh actylale-based costing on
ANYTIME (Paper Material in puter side, The above laminate does nol contain materdals such as Vinyl Acslate -
shivch e Palysthylens Tm;phtlﬂth (FET), Palyshyrana (F5) and_Pnthny'l Chlarde (PYVC)

which are commanly used in mullilayer packaging formais
Analysis of The suomitted sample s the adhasive ponded laminate of Paper (FPrinted wiln
Baghtian 47 BIG sonstruction of orgark: Ink on one sida) and Aluminiam foll costed with sarylate-besed coating on
POUCH (Papsr & Material in ouler side. The above laminate does nol contain matarals such as Vingl Acetate -
Foil Laminate)  emmineated féataic Add - Vinyl Chioride Copofymer, Polyethylena (FE), Polypropylene (PR,
- porbytl iy Folyelhylens Teraphinaista (PET), Polystyrane (PS) and Palyvinyl Chioride (PVG)

p which ara commanly ugsd In multdayer packaalng fomnals.
Analysia of The submitied sample s the adhedbre bonded laminate of Papar [Pinizd with |

Baghhan 136 WS construction of organic ink an one side} and Alumimium foll coated with acrylate-basad coating on

(Paper & Fail Malerial in outer side. The above laminate doss nol contain malarals such as Vinyl Acelate -
b | Matede M | Maicic Acid - Viayl Chiorids Copalymer, Palveiiyiena (PE), Polypropyléne (PP),
shuclre Folysihyken= Teraphinaiate (PET), Potvsiyrans (PS) apd Folyvinyl Chionde (PVG)

which are commenly used in mufilayer packaging formals
Analysis of The submitted samgle is the adhesive bondad laminate of Paper (Printed with
Baghban 138 construetion of orgEnic ink on one side} and Aluminium fol coated with scrviate-based coating on
WOS (Paper and Watartal in mm.mmwmmmmmmunummwwm-

: A Malein Acd - Vinyl Chloride Copalymar, Palyethylene (FE), Polypropylena (PP

FollLaminsie) | Lamindted | popvathylens Terephihaiate (PET), Polysiyrane (PS) enc Polyiny Criords s
which gre commanly usad in mulliliyer packaging o
Detaited Analysis report is enclosed as Annexure - | ;i OL,-,»

Lol i o
Authorizad Sfgn Authorizad Signatory

W < e, e, s, oo, 59, wene, SpE, e, e, s, 98, S, e, e, sfen,
e, W, WEew, W, WA, e, s, e, 1R, g, S, wg, 10, s o R,

Cantron - Ahmadabad, Ametsar, Aumngabed, Agansis, Seddl, Baesors, Bangalury, Bhopal, Brubansswar, Chandrapar, Chennal, Dahradun, Gumigam,
Gurweahafi, Sveallor, Hydarabad, Halpar, Hatdl, imphal, dalpor, Kook, Korba, Lucknews, Madissal, Murthal, Aysuny, Rapur, Ranchl, Valssd & \Vijayaewsds,
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2. Delamination / Separation of Layers:

The |laminates were immarsed in water for separating the layers and

even after prolonged

time the complete separation was not possible; traces of paper were still seen on the
aluminium foil. The photographs of the separatad layers ane shown In Fig. 2,

Bnghbun 138 ANYTIME (Paper & Foil Lamnniej

Aluminium Foll Inner

Prirted side of paper | Back Side of Paper Side

Aluminium Foll Outer
Side

Bt'ghhan 47 BIG POUCH (Paper & Foil Lami

nate)

Printed side of paper | Back Side of Paper | /UMM FOll Innec

Alminium Faoil Quter |
Side

Baghban 138 WS (Paper & Foil Laminate)

Printed side of paper | Back Side of Paper .I"n!l..IH"IIrlll..lsl'i:i':;I E-:.‘.-il Inner

Baghban 138 WOS (Paper & Foil Laminate)

Printed side of paper | Back Side of Paper A‘“‘““‘*;‘i‘ diﬂi Inrver

Fig. 2: Photegraphs of separated layars from the laminates
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4.1 Differential Scanning Calorimetry (DSC) Analysis:

The complete structure of laminate was subjected to DSC analysis. Fig. 4 depicts the DSC
thermeogram (Hesat flow versus Teamperature) of the laminates measured in the temperature
range of 30°C toa 400°C at the heating rate of 10°C / min. DSC thermogram reveals a broad
transition at around 80°C in gll three laminates, which corresponds to cellulose (Paper),
Also, the thermogram shows a significant transition at 340°C, 348.1°C, 338.7°C and
332.1°Cin the laminates of Baghban 138 ANYTIME, Baghban 47 BIG POUCH, Baghban
138 WS and Baghban 138 WOS, respectively. The transition might be cormésponding to the
Electron Beam (EB) cured printing ink. No ather peaks comespond to melt / glass transition
temperature of thermoplastics are abserved. From the ebove analysis, i is confirmed that
the laminste does not contain any thermoplastic layers such as Polyethylene (PE),

Polypropylene (PF), Polyethylene Terephthalate (PET), Polystyrene (PS} and Polyvinyl
Chioride (PVC) which are commenly used in multilayer packaging formats.
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Baghban 138 ANYTIME (Paper & Foil Laminate)

Xl |
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Baghban 47 BIG POUCH (Paper & Foll Laminate)
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c) Baghban 138 WS (Paper & Foil Laminate)
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d) Baghban 138 WOS (Paper & Foll Laminate)

Fig. 5: FTIR spectra of printed side of paper layer of the laminates | = =
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d) Baghban 138 WQS (Paper & Foil Larminate)

Fig. &: FTIR spectra of inner side of paper layer of the laminates

From the sbove spectra, it is observed that the inner portion of paper layer of all three
laminates is almost identical. The following table describes the interpretation of the above
spectra in arder to identify the matenal.

Vibration Frequency (cm”)
Baghban 138 | Baghban 47 | Baghban 138 | Baghban 138
:L ANYTIME | BIG POUCH WS WOS ¥ snctions] group
0. | (Paper & Foll | (Paper & Foil | (Paper & Foil | (Paper & Foil | 38fgnment
Laminate) Laminate) Laminats) Laminate)
1 3327 3334 3334 3333 OH stratching
CH2 stretching

2 2894 2097 2607 200 |
4 1370 - 1371 1368 CH and CO vibration

. C-0-C puranose ring
5 1028 1027 1027 1027 e il

From the above analysis, the Cellulose (Paper) is evidenl on the inner surface of Paper
Layer,
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The following table describes the interpretation of the above spectra in order 1o identify the
material.

Vibration Frequency (em”)
Baghban 138 | Baghban 47 | Baghban 138 Baghban
Ne | ANYTIME | BIG POUCH WS 138wos | unctional group
" | (Paper & Foll | (Paper & Foil | (Paper & Foil | (Paper & Foil afiFan
Laminate) Laminate) Laminate) Laminate)
CH; (asymmtrical
1 2923 2922 2922 2925 strofching) |
i CH; (symmetrical |
2 2853 2853 2850 stretching)
3 | 1000-1100 | 1000-1100 1000-1100 | 1000-1100 g‘hﬁfﬂﬂ“g Skoltal
4 1415 1413 z 1418 CH and CQ stretching |
E-glycosidic linkage
linkage between
5 871 876 871 875 sl dperniiss |
cellulose

From the above analysis, traces of celfulose is evident on the inner surface of aluminium
foil, This may be because of incomplets separation of paper from the aluminium foil,

Aluminilum Foll — Quter Side

A5

- — - I A\ W - — o f I
L M § Y
- | llJl \ E g I i E ! J‘
= 4 ¥ S8 = g
I - 3 g
i %3
“Soco pres =y %
Yicreprumer (em:1]
a) Baghban 138 ANYTIME (Paper & Foil Laminats)
L) ——— ey
e—— SRS -
i # ‘I K = ,r
i | i -ﬁ W, 1
& II i -l'— é | & Jﬁ g ]
i l | E 2|3 = = 1
- | z s iF 3 S
] | | g i I
eat- i : = e
ﬁ:l‘m 2000 b Hl‘ﬂ{}
b) Baghban 47 BIG POUCH (Paper & Foll )
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2. Baghban 47 BIG POUCH (Paper & Foil Laminate): Comprise of Paper printed with
organic ink on top surface and aluminium foil with acrylate-based coating on outer
side.

3. Baghban 138 WS (Paper & Foll Laminate): Comprise of Paper printed with organic
ink on top surface and aluminium foil with scrylate-based coating on outer side.

4. Baghban 138 WOS (Paper & Foll Laminate): Comprise of Paper printed with
organic ink on top surface and aluminium foil with acrylate-based coating on outer

side.
s Ko
T 7

Authbrized Signatory Authorized Signatory

serseait End of the Raport ¥
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VCT PRODUCTS

Suvey Mo 208P, 212PP2 Xosion Ind. Fadk-l, Vilepe-Chachnmad Veona, Ta. Sanetd, Dt Abrredadod, Gujerad-2EZ11
[Dabe

1o,

The Craiman CRCH
Panvesh Bhavan,
Eant Arjlim Nagay
DBelhl = 110032

Sub:- Aevacation of your letler No. BA1011/UPE 1fPWM/2020-21 Dared 22 10.2021

-1
This is further 1o @nd In continuation af aur tetter dated 05,03.2023 submitted to yeiur offics on
07.032073 regarding the above

We bog to stat that despite the stay oriber of AD) Delhi dated 13,12.2021 Wie have in deferance Lo
your instruction chosed our unit from 08,03 2023, the atfidavil tegarding the sama ks alwo sadlosed.

This wee itawe fulfiled all the following conditions as required by you

1. We kave depasited the compensation amopunt vie UTE Mo, — and dated ..
2. The CIPET report along with the sample being used by us has been submitted vido our letier

datsd 060320323
3 Chur it 1s closedd sinoe 803, 2073
4. Wi undertaica and-assore that we shall pat wsa any plastic in any form n our gackonging of

{arida scantad tobacco
L Ap affidavit corfieming the above (s enclosed herewith.

e have now fulliled all the conditinny as lakd down and detalled In your letter datied
227104202 1and hante retjliest you (o revoke and withtraw the siid lettes

YCT PRCDUCTS
-

L

L [ —
l't L
Thankeng You

e ——
.
[
F

I+ 110 MAg 2023

it (4] "..."":'||’|‘f|fl:.--:-r

s P T N e )
e ————

nad

GST - 24AARFVA1TIEIZY  Mall |'d - velproducts2021@gmail com
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AFFIDAVIT
| Deepak Rawat, an Indian , aged 41 years, son of Sh, Krishan Kumar Rawat is pariner
of VCT Products, situated at — Survey no. 26908/ 212 P/P2, Xcelon Industrial Park-2,
Village- Chacharvdl Vasna, Taluka- Sanand, Dist- Ahmedabad- 382213 do herehy
solemnly alfirm as under :
T We Have daposited the camipermation amaust via UTR No. HDFCRSI02 2080125085858 4
dated 01.0E.2032
2. The CIPET report along with the sample baihg wsed by ws has been submiftad vide aur fptter
duted 06012023
1. Durunit s closed wines 08 03 2023
4. We undertake and assure that we shall not use any plast'c in 2ny form in sur packaging of
jarda steated tobaoo, e B SJUCTS
P%i—
' PARTNER
Sglemnly atfirmed on this day 0% March 2033 ar Abmedabod
1Y AFFIRMED
IDENTIFIED BY ME SOLEMNLY AFFWES
BEFOREME /&
r L L
/ PERSON | ADVOCATE £/ V2
.-"'n'_‘___ -
L R SO—. OnES (AR I VAGHASIA
Sameet Mg HOTARY
L. gy GUNT. OF ISDIA
. T
_ e e e il

384



VCT PE%EUCTS

Survey No. 289/F. 212P1P2. Xcalon Ind. Park-2, Villege-Chachsravad| Vesna, Ta. Sanand, Dist. Ahmedabad, Gujarat-282213

Date :
06.03.2023

To

Shri Tanmay Kumar,
Chalrman,

Central Pollution Control Board,
Parivesh Bhavan,

Bust, Arjun Nagar,
Delhi-110032

Sir,

Sub : Directions under Section 5 of Environment (Protection Act, 1986
for environment of Provisions of Plastic Waste Management
(PWM) Rules for storing packing or selling Gutkha/pan masala
and tobacen products in all forms. Reg.

This has reference to your letier No.CP-20/1372021-UPC-II-HO-CPCB-
HO, dated 08.07.2022, under which, we have been asked to submit deposit
of Environment Compensation amount of Rs.5.5 lacs to CPCB in compliance
of directions dated 22.10.2021 and an affidavit confirming the date of closure
of plant.

In this connection, we wish to submit that immediately on receipt of
directions dated 22.10.2021, we had submitted that the said directions were
passed in violation of natural justice and therefore it was requested that we
may be heard before any decision is taken in the matter. It was also submitted
by us that after the introduction of Plastic Waste Management Rules, 20186,
we had discontinued the usage of plasties in packing of finished products and
switched over to paper based packaging material for packing of our finished
product. Thereafter, the said paper based packaging material was tested from
CIPET and a test report dated 11.05.2022 was submitted to you. The report
of the CIPET confirmed that no plastic was being used in packing of our
finished product.

it is to submit that vide our letter dated 31.05.2022, we have filed a
detailed representation along with the report of CIPET, Ahmedabad. A copy of
the said letter dated 31.05.2022 is enclosed herewith. 1L is also submitled that
vide our letter dated 31.05.2022, we had submitted an affidavit of our partner
affirming that the sample of packaging material submitted to CPCB was being
used at our plant for packaging of said tobacco manufactured by us, Here, we

= —Wﬂl}_Lfli- like tosubrmit that we have been getting our samples of our packing

0+ 1] aria e Yested regularly from CIPET. The samiples were tested in August,
W sR, & m and..].hp: Test Report No2966, dated 17.08.2022 was received from CIPET
i which cerfirmed that the packing material used was paper, foil and non

_.’ \D 7 MR 2020

= Fonien LOmgein] baaARFVA173E1ZY  Mall 1'd - velproducts2021 @gmail.com

e LN
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VMCH polymeric adhesive. Thereafter, again we gol the samples of packing
material tested and CIPET vide it's Test Report No.4430, dated 22.11.2022
reported that the material tested was of paper, foil and non-VMCH adhesive.
Copies of the said Test Reports are enclosed herewith,

As regards payment of BEnvironment Compensation Cess, it is
submitted that the said Cess has been imposed as per the directions of the
Hon'ble National Green Tribunal, based on the principle that polluters to pay.
As stated above, we do not use any plastic material for packing of our finished
product and therefore, prima-facie, Environment Compensation Cess is not
required to bie paid by us.

Without prejudice to the ahove, the contentions, it is submitted that the
said dircetions dated 22.10.2021 has bsen stayed by the Hon'ble Additional
District Judge, Delhi vide his Order dated 13.12.2021. In view of above order
of the Addl. District Judge, we were not required to close our factory which
would have been against the said order dated 13.12.2021, of Hon'ble
Additional District Judge.

As regards pavment of Environment Compensation Cess of
Rs.5,50,000/- directed to be paid vide directions dated 22.10.2021. It may be
submitted that after the inception of PWM Rules, 2016, as amended, we had
never used plastic packaging material for packing of our finished product. We
have already submitted a test report from CIPET, Ahmedabad to the ellect
that no plastic packaging material is being used by us. We have also
stbmitted a sample of packaging material and affidavit as desired by you.
However, in order to co-operate with the directions of the department, we have
deposited the- SN of Rs.5,50,000/- vide UTR
No.HDFCRS52022080186085458, dated 01.08.2022. The said amount has
been deposited by us UNDER PROTEST. We would like to submit that the
payment pf the desired Environment Compensation Cess amount, may not be
construed of having been deposited [or violation of PWM Rules by using plastic
packaging material for packing of our finished product.

We have thus fulfilled all the conditions laid down by CPCB, which are
summarised as follows:

li} The compensation c¢ess amount as mentioned in the letter dated
22.10.2021 of CPCHB, has been paid by us in full;

[ii) The CIPET Test report along with the samples of packaging material
being used in our factory has also been enclosed;

(ili) We shall not use plastic material in any form in the packing of cur
finished goods; and

fiv) The required affidavit is enclosed herewith.
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!n view -:ff above {acts, we earnestly request you to kindly revoke the Orders
issued vide letter No. B-11011/UPC II/PWM/2020-21, dated 22.10.2021.

Thanking you,
Yours faithfully,
, For VCT Products
P Encl : As above, veT PRD%EELS
e

PARTNER
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Survey No. 268/F, 212P/P2, Xealon Ind, Park-2, Village-Chacharavadi Vaena, Ta. Sanand, Dist Ahmedabad, El.ljami-ﬂa_-ﬂﬁ.

Dats :

01.08.2022

To

. Shri Yogesh Chandra,
Scientist-8,
CPCB,

. Parvesh Bhavan,
Delhi.

Sir,

N Sub : Directions under Sectfon 5 of Environment (Protection) Act, 1986 for
enforcement of provisions of Plastic Wasta Management (PWM) Rules for
/ storing packing or selling gutkha/pan masala and tobacco products in all forms

Reg.

This has reference to your letter Na.EP-EUfH?Zﬂll-UPC-[I—HG—CP{:B—HD, dated
08.07.2022, under which, we have been asked to submit deposit of Environment
Compensation amount of Rs.5.5 lacs to CPCB in compliance of directions dated 22.10.2021
and an affidavit confirming the date of closure of plant. ,

In this connection, we wish to submit that immediately on recelpt of directions dated

22.10.2021, we had submitted that the said directions were passed in violation of natural

Justice and therefore it was requested that we may be heard before any decision Is taken in

the matter. It was also submitted By us that after the Introduction of Plastic Waste

Management Rules, 2016, we had discontinued the usage of plastics in packing of finished

products and switched over to paper based packaging materlal for packing of our finishay

" product. Thereafter, the said Paper based packaging material was tested from CIPET and &

) tast report dated 11.05.2022 was subniitted to you, The report of the CIPET confirmed that
no plastic was being used In packing of our finished preduct. ]

It s to submit that vide our letter dated 31.05.2022, we have filed a detailed
representation along with the report GL:‘IF'EE Ahmedabad. A capy of the said letter dated
31.65:2022 is enclused herewith, 1L s also submilled Unal vide our fetie daled 31.05.2022)
we had submitted an affidavit of our partner affirming that the sample of packaging materlal
submitted to CPCB was being used 2t our plant for packaging of said tobacco manufactured T | '

by us.

As regards paymernit of Environment Compensation Cess, It is submitied that the said
Cess has been Imposed as per the directions of the Hon'ble National Green Tribunal, based
on the principle that polluters to Pay. As stated above, we do not use any plastic materialfor, | |
packing of our finjshed product and therefo re, prima-facie, Environment Compensation Cess ;
Is not required to be paid by us. b ’ '

GST - 24AARFVA173E1ZY | Mall I'd :- velproducts2021 @gmail.com
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Without prejudlce to the ahave, the contentions, it is submntted that the said
directions dated 22.10.2021 has been stayed by the Hon’ble Additional nistrh:t Judge, Delhi

vide his Order dated 13.12.2021. In view of above order of the Addl. District Judge, we were
not required to close our factory which would have been against the sald order dated
13.12.2021, of Hon'ble Additional District Judge.

Lastly, as regards payment of Environment Compensation Cess of Rs.5,50,000/-
directed to be paid vide directions dated 22.10.2021. It may be submitted that after the
inception of PWNM Rules, 2016, as amended, we had never used plastic packaging material for
packing of our finlshed product. We have alreéady submitted a test report from CIPET,
Ahmedabad to the effect that no plastic packaging material is being used by us. We have also
submitted a sample of packaging material and affidavit as desired by you. Howaver, In order
to co-operate with the directions of the department, we have deposited the sum of
Rs.5,50,000/- vide UTR No.HDFCR52022080186085458, dated 01,08.2022. The sald amount
has bean deposited by us UNDER PROTEST. We would like to submit that the payment of the
desired Environment Compensation Cess amount, may not be construed of having been
deposited for violation of PWM Rules by using plastic packaging material for packing of our

finished product.

Thanking you,
Yours faithfully,

Encl : As above,

uﬁvWG$T5

PRARTNER :
s
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;ii ' Datisgs 31.05.2022
e
shel Tanmay Kumar 1AS
chglman
CPCB, Parivesh Bhiswan
: pelhi-110032 |
Hespecred sir,

Sub: Direction under Sectisn 5 of Enviranment (Protection] A 1946 for enforcement
; . of provisions of Plastic waste IMansgement (PWM) Rules for storing, packing of salling:
. - gutkha/Pan Muarlﬁn_d tobacco products in il forms -Reg.

We are In receipt of kdter vide No, P-20/28/2021-UPCI-HO-CPCB-HO-Part(1) di ted
25,03.2022 of the Additianal Jirector & |fc UPC-A, under which, we have been asked to
sulimit the dietsils as per direction given during persanal hearing. We had requestsd for
time to submit the s2id information/ datails, tll 31.05.2022.

As desired, in the sbove-mentinned letter, we are endosing herewith the samples of
sacking being wsed by us in packaging of Scented Tobacco. Here it may be submitied that the
sample of pouchas/sachets (Packing material) were sent to OEPT at Ahmedabad, for testing
and recefpt of the test report, the same would be submiitted to you. It was also urged that no
action may be injtiated agsinst our mmpany Ul the test result and underiaking were

submitted by us;

Now, we have recaived the test report from CIEFT, Ahmedabad, for the samples sent
by s, The test report bearing No. 5.1 No. 6395 dated 11.05.2022, inter alia provides as underc

PARTC
TEST RESULTS
 SNo. Test TestMethdd | Unit Result obEined.
Material ASTML12S2 || — | Paper, Fall: Non VIVICH
Identification _ Auhesive

~ Acopy of the sald tast report dated 11.05,.2022 s annexed hareta and marked 25
ANNEXURE-L '

¥
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Vilgge-Chaclwraviei Vesna, To. Sensnd. Dist. Ahmadabad, Gujwat-0§2213.

i"""\:'.?_*in 28a/p, 2{2FIP2, Xetlon ind. Park2,

“Dals :

We are also enclosing herewithan undastaking in farm of an Affidavit, afllrming that
the sample of packing materlal submitted by us to CPCH, Is only moturlal balng ysad by us I
packing of Scanted Tobaceo and 1s morked an ANNEXURE.

I $o far so affidovit canlirming the claguee af plant In complianca with the dlrctions
datad 22.10.2021, [s concarmed, [t 15 to we vite our representation daled 17.11.2021, hod

represented oz undet:

it view of above, It ks kindly requested us an apportunity of personal hearlng and also
the evidence an the basts of which above mentientd directions have been Bsued. We request
your gaod self that tl we arz heard by your good seif, the aperation of the direction duted
27:100.2021 may not ba implemented and be kept In sheyance.”

sacad on the above representation, you were pleased o grant us a virual personal

hearing an 04,03,2022, virtually. During the course of haaring, 3 speciflc request was made to

provide with the copy of test report of aur samples, which was agreed upon and have been
provided to us. :

Sir, from the entire saquence of rapresentation made by us, our prayer was two fold,

viz; to provide the evidence and 2 persanal hearing and to keep the said directions dited

32,10.2021 In3beyance, til the finalization of the issue. After the personal hearing, we have

- bagn asked to provide some furthor details, which lead to bonafide beilef that the

" proceedings have started afresh from March-2022, that the sald Direction dated 22,10,2021

far dosure of plant, has been kept under abeyarice, till the final indings are arrived ston the

hasis of procesdings commance afresh from March-2022.

it will not be sut of place 1o mention here that we filed an application before the

Additional District Judge, Rohini Delhl, 3gainst the said directions doted 22.10.2021 The
hon'ble court was pleased to pass an Intarim order dated 13.12.2021, whare under, the

following arader was passed.

* That defendant s restrinad fram taking any coerclve action agalnst the plaintiT
pursuant to the arder bearing No.8-11011/UPC I/PWH/20-21 datad 22.20,2021, tilf naxt date

of hearing™
Acopy of the sald order Is annexsd hereto and marked 3s AN NEXURE IIl.

The above explanation teadered by s may be considerad as a campliance of al| the

directions issued by you to us.
All documents will be posted.
Thanking you .
Enclosure: Asabove Your's falthfully
For VCT products
{:".‘-T PF-ODUGTE

o
[
i

F%TH ER
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IN CONTINUATION STAMP DUTY Cartificate No. IN-G16B005 596864 63T

AFFIDAVIT

aged 40 Years, son of Sh. Kishan Kumar Rawat

. 1, Deepak Rawal, as Indian; !
is partner of VCT products, situated at Survey No, 269/P/212/F/F2, Xcelon
Industrinl Park-2 village Chacharavadi Vasna, Tehsil Sanad, Ahmedabd-
382213, do hereby solemnly afirm as under: :

1. That | am conversant with the [acts and am competent (0 file this -

allirmation.
2. That M/s VCT Products is engaged in the mafufacturing end
|

- | supply of Jarda Scented Tobacco. _
T 3. That it is confirmed that the sumple of packaging material
' submtitted to CPCH is being used at the plant for packeging of

scented Tobaceo manulactured by us.

Solemnly alirmed on this day, 31%,May,2022 at Ahmedabad,
2 |

R s A
Cae "'r‘ {}:‘il' 13;;- é:':.{
'L:-.:.".:t..éi}}p-‘ :1' 1\\ ,‘-

o S B gt :

¢ 5 4 nent

IDENTIFIED BY ME

T PERSON/ ADVECATE
| 1711y -

Sard Ho
LN,

(B scanned with Oken Scarggy ._
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CIPET : INSTITUTE OF PETROCHEMIC
TECHNOLOGY

{Formerly Central Insltute of Plasfies Englneatlng & Toch

Dupdiriinant of Cramicals & Patrbehn
Minintry of Chamicsls & Farllizem, Govl. o

Pt No. 830, Phase-l\, G.1.0.C., Valva, Ahnedabed-38

, oo o, Al W, - 262445, Tole: (079) A{02B00-602. Fiax - (078) 400
ﬁiﬁ%mmaﬂu—m i Iﬂ?ﬂﬂw ¥ = f& Eamall ;l;unhmﬂﬂmﬂﬂﬁm nrmﬁwm:m
Emnl H (i T — - [} !
mum h?;mli:am B ] ligad Offica : CIPET, Guindy, Chennal - 60
-ﬂﬂﬂ Q33
PLASTICS TESTING CENTRE S 968¢
Sarlas LA / TEST REPORT | el
adta: Test Report No
ISSUBAITE | | vOT Prodiers 2966
Survey No, 269/P, 2120/12. Dated -
Xeelon Ind, Park-2, 17.08,2022
Village ~Chacharavai Vausnia, Your Ref, No, ;
' Ta : Sanand, Dist ; Abmedabad 382213 Letter
. Dated
| TestReportas per Standard : As per part C 01.08.2002

ART A

o) Name of Sample.- ( &s stated by party)

ULR No : TCB16422000002927p

P
PARTICULARS OF SAMPLE SUBMITTED
: Packing material

of VI Jurda Scented T, abucco

b) Grade / variety / type / size / cluss NA
¢) Declared value, if any 1 NA
d) Code No. | : NA
e) Bateh No. and Date of Manufaerure : NA
f} Quantity : 01 Nos
%) Mode of Packing + Paockedin bag
L) Date of Receipr : 05.08.2022
1) Date of Starting : 10.08.2022
1) Date of Completion : 17.08,2022
k) Sealed or not : NA
_bB Any other information : NA
PART B

#) Reference to sampling procegure
b) Supporting documents for the measnrement
taken and result derived
¢) Deviation from the test method
85 preseribed in refevant work Instructions, if any

SUPPLEMENTARY INFORMATION

Samples Supplied by the Party
As per Parl C

Not Applicahle

v

of2

B0071-12000/A-JUN-22/H.0.

Head Office : CIPET, Guindy, Chennal - 600 032
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CIPET : INSTITUTE OF PETROCHEMICALS

TECHNOLOGY (IPT)

(Farmarly Canrul Instilide of Plastics Enginsaring & Techaolony)
Baparitant of Granicais & Putod oot

G o S ' ot | : ; | il

is i s B L PET R T Wlinitstry of Ghamicals & Fedlllaers, Govt of Indls

ki el et il s Pt Mo, 550, Plumeiv, G| [LE,, Valus, Ahmadatad.302 445,

=i 1 ﬁ_}ﬁn. ﬂ.ﬁ;ﬁ.&ﬂﬁ,. 1?5 ISR - 382445, Telw.! (075) mus.am.sui.-l?a: i 1m4m;ﬁ
Lk 40103900-902, et (079)-40083805 E-inail; sipetahmd Eigmail com, shmidibudEeipatgoy.

T : ﬁpnl'.luﬂrlﬂg-ﬁ'_rtﬁl}:em, uh_madﬁbadﬂclpm_gw!n = e Wals, = wiswciptt gl

U sk el gov. Mg Cflen CCIFET, Guindy; Channai - (00 T2

g - T, Trvet, 57 - 600 032
TATEE TR TIETTT @x / PLASTICS TESTING CENTRE -

| - r No.: 2966
Fﬂaclfing matedinl of V1 Jarda Scented Tobucco | T“ﬂl“);zﬂ‘:: 1?.;3.23?_2
PART C
bt TEST RESULTS
l'..}. I . ., :: Test Test Method Unit Results Obtained
: o I ASTM E 1252 Paper = foil + Non VMCH
| | Muterial Identification IDC by Braun - Polymstle Adhésis

LI
Note : i) Statement of Conformity & Decision Rule (if uny) : NA
iy Opinion & Interpretation : NA
' PART D
Nil
The results related aily 1o the ilemy (ested
The report shall not be repraduced In fullipart without written spproval of the laboratory
This Test Report/Certificate 18 Issued only for the samples submitted 1o CIPET.
The resitlts stated above relnted only ro the items fested,
The guality of the subsequent production lot hes to be ersured by the purchaser,

L e e orbh
Ay AuthotfSed Signatory huthnn.ttri‘ﬁignﬁmw
A a2

I..-. syl e
baad ol
f
[}
I

REMARKS
NOTE

L B L 3 == sw

1w :u..q-,_.. 1
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IPET : INSTITUTE OF PETROCHEMICAL!
i TECHNOLOGY (IPT

E 2 = Hute of Plasiles Englnesring & Technalagy
e ) s g
Sabl s TR T clretfr ke Mmmnmmﬁﬁ’ﬂ'?“"-ﬂm““‘”f:
m:;ﬁ JRTII e 1 e B L Pt Mo, 630, Phasie-V, G.L.O.C., Valv, M'T?mm
S 1 60, 4, 30, o, ST 38244 oo S e a2
I (079 401 03600-902, T | (079)40083908 ) E-vmall. slpstahonei @ormal.com, 'E;‘ff"mpj:m
| ﬁﬁﬁgﬂﬁﬂwﬁmm._mﬂwww”“ - Heard Dfficn : GIPET, Giiny: Channal - 600 032
w w :
i it~ . ey 600 Ga2
e PLASTICS TESTING CENTRE sLne 114886
Serjes : A [ whg A/ TEST REFORT | ===
Test Report No
Issued fo: VCT Products 4430
Survey No, 269/P, 2] 2P/P2. Dated :
Xeelon Ind. Park-2, 22112022
Village —Chucharavy di Vasna, Your Ref. No,
Ta : Sanangd, Dist « Ahmedabnd - 382 213 Lusttor
TS K Dated ‘
J Tasl Report as per Standard : As per part C 14.11.2022 -

ULR No : TC816422000004428p

PART A
PARTICULARS OF SAMPLE SUBMITTED
@) Name of Sample { a3 slated by party) Packing material of v] Jarda Scented Tobaeeo
b) Grade / variety / type / size / class NA

©) Declared value, if any : NA
d) Code No. t NA
e) Batch No, and Date of Munnfacture NA
f) Quantity ¢t 01 Nos
£) Mode of Packing ¢ Packed in bag
k) Date of Reczipt : 16.11,2022
i) Date of Starting : 17012022
1) Date of Completion P 22112022
A k) Sealed or not : NA
T, ) Any other information : NA
PART B
SUPPLEM ENTARY INFORMATION
&) Reference to sampling procedure 5 Samples Supplied by the Party
b) Supporting documents tor the measurement . '
taken and result deriyed : As per Pert C
¢) Deviation from the test method . :
a¢ preseribed in relevant work Instructions, ifany Not Applicable

I of2
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CIPET : INSTITUTE OF PETROCHEMICALS

TECHNOLOGY {IF‘T::
A To
e oo P
2 ; of Chamigaln & Fariitian, Gavl of Ing
Wﬁﬁ%ﬁﬂum ' SrEr it Pt Nn.ﬁﬁﬂ.mm R M “‘“‘?m“ﬁiﬂm‘“
xR —— e T T e
TN (075) 40103606-802, i - (07840083905 q == ™ 7ot i o
q'mmrlﬂ iz, T'Wg‘m =+ < 800 032
TR ST S/ PLASTICS TESTING CENTRE
[Tl st : : : . Test Report No.; 4430 |
Wi :LPﬂckmg material of VI Jurda Scented Tobacco J Dited ; 22.1].2022
ik PART C
B e o - I'EST RESULTS
L, [ HS;: I Test ' Test Method | Unit ’ Results Obtained ]
IH " . - — =
: R, ASTME 1252 Paper + foil + Non VMCH
I = T
. T‘ 1 [ Material Identification IDC by Braun I Adhesive J

~ Note : I) Statement of Conformity & Decigipn Rule (if any) : NA
ii) Opinion & Interpretation ; NA

PART D
REMARKS : Njl
— NOTE I The reqults refuted onl V10 the flems testad
2 The report shall not be seproduced In fullfpant without writen approval of the luboratary
3 This Test Report/Certifionne iy istued only for the samples subimitted 1o CIRET.
4 The results stated ainve related anly i the fems tested,
S The quality of the subsequent produetion Tot has 1o be ensured by the purelser.

AuthoNsed Signatory -Atitlioriged 'S natory.
. Ha i _|

: _ 20f2 1

e
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AFFIDAVIT

I, Deepak Rawat, son of Shri Kishan Kumar Rawat, aged about 41 years, is partner of
VCT Products having Its premises at Survey No.269/P/212/P/P2, Xcelon Industrial Park-2,
Village Chacharavadi Vasna, Taluka Sanand, Ahmedabad - 382213, do hereby solemnly affirm
as under :-

That | am conversant of the facts of the matter and am competent to flle this
affirmation;

That M/s VCT Products Is engaged In the manufacture and supply of larda Scented
Tobacco from the abave-mentioned premises;

That the test report of the samples being used by CIPET has been submitted along
with our request letter;

That the samples of packaging material have also been submitted with our request
letter;

That the compensation cess amounting to Rs. 550,000/ ( Rupees Five lacs fifty
thousand has been paid by us on 01.08.2022;

That we carfirm and undertake that we shall not use any plastic material in any form
in our packaging of Jarda Scented Tobacoo In future,

Solemnly affirmed on this day of March, 2023 at Ahmedabad.

G MAR 2623 @/

DEPONENT
IDENTIFIED BY ME
/ pensons adeecae SOLEMNLY AFFI

BEFORE M

(L1 111 SRR T————

T s ) =
e AINESH I VAGHASIA
- HOTARY
i ROVT. 0F INDIA

=6 MAR 7093
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VSG PAN INDUS%QPRIVATE LIMITED

Mepistered Offlce & Factary:

Khagea Noy 5227608, 702, 8,001, 13, 14, 1572, 1641, 17, ERS1, 26, |hundpur, Telel RAL Sontpat-18 LIKZA, Haryana

Email: wsgpanindustries @gmail.com, Contact No, +91 SE96938268, ON No, - ULEORHAIOIDFTCOATLA7

Date: 13.03.2023

To,

The Chairman

Central Pallution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi-110032.

Subject-Revocation of your letter No.B.11011/UPC II/PWH/20-21

Sir,
In continuation of our letters dated 06.03.2023 & 10.03.2023

1. It is submitted that we have paid Environment Compensation of Rs.76.35 Lakhs on
10.03.2023 vide RTGS No. KKBKR22023031008055727 from Kotak Mahindra Bank.

2. Our unit is closed since 10.03.2023.
3. The CIPET report and the sample used by us have been submitted vide our letter dated

06.03.23.
4. We undertake and assure you that we shall not use any plastic in any form In our

packaging of pan masala.
5. An affidavit confirming the above is enclosed herewith.

We have now fulfilled all the conditions as laid down and detailed in your letter dated
22/10/21 and hence request you to revoke and withdraw the said letter.

Thanking You

i d‘h UERE
g l
Yours Faithfully, ‘i"'FF o

{
*,f-p-a = i_“u

ng T, ﬁﬂ#—l?ﬂm

13m0 |

Cﬂ“'ffﬂi' Polig
on Gﬂntm! B
=—-__i"i‘;‘3“~___ el

e }

For W5G Pan Industries Pvt. Ltd.

Surfl K&mar
(Director)
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; P S Ly
Seller / First Party Detall
Hamp: Vsg Pan industries Pt lid :
H.NofFloor : X Sector/Ward; X LandMark: X
CityVillage :  Jhundpur Dislricd : Sonipal Stale: -
Phone: a1 g5
Name : Other
H.No/Floor: X
City/Village: X
‘Phane gq*usa22gg
Purpose: UNDERTAKING
22 r "q"‘m_!_ s

AFFIDAVIT (UNDERTAKING)

il/ﬂ:hdmnmﬂxmhuwﬁdbfmnhqlﬂlmmmipm-mmhw-hﬂuh.:tﬂmllrrﬁ:h

G PAN INDUSTRIES PRIVATE LIMITED having an address at Khasra No

5 }'ﬁ . 9/1, 13, 14, 15/2, 16/1, 17, 18/1, 26, Jhundpur, Tehsil Rai, Sonipat-
. ORaY023, Har-,rana.

This is to confirm that the sample of packing material submitted to the Central Pollution
Control Board was being used at the plant for the packing of Pan Masala Manufactured
at our plant.

The test report of the samples tested by CIPET had been submitted to CPCB

We assure you that we shall not use any plastic material in our Packing of Pan Masala in

the future.
We confirm that by your direction our factory is closed since 10.03.2023.

nvironment Compensation of Rs.76.35 Lakhs on

it is submitted that we have paid E
7 from Kotak Mahindra Bank.

1ﬂ.ﬂ3,2_q23 vide RTGS No. KKBKR2202303

MNENT
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VSG PAN INDUSTRIES PRIVATE LIMITED

Rugistore T )it Factory
Khasr No. 52//6/2,7/4,8,9/1, 18, 14,15/2, 16/1,17, 18/1, 26, [huadpur, Tehsl) Ral, Sunipar-131023, Haryana
Emall: vsgpanindustries@gmall tom, Cantact No. +91 S89603B2ER, ON No. - L 1500SHRR020MTIORT 47

Te, Date: 06.03.2023

Shri Tanmay Kumar
The Chairman CPCH,
Parivesh Bhawan,
East Arjun Nagar,
Delhi-110032.

Subject: Directions under sectlon 5 of Environment {Protection) Act, 1986 for ahforcement of provisions
of Plastic Waste Management (PWM) Rules, 2016 for storing, packing or selling Gutkha / Pan
masala and Tobaccéo Products in all forms

It this connection, we wish to submit that immediately on receipt of direction dated
22.10.2021, we had submitted that the said directions were passed in violation of natural justice
and therefare it was requested that we may be heard before any decision ie taken in the matter. It
was also submitted by us that after the introduction of Plastic Waste Management Rule, 2016, we
had discontinuad the usage of plastic In packing of finished products and switched over to paper
based packaging material for packing of our finished product. Thereafter, the said paper based
packaging material was tested from CIPET and @ test report dated 11.05,2022 was submitted to
you. The report of the CIPET confirmed that no plastic was being used In packing of our finished
products.

it s subtitted that vide our letters dated 31.05.2022 & 27.04.2022; 24.03.2022,
08.03.2022, 17.02.2022, 06.12.2021, 16.11.2021 we have filed detalled representation along with
the teport of CIPET, Ahmedabad coples of the said letters, are enclosed herewith, it is also
submitied that vide our letter datzd 31.05.2022, we Had submitted an affidavit of our partmer
affirming that the sample of packaging material submitted to CPCB was baing used at our plant for
packaging said Pan Masala manufacture by us. Here, we would llke to submit that we have been
getting our samples of our packing material testad regularly from CIPET. The samples were testad
in February 2022 and the Test Report No. 7941 dated 16,02,2022 were received from CIPET which
confirmed that the packing material used was paper, foll and non VIMCH Palymeric adhesive.
Thereafter, again we got tested the sample of packing material and CIPET vide Its Test Report No.
788 dated 11.05.2022 and Test Report No. 3147 dated 22.08.2022, reported that the material

‘of paper, Foil and non VMCH adhesive. Copies of the said Test Report are enclosed

VR T e o
R L o W

07MR2003 |

.T?'::rn'?-‘nﬂr'fimﬂ
i ~oittion Control Bog
S, el g Et:i:'-ﬂ-?f'fgd

T —
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VSG PAN INDUS PRIVATE LIMITED

Repglatergy O) & Factory:

KhasraNo.52/76/2, 7 /2. 8,970 13, 14, 15/2, 16/ 1, 17, 08/, 26, Jhndpur, Tehsil Hal, Sonipat-131023, Haryana
Email; vigpanindustries@gmail.com, Cantact No, +51 SB95338268, CIN No. - UTAI0BHRINZ0NT CUE7847

As regards payment of Enviranment compensation Cass, it Is submitted that the said Cess
has been imposed as per the directions of the Hon'ble Green Tribuna| based on the principle that
palluters to pay. As stated above, we do riot use any plastic material for packaging of our finished
product and therefore, prima-facie Envirahment Compensation Cass is not required to be paid by

L¥5.

Without prefudice to the above, the contentions, it is submitted that the said directions
dated 22.10.2021 has been stayed by the Hon'ble Additional District Judge, Delhl vide his order
dated 13,12.2021, In view of above ordar of the Addl. District Judge, we were not required o clese
our factary which would have been against the sald orders dated 13.12.2021 of Hon'hle Additional
District ludge.

Lastly, as regards payment of Environment Compensation Cess, it |s submitted that after
the Inception of PWM Rules, 2016 as amended, we had never used plastic packaging material for
packing of dur finished product, we have already a Tast Report from CIPET, Ahmedabad to the
effect that no plastic packaging materlal Is being used by us. We are agaln submltting 2 sample of
packaging material-and affidavit as desired by you.

We therefore fulfilled all the conditions lald down by CPCB as followings: -

CIPET Report |s enclosed with sample.

we confirm that we shall not use any plastic in any form In our packaging In future,
The required affidavit is enciosed.

Hence we request you to revoke the orders lssued vide letter datad 21.10.2021.

Thanking You,

Yours Faithfully,
For VSG Pan Industries Put. Ltd.
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AFFIDAVIT

| 5unil Kumar sfo Shel Kanwar Singh Antil aged about 42 years, Is Director of V5G Pan Industries Pyt Ltd.
having Its premises at Khasra No. 52//6/2, thundbur, Tehsil Ral, Sonipat = 131023 Haryana, do hereby
declzre salemnly affirm a5 under: -

,/‘;: r That Lam conversant of the facts of the matter and am competent to file this affirmation.

i

Wfﬁf/ That M/s VSG Pan Industries Pvt. Lid, Is engaged in the manufacturing and supply of Pan Masala
—— from the above mentioned premises.

P 7 -, That the samples of packaging materfal submitted 1o the CPCB is being used by us at our above
3@# ) m‘ej:s;_nnd manufacturing premises for packaging of Pan Masala.
¥ F == %

mE‘E_ampie of packaging material are got tested by us from CIPET and the Test Report of the
E’%ﬁng have been submitted to the CPCB.

pem ?-*ﬁ-m ' t*st report of the samples being used by CIPET has been submitted along with request

That we undertake and zssure that we shall not use any plastic material in any form in our
packaging of Pan Masala in future,

Soleminly 3ffirm an the day of 6tH March, 2023 at Sonipat.
ATTEET
)
/@J
WeTARY

(et 4 ﬁfj'ﬂ':‘-i

DEPONENT
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— VSG PAN IN DU% PRIVATE LIMITED 3
= Repistared Uifice & Factory
Ihasra No. S2//6/2,7/2,8,9/1,13,14, 15/2, 16/1, 17, LB/, 206, [hundpur, Tehstl Ral, Sanipat-131023, Harmana
Emall: vsgpanindustries@®gmail.com, Contact Ho. 491 3896536268, CIN Np, + LILED0SHRINIOPTCGAISLT

To, Date: 31-05-2022

Shri Tanmay Kumar, |AS,

Chairman,
CPCB, Parvesh Bhavan, Delhi 110032

Respected Sir,

Subject: Directions under Section 5 of the Environment (Protection) Act, 1886, for
enforcement of provisions of Plastics Waste Management (PWM) Rules for storing,
packing or selling Gutkha/Pan Masala and Tobacco products in all forms.

We are in receipt of letter F. No. P-20/28/2021-UPC-II-HO-CPCB-HO, dated
25.03.2022 of the Additional Director & Ifc UPC-ll, under which, we have been
asked to submit the details as per directions given during personal hearing. We had
requested for time to submit the said information / details, till 31.05.2022

As desired, in the above mentioned letter, we are enclosing herawith the
samples of packaging being used by us in packaging of Pan Masala. Here, it may be
submitted that vide our letter dated 27.04.2022, it was informed that the samples of
pouches/sachets (packaging materials) were sent to CIPET at Ah medabad, for testing
and on receipt of the test report, the same would be submitted to you. It was also

urged that no action may be initiated against our campany till the test result and
undertaking were submitted by us.

Now, we have received the test report fror CIPET » Ahmedabad, for the samples
sent by us. The test report bearing No. 788, dated 11.05.2022, inter alia provides as

under:
PartC
Test result
| 5. No. Test | Test Method | Unit Result Obtained
Material Paper, Foil: Non VMCH
t identification | ASTM E1252 | — Adhesive
A capy of the said test report dated 11.65.2022 is annexed hereto and marked

s ANNEXURE 1.

We are also enclosing herewith as undertaking in form of an Affidavit, affirming
that the sample of packaging material submitted by us to CPCB, is only material being
used by us in packaging of Pan Masala and is marked as annexure [|.

In so far as affidavit conforming the closure of plant in compliance with the
directions dated 22.10.2021 is concerned, It s to submit that we vide our
representation dated 17.11.2021, had represented as under:




-
— VSG PAN INDUSTRIES PRIVATE LIMITED

__/ ey i & Factory:

T Kiawen NooS2y/6/2, 772, 8,971, 18, 14, I5/2,16/1,17, 1871, 26, |hundpur, Tehsil Ral, Sonipat-131023, Haryam

Emall: vegpanindustries @gmall com, Contact No, +91 9896938268, (1N Mo, - Ul S00BHRZ020PTCOE7 447

"In view of above, itis kindly requested to provide Us an opportunity of pérsonal
hearing and also the evidence on the basls of which above mentioned directions have
been issued. We request your goods self that till we are heard by your goods self, the
operation of the direction dated 22.10.2021 may not be implemented and be kept in
abeayance.

Based on the above representation, you were plaased to grant us a personal
hearing on 04.03.2022, virtually. During the course of hearing, a specific request was
made to provide with the copy of test repart of our samples, which was dgreed upon
and have been provided to us.

Sir, from the entire sequence of representations made. by us, our prayer was
twofold, to provide the evidence and a personal hearing and to keep the sald
directions dated 22.10.2021 in abeyance, till the finalization of the issue. After, the
personal hearing, we have been asked to provide some further details, which lead to
bonzfide belief that the proceedings have started afresh from March, 2022, that the
said Directions dated 22.10.2021 for closure of plant, has been kept under abeyance,

till the final findings are arrived at on the basis of proceedings commenced afresh from
march, 2022.

It will not be out of place to mention here that we filed an application before
the Additional District ludge, Rohini Delhi, against the said directions dated
22.10.2021. The Hon'ble court was pleased to pass an Interim order dated 13.12.2021,
where under, the follow|ng order was passed:

“The defendant is restrained from taking any coercive action against the
Plaintiff pursuant to the Order bearing No. B-11011/UPC II/PWH/20- 21, dated
22.10.2021, till next date of hearing”

A copy of the said order is annexed hereto and marked as ANNEXURE (11, -

The above explanation tendered by us may be considered as a compliance of
all the directions issued by you tg us.

Thanking You,

Enclosure: As above

' . Yours faithfully,
EHBRISTROTSIN SR TR
57 BAALEARR 50 {13f0015 For VSG Pan Industries P, Ltd.

Laupler Mot 0170872622, 1121 A
ToS AATAY KW o 1 B L ﬁ"L{"H'f
Pil: A0, Shahdsrs 50 W

-

FromaVali PR TND. MR
W i

Pt edd, 3D CoshiTanis. 30
Urack m v, indsapostiaoy, ink

il Kumar
Director
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AFFIDAVIT

I, Sunil Kumar an Indian aged 41 years, son of Shri Kanwar Singh is working
as Director in VSG Pan Industries Pvt. Ltd. situated at Khasra No. 52//6/2,
7/2,8,9/1, 13, 14, 15/2, 16/1, 17, 48/1, 26 Viil: Jhundptr, Teh; Rai, Distt.
Sonepat- 131&hsﬁamduhmbymm1yaf&maaw

¢ Thgt"a!BG Pan Industries Pyt Ltd is engaged in the miar
supply of Pan Masala,

2. That we have alteadvy submitied ‘an affidavit dated 24/3/2022,
affirming that we shall not yse any pldstic material for packing Pan

Mmﬁachamimmmm;c_

; " itents of above affidavit ase tm:mdﬂm:rﬂuttuth: best.of
i nothing has been concealed therein. : A

ATTESTED
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PLASTICS TESTING CENTRE 657
Series | A | wvamn fTar / TEST REPORT | S.L. No. 4
SLiE . Test Report No ¢
salfeo VSG Pan Industries Private Limited P 7041
Rhasea Noi 32 4 6/2.72.8.971.13.14,152.16/1.17.1 Ef% .
Thundpiur, Tehsil Rail, 16022022
Sonipat — {31 029, Haryant, Your Ref, No,
Lter
: ; . Dated ¢

PART A
PARTICULARS OF SAMPLE SUBMITTED
@] Name of Sumple ( as stated by party) 1 Sample of Sachet of Vimal Pan Musala

b) Grade / variety / type / slze / class i NA
¢} Declared value, (f any : NA
d) Code No. : NA
2] Betch No. und Date of Manufucture ¢ NA
) Quantity : D1 Nos
g} Mode of Packing : Packed in bag
i) Date of Receipi : 10.02.2022
1) Date of Starting s 15022022
iy Date of Completion o 1A2.2022
k) Sealed or not 1 NA
1) Any other information : NA
PART B
SUPPLEMENTARY INFORMATION
i) Reference to sanipling procedure ; Samples Supplied by the Party
b) Suppotting documents for the measurement .
taken and result derived ; Asiper Part C
e Devintion fram the tes) metliod :
ns preseribed in relevant work Instructions, fany  ° Not Applieable
Lof2
N 1
A=
\./
A001-B000/A-JAN-22/R.0. Head Ofice  CIPET, Guindy, Channai - 800 032
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CIPET : INSTITUTE OF PETROCHEMICALS

r _ ) TECHNOLOGY (I
(g & g sw e (Farmerky Cantral Instiuta of Plastics Ettglneﬁhu&]h’:hnl;nluw
T vl B8 < fnm =7 Deperirant of Chamicals & Patrachumicsis
I W A AN, W Ll iy A _ Mirsatty of Ghminico & Fartlizees, Govi. of indis
T ¥ 630, W A, A, R s 382445, : Fick e, 630, Phiss-iV. GLD ., Vitea; Ahmarabssaf2 445
T}q? - [675) 404300.802. 925 v (0701400838905 _ @ Veta.! (779} 40103006-882, 858, Fax . {079) 40VEID06
S clpmtabddBamail gom afmecabeiffope pev I s E-mal cpolsimdfgmai com, ubvmasnbad®iclal govin
T mw_ﬁ-ﬁé'?rlln Wond. - www Gpet go In
A [ = - B0 032 et iy | QIPET, Gulndy: Chasniai - 810 Q2
PLASTICS TESTING CENTRE
[ . . Test ﬁtpnrt Nou: 7941
& ; AF Hmal ;
| Sample of Suchét of Vimal Pan Misals Dated ¢ 16,02,2023
PART C
TEST RESULTS
1 ]‘:; Test Test Method Tlnit Results Obtained [
i : o Paper= Aluminium foil + |
|| Manerial tdentificaion. | ASTMEISZ ] T CH based
IDC by Braun P ; i
| olymeric Adhesive |

Note ;i) Statement of Conformity & Decision Rule (if any) : NA
ii) Opinion & Interpretation : NA
PART D
REMARKS : Nil

NESTE I The nesolts relared aniy oo hie e Lested
=T < Tpereport shall not be eproduced in fellipdgr without vwitten tppiovel of the lnbormtory
3 This Tewt Report/Certificate is jssusd anly for the samples subeitted to CIPET.
4 The esults steted shiove relared only 1o the items tested,
5 The quality of the subsequent production lot bas to be crsared by the gurchasar,
—— " _‘-_f.‘_ = i, W :_\'—.—1-
-"J'-l" e f—""."‘"‘“‘ﬁ
% [} - b
Authorised Signatory Authorised Signatory
Karts D, Trivedi PP Diwasali
(Technical Officer) (Manager TS)

2uf2

O001-4000/A-01.10 21/8.0.

Head Office : CIPET, Guindy, Chisnnai - 600 032 416
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S Ne.

Test Reqisrt No -

VSG Pan Tndustiies Privie Limitey) 147
Khasry No, UG, 73891 N1 s8060 .07 Mﬁ.
* Dy, ' ehei) Rail, 22.08.2022
Sonipa — 131 003, Marvisin, Youk R Np
|.|'a{ll;r
Lxntqug
AR e Zriirdal i ﬁﬂﬂ'ﬂ‘l."pﬂﬂ [ lil'ﬂ.ﬂg.lﬁ'ﬂ
ULR No: TCRI6422000003050p
PART
PARTICULARS OF SAMPLE S1IBM I'TED

#h Natne of Sampte (5 dtated by prny) Sample of Vil Py Maisaly
b Girade VALY £ 1y ) sive 1ol P NA
b Dechued vijli. if'any : 'NA
d) e Mo, i NA
€)' Batkh No. and Date of Manbfiowre ¢ Np
1 Quntiry ' ¢ 01 Nos
el Mode af Packing + Pocked In baw
hy Dute ol Reesgip v 16,08.203
i) Dinte of Staling ¢ 1R.08.2000
1V Date of Completion 1 22082002
L Sealeid ar 2N
U Aay other nformation t NA
FART -
S[JI‘!‘LEMENTAR}E INFORMATI0N
i Referppee FRsumpling prociure

b} Supporting docomenys | ot thyy TIEUNH A

btk el resiilf dopi v : As e Pany €

) Deevtatlon fiogy tlie test methed .

e nreseribid in ralevant work Inntryuciions. ifuny ¢ Nt Applicable

- —— e e — ———-__,__——_——.._________-_ ———
lof2
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_ PARTC
< TEST RESULTS
_f;l’:. Test l Test Method Uinit Rusults Obsined
I | Matenal Identificaton ﬂs’l:M B T.:!.ﬂ i Pupeis foil + Non VMCH |
R S 10C by Braun  Polymeric Adliesive

Note 24} Statement of Conlormity & Decision Rule (if any) : NA
i) Opinion & Inferpremtion : NA
PART D

REMARKS
SIOTE

Nil
Fhe pesntlts rlingsd snly to the fems Vesitued ]

The pepsit shall s e repredicsdin fullAsnt withous wrin;n nppmmf of fhie laboy
Tlhis Vedl Repiic Ceet enle § W.Tnueduulflﬂ?ar thn mei«:l iqﬁ]plm:ﬂ o [CIPET, s
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VSG PAN INDUS SPHWATE LIMITED
Registereld OflicE & Factory:
Khasra No. 52//6/2.7/2,8,9/1,13, 14, 15/2,16/1,17, 18/1, 26, Jhundpur, Tehsil Rai, Sonipat-131023, Haryana
Emall: vsgpnniﬂdustrles@gmaH'.cnm, Contact No. +91 3896938268 CIN Na. - U16D08HAZOZOPTCOBTA4T

_/"'H; .

To, Dated 27.04.2023
Shri. Tanmay Kumar I.A.S

Chairman,
CPCB, Parvesh Bhawan,
Delhi- 110032

Sub: Directions under Sec 5 of Environment (Protection) Act, 1986 for enforcement
of provisions of Plastic Waste Management (PWM) Rules for storing, packing or
selling gutkha/pan masala and tobaceo products in all forms.

Respected Sir,

This has referenice to CPCB letter vide File No. P-20/28/2021-UPC-II-HO-CPCB-HO-Part
(1) 14780-790, Dated: 25.03,2022 regarding submission of information with regard to
paral & 2. of the said letter.

We would like to submit that we could not receive the above said letter on time due
to which we could not respond on time to your good office, Subsequently on request
to CPCB vide email dated 23.04.2022, we received 3 copy of the letter through email
on 26.04.2022.

We would further like to inform that we are sending all the samples of Pouches /
Sachets of PAN MASALA to CIPET Ahmedabad for material testing, As soon as the
results are obtained from CIPET Ahmedabad, we will submit the test result as well as
undertaking as mentioned in the letter.

We humbly urge your good self not to initiate any action against our company till -
sample reports and undertaking are submitted to your good office.

We hope to get favourable suppart in this matter, for which we shall be obliged.

Thanking You, -
| . - o T A
Yours Faithfully. i i e L
[ YR, 1 oh i Rahaeny
For V5G Pan Industries Pvt. Ltd. |
W TR " APR 2069

R "
Wk
unil Kamiar

Director
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vsG BN mﬁ#ﬁuw%m ummzb el
Khasra No. 52//6/2,7/2,8,9/1, 13, 14, 15;2. 16/1, f—"ﬁf 1

: Eml!-yrgp:nindus:ﬂa:@mari.mm, t‘:unt-ntm m;” |

Shri Tarrm:{ir R'Umar - ) ;
Chalrman CPCB, b
Wahawa’n. : |

Sublect:-Direction under Seetioi tti‘maammg ﬁmpn
f Plastic Waiste maragement @E Rilas. 3¢
?ah-ac:ﬂclihdlm&mlniﬂfumw @ : ﬁrﬂhHH&%&ﬂmﬂlﬁn‘ﬁ@h%‘ﬁ

Regarding withdrawa) of closure dirgetion issied to M/s VSG Pan Industries Privi o
No-52//6/2,7/2 ﬁ.ﬂl.‘ia. ,Isafz 16/137 12.!'1,16 Jhundpur, Tehsli-Rai, Sanfpﬂ- jﬂ tﬁﬁ,ﬂmra

DHr-Slr,

Thanking You
Yours Faithfully,
For V53 ‘Pan Industries Private Limited
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V5@ PAN INDUSHSEs PRIVATE LiMITED
DESLE 200, STBIT L & w71 1 18 18 OrL, Tk Tiibidisgls thll

w1 K LR AAMI i . N M "-i.|.|_,;il I |-"'r--|' 1L I_I!:,.:'_. iT

PRSI ATRIel com, MBUUE NG vF) B9AVIELSR g

To, = ! - i Date: 17.02 2022

Shl Tenmay Kumar Teh D .
Chalrman cpes, ' ' I
Parivech Bhawa n,

East Arjun Nagar,

Delhi-110032. ; -

Subject: Dirsctions under section 5 of Environment (Protection) Act, 1986 far anforcement of
provision of Plastle Waste Management (PWM) Rules, 2016 for Storing, packing or salling
Eutkha/pan masala and tobaceo products in all forms-

Regarding withdrawal of closure direction issued to M/SVSG PAN Industries Priva te Limited,
Rhasra No. 52//6/2, 7/2,8, 974, 13,14, 15/2,16/1,17, 1814, 26, bhundpur, Tehsi Rai, Sonipat-
131023, Haryona, '

issued to M/s VS5 Pan Industries Private Limitey on attached list of Gutkhaf pan Masala
manufactures on the above-mentioned subject.

L Vide shove referrad direction, It Is stated thar ayr unlt was Inspectad an 8% July,
2021 by CPCB Offlcars and samples of packing mater(z| for gutkha/pan macsiy Werg
coftected [gp t2sting. In this regard, it is to say that a team of cPCR had visited our
Hnil located at Khasrg No. 5%//8/2, 712, 8, 9/1, 13, 14, 15/2, 1871, 17, 18/1, 25;
Ihundpur, Tehsi| pai, Sonipst-131023, Haryana and thay enllectad the sample ar
packing points where the ralls were jnstalled. {4 samples at different loeations),
With due FRSpeCt, we have fully Cooparated with tizam fn collecting thagamples. At
the same time, we hzd also requested \isitlng team to have joint signatures an the
wollected samples so a5 to follow the protacel er stigulations as Bivenin the relovant
Acts of Watar/Alr including Enulmn’me;-r: {Pnﬁectwn} Act 1986 as beltg followed in
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caszs of industrial/other unlts and cupy of sealed samples was not given to us, so

35 to make transparency/authenticity in the matter. Howaver, the visiting officare °

of CPCB did not undertake this procedure.

+ Also vide this clasure notice, it is noted that CPCB found plastic Ingredient tn
coliscted samples based on test report. Howsver, test reports of the samples
collected by the officers are not attached, 1t Is hard to belleve thet without using
plastic material, CPCH has confirm the use of plastic. We are confident that weare
net weing In any form of plastic 2s lsld down In Rule 4{i} of PWM Rule 2018, It Is
surprising to note that plastic Is detected in our sample. It would be appropriate
that CPCA may please provide the Test raport. 1t Is to rafor here that by knpwing
the importanca of matter; the compary had alsh sere samples to CIPET acoredited
lehoratories at Ahmedabad for testing, Thers test replrts are attached,

. We are surprised to note that we have boan Issued closure direction despite the.

fact that aur company have bieen using the packing material which is frez from any
plastic traces,

. Earller, prior to this direction CPCH had collected the sample from the market and
based qn CPCS test results/assecsment aid show cauge netlce was isstied under
section 5 af Enviconment (Protection) Act, 1986 vide CPCB letter dited 239
Qctabar, 2021. In this respdnee, we filed our reply on 06" December, 2021 with the
request that the samples coliected form market do not belong to our company, In
this connaction, we have separately sent the tasting report confirming that no
traces of plastic materiel were hieing used for packaging of pan masala,

» Now while extending the cooperation to the yislting tear of CPEB and also 3t our

request 1o take sample frofm the unit, we find Untswa) report of CPCB that confirm:

plastic material is found through our packaging unit. Sir, we had separately sent our
sample to CIPET, Accredited Laboratory for testing which have confirmad no plastic
(copy attached),

Apartfrom above, | sm atso attaching o copy of cansaiit order Uide number Ref No.-
HSPCE/Consent/ :313111121S0NCTOB202070 DATED - 10,02.2021 Wherein
validity of CTO has bean granted from G5/612/2021 up to 31/03/2025.

- 3ir, itmay be noted that HSPCR team made visit Tonour unit and basad o thalr vislt
they have lstued the CTO for operation sill the period from 05/02/2021 to
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31/03/2025 By finding no use of plastic in packing mutarial in our unit, they have
Issued consent arder.

8. Sir, we are in business since long and cataring employment ta thousands of péople
directly ar indirectly. We are alko cantributing in country economy in term of Excise
duty/taxes. We sra dedicated to maka enviranment plastic frae sng ready to
abey/follow the law/rule 25 laid down In PWM Rule, 2016,

8- We are filling thiz response with the humble request that closure direction may be
revoked and we are also ready to comply the closure tlezctions, If 2 copy of test
resilt is provided at this earllest, based on which cpea Issued the direction, |f

10. At the outset, we are thankial W You giving Us & chance to place aur vigw paint
before you Wheh wa had mesting with yoy o0 21.01.2022 It is ggaln fequestad
that clesure dirsction may kindly be revoked and allow us ty Bpéarste the unit by
fellowlng PWIM Rule 2016,

With Regard,

Yours Faithfully,
For VSG Pan tndustries Private Limlted
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CIPET : INSTITUTE OF P
TECHNOLOGY:
(Fanssaly Gy st o€ Plastics Enginawiing & Ty U
:::ﬁmmﬁmmmw GreThie ".'“"I';"“":‘*m““"
Bt — - “*&-Mﬁmwﬁm
(T AT A g S (I <0uE @@/" B gt el
= sl el et s, i ; ™ eyt oA it oot b ‘b “ﬁﬂm
M-Imw.m"mm Head Officn ; CUET, Gubbie £lewi - 100 412
PLASTICS TESTING CENTRE ) "
Serles : A [ esger Tt 7 TS T WP ORT | sLio. 4687
i - Teal Rapor No .
(w10 VSG Pan Inthintries Private Limited s e 7941
Rivasvs No., 52/ 6/2.72,8.90.13,14, 152,160,107, 180 2604 ;
Jhizndpuy, Tehsil Rail, 16,02 2022
MHM' 131 M?.Hnrynnl, Yaur Rsf. No. - .
Lottar
4 Dalod - _
FART A
PARTICULARS OF SAMPLE SUBMITYED
A) Name of Sample (a3 stated by party)  : Sainple of Sache) of Vien! Pan Maunin
b} Gradee / varfety / type # size / clasy : INA
¢} Declared vahie, iff ay : NA
i) CodeNo, : NA
€) Bateh Na. and Date of Mimufasture : NA
1) Quantity i 01 Nos
2) M of Packing ¢ Packed in bag
h) Dme of Reveipt ;1003022
i} Dasc of Starting i 15022022
1) Tte of Complerinn r 1602.2022
k) Senled ar noy : NA
1 Any other Infapiition 2. NA e
PART B
_ SUTPLEMENTARY INFORMATION
) Riédlervnee smpling proeediee : Samples Supplied By Thi Party
) Suppartiing ductinsente fise the T )
Lakem ik vomeal deiivid : Asper PanQ

¢} Devistion from the tss inethod

sy peescribed iy televang work Anstrocnions, ifany  f _Hﬂ“-‘-ﬂpuﬂhh-'. B
I of2
N Ay
\/
M0 T HI00CTATAN TR 5, Haad Office ! CIPET, Guindy, Ghenna) - 000 039
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I | T, G sy
PLASTICS TESTING CENTRE
_ ] Test Repert No.: 7941
E&mpﬂu of Sashet of Vimal Pan Masala v 1603208
PART €
_ TESTRESULTS
‘ 5{'_: Test Test Method | Unit Results Obtined
e o T e Papert Aluminium foil =
|1 |t deifeaton | ASTMIIZS2 || EEE AR
| | | Polymeric Adhisive
Node : i) Statement of Conformity & Decision Rule (if any) : NA
ii} Opinion & Interpretution : NA
PART D

HEMARKS : Nj|

NITE i The retis teliies ity 1o b Itemy rotex)
= 2 Thetoport shill ot be reprodiced Sl witlhons writien approval of ihi Wby
3 This Tist RepaniCenifioate fz issined voly for the savjrhes sabmitterd 1 CIPET,
4 The vesilts stited] above refwted only th the Hesy testisd
¥ Thequalizy of the saliwquent production ot has to e ensuied by flis purchaser,
.(r \ & *‘1 . "‘\TA,.E _j-t-.\ h"‘g—
Authottld Signitone Authonsed Signatory
Kirti . Trivedi PP, Diwnsali
Clechmical Officer) (Munager TS)
2afl
e N
ahol<400vA-0Y (B 2TRD, Head Ofties - CIPET, Gindy, Chaneal - 60 052
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=== HARYANA STATE POLLUTION CONTROL
BOARD
EPERE Star Complex, Opp, General Hoaspital, Delhi Road,
Sonepat Ph. 0130-2236119(0) Email:-

hspebrosr@gmall.com
E-mall: hspeh@hry.nie.in
No. HSPCB/Consent/ = J32ISONCTOR902070) Dated:10/02/2021
To.
M/s :VSG PAN INDUSTRIES PVYTLTD

KHASRA NO 52612, 712, 8,911, 13, \4, 1302, 1601, 17, 181, 26, VILLAGE
JHUNDFUR, TEHSIL RAL SONIPAT — -

- i =S

Consent Under Lhgome o - CTNTE

Period of conseny M‘ﬂlbﬂl! - AAAS m
Induniry Ty Food snel food processing includiny fruity and vegsiable proseming
Cutegory ORAN(E

Inwestmeind T Likl) 35120

Total Land Area(Sq. 317170

meter) _ | A

Totnl Builiun AreatSq.| #3000 . -
meter)

Quantity of efflugal

1. Tmade S 0.0 KL/Day
2. Dumestic ARAKL Dy

Number of cutlots 1.0

Made off discharye

| Domestic STP (Gurdening, Sstitarian and Floar Washing))

2. Teade -

Domestic Effluent Purameters

. BOD 10 g

20D 50 myy1

4, Ph 3390 myn

5. 0&C 100l
6. Total Nitrogen Homgd

7, Faccal Nitaen 100 '
Trade EMuoeot Parameters
1. NA I |
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* Hovyeen S, Pollsiing Contraf Buurg
Trnm sl eonditlang

levels, if specifiog by State Board should e met stricily,

2 The applicanveompany ahall compiy Wil and carry o direetiVe/oreer vt by the Higreg
in this consont opder at il Subseqiuent times widhont hepligence of his firy payr, The
aplicantesmpary shafl be linhle For such legal setion agminst him gy PEL provision of thy
Iawhitat in case of violation of gny order/dirsetives. [ssyped &t any time sind ar nop somplitnes

of expiry of this cangen|,
. Nesegsary foe as preseribed for obiaining reneyy] consent shall be pajd by the appficany
slongwith the congent application,

3. The applican -!hnll make an WIMM ﬁrgmm OF Gostbient ar Jenat 54 dunys befire the dage
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5. Ifdite 15 amy technological improvesmeng & olherwise this Bourd is of epinion that il or any
of the condition refermed 10 whave required variation (i hudivg the change of any contrl
equiptient elthir in whole ¢ i part) thin Boord shan nfher giving the applicant uy opporimity
oF being heard vy all oy sich condition and there upon the uppicant shall be bound to comply

0. The fniluginy shall mvﬂlu Idequite drrangemont fs lighting the acoidentn loakoges,
Hischirge of any pollutsints gawdliquids from the vessols, meabnnical equipment ele. whiol are
likicty to came envitonment pollution,

7. The indusiry ghai) comply noise polhatiog (Regulution and cantrol) Rules, 2000,

any chagge lu-tlmﬁui'in_ﬂinﬂd i process, made of trestme rarge of efMuonr, fn cons of
chunge of process ai my stoge during the consent period, the indusiry shall syl fresh
consent applicution alongwith the consem 1o Opetate fee, if found due, which miny be an any
secount and ot shal be paf by the industry sl the Tndstry would lounediately submic me
ronsent dpplication to the Hoard in e tvent of apy chnge during te year in the raw malerial,
quantity, quality urttxqmmlpmwl.lifqﬁﬁm facilities oo,

1. The offiesn/officisl o the Board shall reseryie the: Hight 1o nocess for the ispection of the
inlustry in contieetion with th VAriows process and the fremment fagilitics, The consent 1o
D{HiE iumhj.e?mmmvtuww.lhu Board at any time.

15 10 the industry is Cloged tetipocarnity a i oy, they shall fnform dye Baurd and objain
Iermision beflre restine of the unit.

16, The industry thal] comply &l the Direxitiians/ RulesInstrotiois jusged from time to tipye by
thee Bairgd,

the period 3 moalhs after obtaining first sunsent to operate frum the baard anmd wil| subemit the
atalvsis report cach Year 1o ascertain the sdequacy o Pollutinn control deviee Provided by the

2. That the unit wil] Spente its APCM any gTp regulirly and effectively
e provisions of Water Act, 1974 md Adr Act, 18]

3. T the Wit will provire SPtate anengy meter, o nveter at the inlet und outlet of 5TP.
4. Than the mir wily Provide: fow metor m 1lig nures of watcr supply and will maintain tho log

and will comaly wiik

5. Thar the unir wiy Pravide energy ineter an s APCM.
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B That the tmit will maintsly the log book of STP and AFCM installad by the unir,

1 Thar the wiit will ucdopt eleamer technatopy thershy reducing pollation load of unit,

8. That the unit will nol increase Hi pradugtion capacity snd will not made any expansion
within existing plant withau pior pormissibn of the Board

9. That the unit will male sgresinent with bﬁﬁmmwmhpmﬁ&rhﬁwlnr
hazardous waste generaied by the ynit

10. That the unit will deposit the balance connany fis is per schedube, if any.

L That the unjt wiil submit the eamplinnce of the conditions of consent to operate granted by
the Board yearly,

12, That your unit will comply with the direction issuied by Governiment of India vide lotier na,
10-158NWR/Court casoNGT/OA No 630/18-21 5 dseed 27.03.20019 to install shallow water
Mezometers/Ground water level yd quality monitoring stations by the industries inside the
prentises and tearby &r;mqiu_di;u]'mwm (¥eeund post mansaon) of gronnd guality in
consltation with CGWA-———— —

13, That your mlt‘ﬂm-m-mﬂnﬁwl-ﬂﬂ dayseathies before expity previoos
cutsent abugingd from (e il _ X

14, That concenling Dictial data or kibmiission of false/fabsicated data-and fitues 10 comply
with any af the conditions meatiansd sbove iy result in withdrawal of this CTO and sitract
vetion sindér e provikions of Warer Act, 107 ind Air A, 1981,

V3. That thic wnit Wil comply with the direziion sl by (e

HEPORCRCRING RTINS Buildins T A T E

e = N | e B s
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VSG PAN INDU% S PRIVATE LIMITED
leglstared Olfice 8 Faclory:
Kliasma No 52/ /62, 7/2, 8, 971,13, 14, 15/2,16/1, 17, 4871, 26, |Hundpur, Tehsil Ral, Son)pat-131.029, Haryana
Erall. vsgpanindustrizs@gmall coim, Contact Me. =01 958960838268, CIN Ne. - U I600B4RZG20PTCORTALT

06.12,202]
To:

The Chairman,
Central Pollution Control Board,
Parivesh Bhawsan, East Arjun Nagar,
% Ministry of Environment, Forest & Climate Change,
Government of India
Delhi- 110032,

Subject: Direction under section 5 of Environment (Protection)
Act 1986 for enforcement of provisions of Plastic Waste
Management Rules, 2016 as amended, for storing,

Packing and selling Gutkha / Pan Masala and Tobacco
products in all forms, regarding.

Respected Sir,

We are in receipt of Directiont under section 5 of the Environment
[Protection] Act, 1986, issued vide F. No. B-11011/UPC-2/PWM/2020-
21/8278, dated 22.10.2021, under which, the following Directions have
been issued. The said directions were received by us on 02.12.2021.

ke That the industry shall close down its operations with immediate -
effect and not resume its operations till it switches over to
environmentally sound alternatives;

2. The industry shall submit & time bound action plan to switchover to
environmentally sound alternatives;

3. The industry shall deposit EC of 76.35Lacs (seventy six lacs thirty five

thousand) with CPCB (A/c No. 532702050000164,), bark name: Union

bank of Indis, 1 P Extension Branch Vikas Marg Extn. Delhi IFSC

(UBINOS53271). In case of delay, simple interest @12% shall be levied for

the delay period(delay period shall be calculated after fifteen days of issues

of this directions till the date EC deposited by the unit), The unit shall

provide details of the EC amount deposited to CPCB within 15 days from the
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date of receipt of the the direction. The EC deposited in CPCB amount will
be spent by CPCB as per EC utilisation policy as approved by Hon'ble NGT.

Without Prejudice, we hereby affirin that we have NOT been using
plastic in any form including in storing, packing or selling of Pan Masala as
per Rule 4{i] of Plastic Waste (Management and Handling) Rules 2016 (PWM)
& amended. Therefore, there is no contravention of the provisions of PWM
Rules and accordingly the action proposed vide the said directions against
s are not justified,

The said directions refer (o and alleged that samples of Gutkha /Pan
Masala manufactured by us were collected during market survey and it was
observed that the plastic was being used in puckaging of Gutkha / Pan
Masala. We may like to clarily that we do not underiake mariufacturing of
Gutkha and are engaged in the manufacture and supply of Pan Masala only.
Further the details of samples collected for during market survey have not
been provided so as to offer explanation on the genuineness and
authenticity of the said samples. We may submit that a large number of
spurious and duplicate manufacturers are using our brand name, for which
we have been filing FIRs before the competent autBorities, Thus, the
samples collected during market survey could not be conclusively be related
and connected to us, without seeking our explanation.

The said direction refers to a show cause notice daled 05.02.2021,
issued to M/s Vishnu Aromatics Ltd. situated at Liwaspur, Bahalgarh, Rai,
Sonepat. In the said directions, it has beean referred as under:

“Whereas Show cause Notice dated 05.02.2021 was issued to your
industry (M/s Vishnu Aromatics Ltd.),5/1 to 4/2/1/1/1 Livwaspur,
Bagalgarh, Rai, Sonepat, Haryana 131021)"

At the very outset, we may like Lo submit that we are not in any way
directly or indirectly concerned with M/s Vishnu Aromalics Ltd., We
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commenced our production from Deceriber, 2020 at the address given in
the said directions dated 22.10.2021. Therefore, it is not correct to cuns.ider
us as connected with M/s Vishnu Aromatics Lid., in any way. We are an
independent industry and have nothing to do with the activities of M fs
Vishnu Arematics Ltd.

It may also be submitted that we had not sent. any letter dated
23.02.2021, contesting the authenticity of the samples drawn and tested by
CPCB. We are also not aware contents of the said letter dated 23.02.2021,

The said directions also refer to the mspection of our unit by the
officets of CPCB on 06.07.2021, collection of samples of packaging material
for Pan Masala for testing by CPCB. Here, we would like to submit that
although the samples were collected but no samples duly gigned and sealed
by the said officers were handed over to gir representative. The provisions of

Rule 6 of the EP Rules are reproduced below for your ready reference.,

-

-

The Central Government or the officer empowered
shall dispose of the samples so collected as follows:-
(i) One portion shall be handed over to the person
from whom the sample is taken under
acknowledgement; and

(ii) The other portion shall be sent forthwith to the
environmental laboratory for analysis,12”

Ongoing through the above provisions, it is revealed that one portion
of the samples was required to be given to us under acknowledgement,
Admittedly, the said procedure has not been followed in our case and as
such the entire procedure of draw! of samples is vitiated and not in
accordance with the Jaw. Thus, no adverse inference based on the above
samples can be drawn against us.
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Without prejudice to aforesaid contention, even the mandate of Rule
8(4) of the EP Rules has been violated sinee till date, we are not in receipt of
the alleged reports of the findings of Government Andlyst, which is
mandatorily required to be sent Ly officer to the person from whom the
sample was taken for analysis, Non supply of the test report has deprived us
of the manner and method of tesling and thus the said action is in vialation
of principles of natural justice,

[

It is also submitted that the analytical report of the sample would
have afforded us an Opportunity to contest the said report. In abserice of any
details, drawing adverse inference against us would be against the basic
principles of natural justice and fair play,

Without prejudice to aforesaid contentions, the impugned directions
have been passed without seeking any explanation from us or granting the
opportunity of personal hearing to explain our case. The above action has
seriously prejudiced our rights and contentions to defend the allegations
and therefore the sald directions are in violation of principles of natural
Justice,

As regards, directions at Serial No, 1 and 2 of the said direction dated
22.10.2021, it is submitied that we do not use any plastic material in
packaging of our final product and therefore the said 2 directions are not
relevant for us at this stage,

At serial no. 3 of the said direction we have besn asked deposit an
amount of Rs. 76.35 lacs with CPCB. The said amount is required to be
deposited as Environmental Compensation (EC), Here, we would like to
submit the EC is recoverable as compensation [rom the polluter for the
damage caused to the Environment. Thus, the EC is required to he paid only
if we-are a polluter or have contravened the provisions of PWM Rules, We at
no stage having used plastics for packaging of our finished product, canriot
be considered as a polluter or having acted in contravention with the
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provisions of PWM Rules and therefore the demand of EC from us vide the
said directions are nat Justified.

Without prejudice to the aforesaid, we deny your allegation that “est
reports confirm that plastic material was being used for packaging of Pan
Masala in our unit* and that “plastic is stil being used by your mdusiry in
packaging of pan masala® or that Yas per information collected by the
inspecting officials, apprmx. 30 tonnes/ year of plastic has been used Sfor
packaging of plastic sinee December, 2020". Firstly, we are only
manufacturing pan masala. We further stete that we being a leading
manufacturer of Pan Masala, have taken precautions while procuring the
packaging materials that we do not procured packaging material containing
plastic in any firm.

Sir, it will be pertinent (o bring to your kind notice that passing of
such an ex-parte orderwill deprive thousands of workers of their livelihood
and would also have an adverse impact on the Government Exchequer of
hundreds of crores of revenue.

We therefore submit that thus there being absaolutely no use of plastic
in any form in' our packaging materials and hence, even on merits, the
Directions are unwarranted, harsh and unjustified against us. We are
already compliant with the provisions of the EP Rules and PWM Rules and
therefore, there is no viclation of any of the norms as prescribed, and
therefore, the action as proposed for compliance in your afore mention
direction are not warranted against us. in view of above, the direction to pay
such a huge amount of Environmental Compensation (EC), is not justified
as the said amount is required to be paid only if there is a proved vislation
or contravention of any of the Provisions of Environmental Laws.

In view of above, it is kindly requested to provide us an opportunity of
persanal hearing and also the evidence on the basis of which above
mentioned  directions have been passed. It is also requested that the
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other information which will etthance our assertion that we are in
cempliunce with applicsble environment laws,

With warm regards, and in anticipation of receiving any carly reply

from you with regard above mentioned request.

Yours sincerely
For: V8G Pan Industries Put Lid.
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M/s. AMP Pan Products Pvt. Ltd.
1679/80, Jabrauli, Mohanlalganj,
Lucknow, U.P — 221716

To,

Sub: - Revocation of Directions issued under Sec 5 of Environment (Protection)
Act, 1986 for enforcement of provisions of Plastic Waste Management
(PWM) Rules for storing, packing or selling gutkha/pan masala and
tobacco products in all forms.

WHEREAS, in exercise of Powers under Section 6, 8 and 25 of the Environment
(Protection) Act, 1986, Ministry of Environment, Forest & Climate Change (MoEF&CC)
has notified Plastic Waste Management (PWM) Rules vide Notification no. G.S.R
320(E) dated March 18, 2016; and

WHEREAS, under Rule 4(f) of PWM Rules 2016 - sachets using plastic material
cannot be used for storing, packing or selling gutkha, tobacco and pan masala in all
forms; and

WHEREAS, under Rule 4(i)) of PWM Rules 2016— Plastic material, in any form
including Vinyl Acetate - Maleic Acid - Vinyl Chloride Copolymer, cannot be used in any
package for packaging gutkha, pan masala and tobacco in all forms; and

WHEREAS, in view of above, gutkha/pan masala manufacturers are prohibited from
usage of plastics in any form in packaging of their products; and

WHEREAS, samples of gutkha/pan masala manufactured by your industry were
collected during market survey and it has been observed that plastic is being used in
packaging of gutkha/pan masala; and

WHEREAS, Show cause notice dated February 05, 2021 was issued to your
industry as to why action including levying Environmental Compensation and/or
closure of gutkha/pan masala manufacturing operations should not be taken against the
unit for violation of PWM Rules; and

WHEREAS, No response to the Show Cause Unit was received from unit; and

WHEREAS, inspection of your unit was conducted on July 06, 2021 and samples were
taken by CPCB officials; and

Contd.

P i S wguur e g
— CENTRAL POLLUTION CONTROL BOARD
W TEiEToT, &9 TS Seary UREdT WA WA S
MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE GOVT. OF INDIA
F-No.B-11011/UPCI/PWM/2020-21 November,1$2022

‘qfde wad' gl oA TR, fewwl-110032

Parivesh Bhawan, East Arjun Nagar, Delhi-110032

e e e N e Y T o e
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WHEREAS, based on the findings of the sample reports, confirmed directions dated
22 10.21 was issued to your industry for submission of Environmental Compensation of
Rs. 4,00,000/-( Four lakhs only) and closure of its operation with immediate effect and
not to resume operations till you switch over to environmentally sound alternatives; and

WHEREAS, vide letter dated 22.12.2022 unit has informed that the Environmental
Compensation of Rs. 4,00,000/- (Four lakhs only) has been submitted to CPCB.
However no details regarding shifting to an environmental sound alternative and closure
of unit was provided by the unit; and

WHEREAS, vide letter dated 22.02.2022 and 25.05.2022 the unit was informed to
submit the requisite documents in compliance of directions; and

WHEREAS, vide letter dated 13.04.2022 Uttar Pradesh Pollution Control Board has
revoked the consent order for your unit; and

WHEREAS, the unit vide letter dated 04.08.2022 and 31.08.2022 has submitted the
affidavit confirming closure of the plant w.e.f 16.04.2022, submission of Environmental
Compensation of Rs. 4,00,000/- (Four lakhs only) and CIPET report of the samples
which confirmed usage of non-plastic material used by their unit for packaging of
products at unit; and

WHEREAS, CPCB has constituted three members committee to evaluate the
documents submitted by the Unit. The Committee has verified the documents and
recommended to revocation of closure directions issued to the unit; and

NOW, THEREFORE, in view of the above compliance made by unit to direction issued
by CPCB and in exercise of the powers vested under Section 5 of EPA, 1986 M/s. AMP
Pan Products Pvt. Ltd. is allowed to resume its manufacturing operations with
following conditions

I Unit shall intimate the date of resumption of manufacturing operation to
CPCB.

i, Unit should not start it manufacturing operation without obtaining valid
Consent to Operate from Uttar Pradesh Pollution Control Board.

In case the unit fails to comply with the above conditions, CPCB will be constrained to
initiate further action against the unit including withdrawal of revocation direction, in
accordance with provisions of Environmental (Protection) Act, 1986, without any further

notice. /

(Tanmay Kumar)
Chairman
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3

Copy to:
1. The Joint Secretary (CP Division)
Ministry of Environment, Forests & Climate Change
Indira ParyavaranBhawan, JorBagh Road,
New Delhi -110003

2. The Member Secretary : To ensure compliance of Directions
Uttar Pradesh Pollution Control Board,
Building.No. TC-12V VibhutiKhand, Gomti
Nagar Lucknow-226 010

3. The Regional Director
Regional Directorate - Lucknow,
PICUP Bhawan, Vibhuti Khand, Gomti Nagar,
Lucknow - 226010

yérge , IT Division —‘TL\/L

(Prashant Gargava)
Member Secretary (&
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CPCB

CLEAN

et N, LA l_l FE 62&7 1 CENTRAL POLLUTION CONTROL BOARD

%ﬁ Iélri%?}gri'lemi?'lrt wm MINISTRY or: E?I:RE:MENT FOREST & CLIMATE CHANGE GOVT OF INDIA
F.NO.CP—20/28/2021-UPC-Il-HO-CPCB-HO-F’art(‘!) 26 May, 2023

To,

M/s. Ghodawat Freshner LLP
Kotagondahunsi Village, Adargunchi Post,
Dharwad, Karnataka 580028

Sub:- Directions under Sec 5 of Environment (Protection) Act, 1986 for
enforcement of provisions of Plastic Waste Management (PWM) Rules for
storing, packing or selling gutkha/pan masaia and tobacco products in all
forms.

WHEREAS, in exercise of Powers under Section 6, 8 and 25 of the Environment
(Protection) Act, 1986, Ministry of Environment, Forest & Climate Change (MoEF&CC)

WHEREAS, under Rule 4(f) of PWM Rules 2016 - Sachets using plastic material shall
not be used for storing, packing or selling gutkha, tobacco and pan masala in all forms;
and

WHEREAS, under Rule 4 (i) of PWM Rules 2016— Plastic material, in any form
including Vinyl Acetate - Maleic Acid - Vinyl Chioride Copolymer, shall not be used in
any package for packaging gutkha, pan masala and tobacco in all forms; and

WHEREAS, in view of above, gutkha/pan masala manufacturers are prohibited from
usage of plastics in any form in packaging of their products; and

WHEREAS, samples of gutkha/pan masala manufactured by your industry were
collected during market survey and it has been observed that plastic is being used in
packaging of gutkha/pan masala: and

WHEREAS, Show cause notice dated February 05, 2021 was issued to your industry
vide as to why action including levying Environmental Compensation and / or closure of
gutkha/pan masala manufacturing operations should not be taken against the unit for
violation of PWM Rules; and

WHEREAS, vide letter dated 23.02.2021, the unit has contested that the unit is
manufacturing tobacco product namely pan masala (not containing Tobacco) and
packaging of the pan masala does not contain plastic material.

WHEREAS, your unit was inspected on July 06, 2021 by CPCB and samples of
packaging material for Guthkha / pan masala were collected from your unit and tested
by CPCB; and '

(-qﬁaw qgq’ ‘qﬁ allﬁ'-'-[ TR, ﬁ:{v—vﬁ‘—HOO?Q

Parivesh Bhawan, East Arjun Nagar, Delhi-110032 o
S{HIE/Tel : 43102030, 22305792,%3'{4T§E‘N\a'ebsite - ‘'www.cpcb.nic.in
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WHEREAS, the test reports confirined that plastic material was being used for
packaging of Guthka/ pan masala in your industry; and

WHEREAS, based on the findings of the sample reports, following confirmed directions
dated 22.10.21 was issued to your industry:

1. The industry shall close down its operations with immediate effect and not
resume its operations ftill it switches over to environmentally sound
alternatives.

2. The industry shall submit a time bound action plan to switchover to
environmentally sound alternatives.

3. The industry shall deposit EC of Rs. 8.3 Lacs with CPCB (A/c No.
532702050000164, Bank Name: Union Bank Of India, IP Extension Branch,
Vikash marg Ext, Delhi, IFSC: UBIN0553271). In case of delay, simple
interest @12% shall be levied for the delay period (delay period shall be
calculated after 15 days of issues of this direction fill the date of EC
deposited by the unit).The unit shall provide details of the EC amount
deposited to CPCB within 15 days from the date of receipt of the direction
The EC deposited in the CPCB account will be spent by CPCB as per EC
utilization policy as approved by Hon’ble NGT.

WHEREAS, vide letter dated 15.07.2022, unit has submitted affidavit confirming test
report for envirommentally sound alternatives, submission of Environmental
Compensation Rs. 8.3 Lacs and confirmed closure of operations from 30.06.2022.

WHEREAS, vide letter dated 04.08.2022 CPCB has issued revocation direction to your
unit.

WHEREAS, as per Rule 18 of PWM Rules "The Environmental Compensation shall be
levied based upon polluter pays principle, on persons who are not complying with the
provisions of these rules, as per guidelines notified by the Central Pollution Control
Board"; and

WHEREAS, as per the EC Regime prepared by CPCB , Environmental
Compensation @Rs.5000/- per ton of plastic used is to be levied in packaging of
tobacco products; and '

WHEREASK, the unit has remained operational during the period November, 2021 to
June, 2022 (0.58 years), which is in violation of Directions dated 22.10.21 as evident
from the affidavit confirming the actual date of closure submitted by the unit. The
industry shall deposit balance EC of Rs. 2,40,000/- (Rupees Two Lacs and Forty
Thousands only) as per aforementioned details.
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NOW, THEREFORE, in view of above and in exercise of powers vested under Section

5 of EPA, the following directions are issued to your industry:

1.

The industry shall deposit balance EC of Rs. 2,40,000/- (Rupees Two Lacs
and Forty Thousands only) as per aforementioned details

You are required comply with above Directions and submit compliance details within 15
days of issue of this Directions, failing which CPCB shall be constrained to take action
as deemed fit under Section 5 of EPA.

Copy to:

The Additional Secretary (CP Division)
Ministry of Environment, Forests & Climate
Change

Indira ParyavaranBhawan, JorBagh Road,
New Delhi -110003

The Member Secretary

Karnataka State Pollution Control Board,
ParisaraBhavan, 4th & 5th Floor,

# 49, Church St., Bangalore-560 001

The Regional Director
Regional Directorate - Bengaluru

A-Block, Nisarga Bhavan, 1st and 2nd Floors,

7th D Cross, Thimmaiah Road, Shivanagar,
Bengaluru-560079

Incharge , IT Division

(Naresh Mgwar)

Chairman

: To ensure compliance of
Directions

5

v

(Prashant Gargava)

Member Secretary :Dj/
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To,

M/s. Ghodawat Packers
Kotagondhunsi Village,

Adargunchi Post Hubli Taluk,
Dharwad District, Karnataka — 580028

Sub:- Directions under Sec 5 of Environment (Protection) Act, 1986 for
enforcement of provisions of Plastic Waste Management (PWM) Rules for
storing, packing or selling gutkha/pan masala and tobacco products in all
forms.

WHEREAS, in exercise of Powers under Section 6, 8 and 25 of the Environment
(Protection) Act, 1986, Ministry of Environment, Forest & Climate Change (MoEF&CC)
has notified Plastic Waste Management (PWM) Rules vide Notification no. G.S.R
320(E) dated March 18, 2016; and

WHEREAS, under Rule 4(f) of PWM Rules 2016 - Sachets using plastic material shall
not be used for storing, packing or selling gutkha, tobacco and pan masala in all forms;
and

WHEREAS, under Rule 4 (i) of PWM Rules 2016 Plastic material, in any form
including Vinyl Acetate - Maleic Acid - Vinyl Chloride Copolymer, shall not be used in
any package for packaging gutkha, pan masala and tobacco in all forms: and

WHEREAS, in view of above, gutkha/pan masala manufacturers are prohibited from
usage of plastics in any form in packaging of their products; and

WHEREAS, samples of gutkha/pan masala manufactured by your industry were
collected during market survey and it has been observed that plastic is being used in
packaging of gutkha/pan masala; and

WHEREAS, inspection of your unit was conducted on July 06, 2021 and samples were
taken from CPCB officials; and

WHEREAS, based on the findings of the sample reports, show cause notice dated
22.10.21 were issued to your industry as to why action including levying Environmental
Compensation of Rs. 45,000/- (Forty Five Thousands only) and closure of gutkha/pan
masala manufacturing operations should not be taken against the unit for violation of
PWM Rules; and

WHEREAS, no response received by CPCB from your unit; and

“aieeT wa' welt o R, Reei-110032
Parivesh Bhawan, East Ariun Nagar, Delhi-110032
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WHEREAS, confirmed directions dated 22.02.2022 was issued to your industry
submission of Environmental Compensation of Rs. 45 ,000/- ( Forty five thousands
only) and closure of its operation with immediate effect and not to resume till you switch
over to environmentally sound alternatives; and

WHEREAS, the unit vide letter dated 15.07.2022 has submitted the affidavit and
confirming closure of the plant w.e.f 27.06.2022, submitited of Environmental
Compensation of Rs. 45,000/- (Forty Five Thousands only) and CIPET report of the
samples which confirmed usage of non-plastic material used by their unit for packaging
of products at unit; and

WHEREAS, vide letter dated 04.08.2022, CPCB has issued revocation direction to your
unit.

WHEREAS, as per Rule 18 of PWM Rules "The Environmental Compensation shall be
levied based upon polluter pays principle, on persons who are not complying with the
provisions of these rules, as per guidelines notified by the Central Pollution Controi
Board"; and

WHEREAS, as per the EC Regime prepared by CPCB, Environmental
Compensation @Rs.5000/- per ton of plastic used is to be levied in packaging of
tobacco products; and

WHEREAS, the unit has remained operational during the period February 2022 to
June 2022 (0.3 years), which is in violation of Directions dated 22.10.21 as evident from
the affidavit confirming the actual date of closure submitted by the unit. Accordingly,
additional EC of Rs. 8,000/- (Rupees Eight Thousands only) is to be paid by the Unit.

NOW THEREFORE In view of above and in exercise of powers vested under Section 5
of EPA, the following directions are issued to your industry:

1. The industry shall deposit balance EC of Rs. 8,000/- (Rupees Eight
Thousands only) as per aforementioned details.

You are required comply with above Directions and submit compliance details within 15
days of issue of this Directions, failing which CPCB shall be constrained to take action
as deemed fit under Section 5 of EPA.

(Naresh Pal Gangwar)
ChRairman

P
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Copy to:

1. The Additional Secretary (CP Division)
Ministry of Environment, Forests & Climate
Change
Indira Paryavaran Bhawan, Jor Bagh Road,
New Delhi -110003 ,

2. The Member Secretary : To ensure compliance of
Karnataka State Pollution Control Board, Directions
Parisara Bhavan, 4th & 5th Floor,
# 49, Church St., Bangalore-560 001

3. The Regional Director
Regional Directorate - Bengaluru
A-Block, Nisarga Bhavan, 1st and 2nd Floors,
7th D Cross, Thimmaiah Road, Shivanagar,
Bengaluru-560079

4. Incharge , IT Division

(Prashant Gargava)
Member Secretary
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To,
M/s. Kaipaij Pouches pyi, Lid.
uasi, Industrig] Area,

Nadarganj, Lucknow, U.P. - 226008

Sub: Revocation directions under Sec 5 of Environment (Protection) Act, 1986
ns of Plasti

for enforcement of Provisio astic Waste Management (PWM) Rules
for Storing, Packing or selling gutkha/pan Masala ang tobacco products
in all formsg,

WHEREAS, under Rule 4 () of PWM Rules 2016- Pfastic'material, in any form
incfuding Vinyi Acetate - Maleic Acid - Vinyl Chloride COponrner, shall not be used in
any package for Packaging gutkha, pan masala ang tobacco in g forms; ang

WHEREAS, Show cause notice dated February 05, 2021 was issued to your industry
vide as tg why action inc!uding levying Environmentay Compensation and / or closure
of gutkha/pan masala manufacturing Operations should not be taken against the ynjt

for Violation of PWM Rules; and

d
s i i y 06, y
ackaging Material for Guthkha / Pan masala were ected from your unit
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WHEREAS, the collected samples were tested at CPCB using FTIR and it was
reported that plastic material was being used for packaging of Guthka/ pan masala in
your industry; and

WHEREAS, the unit has submitted representation dated 28.02.2023 unit wherein it
was informed that it was not using plastic for packaging of its products and submitted
the CIPET test report for the same ; and

WHEREAS, in view of the representation submitted by the unit, the samples collected
by CPCB during inspection were sent to CIPET for testing; and

WHEREAS, CIPET conducted tests in addition to FTIR test, including ASTM D 348
(Differential Scanning Calorimetry) and ASTM E 1868 (T hermogravimetry) on the test
samples and concluded that the base material of the test sample is paper ‘and
metallized foil -ethylene acrylic based dispersion coating was found on the metallized
foil and acrylic based coating was found on the printed side;

NOW THEREFORE, in view of the aforementioned points and in exercise of the
powers vested under Section 5 of EPA, 1986 M/s. Kaipai Pouches Pvt. Ltd, allowed
to resume its manufacturing operations with following conditions:

i. Industry should not start its manufacturing operations without
obtaining valid Consent to Operate from Uttar Pradesh Pollution Control
Board.

ii. Industry shall continue 10 use plastic-free material as reported for
packaging of its products

In case the unit fails to comply with the above conditions, CPCB will be constrained to

initiate further action against the unit including withdrawal of revocation d!rection, in
accordance with provisions of Environmental (Protection) Act, 1986, without any

further notice.

(Tanmay Kumar)

/ Chairman W

452



579

Copy to:

1.

4.

The Additional Secretary (CP Division)

Ministry of Environment, Forests & Climate

Change
Indira ParyavaranBhawan, JorBagh Road,
New Delhi -110003 '

The Member Secretary

Uttar Pradesh Poliution Control Board,
Building.No. TC-12V VibhutiKhand,
Gomti Nagar, Lucknow-226 010

The Regional Director

Regional Directorate - Lucknow
PICUP Bhawan, Vibhuti Khand,
Nagar,Lucknow — 226010

Incharge , IT Division

Gomti

: for information, please

: To ensure compliance of

Directions

. for follow up with SPCB

: for uploading on CPCB'’s

website

—.

R
(Prashant Gargava)
Member Secretary

Fd
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To,

M/s Kay Flavours Pvt. Ltd. (Kamla Pasand)
B-2, Amausi Industrial Area

Naderganj, Lucknow,

Uttar Pradesh - 226008

Sub: Directions under Sec 5 of Environment (Protection) Act, 1986 for
enforcement of provisions of Plastic Waste Management (PWM) Rules for
storing, packing or selling gutkha/pan masala and tobacco products in all
forms.

WHEREAS, in exercise of Powers under Section 6, 8 and 25 of the Environment
(Protection) Act, 1986, Ministry of Environment, Forest & Climate Change (MoEF&CC)
has notified Plastic Waste Management (PWM) Rules vide Notification no. G.S.R
320(E) dated March 18, 2016; and

WHEREAS, under Rule 4(f) of PWM Rules 2016 - Sachets using plastic material shall
not be used for storing, packing or selling gutkha, tobacco and pan masala in all forms:
and

WHEREAS, under Rule 4 (i) of PWM Rules 2016— Plastic material, in any form
including Vinyl Acetate - Maleic Acid - Vinyl Chloride Copolymer, shall not be used in
any package for packaging gutkha, pan masala and tobacco in all forms: and

WHEREAS, in view of above, gutkha/pan masala manufacturers are prohibited from
usage of plastics in any form in packaging of their products; and

WHEREAS, samples of gutkha/pan masala manufactured by your industry were
collected during market survey and it has been observed that plastic is being used in
packaging of gutkha/pan masala; and

WHEREAS, Show cause notice dated February 05, 2021 was issued to your
industry Kamla Pasand 28/114, Pheel Khana; Kanpur, Uttar Pradesh-208001 vide as
to why action including levying Environmental Compensation and / or closure of
gutkha/pan masala manufacturing operations should not be taken against the unit for
violation of PWM Rules; and

WHEREAS, vide letter dated 25.02.2021 unit has claimed that they are not using
plastic for packaging of its products.

WHEREAS, inspection of your unit was to be conducted on July 06, 2021. However
inspecting CPCB officials were informed by locals and confirmed by RO Kanpur that

afEer W’ uEl S R, faweit-110032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
I/ Tel : 43102030, 22305792, AS@TES/Website | www.cpcb.nic.in
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manufacturing unit has shifted to Lucknow ie. “KAY FLAVOURS PVT LTD, B-2
Amausi Industrial Area, Naderganj, Lucknow (UP)”

WHEREAS, your unit as per aforementioned details was inspected by CPCB and
samples of packaging material for Guthkha / pan masala were collected from your unit;
and

WHEREAS, the collected samples were tested at CPCB using FTIR and it was
reported that plastic material was being used for packaging of Guthka/ pan masala in
your industry; and

WHEREAS, the unit has submitted representation dated 28.02.2023 unit wherein it
was informed that it was not using plastic for packaging of its products and submitted
the CIPET test report for the same ; and

WHEREAS, in view of the representation submitted by the unit, the samples collected
by CPCB during inspection were sent to CIPET for testing; and

WHEREAS, CIPET conducted tests in addition to FTIR test, including ASTM D 348
(Differential Scanning Calorimetry) and ASTM E 1868 (Thermogravimetry) on the test
samples and concluded that the base material of the test sample is paper and
metallized foil -ethylene acrylic based dispersion coating was found on the metallized
foil and acrylic based coating was found on the printed side;

NOW THEREFORE, in view of the aforementioned points and in exercise of the
powers vested under Section 5 of EPA, 1986 M/s Kay Flavours Pvt. Ltd., allowed to
resume its manufacturing operations with following conditions

i. Industry should not start its manufacturing operations without
obtaining valid Consent to Operate from Uttar Pradesh Pollution
Control Board.

. Industry shall continue to use plastic-free material as reported for
packaging of its products

In case the unit fails to comply with the above conditions, CPCB will be constrained to

initiate further action against the unit including withdrawal of revocation direction, in
accordance with provisions of Environmental (Protection) Act, 1986, without any

further notice.
s
t] 7

, (Tanmay Kumar)

Chairman 9"\
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Copy to:

4,

The Additional Secretary (CP Division)

Ministry of Environment, Forests & Climate

Change
Indira ParyavaranBhawan, JorBagh Road,
New Delhi -110003

The Member Secretary

Uttar Pradesh Pollution Control Board,
Building.No. TC-12V VibhutiKhand,
Gomti Nagar, Lucknow-226 010

The Regional Director

Regional Directorate - Lucknow
PICUP Bhawan, Vibhuti Khand,
Nagar,Lucknow — 226010

Incharge , IT Division

Gomti

. for information, please

: To ensure compliance of

Directions

: for follow up with SPCB

: for uploading on CPCB’s

website

r

B

(Prashant Gargava)
Member Secretary
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To,

M/s. Maa Vindhyavasini Tobacco Pvt Ltd.
133/173, Transport Nagar, Kanpur,
Uttar Pradesh 208023

Sub: Directions under Sec 5 of Environment (Protection) Act, 1986 for
enforcement of provisions of Plastic Waste Management (PWM) Rules for
storing, packing or selling gutkha/pan masala and tobacco products in all
forms.

WHEREAS, in exercise of Powers under Section 6, 8 and 25 of the Environment
(Protection) Act, 1986, Ministry of Environment, Forest & Climate Change (MoEF&CC)
has notified Plastic Waste Management (PWM) Rules vide Notification no. G.S.R
320(E) dated March 18, 2016; and

WHEREAS, under Rule 4(f) of PWM Rules 2016 - Sachets using plastic material shall
not be used for storing, packing or selling gutkha, tobacco and pan masala in all forms;
and

WHEREAS, under Rule 4 (i) of PWM Rules 2016 - Plastic material, in any form
including Vinyl Acetate - Maleic Acid - Vinyl Chloride Copolymer, shall not be used in
any package for packaging gutkha, pan masala and tobacco in all forms: and

WHEREAS, in view of above, gutkha/pan masala manufacturers are prohibited from
usage of plastics in any form in packaging of their products; and

WHEREAS, samples of gutkha/pan masala manufactured by your industry were
collected during market survey and it has been observed that plastic is being used in
packaging of gutkha/pan masala; and

WHEREAS, Show cause notice dated February 05, 2021 was issued to your industry
vide as to why action including levying Environmental Compensation and / or closure
of gutkha/pan masala manufacturing operations should not be taken against the unit
for violation of PWM Rules; and

WHEREAS, vide letter dated 08-03-2021, the unit has contested that samples have
been collected without their knowledge and same are not manufactured by the
company.

qRETT T’ well AN TR, T&eeit-110032
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WHEREAS, your unit was inspected on July 06, 2021 by CPCB and samples of
packaging material for Guthkha / pan masala were collected from your unit and tested
by CPCB; and

WHEREAS, the test reports confirmed that plastic material was being used for
packaging of Guthka/ pan masala in your industry; and

WHEREAS, based on the findings of the sample reports, confirmed directions dated
22.10.2021 was issued to your industry for submission of Environmental
Compensation of Rs. 46.54 Lacs (Rupees Forty Six Lacs and Fifty Four Thousand)
and closure of its operations with immediate effect and not to resume operations f{ill
you switch over to environmentally sound alternatives; and

WHEREAS, vide letter dated 10.04.2023, unit has submitted CIPET test report of
sample used for packaging material, affidavit confirming closure of unit
and submission of Environmental Compensation levied.

WHEREAS, the unit has remained operational during the period November 2021 to
April 2022 (1.4 years), which is in violation of Directions dated 22.10.21 as is evident
from the affidavit confirming the actual date of closure submitted by the unit. Also, the
Unit has paid EC as per Directions dated 22.10.2021 on 23.12.2022. Hence, interest
on the EC levied as per the said Directions for the intervening period is payable.
Accordingly, additional EC of Rs. 4.65 Lacs (Rupees Four Lacs and Sixty Five
Thousand Only) and interest of Rs. 6 Lacs (Rupees Six Lacs only) is to be paid by
the Unit. The industry shall deposit balance EC of Rs. 10.65 Lacs (Rupees Ten Lacs
and Sixty Five Thousand Only) as per aforementioned details.

WHEREAS, CPCB has constituted three members committee to evaluate the
documents submitted by the Unit. The Committee has verified the documents and
recommended to revocation of closure directions issued to the unit; and

NOW, THEREFORE, in view of the above compliance made by unit to direction issued
by CPCB and in exercise of the powers vested under Section 5 of EPA, 1986 M/s.
Maa Vindhyavasini Tobacco Pvt Ltd. is allowed to resume its manufacturing
operations with following conditions:

i. The industry shall deposit balance EC of Rs. 10.65 Lacs (Rupees Ten
Lacs and Sixty Five Thousand Only) as per aforementioned details
within 15 days of issue of this letter.

ii.  Industry shall intimate the date of resumption of manufacturing operations
to CPCB.
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iii. Industry should not start its manufacturing operations without
obtaining valid Consent to Operate from Uttar Pradesh Pollution Control
Board.

In case the unit fails to comply with the above conditions, CPCB will be constrained to

initiate further action against the unit including withdrawal of revocation direction, in
accordance with provisions of Environmental (Protection) Act, 1986, without any

further notice.
'E?l L :-.,;f‘.\ 2-}

(Tanmay Kumar)

Chairman @?
Copy to:
1. The Additional Secretary (CP Division)
Ministry of Environment, Forests & Climate
Change
Indira ParyavaranBhawan, JorBagh Road,
New Delhi -110003
2. The Member Secretary : To ensure compliance

Uttar Pradesh Pollution Control Board, of Directions
Building.No. TC-12V VibhutiKhand,
Gomti Nagar, Lucknow-226 010

3. The Regional Director
Regional Directorate - Lucknow
PICUP Bhawan, Vibhuti Khand, Gomti
Nagar,Lucknow — 226010

4. Incharge , IT Division
\

j{&’}

(Prashant Gargava)
Member Secretary
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To,
~ M/s. Pan Parag India Limited (Kothari Products)

Factory Nos. 6 & 7 Industrial Estate,
Fazalganj, Kapil Road, Kanpur

Sub: Revocation of Directions issued under Sec 5 of Environment (Protection)
Act, 1986 for enforcement of provisions of Plastic Waste Management
(PWM) Rules for storing, packing or selling gutkha/pan masala and
tobacco products in all forms.

WHEREAS, in exercise of Powers under Section 6, 8 and 25 of the Environment
(Protection) Act, 1988, Ministry of Environment, Forest & Climate Change (MoEF&CC)
has notified Plastic Waste Management (PWM) Rules vide Notification no. G.S.R
320(E) dated March 18, 2016; and

WHEREAS, under Rule 4(f) of PWM Rules 2016 - Sachets using plastic material shall
not be used for storing, packing or selling gutkha, tobacco and pan masala in all forms;
and

WHEREAS, under Rule 4 (i) of PWM Rules 2016— Plastic material, in any form
including Vinyl Acetate - Maleic Acid - Vinyl Chioride Copolymer, shall not be used in
any package for packaging gutkha, pan masala and tobacco in all forms; and

WHEREAS, in view of above, gutkha/pan masala manufacturers are prohibited from
usage of plastics in any form in packaging of their products: and

WHEREAS, samples of gutkha/pan masala manufactured by your industry were
collected during market survey and it has been observed that plastic is being used in
packaging of gutkha/pan masala: and

WHEREAS, Show cause notice dated December 07, 2020 was issued to your
industry vide as to why action including levying Environmental Compensation and /
or closure of gutkha/pan masala manufacturing operations should not be taken against
the unit for violation of PWM Rules: and

WHEREAS, vide letter dated December 12, 2021, Sh. S. N. Shukla, Advocate on
behalf of M/s Kothari products Limited informed that unit was not manufacturing
Gutkha/Pan Masala/ tobacco products.

‘afteer W' Ut e TR, faeei-110032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
I/ Tel : 43102030, 22305792, AT@TFE/Website : www.cpcb.nic.in
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WHEREAS, proposed Directions for levying Environmental compensation was issued
on February 05, 2021.

WHEREAS, your unit was inspected on July 06, 2021 by CPCB and samples of
packaging material for Guthkha / pan masala were collected from your unit and tested
by CPCB; and

WHEREAS, based on the findings of the sample reports, confirmed directions dated
22.10.21 was issued to your industry for submission of Environmental Compensation
of Rs. 1.09 Crores and closure of its operations with immediate effect and not to
resume operations till it switches over to environmentally sound alternatives; and

WHEREAS, vide letter dated 22.05.2023 unit informed that the Environmental
Compensation has been submitted and vide letter dated 23.5.23 submitted affidavit
confirming confirmed closure of operations and further informing that the Unit shall not
be operating production of gutkha and Pan Masala in furture.

WHEREAS, the unit has remained operational during the period November 2021 to
December 2022 (1.08 years), which is in violation of Directions dated 22.10.2021 as
evident from the affidavit confirming the actual date of closure submitted by the unit.
Also, the Unit has paid EC as per Directions dated 22.10.2021 on 31-0-3-2023.Hence,
interest on the EC levied as per the said Directions for the intervening period is
payable.

Accordingly, additional EC of Rs. 21.9 Lacs (Rupees Twenty One Lacs and Ninety
Thousand Only) and interest of Rs. 17 Lacs (Rupees Seventeen Lacs only) is to
be paid by the Unit. The industry has to deposit balance EC of Rs. 38.9 Lacs (Thirty
Eight Lacs and Ninety Thousand Only) as per aforementioned details.

WHEREAS CPCB has constituted three members commitiee to evaluate the
documents submitted by the Unit. The Committee has verified the documents and
recommended to revocation of closure directions issued to the unit; and

NOW, THEREFORE, in view of the above compliance made by unit to direction issued
by CPCB and in exercise of the powers vested under Section 5 of EPA, 1986
M/s. Pan Parag India Limited (Kothari Products)is allowed to resume its
manufacturing operations with following conditions:

i. The industry shall deposit balance EC of Rs. 38.9 Lacs (Thirty Eight

Lacs and Ninety Thousand Only) as per aforementioned details within
15 days of issue of this letter.
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Industry should not start

its manufacturing operations without

obtaining valid Consent to Operate from Uttar Pradesh Pollution

Control Board.

In case the unit fails to comply with the above conditions, CPCB will be constrained to
initiate further action against the unit including withdrawal of revocation direction, in
accordance with provisions of Environmental (Protection) Act, 1986, without any
further notice.

Copy to:

1.

The Additional Secretary (CP Division)

T
«|ns

(Tanmay Kumar)
Chairman Dg)

Ministry of Environment, Forests & Climate

Change

Indira ParyavaranBhawan, JorBagh Road,

New Delhi -110003

The Member Secretary

Uttar Pradesh Pollution Control Board,
Building.No. TC-12V VibhutiKhand,
Gomti Nagar, Lucknow-226 010

The Regional Director
Regional Directorate - Lucknow
PICUP Bhawan, Vibhuti
Nagar,Lucknow - 226010

Khand,

Incharge , IT Division

: To ensure compliance
of Directions

Gomti

&

(Prashant Gargava)
Member Secretary
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To,
~ M/s. Pan Parag India Limited (Kothari Products)

Factory Nos. 6 & 7 Industrial Estate,
Fazalganj, Kapil Road, Kanpur

Sub: Revocation of Directions issued under Sec 5 of Environment (Protection)
Act, 1986 for enforcement of provisions of Plastic Waste Management
(PWM) Rules for storing, packing or selling gutkha/pan masala and
tobacco products in all forms.

WHEREAS, in exercise of Powers under Section 6, 8 and 25 of the Environment
(Protection) Act, 1988, Ministry of Environment, Forest & Climate Change (MoEF&CC)
has notified Plastic Waste Management (PWM) Rules vide Notification no. G.S.R
320(E) dated March 18, 2016; and

WHEREAS, under Rule 4(f) of PWM Rules 2016 - Sachets using plastic material shall
not be used for storing, packing or selling gutkha, tobacco and pan masala in all forms;
and

WHEREAS, under Rule 4 (i) of PWM Rules 2016— Plastic material, in any form
including Vinyl Acetate - Maleic Acid - Vinyl Chioride Copolymer, shall not be used in
any package for packaging gutkha, pan masala and tobacco in all forms; and

WHEREAS, in view of above, gutkha/pan masala manufacturers are prohibited from
usage of plastics in any form in packaging of their products: and

WHEREAS, samples of gutkha/pan masala manufactured by your industry were
collected during market survey and it has been observed that plastic is being used in
packaging of gutkha/pan masala: and

WHEREAS, Show cause notice dated December 07, 2020 was issued to your
industry vide as to why action including levying Environmental Compensation and /
or closure of gutkha/pan masala manufacturing operations should not be taken against
the unit for violation of PWM Rules: and

WHEREAS, vide letter dated December 12, 2021, Sh. S. N. Shukla, Advocate on
behalf of M/s Kothari products Limited informed that unit was not manufacturing
Gutkha/Pan Masala/ tobacco products.

‘afteer W' Ut e TR, faeei-110032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
I/ Tel : 43102030, 22305792, AT@TFE/Website : www.cpcb.nic.in
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WHEREAS, proposed Directions for levying Environmental compensation was issued
on February 05, 2021.

WHEREAS, your unit was inspected on July 06, 2021 by CPCB and samples of
packaging material for Guthkha / pan masala were collected from your unit and tested
by CPCB; and

WHEREAS, based on the findings of the sample reports, confirmed directions dated
22.10.21 was issued to your industry for submission of Environmental Compensation
of Rs. 1.09 Crores and closure of its operations with immediate effect and not to
resume operations till it switches over to environmentally sound alternatives; and

WHEREAS, vide letter dated 22.05.2023 unit informed that the Environmental
Compensation has been submitted and vide letter dated 23.5.23 submitted affidavit
confirming confirmed closure of operations and further informing that the Unit shall not
be operating production of gutkha and Pan Masala in furture.

WHEREAS, the unit has remained operational during the period November 2021 to
December 2022 (1.08 years), which is in violation of Directions dated 22.10.2021 as
evident from the affidavit confirming the actual date of closure submitted by the unit.
Also, the Unit has paid EC as per Directions dated 22.10.2021 on 31-0-3-2023.Hence,
interest on the EC levied as per the said Directions for the intervening period is
payable.

Accordingly, additional EC of Rs. 21.9 Lacs (Rupees Twenty One Lacs and Ninety
Thousand Only) and interest of Rs. 17 Lacs (Rupees Seventeen Lacs only) is to
be paid by the Unit. The industry has to deposit balance EC of Rs. 38.9 Lacs (Thirty
Eight Lacs and Ninety Thousand Only) as per aforementioned details.

WHEREAS CPCB has constituted three members commitiee to evaluate the
documents submitted by the Unit. The Committee has verified the documents and
recommended to revocation of closure directions issued to the unit; and

NOW, THEREFORE, in view of the above compliance made by unit to direction issued
by CPCB and in exercise of the powers vested under Section 5 of EPA, 1986
M/s. Pan Parag India Limited (Kothari Products)is allowed to resume its
manufacturing operations with following conditions:

i. The industry shall deposit balance EC of Rs. 38.9 Lacs (Thirty Eight

Lacs and Ninety Thousand Only) as per aforementioned details within
15 days of issue of this letter.
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Industry should not start

its manufacturing operations without

obtaining valid Consent to Operate from Uttar Pradesh Pollution

Control Board.

In case the unit fails to comply with the above conditions, CPCB will be constrained to
initiate further action against the unit including withdrawal of revocation direction, in
accordance with provisions of Environmental (Protection) Act, 1986, without any
further notice.

Copy to:

1.

The Additional Secretary (CP Division)

T
«|ns

(Tanmay Kumar)
Chairman Dg)

Ministry of Environment, Forests & Climate

Change

Indira ParyavaranBhawan, JorBagh Road,

New Delhi -110003

The Member Secretary

Uttar Pradesh Pollution Control Board,
Building.No. TC-12V VibhutiKhand,
Gomti Nagar, Lucknow-226 010

The Regional Director
Regional Directorate - Lucknow
PICUP Bhawan, Vibhuti
Nagar,Lucknow - 226010

Khand,

Incharge , IT Division

: To ensure compliance
of Directions

Gomti

&

(Prashant Gargava)
Member Secretary
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F.No.CP-20!28.‘2021-UPC-II-HO-CPCB-HO-ParI:(1) 22 June, 2023
To,

M/s. R.K. Products CO. (Unit-Il),
Plot No. 35 & 36 Industrial Estate,
Naubad, Bidar, Karnataka- 585402

Sub: Revocation Directions under Sec 5 of Environment (Protection) Act, 1986
for enforcement of provisions of Plastic Waste Management (PWM) Rules
for storing, packing or selling gutkha/pan masala and tobacco products
in all forms.

WHEREAS, in exercise of Powers under Section 6, 8 and 25 of the Environment
(Protection) Act, 1986, Ministry of Environment, Forest & Climate Change (MoEF&CC)
has notified Plastic Waste Management (PWM) Rules vide Notification no. G.S.R
320(E) dated March 18, 2016; and

WHEREAS, under Rule 4(f) of PWM Rules 2016 - Sachets using plastic material shall
not be used for storing, packing or selling gutkha, tobacco and pan masala in all forms;
and

WHEREAS, under Rule 4 (i) of PWM Rules 2016 - Plastic material, in any form
including Vinyl Acetate - Maleic Acid - Vinyl Chloride Copolymer, shall not be used in
any package for packaging gutkha, pan masala and tobacco in all forms; and

WHEREAS, in view of above, gutkha/pan masala manufacturers are prohibited from
usage of plastics in any form in packaging of their products; and

WHEREAS, samples of gutkha/pan masala manufactured by your industry were
collected during market survey and it has been observed that plastic is being used in
packaging of gutkha/pan masala; and

WHEREAS, Show cause notice dated February 05, 2021 was issued to your industry
as to why action including levying Environmental Compensation and / or closure of
gutkha/pan masala manufacturing operations should not be taken against the unit for
violation of PWM Rules: and

WHEREAS, vide letter dated 01.03.2021, the unit has contested that the samples
collected during market survey were not manufactured in their unit.

“aiaeT wo’ uelt e R, foeeit-110032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
GXHT/Tel : 43102030, 22305792,%W1§EIWebsite : www.cpcb.nic.in
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WHEREAS, your unit was inspected on July 06, 2021 by CPCB and samples of
packaging material for Guthkha / pan masala were collected from your unit and tested
by CPCB; and

WHEREAS, the test reports confirmed that plastic material was being used for
packaging of Guthka/ pan masala in your industry; and

WHEREAS, based on the findings of the sample reports, confirmed directions dated
22.10.21 was issued to your industry for submission of Environmental Compensation
of Rs. 16.8 Lakhs (Rupees Sixteen Lacs and Eighty Thousand) and closure
of operations with immediate effect and not to resume operations till it switches over
to environmentally sound alternatives; and

WHEREAS, vide letter dated 14.03.2023 unit -has submitted CIPET test report of
sample used for packaging material, affidavit confirming closure of the unit
and submission of Environmental Compensation levied.

WHEREAS, the unit has remained operational during the period November 2021 to
March 2023 (1.25 years), as is evident from the affidavit confirming the actual date of
closure submitted by the unit, which is in violation of Directions dated 22.10.2021.

Accordingly, industry has to deposit balance EC of Rs. 4.2 Lacs (Rupees Four Lacs
and Twenty Thousand only) as per aforementioned details.

WHEREAS, CPCB has constituted three members committee to evaluate the
documents submitted by the Unit. The Committee has verified the documents and
recommended revocation of closure directions issued to the unit; and

NOW, THEREFORE, in view of the above compliance made by unit to direction issued
by CPCB and in exercise of the powers vested under Section 5 of EPA, 1986 M/s.
R.K. Products CO. (Unit-ll), is allowed to resume its manufacturing operations with
following conditions:

i The industry shall deposit balance EC of Rs. 4.2 Lacs (Rupees Four
Lacs and Twenty Thousand only) as per aforementioned details within
15 days of issue of this letter.

ii.  Industry shall intimate the date of resumption of manufacturing operations
to CPCB.

iii. Industry should not start its manufacturing operations without
obtaining valid Consent to Operate from Karnataka Pollution Control
Board.
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In case the unit fails to comply with the above conditions, CPCB will be constrained to
initiate further action against the unit including withdrawal of revocation direction, in
accordance with provisions of Environmental (Protection) Act, 1986, without any
further notice.

4

(Tanmay Kumar)
Chairman
Copy to: @j

1. The Additional Secretary (CP Division)
Ministry of Environment, Forests & Climate
Change
Indira Paryavaran Bhawan, JorBagh Road,
New Delhi -110003

2. The Member Secretary : To ensure compliance
Karnataka State Pollution Control Board, of Directions
ParisaraBhavan, 4th & 5th Floor,

# 49, Church St., Bangalore-560 001

3. The Regional Director
Regional Directorate - Bengaluru
A-Block, Nisarga Bhavan, 1st and 2nd Floors,
7th D Cross, Thimmaiah Road, Shivanagar,
Bengaluru-560079

4. Incharge, IT Division

<

T

(Prashant Gargava)
Member Secretary

(O/O
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F.No.CP-20/28/2021 -UPC-lI-HO-CPCB-HO-Part(1) 2o June, 2023
To,

R

M/s. S A Aromatics (P) Ltd.
Lane no Right 6, Gate No. 1,
Jalan Industrial Complex,
Mouja- Banihara, Jangalpur,
Howrah - 711 411

Sub: Revocation Directions under Sec 5 of Environment (Protection) Act, 1986
for enforcement of provisions of Plastic Waste Management (PWM) Rules
for storing, packing or selling gutkha/pan masala and tobacco products
in all forms.

WHEREAS, in exercise of Powers under Section 6, 8 and 25 of the Environment
(Protection) Act, 1986, Ministry of Environment, Forest & Climate Change (MoEF&CC)
has notified Plastic Waste Management (PWM) Rules vide Notification no. G.S.R
320(E) dated March 18, 2016; and

WHEREAS, under Rule 4(f) of PWM Rules 2016 - Sachets using plastic material shall
not be used for storing, packing or selling gutkha, tobacco and pan masala in all forms;
and

WHEREAS, under Rule 4 (i) of PWM Rules 2016 - Plastic material, in any form
including Vinyl Acetate - Maleic Acid - Vinyl Chloride Copolymer, shall not be used in
any package for packaging gutkha, pan masala and tobacco in all forms; and

WHEREAS, in view of above, gutkha/pan masala manufacturers are prohibited from
usage of plastics in any form in packaging of their products; and

WHEREAS, samples of gutkha/pan masala manufactured by your industry were
collected during market survey and it was observed that plastic is being used in
packaging of gutkha/pan masala; and

WHEREAS, Show cause notice dated February 05, 2021 was issued to your industry
as to why action including levying Environmental Compensation and / or closure of
gutkha/pan masala manufacturing operations should not be taken against the unit for
violation of PWM Rules; and

WHEREAS, vide letter dated 01 .03.21, the unit has contested that that no plastic is
used for packaging of products.

“‘gitaer wa’ et ol R, faeeit-110032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
U/ Tel : 43102030, 22305792, ASHTES/Website - Www.cpcb.nic.in
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WHEREAS, your unit was inspected on July 06, 2021 by CPCB and samples of
packaging material for Guthkha / pan masala were collected from your unit and tested
by CPCB; and

WHEREAS, the test reports confirmed that plastic material was being used for
packaging of Guthka/ pan masala in your industry; and

WHEREAS, based on the findings of the sample reports, confirmed directions dated
22.10.21 was issued to your industry for submission of Environmental Compensation
of Rs. 1 Lac (Rupees One Lakh) and closure of its operation with immediate effect
and not to resume operations till it switches over to environmentally sound alternatives;
and

WHEREAS, vide letter dated 30.03.2023 ( received on May 08,2023) unit has
submitted CIPET test report of sample used for packaging material,
affidavit confirming closure of unit and submission of Environmental Compensation
levied.

WHEREAS, the unit has remained operational during the period November 2021 to
April 2022 (0.4 years), as is evident from the affidavit confirming the actual date of
closure submitted by the unit, which is in violation of Directions dated 22.10.2021.
Also, the Unit has paid EC as per Directions dated 22.10.2021 on 22-03-2023. Hence,
interest on the EC levied as per the said Directions for the intervening period is
payable. Accordingly, additional EC of Rs. 20,000/- (Rupees Twenty Thousand
Only) and interest of Rs. 16,000/- (Rupees Sixteen Thousand Only) is to be paid by
the Unit. The industry has to deposit balance EC of Rs. 36,000/- (Thirty Six Thousand
Only) as per aforementioned details.

WHEREAS, CPCB has constituted three members committee to evaluate the
documents submitted by the Unit. The Committee has verified the documents and
recommended to revocation of closure directions issued to the unit; and

NOW, THEREFORE, in view of the above compliance made by unit to direction issued
by CPCB and in exercise of the powers vested under Section 5 of EPA, 1986, M/s. S
A Aromatics (P) Ltd. is allowed to resume its manufacturing operations with following
conditions:

i. The industry shall deposit balance EC of Rs. 36,000/- (Thirty Six
Thousand Only) as per aforementioned details within 15 days of issue of
this letter.

ii.  Industry shall intimate the date of resumption of manufacturing operations
to CPCB.
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jii. Industry should not start its manufacturing operations without
obtaining valid Consent to Operate from West Bengal Pollution
Control Board.

In case the unit fails to comply with the above conditions, CPCB will be constrained to

initiate further action against the unit including withdrawal of revocation direction, in
accordance with provisions of Environmental (Protection) Act, 1986, without any

further notice.
e~
mn\ 22

(Tanmay Kumar)

Chairman
Copy to:
1. The Additional Secretary (CP Division)
Ministry of Environment, Forests & Climate
Change
Indira ParyavaranBhawan, JorBagh Road,
New Delhi -110003
2. The Member Secretary : To ensure compliance

West Bengal Pollution Control Board, of Directions
ParibeshBhavan, 10A, Block-L.A., Sector I,
Bidhan Nagar, Kolkata - 700 106

3. The Regional Director
Regional Directorate — Kolkata
‘South end Conclave’ Block-502, 5th & 6th Floor,
1582, Razidanga, Main Road,
Kolkata- 700107

4. Incharge, IT Division

A

— -~

(Prashant Gargava)
Member Secretary
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To,

M/s. Siddhu Packaging Pvt. Ltd.

Khatha No. 2 MegalaHalli Road,
Bammenabhalli Panchayath, Chitradurga,
Karnataka - 575520

Sub:- Directions under Sec 5 of Environment (Protection) Act, 1986 for
enforcement of provisions of Plastic Waste Management (PWM) Rules for
storing, packing or selling gutkha/pan masala and tobacco products in all
forms.

WHEREAS, in exercise of Powers under Section 6, 8 and 25 of the Environment
(Protection) Act, 1986, Ministry of Environment, Forest & Climate Change (MoEF&CC)
has notified Plastic Waste Management (PWM) Rules vide Notification no. G.S.R
320(E) dated March 18, 2016; and

WHEREAS, under Rule 4(f) of PWM Rules 2016 - Sachets using plastic material shall
not be used for storing, packing or selling gutkha, tobacco and pan masala in all forms;
and

WHEREAS, under Rule 4 () of PWM Rules 2016— Plastic material, in any form
including Vinyl Acetate - Maleic Acid - Vinyl Chloride Copolymer, shall not be used in
any package for packaging gutkha, pan masala and tobacco in all forms: and

WHEREAS, in view of above, gutkha/pan masala manufacturers are prohibited from
usage of plastics in any form in packaging of their products; and

WHEREAS, samples of gutkha/pan masala manufactured by your industry were
collected during market survey and it has been observed that plastic is being used in
packaging of gutkha/pan masala; and

WHEREAS, Show cause notice dated February 05, 2021 was issued to your industry
vide as to why action including levying Environmental Compensation and / or closure of
gutkha/pan masala manufacturing operations should not be taken against the unit for
violation of PWM Rules; and

WHEREAS, no response has been received from the unit.
WHEREAS, your unit was inspected on July 06, 2021 by CPCB and samples of

packaging material for Guthkha / pan masala were collected from your unit and tested
by CPCB; and

“aiREeT v’ wdl o R, faeeit-110032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
I/ Tel : 43102030, 22305792, A&HEE/Website | wWww.cpcb. nic.in
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WHEREAS, the test reports confirmed that plastic material was being used for
packaging of Guthka/ pan masala in your industry; and

WHEREAS, based on the findings of the sample reports, following confirmed directions
dated 22.10.21 was issued to your industry

1. The industry shall close down its operations with immediate effect and not
resume its operations till it switches over to environmentally sound
alternatives.

2. The industry shall submit a time bound action plan to switchover to
environmentally sound alternatives.

3. The industry shall deposit EC of Rs.54.75 Lacs with CPCB (A/c No.
532702050000164, Bank Name: Union Bank Of India, IP Extension
Branch, Vikash marg Ext, Delhi, IFSC: UBIN0553271). In case of delay,
simple interest @12% shall be levied for the delay period (delay period
shall be calculated after 15 days of issues of this direction fill the date of
EC deposited by the unit).The unit shall provide details of the EC amount
deposited to CPCB within 15 days from the date of receipt of the direction
The EC deposited in the CPCB account will be spent by CPCB as per EC
utilization policy as approved by Hon’ble NGT.

WHEREAS, vide letter dated 01.03.2023 unit has submitted affidavit confirming test
report for environmentally sound alternatives, submission of Environmental
Compensation Rs. 54.75 lakhs and confirmed closure of operations from 30.06.2022.

WHEREAS, vide letter dated 20.03.2023 CPCB has issued revocation direction to your
unit.

WHEREAS, as per Rule 18 of PWM Rules "The Environmental Compensation shall be
levied based upon polluter pays principle, on persons who are not complying with the
provisions of these rules, as per guidelines notified by the Central Pollution Control
Board"; and

WHEREAS, as per the EC Regime prepared by CPCB , Environmental
Compensation @Rs.5000/- per ton of plastic used is to be levied in packaging of
tobacco products; and

WHEREAS, the unit has remained operational during the period November 2021 to
June 2022 (0.58 years), which is in violation of Directions dated 22.10.21 as evident
from the affidavit confirming the actual date of closure submitted by the unit. Also, the
Unit has paid EC as per Directions dated 22.10.2021 on 01.03.2023. Hence, interest on
the EC levied as per the said Directions for the intervening period is payable.

Accordingly, additional EC of Rs 6.3 Lakhs (Rupees Six Lacs Thirty Thousands only )
and interest of Rs. 8.2 lakhs ( Rupees Eight Lacs and Twenty Thousand only) is to be
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paid by the Unit. The industry shall deposit balance EC of Rs. 14.5 lakhs (Fourteen
Lacs and Fifty Thousand only) as per aforementioned details.

NOW THEREFORE In view of above and in exercise of powers vested under Section 5
of EPA, the following directions are issued to your industry:

1. The industry shall deposit balance EC of Rs. 14.5 lakhs (Fourteen Lacs and 50
Thousand only) as per aforementioned details.

You are required comply with above Directions and submit compliance details within 15
days of issue of this Directions, failing which CPCB shall be constrained to take action
as deemed fit under Section 5 of EPA.

Copy to:

(Naresh P t(g-aﬁgwar) D;}

hairman

The Additional Secretary (CP Division)
Ministry of Environment, Forests & Climate
Change

Indira ParyavaranBhawan, JorBagh Road,
New Delhi -110003

The Member Secretary : To ensure compliance of
Karnataka State Pollution Control Board, Directions
ParisaraBhavan, 4th & 5th Floor,

# 49, Church St., Bangalore-560 001

The Regional Director

Regional Directorate - Bengaluru

A-Block, Nisarga Bhavan, 1st and 2nd Floors,
7th D Cross, Thimmaiah Road, Shivanagar,
Bengaluru-560079

Incharge , IT Division

(Prashant Gargava)
Member Secretary
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F-No. B-11011/UPC II/PWM/ 2022-23 Q)(‘\;?Lg 12 December 2022
To,

M/s Som Global Pan Masala Pvt. Ltd.
Plot No.-123, Block-C

Naraina Industrial Area,

New Delhi -110028

Sub: Revocation of Directions issued under Sec 5 of Environment (Protection)
Act, 1986 for enforcement of provisions of Plastic Waste Management
(PWM) Rules for storing, packing or selling gutkha/pan masala and tobacco
products in all forms.

WHEREAS in exercise of Powers under Section 6, 8 and 25 of the Environment
(Protection) Act, 1986, Ministry of Environment, Forest & Climate Change (MoEF&CC)
has notified Plastic Waste Management (PWM) Rules vide Notification no. G.S.R
320(E) dated March 18, 2016; and

WHEREAS under Rule 4(f) of PWM Rules 2016 - sachets using plastic material
cannot be used for storing, packing or selling gutkha, tobacco and pan masala in all
forms; and

WHEREAS under Rule 4 (i) of PWM Rules 2016— Plastic material, in any form
including Vinyl Acetate - Maleic Acid - Vinyl Chloride Copolymer, cannot be used in any
package for packaging gutkha, pan masala and tobacco in all forms; and

WHEREAS in view of above, gutkha/pan masala manufacturers are prohibited from
usage of plastics in any form in packaging of their products; and

WHEREAS samples of gutkha/pan masala manufactured by your industry were
collected during market survey and it was observed that plastic is being used in
packaging of gutkha/pan masala; and

WHEREAS Show cause notice dated February 05, 2021 was issued to your
industry as to why action including levying Environmental Compensation and / or
closure of gutkha/pan masala manufacturing operations should not be taken against the
unit for violation of PWM Rules; and

WHEREAS vide letter dated 19.02.2021 unit contested that the samples of Gutkha/Pan
masala had been collected without their knowledge and same were not manufactured
by your company; and

‘fEyr e gEl eteA TR, feefi-110032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
LT/ Tel - 43102030, 22305792, dEEEZ/Website : www.cpcb.nic.in
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WHEREAS inspection of your unit was conducted on July 06, 2021 and samples were
taken by CPCB officials; and

WHEREAS based on the findings of the sample reports, confirmed directions dated
22.10.21 was issued to your industry for submission of Environmental Compensation of
Rs. 44,50,000/- (Forty four lakhs fifty thousand only) and closure of its operation with
immediate effect and not to resume operations till you switch over to environmentally
sound alternatives; and

WHEREAS vide letter dated 07.01.2022 unit contested that the Report of the finding
were not provided to the unit and requested for personal hearing; and

WHEREAS personal hearing was provided to you vide letter dated 22.02.22 which held
on 04.03.2022; and

WHEREAS CPCB issued letter dated 25.03.2022, 25.04.2022 &14.07.2022 to the unit
to submit affidavit to confirm closure of the plant, submit samples use by their unit for
packaging of products along with CIPET test report of the same and submit EC levied.
Test report of the samples collected during inspection was also provided; and

WHEREAS vide letter dated 31.05.2022 submitted the affidavit and confirmed closure
of the plant, submitted the samples used by their unit for packaging of products at unit
along with CIPET test report of the same which confirmed usage of non-plastic material
for Gutkha/ Pan masala manufactured in your unit; and

WHEREAS vide email dated 29.11.2022 unit has submitted Environmental
Compensation levied of Rs. 44, 50,000/-.

WHEREAS CPCB has constituted three member Committee to evaluate the documents
submitted by the Unit. The Committee has verified the documents and recommended to
revocation of closure directions issued to the unit; and

NOW, THEREFORE, in view of the above compliance made by unit to direction issued

by CPCB and in exercise of the powers vested under Section 5 of EPA, 1986 M/s. Som

Global Pan Masala Pvt. Ltd is allowed to resume its manufacturing operations with
following conditions

i.  Unit shall intimate the date of resumption of manufacturing operation to CPCB.
ii. Unit should not start it manufacturing operation without obtaining valid

Consent to Operate from Delhi Pollution Control Committee.

In case the unit fails to comply with the above conditions, CPCB will be constrained to
initiate further action against the unit including withdrawal of revocation direction, in

478



605

B
accordance with provisions of Environmental (Protection) Act, 1986, without any further
notice. /

(Tanmay Kumar)
Chairman
Copy to:
1. The Additional Secretary (CP Division)
Ministry of Environment, Forests & Climate Change
Indira ParyavaranBhawan, JorBagh Road,
New Delhi -110003
2. The Member Secretary . To ensure compliance of Directions

Delhi Pollution Control Committee
4th and 5th Floor, ISBT Building,
Kashmere Gate, Delhi-06

yﬁé'harge, IT Division j\):vg

(Prashant Gargava)
Member Secretary Lg)

479



o TE o ) feior W
=GR G289 v
!J \:\.’ l_l FE KT A CENTRAL POLLUTION CONTROL BOARD
?5:7%;} \\ d Lifestyle For T 2024 INDIA TIATEOT, I UH Wy uReEdT WA WA O
Fetean Environment e MINISTRY OF ENVIRONMENT FOREST & CLIMATE CHANGE GOVT OF INDIA
CPCB
F.No.CP-20/28/2021-UPC-II-HO-CPCB-HO-Part(1) 26 May, 2023
To,

M/s. Trimurti Fragrances Pvt.Ltd.
133/233, 234 & 235,
Transport Nagar, Kanpur U.P. 208023

Sub:- Directions under Sec 5 of Environment (Protection) Act, 1986 for
enforcement of provisions of Plastic Waste Management (PWM) Rules for
storing, packing or selling gutkha/pan masala and tobacco products in all
forms.

WHEREAS, in exercise of Powers under Section 6, 8 and 25 of the Environment
(Protection) Act, 1986, Ministry of Environment, Forest & Climate Change (MoEF&CC)
has notified Plastic Waste Management (PWM) Rules vide Notification no. G.S.R
320(E) dated March 18, 2016; and

WHEREAS, under Rule 4(f) of PWM Rules 2016 - Sachets using plastic material shall
not be used for storing, packing or selling gutkha, tobacco and pan masala in all forms;
and

WHEREAS, under Rule 4 () of PWM Rules 2016— Plastic material, in any form
including Vinyl Acetate - Maleic Acid - Vinyl Chloride Copolymer, shall not be used in
any package for packaging gutkha, pan masala and tobacco in all forms; and

WHEREAS, in view of above, gutkha/pan masala manufacturers are prohibited from
usage of plastics in any form in packaging of their products; and

WHEREAS, samples of gutkha/pan masala manufactured by your industry were
collected during market survey and it has been observed that plastic is being used in
packaging of gutkha/pan masala; and

WHEREAS, Show cause notice dated February 05, 2021 was issued to your industry
vide as to why action including levying Environmental Compensation and / or closure of
gutkha/pan masala manufacturing operations should not be taken against the unit for
violation of PWM Rules; and

WHEREAS, vide letter dated 26-02-2021, the unit has contested that samples have
been collected without their knowledge and same are not manufactured by the
company.

‘afaer wem' welt o TR, faeei-110032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
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WHEREAS, your unit was inspected on July 06, 2021 by CPCB and samples of
packaging material for Guthkha / pan masala were collected from your unit and tested
by CPCB; and

WHEREAS, the test reports confirmed that plastic material was being used for
packaging of Guthka/ pan masala in your industry; and

WHEREAS, based on the findings of the sample reports, following confirmed directions
dated 22.10.21 was issued to your industry

1. The industry shall close down its operations with immediate effect and not
resume its operations till it switches over to environmentally sound
alternatives.

2. The industry shall submit a time bound action plan to switchover to
environmentally sound alternatives.

3. The industry shall deposit EC of Rs.21.8 Lakhs with CPCB (A/c No.
532702050000164, Bank Name: Union Bank Of India, IP Extension
Branch, Vikash marg Ext, Delhi, IFSC: UBIN0553271). In case of delay,
simple interest @12% shall be levied for the delay period (delay period
shall be calculated after 15 days of issues of this direction till the date of
EC deposited by the unit).The unit shall provide details of the EC amount
deposited to CPCB within 15 days from the date of receipt of the direction
The EC deposited in the CPCB account will be spent by CPCB as per EC
utilization policy as approved by Hon'ble NGT.

WHEREAS, vide letter dated 29.11.2022 unit has submitted affidavit confirming test
report for environmentally sound alternatives, submission of Environmental
Compensation Rs. 21.8 lakhs and confirmed closure of operations from 21.04.2022

WHEREAS, vide letter 12.12.2022 dated CPCB has issued revocation direction to your
unit.

WHEREAS, as per Rule 18 of PWM Rules "The Environmental Compensation shall be
levied based upon polluter pays principle, on persons who are not complying with the
provisions of these rules, as per guidelines notified by the Central Pollution Control
Board"; and

WHEREAS,as per the EC Regime prepared by CPCB , Environmental
Compensation @Rs.5000/- per ton of plastic used is to be levied in packaging of
tobacco products; and

WHEREAS, the unit has remained operational during the period November 2021 to
April 2022 (0.4 years), which is in violation of Directions dated 22.10.21 as evident from
the affidavit confirming the actual date of closure submitted by the unit. Also, the Unit
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has paid EC as per Directions dated 22.10.2021 on 28.11.2022. Hence, interest on the
EC levied as per the said Directions for the intervening period is payable.

Accordingly, additional EC of Rs. 2.1 Lakhs (Rupees Two Lakhs Ten Thousand only)
and interest of Rs. 2.6 Lakhs (Rupees Two Lakhs Sixty Thousand only) is to be paid by
the Unit. The industry shall deposit balance EC of Rs. 4.7 Lakhs (Four Lakhs Seventy
Thousand only) as per aforementioned details.

NOW THEREFORE In view of above and in exercise of powers vested under Section 5
of EPA, the following directions are issued to your industry:

1. The industry shall deposit balance EC of Rs. 4.7 lakhs (Four Lakhs Seventy
Thousand only) as per aforementioned details.

You are required comply with above Directions and submit compliance details within 15
days of issue of this Directions, failing which CPCB shall be constrained to take action
as deemed fit under Section 5 of EPA.

(Naresh Pal %war)
airmanf@’?
Copy to:

1. The Additional Secretary (CP Division)
Ministry of Environment, Forests & Climate
Change
Indira ParyavaranBhawan, JorBagh Road,
New Delhi -110003

2. The Member Secretary : To ensure compliance of
Uttar Pradesh Pollution Control Board, Directions
Building.No. TC-12V VibhutiKhand, Gomti
Nagar Lucknow-226 010

3. The Regional Director
Regional Directorate - Lucknow
PICUP Bhawan, Vibhuti Khand, Gomti Nagar,
Lucknow - 226010
4. Incharge, IT Division
(Prashant Gargava)
Member Secretary
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To,

M/s. Trimurti Fragrances Pvt. Ltd.
133/231-A, Transport Nagar, Kanpur,
Uttar Pradesh 208023

Sub:- Directions under Sec 5 of Environment (Protection) Act, 1986 for
enforcement of provisions of Plastic Waste Management (PWM) Rules for
storing, packing or selling gutkha/pan masala and tobacco products in all
forms.

WHEREAS, in exercise of Powers under Section 6, 8 and 25 of the Environment
(Protection) Act, 1986, Ministry of Environment, Forest & Climate Change (MoEF&CC)
has notified Plastic Waste Management (PWM) Rules vide Notification no. G.S.R
320(E) dated March 18, 2016; and '

WHEREAS, under Rule 4(f) of PWM Rules 2016 - Sachets using plastic material shall
not be used for storing, packing or selling gutkha, tobacco and pan masala in all forms;
and

WHEREAS, under Rule 4 (i) of PWM Rules 2016— Plastic material, in any form
including Vinyl Acetate - Maleic Acid - Vinyl Chloride Copolymer, shall not be used in
any package for packaging gutkha, pan masala and tobacco in all forms; and

WHEREAS, in view of above, gutkha/pan masala manufacturers are prohibited from
usage of plastics in any form in packaging of their products: and

WHEREAS, samples of gutkha/pan masala manufactured by your industry were
collected during market survey and it has been observed that plastic is being used in
packaging of gutkha/pan masala; and

WHEREAS, Show cause notice dated February 05, 2021 was issued to your industry
vide as to why action including levying Environmental Compensation and / or closure of
gutkha/pan masala manufacturing operations should not be taken against the unit for
violation of PWM Rules; and

WHEREAS, vide letter dated 26-02-2021, the unit has contested that samples have
been collected without their knowledge and same are not manufactured by the
company.

“aiEeT e’ uet ST R, fEeeit-110032

Parivesh Bhawan, East Arjun Nagar, Delhi-110032

GIHT/Tel : 43102030, 22305792, ASHIEE/ Website : Www.cpcb.nic.in
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WHEREAS, your unit was inspected on July 06, 2021 by CPCB and samples of
packaging material for Guthkha / pan masala were collected from your unit and tested
by CPCB; and

WHEREAS, the test reports confirmed that plastic material was being used for
packaging of Guthka/ pan masala in your industry; and

WHEREAS, based on the findings of the sample reports, following confirmed directions
dated 22.10.21 was issued to your industry

1. The industry shall close down its operations with immediate effect and not
resume its operations till it switches over to environmentally sound
alternatives.

2. The industry shall submit a time bound action plan to switchover to
environmentally sound alternatives.

3. The industry shall deposit EC of Rs.1.7 Crores with CPCB (A/c No.
532702050000164, Bank Name: Union Bank Of India, IP Extension
Branch, Vikash marg Ext, Delhi, IFSC: UBIN0553271). In case of delay,
simple interest @12% shall be levied for the delay period (delay period
shall be calculated after 15 days of issues of this direction till the date of
EC deposited by the unit).The unit shall provide details of the EC amount
deposited to CPCB within 15 days from the date of receipt of the direction
The EC deposited in the CPCB account will be spent by CPCB as per EC
utilization policy as approved by Hon'ble NGT.

WHEREAS, vide letter dated 29.11.2022 unit has submitted affidavit confirming test
report for environmentally sound alternatives, submission of Environmental
Compensation Rs. 1.7 Crores and confirmed closure of operations from 21.04.2022

WHEREAS, vide letter 12.12.2022 dated CPCB has issued revocation direction to your
unit.

WHEREAS, as per Rule 18 of PWM Rules "The Environmental Compensation shall be
levied based upon polluter pays principle, on persons who are not complying with the
provisions of these rules, as per guidelines notified by the Central Pollution Control
Board"; and

WHEREAS, as per the EC Regime prepared by CPCB , Environmental
Compensation @Rs.5000/- per ton of plastic used is to be levied in packaging of
tobacco products; and

WHEREAS the unit has remained operational during the period November 2021 to
April 2022 (0.4 years), which is in violation of Directions dated 22.10.21 as evident from
the affidavit confirming the actual date of closure submitted by the unit. Also, the Unit
has paid EC as per Directions dated 22.10.2021 on 28.11.2022. Hence, interest on the
EC levied as per the said Directions for the intervening period is payable.
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Accordingly, additional EC of Rs. 13.6 Lakhs (Rupees Thirteen Lakhs Sixty Thousands
only) and interest of Rs. 20.4 lakhs (Rupees Twenty Lakhs Forty Thousand only) is to
be paid by the Unit. The industry shall deposit balance EC of Rs. 34 lakhs (Thirty four
lakhs only) as per aforementioned details.

NOW THEREFORE In view of above and in exercise of powers vested under Section 5
of EPA, the following directions are issued to your industry:

1. The industry shall deposit balance EC of Rs. 34 lakhs (Thirty Four Lakhs only)
as per aforementioned details.

You are required comply with above Directions and submit compliance details within 15
days of issue of this Directions, failing which CPCB shall be constrained to take action
as deemed fit under Section 5 of EPA.

(Naresh Pal\G¥hgwar)
airman Q’ﬁ

Copy to:

1. The Additional Secretary (CP Division)
Ministry of Environment, Forests & Climate
Change
Indira ParyavaranBhawan, JorBagh Road,
New Delhi -110003

2. The Member Secretary : To ensure compliance of
Uttar Pradesh Pollution Control Board, Directions
Building.No. TC-12V VibhutiKhand, Gomti
Nagar Lucknow-226 010

3. The Regional Director
Regional Directorate - Lucknow
PICUP Bhawan, Vibhuti Khand, Gomti Nagar,
Lucknow - 226010
4. Incharge , IT Division
(Prashant Gargava)
Member Secretary
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M/s. VCT Products

Survey No. 269/P, 212 P/P2,
Xcelon Industrial Park-2,
Village Chacharvadi Vasna,
Sanand, Ahmedabad- 382213

Sub: - Revocation of Directions issued under Sec 5 of Environment (Protection)
Act, 1986 for enforcement of provisions of Plastic Waste Management
(PWM) Rules for storing, packing or selling gutkha/pan masala and
tobacco products in all forms.

WHEREAS, in exercise of Powers under Section 6, 8 and 25 of the Environment
(Protection) Act, 1986, Ministry of Environment, Forest & Climate Change (MoEF&CC)
has notified Plastic Waste Management (PWM) Rules vide Notification no. G.S.R
320(E) dated March 18, 2016; and

WHEREAS, under Rule 4(f) of PWM Rules 2016 - Sachets using plastic material shall
not be used for storing, packing or selling gutkha, tobacco and pan masala in all forms;
and

WHEREAS, under Rule 4 (i) of PWM Rules 2016— Plastic material, in any form
including Vinyl Acetate - Maleic Acid - Vinyl Chloride Copolymer, shall not be used in
any package for packaging gutkha, pan masala and tobacco in all forms; and

WHEREAS, in view of above, gutkha/pan masala manufacturers are prohibited from
usage of plastics in any form in packaging of their products; and

WHEREAS, samples of gutkha/pan masala manufactured by your industry were
collected during market survey and it has been observed that plastic is being used in
packaging of gutkha/pan masala; and

WHEREAS, Show cause notice dated February 05, 2021 was issued to your industry
vide as to why action including levying Environmental Compensation and / or closure of
gutkha/pan masala manufacturing operations should not be taken against the unit for
violation of PWM Rules; and

WHEREAS, vide letter dated 23.02.2021, the unit claims that it is engaged in
manufacture and supply of scented tobacco and are not in any way directly or indirectly
concerned with manufacture of pan masala.

“aiaeT wae’ Ut ol R, faee-110032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
I/ Tel : 43102030, 22305792, A&HTEE/Website : Www.cpcb.nic.in
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WHEREAS, your unit was inspected on July 06, 2021 by CPCB and samples of
packaging material for Guthkha / pan masala were collected from your unit and tested
by CPCB; and

WHEREAS, based on the findings of the sample reports, confirmed directions dated
22.10.21 was issued to your industry for submission of Environmental Compensation of
Rs. 5,50,000/-( Five lakhs and fifty thousand only) and closure of its operation with
immediate effect and not to resume operations till you switch over to environmentally
sound alternatives; and

WHEREAS, vide letter dated 17.11.2021 unit contested that the Report of the finding
were not provided to the unit and requested for personal hearing; and

WHEREAS, Personal hearing was provided to you vide letter dated 22.02.22 which held
on 04.03.2022; and

WHEREAS, CPCB issued letter dated 25.03.202 to the unit to submit affidavit to
confirm closure of the plant, submit samples use by their unit for packaging of products
along with CIPET test report of the same and submit EC levied. Test report of the
samples collected during inspection was also provided; and

WHEREAS, vide letter dated 31.05.2022 unit submitted the samples used by their unit
for packaging of products at unit along with CIPET test report of the same which
confirmed usage of non-plastic material for Gutkha/ Pan masala manufactured in your
unit. However details regarding closure of plant and EC were not provided; and

WHEREAS, vide letter dated 01.08.2022 unit informed that the Environmental
Compensation have been submitted However details regarding closure of plant were
not provided; and

WHEREAS, CPCB has convened meetings on September 12,2022 & November 14,
2022 respectively to deliberate upon the requirements for compliance of direction issued
on October 22,2021;and

WHEREAS, vide letter dated 08.03.2023, the unit submitted the affidavit and confirmed
closure of the plant, submitted the CIPET test report of the samples used by their unit
for packaging of products and confirmed usage of non-plastic material for Gutkha/ Pan
masala manufactured in your unit and submission of Environmental Compensation
levied; and

WHEREAS, the unit has remained operational during the period November 2021 to
February 2023 (1.25 years), which is in violation of Directions dated 22.10.21 as
evident from the affidavit confirming the actual date of closure submitted by the unit.
Also, the Unit has paid EC as per Directions dated 22.10.2021 on 01.08.2022. Hence,
interest on the EC levied as per the said Directions for the intervening period is payable.
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Accordingly, additional EC of Rs. 43,00000/- (Rupees Forty Three Lacs) and interest of
Rs. 38,000/- (Rupees Thirty Eight Thousands only) is to be paid by the Unit. The
industry shall deposit balance EC of Rs. 43,38000/- (Forty Three Lacs and Thirty Eight
Thousand Only) as per aforementioned details.

WHEREAS CPCB has constituted three members committee to evaluate the
documents submitted by the Unit. The Committee has verified the documents and
recommended to revocation of closure directions issued to the unit; and

NOW, THEREFORE, in view of the above compliance made by unit to direction issued
by CPCB and in exercise of the powers vested under Section 5 of EPA, 1986, M/s. VCT
Products is allowed to resume its manufacturing operations with following conditiors

i.  The industry shall deposit balance EC of Rs 43,38000 (Forty Three Lacs
and Thirty Eight Thousand Only) as per aforementioned details

ii.  Industry shall intimate the date of resumption of manufacturing
operations to CPCB.

jii.  Industry should not start its manufacturing operations without
obtaining valid Consent to Operate from Gujarat Pollution Control Board.

In case the unit fails to comply with the above conditions, CPCB will be constrained to
initiate further action against the unit including withdrawal of revocation direction, in
accordance with provisions of Environmental (Protection) Act, 1986, without any further
notice.

(Naresh Pal Gangwar)
Chairman§
Copy to: ﬁfp

1. The Additional Secretary (CP Division)
Ministry of Environment, Forests & Climate
Change
Indira ParyavaranBhawan, JorBagh Road,
New Delhi -110003

2. The Member Secretary : To ensure compliance of
Guijarat Pollution Control Board Directions
ParyavanBhavan, Sector 10- A
Gandhinagar — 382 043

3. The Regional Director
Regional Directorate - Vadodara
Parivesh Bhawan, Opp. Ward No. 10 VMC
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Office Subhanpura, Vadodara — 390 023

4. Incharge, IT Division

—

(Prashant Gargava)
Member Secretary
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To,

M/s. VSG Pan Industries Pvt. Ltd.
Khasra No. 52/6/2, /2,8,9/1,13,14,1 5/2,16/1,17,18/1,26
Village Jhundpur, Tehsil rai, Sonipat -131029

Sub: - Revocation of Directions issued under Sec 5 of Environment (Protection)
Act, 1986 for enforcement of provisions of Plastic Waste Management
(PWM) Rules for storing, packing or selling gutkha/pan masala and
tobacco products in all forms.

WHEREAS, in exercise of Powers under Section 6, 8 and 25 of the Environment
(Protection) Act, 1986, Ministry of Environment, Forest & Climate Change (MoEF&CC)
has notified Plastic Waste Management (PWM) Rules vide Notification no. G.S.R
320(E) dated March 18, 2016; and '

WHEREAS, under Rule 4(f) of PWM Rules 2016 - sachets using plastic material
cannot be used for storing, packing or selling gutkha, tobacco and pan masala in all
forms; and

WHEREAS, under Rule 4 (i) of PWM Rules 2016— Plastic material, in any form
including Vinyl Acetate - Maleic Acid - Vinyl Chloride Copolymer, cannot be used in any
package for packaging gutkha, pan masala and tobacco in all forms; and

WHEREAS, in view of above, gutkha/pan masala manufacturers are prohibited from
usage of plastics in any form in packaging of their products; and

WHEREAS, samples of gutkha/pan masala manufactured by your industry were
collected during market survey and it has been observed that plastic is being used in
packaging of gutkha/pan masala; and

WHEREAS, Show cause notice dated February 05, 2021 was issued to your industry
(M/s. Vishnu Aromatics Ltd., 5/1 To 4/2/1/1/1 Liwaspur, Bahalgarh Rai Sonepat,
Haryana 131021) vide as to why action including levying Environmental Compensation
and / or closure of gutkha/pan masala manufacturing operations should not be taken
against the unit for violation of PWM Rules; and

WHEREAS vide letter dated 23-02-2021, the unit has claims that no plastic is used for
packaging of products.

WHEREAS inspection of your unit was to be conducted on July 06, 2021. However
inspecting CPCB officials were informed by locals and HPCB RO Sonipat that the unit is

qiREST o' Ul oRi K, fEeeit-110032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032
GXHTH/Tel : 43102030, 22305792,€|WT§E‘NVebsite . www.cpcb.nic.in
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the franchise of Vimal Pan Masala is now with M/s VSG Pan Industries Ltd. and
operating at Khasra No. 52/6/2, /2,8,9/1,13,14,15/2,16/1,17,18/1,26 Village Jhundpur,
Tehsil rai, Sonipat -131029

WHEREAS, unit was inspected on July 06, 2021 by CPCB and samples of packaging
material for Guthkha / pan masala were collected from your unit and tested by CPCB;

and

WHEREAS based on the findings of the sample reports, confirmed directions dated
22.10.21 was issued to your industry for submission of Environmental Compensation of
Rs. 76,35,000/-( Seventy six lakhs and thirty five thousands only) and closure of its
operation with immediate effect and not to resume operations till you switch over to
environmentally sound alternatives; and

WHEREAS, vide letter dated 06.12.2021 unit contested that the Report of the finding
were not provided to the unit and requested for personal hearing; and

WHEREAS, Personal hearing was provided to you vide letter dated 22.02.22 which held
on 04.03.2022; and

WHEREAS, CPCB issued letter dated 25.03.202 to the unit to submit affidavit to
confirm closure of the plant, submit samples use by their unit for packaging of products
along with CIPET test report of the same and submit EC levied. Test report of the
samples collected during inspection was also provided; and

WHEREAS, vide letter dated 31.05.2022 unit submitted the samples used by their unit
for packaging of products at unit along with CIPET test report of the same which
confirmed usage of non-plastic material for Gutkha/ Pan masala manufactured in your
unit. However details regarding closure of plant and EC were not provided; and

WHEREAS, vide letter dated 31.05.2022 Unit also informed that unit has filed an
application before the Additional District Judge, Rohini Delhi against the direction dated
22.10.21.The court has passed an interim order dated 13.12.2021 that " the defendant
is restrained from taking any coercive action against the plaintiff pursuant to the order
bearing No B-0-11011/UPC-II/PWM/20-21 dated 22.10.2021".

WHEREAS, vide order dated 22.08.2022 on the directions passed by CPCB against
VSG Pan the Honble Court has vacated/recalled the interim
stay; and

WHEREAS, CPCB has convened meetings on September 12, 2022 & November 14,
2022 respectively to deliberate upon the requirements for compliance of direction issued
on October 22, 2021.

WHEREAS, vide email dated 13.03.2023 unit has submitted affidavit confirming closure
of unit and submission of Environmental Compensation levied.
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WHEREAS, the unit has remained operational during the period November 2021 to
February 2023 (1.25 years), which is in violation of Directions dated 22.10.21 as
evident from the affidavit confirming the actual date of closure submitted by the unit.
Also, the Unit has paid EC as per Directions dated 22.10.2021 on 10.03.2023. Hence,
interest on the EC levied as per the said Directions for the intervening period is payable.
Accordingly, additional EC of Rs. 1,90,00000/- (One Crore and Ninety Lacs) and
interest of Rs 1,140,000 (Rupees Eleven Lacs Forty Thousands only) is to be paid by
the Unit. The industry shall deposit balance EC of Rs. 2,02,00000/- (Rupees Two
Crores and Two Lacs only) as per aforementioned details.

WHEREAS, CPCB has constituted three members committee to evaluate the
documents submitted by the Unit. The Committee has verified the documents and
recommended to revocation of closure directions issued to the unit; and

NOW, THEREFORE, in view of the above compliance made by unit to direction issued
by CPCB and in exercise of the powers vested under Section 5 of EPA, 1986 M/s. VSG
Pan Industries Pvt. Ltd. is allowed to resume its manufacturing operations with
following conditions

i. The industry shall deposit balance EC of Rs. 2,02,00000/- (Rupees Two
Crores and Two Lacs only) as per aforementioned details.

ii. Industry shall intimate the date of resumption of manufacturing operations to
CPCB.

iii. Industry should not start its manufacturing operations without obtaining valid
Consent to Operate from Haryana Pollution Control Board.

In case the unit fails to comply with the above conditions, CPCB will be constrained to
initiate further action against the unit including withdrawal of revocation direction, in
accordance with provisions of Environmental (Protection) Act, 1986, without any further
notice.

(Naresh Pal\Gangwar)

hairman@j/
Copy to:

1. The Additional Secretary (CP Division)
Ministry of Environment, Forests & Climate
Change
Indira ParyavaranBhawan, JorBagh Road,
New Delhi -110003

2. The Member Secretary : To ensure compliance of
Haryana State Pollution Control Board, C-11, Directions
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Sector-6. Panchkula-134109, Haryana,

The Regional Director

Regional Directorate - Chandigarh
BSNL Telephone Exchange, 2nd Floor,
Sector -49 C, Chandigarh — 160047

Incharge , IT Division

Al

—

(Prashant Gargava)
Member Secretary
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